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The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
{English]

SHRI BASUDEB ACHARIA : Sir,
one Minister has resigned...

MR. SPEAKER :
ter ?

What does it mat-

SHRI BASUDEB ACHARIA : You
should direct him to make a statement in
the House.

MR. SPEAKER : Can I direct him ?

SHRI BASUDEB ACHARIA :
convention of the House.

Itisa

MR. SPEAKER :
tic process.

This is a democra-
He is welcome.

SHRI BASUDEB ACHARIA : He
should make a statement. The house
should know.

MR. SPEAKER : You ask him.

PROF. MADHU DANDAVATE :

More can make the statement, if more re-
sign,

2

MR. SPEAKER :
Yadava—Question 61.

Now Mr, D.P,

ORAL ANSWERS TO QUESTIONS

[English]

High Level Bridge over River Ganga in
Eastern Bibar

*61. SHRI D.P. YADAVA : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether Government of Bihar
have demanded construction of a high
level bridge over river Ganga in Eastern
Bihar by the Union Government as a Cen-
tral Sector project;

(b) whether they have submitted a
technical report by Poona Hydraulic Re-
search Institute in support of their claim ;

(c) if so, the salient features of the
report of the Poona Institute ; and

(d) the reaction of Government there-
on?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) and
(b) Yes, Sir. Detailed survey and inves.
tigations were got done through Messrs
RITES (Rail India Technical and Econo-
mic Services Ltd.) which also took the
help of C.W.P.RS. (Central Water angd
Power Research Station), Poons.
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(c) Takidg into account various factors,
it has been considered by Consultants that
Bhagalpur site is satisfactory from hydra-
ulic considerations. Salient features of
the Rail India Technical and Economic
Services Ltd. (RITES) Report incorporating
Poona Hydraulic Research Institute’s re-
commendations are contained in the state-
ment given below.

(d) As the bridge in question falls on
a State road, the Government of Bihar
are, therefore, primarily concerned with
ijts construction. Further, because of the
very high cost of the project, it is not

possible for the Government of India to

finance it under any of the Centrally spon-
sored schemes.

Statement

(i) Overall length of —2161.3 Metre.
the Bridge

(i) Road Width —7.5 M with
1.5 M footpath

on either side,

(iii) Guide Bund —2443 M Long.
on Left App-
roach

(iv) Approach Road —1835 M.
South Side
Approach Road —11,300 M
North Side connecting

NH—31 on

North saving a
distance of 225

Km. from
Dhanbad and
Saharsa.

(v) Approximate ~—Rs. 48.80
Cost of the crores.
project at
September,

1983 price
level.

SHRI D.P. YADAVA: I am happy
that the Minister has answered my quest-
jon in one respect. Anyway, before tak-
ing into comsideration the Gaagas bridge
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nearabout Sultanganj, Bhagalpur and
Monghyr, we have to consider the river’s
morphology. The Ganga river receives
almost all the important tributaries of
north and south in that area, like Sone,
Gandak, Kiul etc; and the total discharge
of the water during peak flood season is
about 24 lakh cusecs, which causes a lot
of damage to the area, This river, which
is sacred no doubt, is also a curse to the
area of Monghyr and Bhagalpur during the
flood season. It causes maximum damage.
In view of the damage caused by the river
Ganga in this part of the country, will
the Minister, taking into consideration the
recommendations of the Naitonal Commi-
ttee on the Development of Backward
Areas, consider constructing this bridge
and bring it on the National Highway
system, which will connect the main roads
of West Bengal, Orissa, Himalayan " lateral
roads and the National Highway system
Number 31 ? Economically, it will amelio-
rate the conditions of living of the poor
people of the area, as recommended
by that Commission.

MR. SPEAKER :
uring on this.

That is all; no lect.

SHRI D.P. YADAVA: Will he
b;ing it on the National H ighway
system ?

MR. SPEAXKER : The long bridge

and the high level bridge should not be
preceded by a long speech.

SHRI NARAYAN CHOUBEY : He is
a highway robber, Sir,

SHRI RAJESH PILOT : I do not
blame the hon. Member for giving a long
speech, because it is a fact that this is the
need of that area.

MR. SPEAKER : That need can be
there. ButI do not know how he has

mixed it up with the flood control. How
does it help ?

SHRI RAJESH PILOT : He has expressed
his sentiments, because they have been
trying to have this bridge for the last 15 to
16 years. I have gone through the case,
It is a very importgnt bridge, and 1 dg



$  Oral Answers

not deny that requirement. But it does
not fall under certain rules and criteria
which we have observed for such projects.
We have requested the Bihar Govern-
mentee.

SHRI NARAYAN CHOUBEY :
nge the rules, if they don’t allow it.

Cha-

SHRI RAJESH PILOT: When we
change the rules, you make a joke that we
are going to pass into the 21st century. I
have requested the State Government to
take this project under their scheme and
under the World Bank scheme, there are
some funds available. We will try to help
them through that scheme.

SHRI D.P. YADAVA : The distance
between Mokama and Farakka is about
275 kms., and provision of no bridge at
such a long distance over the mighty river
Ganga is causing us a great concern. In
view of that, I shall appeal to the hon.
Minijster that instead of taking it under the
road system of economic importance, ple-
ase accept it as a 10ad of national impor-
tance and put it on National High Way
system like Garudpur, Wumka—8irpur
N H. system.

SHRI RAJESH PILOT : 1 shall help
the member further. It is 280 kms and
not 275 kms. It is a general request.
But the point is that under E & I, we can-
not take a proj:=ct of Rs. 50 crores. By
the time it comes up, it is going to touch
Rs. 60 crores or so. With our resources, it
is becoming difficult,

PROF, MADHU DANDAVATE :
You have predicted a further price
rise.

SHRI RAJESH PILOT: If you see
escalation and other things, it will further
rise. 1do feel, as I have said in my ear-
lier statement, that if you get it taken up
through the State Government, it will
help you. Under the World Bank scheme
we have cleared 8 such projects this. time
on the National High Way. We will

certainly consider it under that scheme .

and try to help the State in that res=
pect.

P07, N.G. RANGA : Government
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themselves have taken up the question of
protection of people from natural disasters.
This is one of the causes for the natural
disasters. 1Is it not possible for the gover-
nment to consider it as a matter of preven-

tion of natural disaster also, and then on

that ground, perhaps the Planning Commi-

ssion as well as the World Bank may help

you for fund,

SHRI RAJESH PILOT : It is a
bridge.
MR. SPEAKER : I do not know,

Prof. Ranga how does it help to check
natural disaster?

(Interruptions)

MR. SPEAKER : Next question.

DR. G.S. RAJHANS :
tion!

One clarifica-

MR. SPEAKER : Let me know what
more can be got out of it. Can there be
any more result out of this? T bhave to
decide it.

(Interruptions)

MR. SPEAKER : I have allowed
three supplementaries and the scope of
this is limited. Well; this is my judgement,
This is all right.

[ Translation]

SHR] RAMSWROOP RAM : Bihar is
a backward State......(Interruptions)

MR. SPEAKER : You are quite right.
Please sit down.

[English]

Mankburd—Belapur Rail Project
+

‘62, SHRI SHARAD DIGHE :
. SHRI MAHENDRA SINGH :

Will the Minister of TRANSPORT be
pleased to state ©

(a) whether Governmeat have taken @
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decision to expedite the Mankhurd-Belapur
rail project to improve the transport sys-
tem of the metropolitan region of Bombay;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ; (a) and (b)
A statement is given below.

Statement
(a) Yes, sir.

(b) There was considerablc resource
constraint to progress the various metro-
politan transport projects in different met-
ropolitan cities. The total allocation in
the 7th Plan for these projects is Rs. 400
crores because of whick it was not possi-
ble to allocate sufficient money for Mank-
hurd-Belapur rail link. To tide over the
financial resource constraint the Maharash-
tra State Government has agreed to bear
the cost of execution of formation; track
bridges and electrification for the constru-
ction of Mankhurd-Belapur rail link by
raisng debentures through the agency of
City and Industrial Development Corpora-
tion of Maharashtra Government. The
cost of the balance work of the project
would be met by the Railways from their
own Plan allocation.

SHRI SHARAD DIGHE : I am
thankful to the Transport Minister firstly
for giving this answer ‘Yes, Sir.” as far as
the first part of my question is concerned,
namely, ‘‘whether government have taken
a decision to expedite the Mankhurd-
Belapur rail project to improve the trans-
port system of the metropolitan region of
Bombay.” I also take this opportunity of
thanking the Transport Minister for not
raising the fare of the season ticket for
the suburban trains in Bombay.

SHRI P. KOLANDAIVELU: And
also for raising the fare of Mail and Expr-
ess Trains.

SHRI SHARAD DIGHE : However,
in the second part of the qusstion, the
answer givenis : ‘‘To tide over the fina-
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ncial resource constraint in Maharashtra
State Government has agreed to bear the
cost of execution of formation, track brid-
ges and electrification for the construction
of Mankhurd-Belapur rail link by raising
debentures through the agency of City and
Industrial Development Corporation.*’
That means the rest of the things are to
be done by the Central Government. You
have provided in the Budget yesterday only
Rs. 10 lakhs for this project, as I see it on
page 29 of the Explanatory Memorandum
of the Railway Budget.

MR. SPEAKER :
are you doing ?

I do not know what

SHRI SHARAD DIGHE : What Iis
the amount which the Maharashtra Gove-
rament is going to bear for this part of
the project ? And what is the amount
which the Union Government iS going to
bear for the rest of the part of the pro-
ject ?

SHRI MADHAVRAO SCINDIA : 1
can only give the approximate figure. This
project was iritially calculated to cost
about Rs. 120 crores. By the time it is
completed, the cost will probably go up to
Rs. 150 crores. So, the part to be finan-
ced by the debentures raised by CIDCO
will be given to us, which will be about
Rs. 110 crores and approximately again,
the balance would of course be financed by
us, that is Rs. 40 crores. The possible
areas of responsibility have been worked
out. So, really it depends on how much
amount out of that cost would be on those
areas of responsibility. For instance, the
areas of responsibility of the Maharashtra
Government are to bear the cost of execu-
tion of the formation of track, bridges and
electrification and the rest like car sheds
and rolling stock and all the other things
are supposed to be borne by us, Ultinfa-
tely, it will depend upon the final costs
of these items and upon the areas of res-
ponsibility.

SHRI SHARAD DIGHE : In view of
the fact that you have provided omnly Rs.
10 lakhs in this Budget; how long—appro-
ximately—will it take to complete this
project ?
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PROF. MADHU DANDAVATE : . Tw-
enty-second century!

SHRI SURBSH KURUP : Till the pro-
per amount is provided.

SHRI MADHAVRAO SCINDIA : 1
think the Railways are Working a little
faster than they did in Prof. Madhu Dand-
avate’s time. Therefore, I am in a posi-
tion to assure the hon. Member that once
the money is received by the Maharashtra
Government we should take between four
and a half to five years to complete the
project. The main item of expenditure is
a bridge across the Thane Creek which is
estimated to cost about Rs. 20 crores ear-
lier, and which is likely to cost Rs. 40
crores by the time it is completed, As
far as the other item of expenditure go,
the hon. Member need not worry—I do
not hink he should worry—about it. But
initially the cost will be financing by the
Maharashtra Government and I can assure
the hon, Member that there will te no
laxity on the part of the Railways to meet
their responsibility in this particular
case.

*SHRI MAHENDRA SINGH : 1 would
like to first congratulate the hon. Prime
Minister for apnouncCing funds for this
scheme and also the hon. Transport
Minister and State Minister for expediting
work.

In this connection I would like to
know from the hon. Minister whether it is
a fact that the new line will be on A.C.
system mstead of the old D.C. system and,
if so, due to change over to A.C. from
D.C. lot of inconvenience like over-crowd-
ing etc., will be caused to commuters,
because they will have to change trains at
Mankhurd. And, what are the steps that

are being taken to deal with the situa-
tion?
Secondly, while congratulating the

hon. Minister for not leving any burden on
the middle classes and lower middle class
commuters, and especially the suburban
services, I would like to draw his attention
to the fact that a lot has to be done. I
would also like to know what the. hon. Mi-
pister has done for improving the services
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on the Central Railway for suburban pass-
engers.

MR. SPEAKER :
tain to this question,

This does not per-

SHRI MAHENDRA SINGH : It is
really concerning this Question.

SHRI MADHAVRAO SCINDIA : 1
am in a happy position to answer the sec-
ond question also.

The matter raised by hon. Member is
a technical matter and it is indeed a very
relevant and important question, It g
consideted that in future, gererally, the
Railways should go in for AC systems for
their suburban train services becauce AC
systems are less capital intensive., A thir-
ner copper wire is used and, because of
that thinner copper wire, the sub-stations
are that much less and they are at ' greater
distances and also there is a less risk of
a fire hazard in the sub-stations.

It also requires lesser maintenance and
lesser operating cost. 1t is generally felt
that we should try to go in for AC system.
As far as the Mankhurd-Belapur link is
concerned, though this matter is still under
review, we envisage that we should go in
for AC system for all future expansions.

I agree with the hon. Member that if
the passengers have to change from AC 1o
DC systems, there may be some inconven-
jence experienced by them. We are trying
to overcome that by trying to see that we
get the rolling stock and EMU coaches
which wou'd run on AC/DC 3st<msso
that no changeover is requireds” But the
entire matter is urder examination. The
convenience of the Bombay suburban pass-
engers is very very important to us. And
211 these minor inconveniences that may
arise we are trying to overcome by bring.
ing in AC/DC systems.

About the second part of his question
since July and December, Central Railway
has increased their daily suburban services
from 830 to 913 which is 10 per eent
more than what was earlier. In the new
programme, 1986-87, we intend to bring
in 13 more rakes foe Central Railway
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services and we hope to increase the ser-
vice even further.

MR. SPEAKER : Mr. Raju, are you
also concerned with Bombay?

SHRI ANANDA GAJAPATHI RAJU :
Not Bombay but logical extension of Bom-
bay.

SHRI MADHAVRAO SCINDIA : The
logical extension is not 2000 miles east-
ward.

SHRI ANANDA GAJAPATHI RAJU :
India is a large country. So, it can be 2000
miles.

Yesterday, the Railw:y Budget was
presented and not a siigle line or facility
was createdes.

MR. SPEAKER : You cin do it at the
time of Railway Budget and not now. I
will not allow this.

SHARI ANANDA GAJAPATHI RAJU :

Vijaywada is the link between north and
south as far as the railways are concerned.
[t is a very important link. What has been
lone to increase the facilities at Vijaywada
ind in Andhra Pradesh? It is the logical
axtension of a link between north and
south.

SHRI MADHAVRAO SCINDIA : Re-
iarding extending the Mankhurd—Belapur
ink to Vijaywada, we are not intending
0 do so.

PROF. MADHU DANDAVATE : First
would like to take note of the reply given
o the first question asked by Mr. Dighe
aat the total cost of project would be Rs.
20 c.ores. Having full confidence on the
aflationary pressure cn the economy he
ays that it will go to Rs. 150 crores. He
as suggested that through CIDCO Maha-
ishtra Governmeant would be able to pro-
ide Rs. 110 crores and only Rs. 40
rores would be provided by the Railways.
would like to ask a specific question in
1€ light of an announcement made by the

hairman of the Planning Commission and.

1€ Prime Minister of .the cgountry, Shri
ajiv Gandhi, on the floor of the. House.
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He has started.that if the congestion in big
metropolitan cities like Bombay, Delhi,
efc. is to be avoided, then the counter-
magneis beyond those cities should be crea-
ted and communication and transport
facilities should be made available and that
Government would like to give priority to
that in order to avoid congéstion in cities
like Bombay., Since Bombay is a fit case
to fall into the norms given by the Prime
Minister and since already a new Bombay
has been counstructed beyond Bombay and
this particular route Mankhurd-Belapur is
the link b<tween old Bombiy and new
Bombay, will the Minister re-consider his
outlook and give priority to this particular
area in view of removing congestion and,
therefore, instead of insisting that Maha«
rashtra Government should give Rs. 110
crores out of Rs. 150 crores, will he
change the balance and try to give more
allocations from the railways as a special
case? -

MR. SPEAKER : Do you not realise
that two minus make one plus.

SHRI MADHAVRAO SCINDIA :

Again I would like to emphasise...(Intepr-
ruptions)

PROF. MADHU DANDAVATE :If you
require lime to think over, you can reply
afterwards.

SHRI MADHAVRAO SCINDIA : No,
I require no time . (Interruptions)

PROF. MUDHU DANDAVATE : Be-
c~use you have to consult the Prime Minis-
tes also. He has made an announcement.

SHRI MADHAVRAO SCINDIA : I
would like to emphasise again that the
estimates of Rs. 110 crores and Rs. 40
crotes that I have given are the approxie
mate estimates, The spheres of activity
have been, more or less, appottioned bet-
ween us and it will really depend on the
cost of those spheres of activity. This I
wanted to re-emphasise because you seem
to lay stress again on the exact amounts.
As far as further review of the spheres of
responsibility of this particular .construce
tion work on (his particular Railways is
concerned, we would like to take on many
more responsibilities.  Prof. Dandavate
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said that our view should be a very broad-
minded one. 1 can assure him that this
Government has a very brord-minded view
put as far as the Railway Ministry is c¢con-
serned, due to very poor planning between
977 and 1979, our broad view has, per-
force, become narrow. Today we are
putting in the Depreciation Reserves Fund
Rs. 1,250 crotes and unfortunately the
backlog that we have inherited from 1977--
79, when only Rs. 140 crores was put into
DRF, leaves us in the position where we
have to fiz priority for our aims. There
are certain areas, certain backlogs which
Prof. Dandavate knows very well, which
we have inherited, Now we must try and
see that we Clear those backlogs.

MR. SPEAKER : Next question.
Krishna Iyer.

Shri

PROF. MADHU DANDAVATE : One
minute, Sit. Every time there is reference
to Janata Government. Once allow a No-
Confidenee Motion against the Janata
Government with retrospective effect so
that we will reply.

MR. SPEAKER : Professor Sahib must
know that No-Confidence Motion will be
vassed.

AN HON. MEMBER : That is already
plassed.

‘ Introduction of a Direct Superfast Train
between Bangalore and Howrah

*63 SHKI V.S. KRISHNA IYER:
Will the Minister of TRANSPORT be

pleased to state :

(a) whether it is a fact that at Madras,
the Bangalore passengers are finding it
difficult to get accommodation in trains to
Calcutta; and -

(b) if so, whether Government propose
to introduce a direct superfast train betw;en
». galore end Howrah and to other cities

in astern India?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) There is
s small walting list and to meet this, the
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1ailways are proposing to increase reserva-
tion quotas for through passengers from
Bangalore to Howrah.

(b) No, Sir.

SHRI V.S. KRISHNA IYER : I am
really surprised that the hon. Minister says
that the waiting list has been very small.
1 do not know on what basis he has arrived
at that conclusion. I know the real facts
in my constituency. Probably he depends
upon the figures given by his nffice. But
the fact is that many of the passengers who
want to go to Calcutta, on being told that
their position in the waiting list is so and
80, go by the wunreserved compartments.
So, the figures given by the office are not
correct. May I know the figures of the
waiting list which he has collected. He
has said that it is a very small waiting list,
So, I would like to know the figures which
is there in his file now. ’

SHRI MADHAVRAO SCINDIA : Sir,
according to the figures available with us,
approximately 20 persons are wait-listed
daily for reserved accommcdation in the
through second-class sleeper coach between
Bangalore and Howrah, and the number of
waitlisted passengers from Bangalore
against the second-class quota by 4
Madras-Howrah Mail is approximately 5
per day.

SHRI V.S. KRISHNA IYER : Because
a number of persons have approached me,
that is why I have put this question, and I
should say that the information given by
the hon. Minister is not correct. 1 would
request the hon. Minister to have a physi-
cal check, both at the Bangalore station
and the Madras station. The figures given
by the hon. Minister are far from the
truth. He knows what happens at_ the
railway stations. Therefore, I should like
to know from the hon. Minister whether,
till such time a direct train is provided, he
will at least increase the number of direct
bogies from Bangalore to Calcutta,

SHRI MADHAVRAO SCINDIA : Our
capacity of coach is 72 and since the
number of wait-listed passengers is
approximately twenty—since the hon.
Member wants us to verify this figure, we
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will check up again—really there is no
justification to bring in another coach.

But I am happy to inform the hon.
Member that from the 1st of May, 1986,
we intend to increase the quota for Banga.
lore passengers ex-Madras by two berths in
upper c'ass and four berths in second class
by Madr as-Howrah mail.

SHRI P. KOLANDAIVELU : The
Railway Board is getting a very good reve-
nue from the Southern Raijlway when
compared with the Northern Railway and
some others. This Southern Railway is
giving a very good revezue for Railway
Board. From Madras, whatever Express
Trains may be there from Madras to
Coimmbatore, from Madras to Madurai,
from Madras to Tirunelveli,—almost all
these trains are full. There is already so
much of congestion; there is already so
much of over-crowding. So, in view of
these reasons, may I know whether a new
train will be introduced from Madras to
Coimbatore, and Madras to Madurai in
order to avoid the congestion?

SHRI MADHAVRAO SCINDIA : 1
will have to be given a separate notice.

SHRI C.P. THAKUR : In the last
session of Parliament we raised the issue
that passengers coming from Madras to
Patna have to face lot of difficulties and
therefore to solve that, we requested that
the Ganga-Cauvery Express which comes
upto Banaras should be extended to Patna.

MR. SPEAKER : Not pertinent. Irre-
levant. Next question.

[ Translation)

Arrangement for safe Custody of Baggage
of International Passengers at Delhi
Airport

*66. SHRI BANWARI LAL BAIRWA:
Will the Minister of TRANSPORT be
pleased to state :

(a) what are the arrangemant made at
Delhi Airport for safe custody of the
baggage of passengers, especially of persons
who are serving in Indian Embassics abroad
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and who come to Delbi during holiday and
what are the charges for this service;

(b) whether itis a fact that even the
official passport hold are harassed by
customs offiicial on their return to Dglhi
on bringing thing of personal use and
complaints made in this regard go unheeded;
and

(c) if so, the remedial steps being
taken by Government in the matter?

[English]

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) A facility
at international airport has been available
to all passengers including persons serving
in embassies abroad to enable them to
keep their luggage safely at the airport for
a short period of time. This facility is
managed by a licensed contractor whe
accepts the luggage for safe custody against
a fee of Rs, 2/- for small baggage and Rs.
4/- for bigger luggage every 24 hours ora
part thereof. This facility has, however,
been temporarily suspended in view of
security reasons.

(b) and (c) : There are no different set
of rules for offiicial passport holders in 4o
far as the custom clearance is concerned.
Passengers are cleared on the basis of their
declaration regarding the value and contents
of their baggeg. Passengers not carrying
articles in excess of the duty-free allowance
are permitted to walk through the green
channel. The passenger clearance is super-
vised by an Assistant Collector of Customs
whom the passengers can approach in the
event of any harassment.

SHRI BANWARI LAL BAIRWA :
Hon Speaker, Sir, as has been stated by
the hon. Minister, earlier this facility was
beingmanaged by the licensed contractors
but for the time being it has been stopped.
I would like to ask whether Government
propose to make some new arrangement in
view of the inconvenience being caused to
the passengers ?

[ English]
SHRI JAGDISH TYTLER : Sir, be-
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cause of the security reasons, as I had said,
till March, 1986. - This decision we had
taken subject to clarification from the
Home Ministay, and we shall be able to
consider if we can start again.

[ Translation]

SHRI BANWARI LAL BAIRWA: Sir,
the number of persons belonging to middle
class and labour class going abroad has
increased manifold now a day:. We have
seen that custom officials harass them a lot.
As stated by the hon. Minister, custom duty
is charged according to the standard price
of their goods. But the position is pot
like that; The factual position is that the
custom officials charge arbitrary rates of
custom duty and do not exempt even the
duty free goods. Thus, they are subjected
to harassment there. 1 want to know whe-
ther Government have received any comp-
laints in this regard and if so, what action
fas been taken thereon?

[English]

SHRI JAGDISH TYTLER: Sir,
since the customs department is in our
building, if any complaint of this sort
which has not been attended to is brought
to my notice, then I will forward it to the
Finance Ministry.

SHRI RANIJIT SINGH GAEKWAD
The Indians living abroad, when they come
to vistt India, are harassed by the customs
at the airport and again for the same thing
at the railway stations. That way they
are made to pay tiwce. I would like to
know whether any complains have been
brought to the notice of the hon. Minister
and whether any action has been taken or
any thought has been given to rectify
this.

SHRI JAGDISH TYTLER : This rela-
tes to the customs again, Sir, I had already
answered it previously.

SHRI E. AYYAPU REDDY : Sir, the
customs officials are requiring one day’s
notice for returning the articles which the
foreign passengers want to take back, The
foreign passengers find it difficult to give

PHALGUNA 8, 1907 (SAK4)

Oral Answers 18

one day’s notice. Is there any rule which
requires one day’s notice for them to take
back their articles? If they have deposited

" ornameats, they require one day’s notice

for returning them back.

PROF. MADHU DANDAVATE :
For not returning they don’t need it.

SHRI E. AYYAPU REDDY : Is there
any rule which requires the customs
officials to insist upon one day’s notice ?

SHRI JAGDISH TYTLFR ; As far as
my knowledge is concerned, there is no

rule. They ask them...

MR. SPEAKER : You look into
it.

SHRI JAGDISH TYTLER : Yes.

Steps to Improve Teaching of History

_|_

*67. SHRI DHARAMPAL SINGH
MALIK :

SHRI SARFARAZ AHMAD :

Will the Minister of HUMAN RESOU-
RCE DEVELOPMENT be pleased to
state :

(a) whether Government are aware of
the poor standard of teaching of History
in schools and college in the country which
is responsible for ignorance of youth of
our ancient heritage;

(b) whether Government are also aw-
are of the general decline of the standards
in Indological research and teaching in the

country,

(c) if so, the reasons therefor, and

(d) the remedial steps being taken in
the matter?

THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT (SHRI P.V,
NARASIMHA RAO) : (a) to (d) Univer-
sity Grants Commission and NCERT have
taken measures to raise the standard of
teaching of History and promotion of
knowledge and understanding of India’s
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heritage and culture. By associating dis-
tinguished historians, NCERT ha§ prepa-
red syllabi and textbooks of quality. !n
order to encourage pursuit of excellence in
the study of History and promotion of
research, the UGC has set up a Centre of
Advanced Study in History in AMU and
the Departments of Special Assistance “in
History in the Universities of Allahabad,
Calcutta, M.S. University of Baroda, Patna
asnd Mysore. Outside the formal univer-
sity and school system, a number of orga-
nisations are being supported and strength-
ened for the promotion of research and

teaching in Indology.

SHRI DHARAMPAL SINGH MALIK:
Sir, may I know from the hon. Minister
whether there is any proposal of the Gove-
rnment to introduce History as a confpul-
sory subject for all the students at Univer-
sity level and for other entrance and com-
petitive examinations so that the students
are aftracted towards this subject?

SHRI P.V. NARASIMHA RAO : No,
Sir.

SHRI DHARAMPAL SINGH MALIK:
May I know from the hon. Minisrer whe-
ther the Government wants to “create
Indian Education Service on the recoz;xm-
endations of the reports of the two nation-
al Commissions on teachers? If so, the
time limit for the creation of this Ser-

vice.

SHRI P.V. NARASIMHA RAO: It
does not pertain to the question.

SHRI PRIYA RANJAN DAS MUNSI :
Sir, this question as has been answe:.red b.y
the hon. Minister, to my observatxon,' is
out of the basic spirit of the Constitutlo'n.
The question to which, Mr. Speaker, Sir,
I draw your attention is about the steps to
improve tcaehing in Htstory. As you knpw
education being in the Concur!'ent List,
each State is entitled to prepare its sylla-
bus at the primary level, secondary level
and university and college levels.

The Minister is aware of the fact thz}t
in the post-graduate studies. history is
devided into three distinct 'parts—-lgslam!c
history, ancient history and modern history.
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History which is read in primary education
and secondary education level is the most
vital aad important one.

Is the Minister aware of the fact that
the history syllabus prepared by the Sec-
ondary Education Board in Wast Bengal
was struck down by the Calcutta High
Court since it was absolutely politically
motivated to malign the concept .of the
national movement? If so, in view of the
importanse of national unity and natjonal
integration, will the Minister issue necess-
ary instructions with regard to the history
which is read at secondary and primary
level? Categorical instructions should be
there not to distort the history of the nati-
onal struggle. In our State it bas been
done deliberately maligning Mahatma
Gandhi to Netaji. It was struck down by
the High Court,

Therefore, I would like to know fr
the hon. Minister whether he will cal
meeting of the State Bducation Ministers
to precisely make guidelines so as to
maintain the dignity and the spirit of pati-
onal movement in this country.

SHRI BASUDEB ACHARIA : Though
the syllabas was struck down by the High
Court, it has been upheld by the Supreme
Court,

MR. SPEAKER :
ter-incharge?

Are you the Minis-

(Interruptions)

MR. SPEAKER :
is replying, not you.
the oath?

The hon. Miniser
When did you take

SHRI P.V. NARASIMHA RAO : Sir,
there is no need for so much heat to be
generated. The fact is that efforts have
also been made to see that the teaching of
history helps to promote India’s culture
and is Dot misused for promoting narrow
sectarian biases. Evaluation of history
text books has been undertaken throughout
the country. With a view to ensuring that
these text books do not contain anything
which may be detrimental to the cause
of national integrtaion, attempts are being
made increasingly to see that history ¢oug-
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ses reflect the advance in historical know-
ledge as w:ll as new approaches to the
study of history. So, the whole matter is
constantly kept under review. If there is
anything that is brought to my notice that
there is any State which is violating the
principles or guidelines, we will look into
it. But there seems to be some controversy
in regard to whether the High Court has
struck it down or the Supreme Court has
upheld it. T «.ill look into it.

PROF. SAIFUDDIN SOZ: I am not
raising any political controversy. I will
ask asfeneral question on the curriculum
of history. (Interruptions) I have a straight
question on the curriulum of history.
The hon. Minister has said that something
is being done by NCERT. ButI want to
ask a question. I thiak, the Minister
must have koown it that curreiulum in
history requires total overhaul or total
review, I suggest one thing to him and I
want his response. In history, throughout
the country, the need is to have the core
curriculum in which chapters like freedom
struggle in India, was agamst imperialism
must be taught in all schools of the coun-
try. Stories of national heroes should also

be taught. As far as local cultures are
concerned, local hisiory is concerned
all that can be woven into the curricu-

lum.

For instance, in Maharashtra, they
would like to read more about Shivaji; in
Jammu & Kashmir, they would like to read
about Sheik Mohammad Abdullah...

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) That is
national history. Shivaji is not a local
history.

PROF. SAIFULDIN SOZ : You have
not heard me fully, I want to say one
thing. Apart from core curriculum which
should be necessary throughout the coun-
try, there has to be some portion of local
history in the curriculum. Now. will the
hon. Minister take steps to upgrade and
review the eurriculum of history through-
out the country and make core curriculum
compulsery throughout the country? That

is my point,
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SHRI P.V. NARASIMHA RAO : Prof.
Soz very well knows that not only in reg-
ard to history but in regard to all subject,
a core curriculum has been prepared by
the NCERT. History is no exception.
They have paid special attention to history.
I may ioform the House that in the NCERT
scheme, India’s struggle for freedcm is
a glorious part of India’s history. The
broad framework and national objectives
and policies which India has followed
her Independence and the values which
have inspired her are the result of this her-
itage,

All these things are finding a place in
the curriculum. The core curriculum is at
the national level.

PROF. SAIFUDDIN SOZ : Many
States have not accepted that. That is my
point.

Primary Health Centres During Seventh
Plan

*68. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) the number of Primary Health
Centres proposed to be set up in the coun-
try during the Seventh Five Year Plan;

(b) whether Government are aware
that there will be shortage of dogtors in
the country to man these primary centres;
and

(c) if so, what remedial steps are pro-
posed to be taken by Gouernment in
consultation with the State Governments to
meet the shortage of doctors in the coun-
try?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) :(a) A
total number of 12,377 Primary Health
Centres are proposed to be set up in the
country during the VII Five Year Plan.

(b) At present the country is producing
about 12,000 doctors per year. As such,
no shortage is anticipated.
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(c) Question does not arise.

[Translation]

SHRI BALASAHEB VIKHE PATIL :
Mr. Speaker, Sir, there are Primary
Health Centres in a number of villages
which do not bave doctors even today. I
am surprised at hearing that there are
enough number of doctors and that no
shortage of doctors is anticipated during
the 7th Five Year Plan. I want to know
how many doctors will be provided in the
Primary Health Centres during the Seventh
Plan. You are producing 12,000 doctors
per year, but how many of them join Pri-
mary Health Centres? Will the Govern-
ment consider handing over the Primary
Health Centres to the voluntary organisa-
tions in the event of non-availability of
doctors so that better health care is made
available in the rural areas?

[English]

SHRI S. KRISHNA KUMAR : Itis a
composite question. Out of the 21,889
sanctioned posts of doctors in Primary
Health Centres, only 2,249 posts are
vacant., This is only 10.3% and it is not
considered high as certain posts always
remain vacant due to transfers, postings,
promotions and retirements.

At the end of the Seventh Five Year
Plan, we will require 33,968 doctors and
the additional requirement from now on to
the end of the Seventh Plan is only
14,328 and every year, we are producing
12,000 doctors. It is in this context that
we have said that we do not anticipate any
shortaae of doctors in ous Primary Health
Centres.

With reference to the second part of
the question, the Government is aware of
the difficulty of doctors not serving in the
rural areas. Generally speaking, out of
2.7 lakhs allopathic medical practitioners
in the country, only 20, are serving in
the rural areas where 80 % of our popula-
tion live and the other 809%, are concen-
trated and are practising in the urban
areas. The Ministry of Health & Family
Welfare have taken up the matter with the
Finance Commission and the Finance
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Commission has allocated Rs. 89 crores
specially to the States to provide accommo-
dation facilities, additional allowances etc
to the doctors serving in the rural ateas.
Also, under the direction of the Prime
Minister, we have prepared Action Plans
in each of the States of the country, to
ensure that at the end of the Seventh Five
Year Plan, there is no single post vacant

in any element of our rural health infra-
structure. We are monitoring this Action
Plan.

[Translation]

SHRI BALASAHEB VIKHE PATIL :
Mr. Speaker, Sir, the programme given by
the hon. Minister that the doctors im the
Pr'imary Health Centres would be provided
with accommodation facilities is, no doubt,
good. I want to know what was the ratio
between the rural and urban population
and the doctors available at the end of the
Sixth Five Year Plan? To what extent
are Government going to reduce this ratio
during the Seventh Five Year Plan and
what concrete steps are proposed to be
taken in this regard?

[English]

About the ratio between the doctor
and the population in urban and rural
areas in the Sixth Five Year Plar and
Seventh Five Year Plan, how will it be
reduced and what programme are you
going to follow?

SHRI S. KRISHNA KUMAR :1 have
already answered this question. The ratio
is 1:16. 80% of the population is served
by 209, of doctors and 20 %, of the people
is served by 80% of the doctors. The
general direction in which we are moving

have already indicated in the first part of
the answer.

[Translation)

SYED SHAHABUDDIN : Hon. Spea-
ker, Sir, besides doctors, medicines are
also needed in the Primary Health Centres.
As Government have decided to set up
about 13,000 medical centres during the
next five years, I would like to know the.
amount earmarked by Government for
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medicines in these medical centres? So far
as I know, this amount is Rs. 2,000 far a
medical centre which caters to a popula-
tion of at least one lakh. I am at a loss
to understand how a medical centre can
provide medical treatment to one lakh peo-
ple within the limit of Rs, 2,000?

SHRI BALKAVI BAIRAGI : Will all
the one lakh people fall sick?

SYED SHAHABUDDIN : At least 40
to 50 persons might be visiting a health
centre per day; how can they be treated
within the limit of Rs. 2,000?

[English]

SHRI S. KRISHNA KUMAR : The
information of the hon. Membet is not
correct. The State Government gives
medicines at Rs, 12,000 per annum under
the Minimum Needs Programme, The
Union Health Ministry gives Rs. 6002/
per annum onder the Village Health
Guides Scheme, This does not include
medicines given for malaria, leprosy, TB,
sterilisation, IUD, MTP, etc. In addition
we give Rs. 2000 for every sub-centre and
there are 16 sub-centres in each PHC
catchment area. In addition we give Rs.
600 worth of medicines to every Village
Health Guide.

KUMARI MAMATA BANERJEE: Mr,
Speaker, Sir, I want to know ..

(Interruptions)

KUMARI MAMTA BANERJEE : I
come from West Bengal and I"have eveery
right to know what is happening there.
Health is a Concurrent subject. I would
like to know from the hon. Minister whe-
ther there are so many buildings but po
activities arc there in the Primary Health
Centres and their condition is not that they
are dying but they are dead. What steps
have the Government taken to see that
they work properly and they have all the
medicines so that they can serve the rural
people of West Bengal?

SHRI S. KRISHNA KUMAR : Health
is a State subject and under the Central
Goverament scheme certain iopuis are
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given to each of the Primary Health Cen-
tres including staff. msdicines and other
resources, but, basically, this has to be
looked into by the Stete Government.

KUMARI MAMATA BANERIJEE : But
it is the concern of the Union _Government
to monitor their working.

SHRI MANIK SANYAL : May I know
from the hon. Minister whether it is a fact
that there is some amount of disinclination
on the part of the doctors to join the Pri-
mary Health Centres and SHC in Viilage
area because they will 1oose in their earn-
ings and there is no association suitable to
them? 1If so, what steps Govt, propose to
take to ensure that doctors go to PHCs and
SHC’s?

SHRI S. KRISHNA KUMAR : I have
already stated that reasons why the doctors
are not willing to go to the rural areas,
Some of them are : non-availability of resi-
dential accommodation, non-availability of
educational facilities, decrease in the over-
a]l emoluments in some States, professional
stagnation, lack of satisfaction due to
absence of facilities, etc.

Incentives to Family Planning Workers

*69. SHRI E. AYYAPU PREDDY :
Will the Minister of HEALTH AND FA-
MILY WELEARE be pleased to state :

(a) whether it is proposed to give
more incentives to all categories of family
planning workers to motivate people for
adopting family planning methods;

(b) if so, what incentlves are proposed
to be given; and

(c) what other steps are proposed to be
taken to achieve the targets set for family
planning through various methods?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISNHA KUMAR) : (a) to (c)
Government has prepared a well defined
strategy to achieve the goals set under the
Family Welfare Programme, The main
features of the strategy are; increasing
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demand for contraception through impro-
ved communication approaches, expanding
and improving the quality of outreach ser-
vices; promoting greater community parti-
cipation intensifying populution education;
enhancing child survival rates; and re-
organising programme structure and improv-
ing its management. Incentives to perso-
nnel engaged in the programme is also a
part of the strategy and different States
have instituted different systems in this
regard.

SHRI E. AYYAPU REDDY : No
answer has been given to the specific ques-
tion raised by me as to what are the incen-
tives given to the family planning workers.
The only answer given is that incentives
are being given to the family planning
workers by different States. What is the
responsibility of the Union Government in
providiag incentives to the family planning
workers, especially the family planning
workers in the rural areas and slum
areas?

SHRI S. KRISHNA KUMAR : I have
given the answer that certain incentives are
given to the family planning workers...

SHRI E. AYYAPU REDDY : What
are those incentives?

SHRI S. KRISHNA KUMAR : I am
going to elaborats. The Government of
India have sanctioned and made available
a certain amount of money for each
method under the family welfare pro-
gramme. Under this, a certain amount is
set apart for miscellaneous fund...

AN HON. MEMBER ; How much?

SHRI S. KRISHNA KUMAR : This
varies from State to State, There are 22
States. Thatis why I am not reading.
From out of the Miscellaneous Fund the
State gives some material incentives to
workers. In addition, if any of the family
planning workers himself motivaies any
eligible couple under a family planning
method for which provision is available,
then he is eatitied to that motivator’s
money. There is no other materiai incen-
tive piven to any family plansing worker,
But we bave uander consideration several
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non-material and materinl incentives to
improve the general output in motivation
and other types of family planning work.

SHRI E. AYYAPU REDDY : What s
the financial assistance which the Union
Government is giving to the States for
providing incentives to family planning
workers, especially in rural areas and slum
areas?

SHRI S. KRISHNA KUMAR : I bave
answered that question. The States have
to make money available from the Mis-
cellaneous Fund. We have created a staff
of one millions workers under the family
welfare programme in the whole country.
These workers are expected to do a mini-
mum amount of work, and the staff is aot
fully utilised.

SHRI E. AYYAPU REDDY : What is
the financial assistance given by the Union
Government? Are they giving any finan-
cial assistance to the States or not? It is
a simple question.

SHRI S. KRISHNA KUMAR : Finan-
cial assistance is given as a block grant for
methods achieved to each State. From the
Miscellaneous Fund component, each State
gives different types of iocentives. I have
a long list. If the hon. Member wants,
I can read out...

MR. SPEAKER : You may lay
the Table of the House,

it on

SHRI K.S. RAO : Will the hon, Minis-
ter act on the mgmorandum presented by
the village health guides who are prepared
to take specific responsibilities for spread-
ing family planping by improving the
remuneration being paid to them or by
giving any other incentive?

SHRI S. KRISHNA KUMAR : The
village health guides, in addition to being
given training and " a certain amount of
medicines for use, are given an honorarium
of Rs. 50/- per month, These village
health guides have been created under the
programme as voluntary part-time workers.
I have already answered in this House that
Goveroment does not consider giving a
goveroment service connotation to this
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village volunteer scheme in view of the
financial constraints involved. We are
already spending Rs. 60 crores a year for
this scheme.

[ Translarion]

SHRI RA) KUMAR RAI : Mr. Spea-
ker, Sir, the hon. Minister has stated that
an honorarium of Rs 50 and some medi-
cines for use are given to the Village
Health Guide. The Minimum Wages Act
is in force in the country and the Govern-
ment give this honorarium of Rs. 50 to
them just to ward off that Act., I have a
definite information that nobody wants to
do any work in the village for this hono-
rarium of Rs. 50; instead, he keeps the
medicines with him. Accepting this in-
formation of mine as correct, will the hon.
Minister get it examined that nobody works
for this amount and this amount goes
waste and that this does not benefit even
the villagers?

[English]

SHRI S. KRISHNA KUMAR : I have
already stated that the family planning
programme has adequate number of peri-
pheral workers on the Government roll and
we don’t want to add anather four lakh
village health goides under the Government
roll. This scheme had been originally
devised as a voluntary scheme and the
financial constraints do not allow giving
additional honorarium or out of pocket
expenses to this category of peripheral
workers, We have to decide how to use
our staff resources in the most effective

manner.,

(Translation]

Proposal to Link Jhunjhunu with National
Highway

#70. SHRI MOHD. AYUB KHAN :
Will the Minister of TRANSPORT be
pleased to state ¢

(a) the time by which Jhunjhunu, in
Rajasthan is likely to be linked with
National Highway;
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(b) whether Governmeat have a scheme
to link Sikar with Delhi;

(c) if so, whether Government propose
to have this scheme extended for linking
Delhi-Sikar-Jhunjhunu; and

(d) if so, the time by which this work
is likely to be done?

THE MINISTER OF STATE [N
THE DEPARTMENT OE SURFACE
(SHRI RAJESH
PILOT) : (a) to (d) The question of de-
claring any State Road as a Nationa] High-
way is governed by a number of facto s
such as (a) whether it fulfils the criteria
for declaring it as National Highway, ()
the availability of adequate resources, and
(c) inter-se priority attached to individual
work. Owing to severe financijal constrain-
ts in the current Plan, it is not possible to
make any new additions to the existing
National Highways system, at present
including the road in question from Sikar
to Delhi, via Jhunjhunu.

[English]

MR. SPEAKER : We take exception to
this.

[Translation]

SHRI MOHD. AYUB KHAN : Hon.
Speaker, Sir, as you are aware, the hon.
Minister is an Ex-Serviceman and the most
of the population of Jhunjhunu also con.
sists of Ex-Serviceman and the serving
army-personnel. Besides, the first person
to join I.N.A., which got independence for
the country, belonged 10 this area. The
first 50 persons were from this area. Sur-
vey has been conducted twice to link
Jhunjhunu and Sikar to the National High.
way. I want to know whether the matter
will be considered afresh in spite of the
fact that survey has been held twice,

M.R. §PEAKER : Why do you not adqd
that it is we who earn maximum foreign
exchange for the country...(Interruptions) °

SHRI RAJESH PILOT - When Sik
3 . . ' at
is linked with the question, we give it g

careful consideration because...(J,
e (Interrup-
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MK. SPEAKER : You have not consi-
dered it even once but how you give it a
careful consideration.

SHRI RAJESH PILOT : The hon,
Member has very intelligently linked Sikar
with the question although it is already
linked with Delhi. Keeping in view the
sentiments expressed by the hon. Member
as also in view of the fact that there is
large number of Ex-Scervicemen there..,

(Interruptions)

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI

MADHAVRAO SCINDIA) Sikar or
Speaker?
SHRI RAJESH PILOT : Speaker.

There is a large number of Ex-servicemen
there and survey has also been conducted
there. Although Government is facing a
severe financial problem, the Government
would certainly keep their sentiments in

view.

SHRI GIRDHARI LAL VYAS : Hon.
Speaker, Sir,...(Interruptions)

MR. SPEAKER : Yes, Vyasji

«..(Interruptions)...

SHRI GIRDHARILAL VYAS : Mr.
Speaker, Sir, the hon. Minister has, in
reply to the question of Shri Ayub, spelt
out the criteria on which a Highway can
be declared a national highway. The hon,
Member has raised a demand in respect of
Jhunjhunu, but since the constituency of the
bon. Speaker also falls in that area, you
will surely accept that demand. But, at
the same time, the road from Ajmer to
Indore and upto Bombay is also very im-
portant one and the traffic on this particu-
lar road is the maximum, That road is
State Highway No. 4. 1 want to know
whether, in addition to linking Jhunjhunu
with the National Highway, this road wil}

also be converted into National Highway?

SHRI RAJESH PILOT : I shall get it
examined. We have conducted survey
earlier also we have made a declaration in
respect of those roads which come under
there criteria. The Government cannot
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take up additional work due to financial
constraints,

«(Interruptions)...

WRITTEN ANSWERS TO QUESTIONS
[English]

Shocking conditions in Delh iHospitals

*64. SRRI RAMASHRAY PRASAD
SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state ¢

(a) whether Government’s attention has
been drawn to the shocking exposure of
conditions in hospitals jn the Capital and
other important cities in ““Sach.Ki Par-
chhayian’’ telecast in the month of January
this year; and

(b) if so, what remedial steps are being
taken by Government with regard to im-
provements in Central Government hospi-
tals in Delhi?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH-
SINA KIDWAD : (a) and (b) The question
of improving the conditions and the deli-
very of services in government hospitals in
Delhi has been engaging the attention of
the Governmet for some time. Measures
to rationalise the staffing pattein and to
bring in improvements in the administra-
tion and management have already initia-
ted. However the problems also get
aggravated because of the congestion and
over-crowding in such hospitals. Long-
term measures to reduce congestion like
establishing hospitals at the periphery of
Delhi ane strengthening the existing hos.
pitals and dispensaries under Delhi
Administration are also being taken so as
to ensure this objective.

Pablicity re : advantages of breast
feeding aud setting up a National Insti-
tute of Child Health

*65. SHRIJAGANNATH PATTNAIK :
Will the Minister of HEALTH AND FA.
MILY WELFARE be pleased to state ;
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(a) whether it ig a fact that mother’s
milk gives active protection to the infant
against infection, besides having putritional
advantages for tbs normal and healthy
growth of the baby and fishts multiple
bacteria and virus including polio;

,

(b) if so, what steps Government bave
taken for adequate publicity in this
regard in urban as well as rural areas in
the country; and

{c) whether Government realise the
need to set ap a National Institute of Child
Health as a centre of excellence for pro-
moting and protecting the health of
children?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH-
SINA KIDWAI) : (a) Mother’s milk pro-
tects infants against infection and provides
necessary nutrients for their healthy
growth.

(b) Education to the community on the
itnportance of breast feeding is being pro-
vided through various channels such as
Radio, Television, printed materials and
intere-prsonnal communication by medical,
para-medical and other field functionaries.

(c) Government is aware of the need
to sst up a National Institute of Child
Health and an outlay of Rs. 100 lakhs has
been provided in the 7th Plan for this
purpose,

Infant Mortality

*71 SHRI SRIBALLAV PANIGRAHI:
SHRI MOHD. MAHFOOZ ALI
KHAN :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether any survey has been cond-
ucted by Government regarding children
born under weight; if so, the percentage
thereof;

(b) whetheritis a fact that a larae
pumber of children die every year ;
if so, the percentage thc;eyqf; and
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(c) the causes of high percentage of
infant mortality in the ccuntry and the
remedial measures being taken or propo-
sed, including immunisation programmes
and health care programmes for expectant
mothers, to reduce it during the Seventh
Plan period?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH.
SINA KIDWAD ; (a) to (c) The SRS
estimates during the year 1982 placed the
number of deaths among children below
5 years at 39.1 per thousand population
in the same age group. No precise esti-
mates of low birthweights are available.
However, scme limited surveys show that
about 309, of tbe children born in India
have a weight less than 2,500 grams. The
main causes of infant mortality are pre-
maturity, disorders of respiratory system,
diarrhoea, tetanus, birth injuries and mal-
nutrition. Measures to improve and stre.
ngthen the Maternal and Child Health
Care Programme durihg the 7th Plan in-
clude expansion of the existing Health
infrastructure, training of manpower,
health education, adoption of risk appro-
ach, universal immunisation of children,
control of diarrhoeal diseases, prophylaxis
against nutritional anaemia and supple-
mentary putrition ander the I.C.D.S.
Scheme. -~

Additional Air India Flights for Foreign
Tourists to Srinagar

*72. PROF. SAIFUDDIN SOZ : Will
the Minister of TRANSPORT be pleased to
state :

(3) whether a sizable number of tourists
want to visit Kashmir and other places
for skiing and other sports ; and

(b) if so, whether Air India has respon-
ded to the situation by providing additional
flights to the countries wherefrom tourists
want to come to India?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) and (b)
Kashmir has a considerable potential of
tourist traffic. However, part of the traffic
is seasonal in nature.
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Indian Airlines provides sufficient cap-
acity to facilitate tourist movement for
Srinagar from/to Delhi, wherefrom flights
are available to various directions. Air
India has got adequate capacity to bring
tourist traffic to India from points abroad.

Urine Cure for eye Infection

*73. DR. G. VIJAYA RAMA RAO:
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state :

(a) whether it is a fact that a new
‘Urine Cure’ for eye infection has been
discovered by the Institute of Indigenous
System of Medicine and Treatment and if
so, the details thereof;

(b) whether controlled extensive field
trials of this treatment have been done or
are proposed tbroughout the country and if
so, the details thereof; and

(c) whether there have been any simi-
Jar public claims of urine therapy?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIJATI MOH-
SINA KIDWAI : (a) to (¢) The Govern-
ment’s aitention has been drawn to a
claim appearing in Times of India of 19th
Januvary, 1986 on Urine Cure for Eye In-
fection by an Agency called the Institute
of Indian System of Medieine and Treat-
ment. Government has so far not conduc-
ted any such trials.

[Translation]

Reservation quota for Faizabad and
Ayodbya in Express Trains

*24 SHRI NIRMAL KHATTRI:
Wil the Minister of TRANSPORT be plea-

sed i{o state :

(a) whether Government propose to
increase the reservation quota of Faizabad
and Ayodhya Stations for First class and
Second class on express trains;

(b) if so, the names of trains on which
reservation quota is proposed .to be in-
creased as well as the extent of increste ;

and
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(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c) It
is proposed to enhance the quota of berths
at Faizabad by 2 births eech in second
class by 10 Dn Dehradun-Howrah Express,
52 Dn. Jammu Tawi Sealdah Express and
83 Up Varanasi-Delhi Ganga Yamuna Ex.
press. The quotas in First class are ade-
quate.

Quotas allotted to Ayodhya station are
not being fully utilised and therefore these
are not being increased.

[English]

World Bank Assistance for Irrigation
Systems in Punjab

*76. SHRI V. TULSIRAM : Will the
Minister of WATER RESOURCES be plea-
sed to state :

(a) whether 8 World Bank team rec-
ently visited India to provide financial
assistapee of Rs, 300 crore for a scheme
to modernise irrigation system in Punjab;

(b) if so, whether necessary funds will
be allocated to the State of Punjab;
and

(c) whether similar talks were also
held in respect of irrjgation schemes in

Andhra Pradesh; if so, the details
thereof and if not, the reasons there-
for ?

THE MINISTER OF WATER RESOU-
RCES (SHRI B. SHANKARANAND) : (a)
The World Bank credit for Phase I of the
Punjab Irrigation Pro-ject is closing short-
ly. Recently a World Bank Supervision
Mission visited the State and held discuss-
ions with the State Government officials
for preparation of the Punjab Irrigation
(Phase II) Project for getting World Bank
assistance.

(b) FundiLg arrangements for the
Punjab Irrigation Project Phase 11 will
hace to be ensured. by the Government of
Pupjab in the State Plag.
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(c) Yes, Sir  Nesotiations were he!d
with World Bank in Jinuary 1986 for
possible assis‘anc: to the Andhra Pradesh
Composite Irrigation Project. However,
the details will be known only after the
project is approved by the Bank and credit
agreement.is sigred.

Amendment of Prevention of Food Adul-
teration Act

*7% SHRI BANWARI LAL PURO-
HIT : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether there is a proposal und:r
the consideration of Government to bring
amendments in the Prevention of Food
Adulteration Act, 1954;

(b) 'f so. the details thereof; and

(¢) what other steps Government have
in view to make implementation of the
Preveation of Food Adulteration Act more
effective, purposeful and stricter?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH.-
SINA KIDWAI) : (a) Yes, Sir.

(b) The proposal aims at providing
greater protection to the interests of con-
sumers,

(c) periodica! training programmes for
Analysts/Inspectors/Senior Officers working
in the States/UTs are being organised.
Measures are being taken to create consu-
mers awareness. The State and U.T.
Governments have been urged repeatedly to
strengthen the implementation machinery.
Close Monitoring of action is being under-
taken.

Involvement of Women’s Organisations in
Protection of Women

%78, SHRI SRIBALLAV PANIGRAHI:
Will the Minister of HUMAN RESOUR-
CE DEVELOPMENT be pleased to
state .

(a) whether there is any proposal under
the consideration of Government regarding
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involvement of women’s organisations 1n
protecting women and making the laws

more meaningful and their implementation
easy;

(b) whether Government prcpose to
make some amendment for releasing grant-
in-aid to voluntary organisations without
waiting for State Governments’ recomm-
endations; and

(c) if so, the details in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN'S WEL-
FARE (SHRIMATI MARGARET ALVA) :
(a) Laws relating to women are kept un-
der review in consultation with women’s
organisations.

(b) and (¢) Yes, Sir. It has been
decided to amend the Central Schemes to
provide :

(i) that an advance copy will be fur.
nished by the Voluntary Organisa-
tions to the Department and

(ii) if the opinion of the State Gover-
nment is not received within three
months, it will be presumed that
the State Goverpment has no
objection to the grants being rel-
ased and the Department may
have enquiries made through its
agencies and take a decision.
Necesaary amendments to the rules
are being made and instructions

along these lines will be issued
shortly.

New Education Policy

¥79, SHRI SHANTARAM NAIK :
SHRI ANANTA PRASAD

SETHI :

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state :

(a) when is the new education policy
going to be announced; and



59  Writen Answers

(b) the date from which the same is
going to be brought into force?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROHA-
TGI): (a) and (b) The draft New Education
Policy will be presented in Parliament dur-
ing the current session. Some aspects of the
new policy would be implemented with eff-
ect from 1986-1987.

[ Translation)

Purchase of old Aeroplane by Air-
India

*¥80. SHRI VILAS MUTTEMWAR :
SHRI TARIQ ANWAR :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether it is a fact that Air India
has recently signed an agreement for the
purchase of some old aeroplanes;

(b) if so, the cost thereof and what
would have been the cost of purchasing the
new aeroplanes ;

(c) the reasons for purchasing old aer-
oplanes; and

(d) the time upto which the services of
these old aeroplanes caa be utilized?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) No,
Sir.
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[English]

Inquiry into the Crash of Air India’s
Jumbo Jet ‘Kanishka’

*81. SHRI D.N. REDDY :
SHRI R.M. BHOYE :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether inquiry into the crash of
Air India’s Jumbo Jet ‘‘Kanishka®’ is not
proceeding according to the time schedule
anq if so, when will it be completed ;

(b) how much expenditure has been
incurred so far directly and indirectly by
Air India, Government of India and other
friendly countries includiag on photograpby
and search and retrieval of bodies and
crash material of Kanishka, including
cost for replacement of Xanishka ;
and

(c) how much compensation has been
paid so far to victims including Air India
staff by insurance companies and Govern-
ment etc.

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) No, Sir.
In fact the Court of Inquiry has already
submitted its report on the 26th Febru-
ary, 1986.

(b) and (c) A statement is

given
below.

Statement

() (i) Expenditure incurred by Air India

- Rs, 2,73,78,068/-

(ii) Expenditure incurred by Government —_— Nil.

of India,

(iii) PBxpenditure incurred by other couns

tries.

-~ Neither Govt. of India nor
Air India have received any
bills in this regard.



41 Written Answers PHALGUNA é, 1907 (S4KA) Written Answers 42

No decision has been taken by the
Government on replacement of
Kanishka.

() (61)

(i) Amount paid in Canada

Amount paid in India — Rs. 2,24,09,560/-

— Rs. 9,37,500/- (taking

1 US $=Rs. 12.50)
(iii) Amount paid to Air India crew
Compensation paid to crew members
will be absorbed by Air India

while compensation paid to

~— Rs. 76,26,000/-

passengers is to be recovered
from General Insurance Corpo-

ration of India.

D:mand for escalatirn of prices on steel
fabrications of Second Hooghly Bridge
584. SHRI PURNA CHANDRA
MALIK :
SHRI GADADHAR SAHA :
SHRI MATILAL HANSDA :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether it is a fact that the Braith-
waite, Burn and Jessop Construction
Company instead of necgotiating with
Union Government for further estalation
of prices on steel fabrications of the Seco-
nd Hooghly Bridge, is demanding the same
from the State Government;

(b) if so, whether Union Government
have given any such directives to the said
undertaking te that effect; and

{¢) if not, whether the management of
the undertaking working on their own so
that the project is delayed further?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRL RAJESH PILOT) : (a) No,
Sic.  Tae question of negotiating with the

Total : Rs. 3,09,73,060

— —

Central Government does not arise as it is
a State project.

(b) Does not arise.

(c) Second Hooghly Bridge, under
construction, falls on a State Road and as
such West Bengal Government is primarily
concerned with all matters pertaining to
this project. The Government of India is
on'y providing loan, as a special case,
amounting to Rs. 150 crores. The execu-
tion of the project continues to bz by the
State Government Agency viz, the Hooghly
River Bridge Commissioners, Calcutta.
Because of various reason, Braithwaite,
Burn and Jessop Construction Company has
asked the Hooghly River Bridge Commi-
ssioners to pay higher rates for fabricated
components of the Bridge,

Proposal for involvement of medical pro-
fession in National Family Plaoning
Programme

585. SHRI PI1YUS TIRAKY : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the proposal of Delh
Medical Association for the jnvolvement o
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Medical Profession in the National Family
Planning Programme has been brought to
the notice of Government;

(b) if so, the details of the proposals

made by the Association; and

(c) the reaction of Government in this
regard?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (c)
Delhi Medical Association has proposed
that the serv:ices of their members be uti-

ised for furtherance of the Family We's
fare Programme and the doctors as well
the acceptors be given all incentives as per
Guovernment of India orders.

A scheme to involve private medical
practitioners in the programme is already
in operation, WUnder the scheme, a private
medical practitioner gets Rs. 50/- for every
Tubectomy/Vascctomy performed and Rs.
5/- for every 1UD inserted. The acceptors
utilising the services of these private
practitioners for Family Welfare purposes
are also entitled to compensation at the
prescribed rates subject to the conditions
Jaid down in the relevant Government
orders.

News-item captioned ‘‘A ‘Killer Home’
next door’’

586. SHRI N, DENNIS : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleascd to state :

(a) whether the attention of Govern-
ment has been drawn in to the news-item
appearing in the Hiundustan Times dated
the 20th Jaunary, 1986, with the caption
““A ‘Killer Home’ next door*’ wherein it is
stated that the private nursing homes in
Delhi being in residential colonies tend to
spread infection which may be a cause for
slow deaths; and

(b) whether any survey of such Nurs-
ing Homes is proposed to be made for
planning suitable steps to control the
adverse effects of infection spreading in
tesidential colonies?
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) Yes,
Sir. However, the Delhi Administiation
has informed that no complaint of spread
of infection by Nursing Homes in residen-
tial areas has been received.

(b) Does not arise,

State Health Ministers’ Conference on
Family Planning

587. SBHRI AMARSINH RATHAWA :
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state :
what suggestion has been made in the
State Health Ministers, Conference held in
New Delhi recently to fully implement the
family planning programme in the coun-
try?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : The mea-
sures suggested in the State Health Minis-
ters’ Conference held in New Delhi on
23rd-24th December, 1985 for better
implementation of the programme relate
to strengthening of rural and urban infra-
structure under the programme to increase
its outreach, improving technical quality
of services, improving programme manages-
ment, providing greater flexibility to the
States for implementation of the pro-
gramme, greater involvement of private
medical practitioners and voluntary orga-
pisations, improved eommunication approa-
ches and greater coverage under the uni-
versal immunisation scheme,

Indira Gandhi Canal Project

588. SHRIMATI JAYANTI PAT-
NAIK :
SHRI V. SOBHANADREES-
WARA RAO :

Will the Minister of WATER RESOU-
RCES be pleased to state ;

(a) the total estimated cost
Gandhi Canal Project;

of Indira

(b) the total outlay approved in 1985-
86 for executing the said project;
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(c) whether the allocation for the
above project in Seventh Plan has been
finalised;

(d) if so, the details thereof; and

(e) the time by which the above Project
is expected to be completed?

THE MINISTER OF WATER RESOU-
RCES (SHRI B. SHANKARANAND) : (a)
The latest estimated cost of Indira Gandhi
Canal Project is Rs. 1,189.24 crores.

(b) The approved outlay for the year
1985-86 is Rs. 50 crores.

(c) and (d) For the Seventh Plan, the
State Government has provided an outlay
of Rs. 262.5 crores (Rs. 12.5 crores for
Stage-I and Rs. 25) crores foa Stage-II).

(e) Stage-I of the project is almost
complete and as per Project Report of
1984, Stage-1I is proposed to be completed
in 1994-95.

Problem of securing work in Cochin Ship-
vard

589. SHRI MATILAL HANSDA :
Will the Minister of TRANSPORT be
pleased to state :

(a) whether it is a fact that the Cochin
Shipyard is facing the problem of “‘secur-
ing work”’;

(b) whether even the Shipping Cor-
poration of India is intersted with foreign
firms for their new ships and repair of old
ships;

(c) if so, the details thereof;

(d) whether Government of Kerala
bave taken any action to realise the Sales
Tax arrears to the tune of Rs, 2,9 crores
from Cochin Shipyard; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS.
PORT (SHRI RAJESH PILOT) : (a) The
hutl shop of the Shipyard does not have
adequate work at preseat,
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(b) and (c) All efforts are made to tie-
up the utilisation of indigenous facilities
before placing orders on foreign shipyard
for acquisition of ships or repair of their
vessels. Sometimes repair of ships in
foreign yards has to be carried out by SCI
when their ships are on cross trading and
are not likely to touch India or which
require emergency repair/dry docking.

(d) & (e) The Govt. of Kerala have issue
ed demand notices on Cochin Shipyard from
time to time for payment of Sales Tax on
ships constructed and delivered. Total
outstanding claim of Sales Tax to Kerala
Govt., at the downward revised rate of
Sales Tax, is Rs. 2.79 crores. The State
revenue authorities have also threatened
institutions by way of revenue recovery
proceedings in case of default and have
claimed Rs. 15 lakbs by way of penal
interest. However, no concrete steps in
this direction bave been taken by them so
far presumably on account of representa-
tion made by CSL to the State Government
as also the Govt. of India’s intervention
in this regard keeping in view the ship-
yard’s critical financial position.

Incidents of strayed off flights by Air
India

590. SHRI ANIL BASU : Will the
Minister of TRANSPORT be pleased to
state ¢

(a) whether Government are aware
that a number of incidents have occurred
wherein Air India flights have strayed off
their intended flight path and as a result
have also flown over prohibited airspace;

(b) whether these incidents have been
reported by Air India to the Director
General, Civil Aviation;

(c) if so, details thereof; and

(d) what action has Air India taken in
order to prevent recurrence of such serious
indidents?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a)to (c)
Yes, Sir. Air India has intimated that in
1985 they reported two incidents to
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Director General, Civil Aviation about
their flights straying off from their intended
flight-path into prohibited air space. One
of these related to passenger aircraft and
the other to cargo aircraft.

(@ Air India have issued instructions
to all their pilots to ensure strict adherence
to established ATS routes.

N

Funds spent for Telugn Ganga Project

591. DR. SUDHIR ROY: Will the
Minister of WATER RESOURCES be

pleased to state :

(a) whether Union Government are pot
providing sufficient funds for completing
the Telugu Ganga Project; and

(b) how much funds the Union Govern-
ment have spent for the project so far?

THE MINISTER OF WATER RESOQU-
RCES (SHRI B. SHANKARANAND) : (a)
and (b) Since irrigation projects are funded
and implemented by the State Goyefn-
ments, there is no question of providing
any fund by the Central Government,

[ Translation)
Trains running between Mansi and
Forbesganj
592. SHRI CHANDRA KISHORE

PATHAK : Will the Minister of TRANS-
PORT be pleased to state :

(a) whether the number of trains runn-
ing between Mansi and Forbe§gan1 in
Bibar is inadequate Keeping in view the
existing passenger traffic on this line;

(b) if so, the reasons thereof;

(c) whether it is also a fact that
coaches provided in these trains are old
and devoid of provision for light, windows,
drinking water etc.;

(d) the reasons therefor and also t.he
reasons for not attaching first class bogies

to these trains; and’

(e) whether Government propose to
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take concrete steps to remedy the situation
in this direction?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.
(b) Does not arise,

(c) to (¢) ANl possible efforts are to
effect improvement in the condition of
Coaches. A drive has been launched on
Samastipur Division to improve the con-
dition of coaches. Till date 224 coaches
have been uprated and efforts are still on.
However, sometimes the coaches are
subjected to miscreant activities/vandalism
theft and pilferage of amenity fittings® and
at times the shortages out number the
available supply. In such cases the
coaches have inevitably to go in the same
condition till the spares requited for
replacement become available and fitted.

Normally, Ist class coaches are not run
on branch line passenger trains, However,
Ist-cum-Second class coaches are running
on 407/402 Saharsa-Forbesganj Passenger
and 17/18 Kosi Express trains,

[English]
Development of Anti-Hepatitis Vaccine

593, SHRI K. PRADHANI : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether any action has been taken
so far to develop effective and without
adverse side effects anti-hepatitis vaccine
in the country and if so, the details there-
of ;

(b) whether any programme for anti-

hepatitis vaccination throughout the coun-
try has been chalked out;

(c) if so, its broad outlines; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (3) The
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Indian Council of Medical Research, an
autonomous organisation undcr the Minis-
try of Health and Family Welfare, have
developed plans for producing recombinant
vaccine and even future versions of vacci-
nia virus based vaccine.

A Sero respone study to the imported
Hepatits B Vaccine (Hepatavax B) was
conducted by National Institute of Virolo-
gy in 112 medical and para-medical staff
from Ahmedabad after giving one or two
doses of the vaccine was found to be high-
ly effective. This is the first report of a
large scale use of hepatitis B Vaccine in

India.

(b) to (d) As far as the Government is
aware, there is no known vaccine available
in the world for Hep. A and Non A and
Non B Hepatitis, But for Hepatitis B the
vaccine is available which is presently
manufactured only by few developed coun-
tries. No successful trial has been achie-
ved to develop effective and without any
adverse side effects ante Hep. B Vaccine
in the country. Under the programme of
surveillance of viral Hepatitis, the high
risk individuals working in the Jaboratory
of all the 10 regionel centres are given
Hep. B vaccine and no side effects are
noticed. At present there is no programme
for anti Hepatitis Vaccination in the coun-

try.

National Water Development Agency’s
Plan for Transfer of Surplus Water

594. DR. B.L. SHAILESH
SHRI K. PRADHANI :

Will the Minister of WATER RESOU-
RCES be pleased to state:

(a) whether the National Perspective
Plan envisaged the preliminary feasibility
reports on 12 of the transfer links in the
peninsular region being finalised by the
National Water Development Agency dur-
ing the Seventh Plan;

(b) if so, the broad outlines of the sur-
plas water transfer plan; and

() the progress made so far in this
behalf?
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THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) Preliminary feasibility studies of 12
transfer links envisaged in the peninsular
component of the National Perspective
bave been taken up and are expected to be
completed during the Seventh Plan pe-
riod.

(b) The Peninsular Component of the
National Perspective, which envisages
surplus water transfer, comprises four
parts, viz. (i) Inter?linking of the Maha-
nadi-Godavari-Krishna. Pennar-Cauvery; (ii)
inter-linking of the West flowing rivers
north of Bombay and South of Tapi, (iii)
inter-linking of Ken with Chambal and (iv)
diversion of waters of the west flowing riv-
ers to the east,

(c) Collection of data for 69 sub-basins,
hydrological and water balance studies of
5 sub-basins, and studies/investigations of
8 reservoirs have been completed.

Introduction of Personal Promotion
Scheme in various Universities

595. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

whether Government are aware of the
introduction of Personal Promotion Scheme
in the Deparments of various Universities
of the country during the sixth and earlier
Five Year Plens;

(b). if so, the names of the Universitjes
in which the scheme has been introduced
till date and whether the scheme is also
intended to be introduced in the constitu-
ent/affiliated Colleges of the respective
Universities as per the policy of the Unpij-
versity Grants Commission for parity on
pay scales between the teachers of Univer-
sities and Colleges;

(¢) if so, the likely date by which the
scheme would be introduced; and

(d) if not, the reasons for this discri-
mination?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
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CULTURE (SHRIMATI SUSHILA ROH-
ATGI) : (a) to (d) The University Grants
Commission had introduced a scheme of
“‘personal Merit Promotion®’ to be imple-
mented with effect from January 1, 1983,
in the State Universities and colleges
affiliated to them, in accordance with the
guidelines formulated by the Commission.
According to information available, seve-
ral universities have implemented the
UGC scheme. However, the detailed in-
formation about the imp'ementation of
the UGC scheme by the various univer-
sities is not available. It has come to the
notice of the Commission that certain
universities have implemented ‘Personal
Promotion Scheme’ in accordance with
their own guidelines.

Resettlement of People Occupying
Calcutta Metro Railway Land

596. SHRI SANAT KUMAR
MANDAL : Will the Minister of TRANS-
PORT be pleased to state :

(a) whether Department of Railways
has agreed to meet a part of the cost
needed for resettlement of people who are
now occupying railway land near Calcutta’s
circular Railway Project and if so, to what
extent ; and

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir,

(b) After eviction the responsibili.ty
for resettiement of people occupying ra.ll-
way land unauthorisedly does not rest with

the Railways.
Rehabilitation of Leprosy Cured Patients

597. SHRI MOHANBHAI PATEL :
Will the Minister of HEALTH AND.
FAMILY WELFARE be pleased to state :

(a) whether itisa fact that the leprosy
cured patients are not being treated at par
with other persons after cure; and

(b) if so, what steps are being taken
to reha'gilitate them ?
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) and
(b) With the repeal of Lepers Act, 1898,
Leprosy patients are to be treated at par
with general public regarding employment,
educational facilities and social acceptance,
To enable the Leprosy patients to adapt
themselves back into socially and egonomi-
cally productive life, the Government of
India have sanctioned the establishment of
Leprosy Rehabilitation Promotion Units
under the National Leprosy Eradication
Programme. Facilities are also provided
by the Government and voluntary organis-
ations for vocational training of disabled
patients in selected institutions.

Indo-Pak Cultural Agreement

598. SHRI SOMNAHH RATH : Will
the Minister of HUMAN RESOURCE,.
DEVELOPMENT be pleased to state :

(a) Whether it is a fact that Indo-Pak
Cultural agreement has been signed in the
1st week of February, 1986; and

(%) 1If so, what are the main features
of the agreement ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHATGI) : (a) and (b) No Cultural £o-

operation Agreement has been signed with
Pakistan so far.

[ Translation]

Modernisation and Replacement of Cargo

Handling Equipments
599, SHRI KAMLA PRASA
RAWAT : Will the Minister of TRANS-
PORT be pleased to state :
-
(a) whether Government are aware

that cargo handling equipments at ports
are old and out of date;

(b) if 50, whether there is 8 need to
replace these out of date egpipments with
the modern machinery and equipments with
a view to make the country’s exports come
petitive in the international market; and
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(c) if so, the time by which these old
equipments are proposed to be replaced?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : () and (b)
No. All cargo equipments are not old or
out of date. By and large they are in good
and satisfactory condition except in certain
ports,

(c) The VII Five Year Plan aims at
planned modernisation of port facilities and
use of updated technology. Provision has
been made for replacement of cargo hand-
ling equipments in some of the major ports.

*Replacement of cargo bandling equipments,
wherever they have outlived their life, is a
éontinuous process and is being done in a
phased maoner keeping in view availcbility

i »of funds.

[English]
Talcher Sambalpur Railway Line

600. SHRI CHINTAMANI JENA :
Will the Minister of TRANSPORT be
pleased to state :

(a) when the work on Talcher-Sambal-
pur Railway line was started;

(b) what is the progress made so far;

(c) whether it is a fact that the pro-
gress is very slow; and

(d) if so, what steps are being taken to
complete this line within this limit ?

THE MINISTER OF STATE IN THE
PEPARTMENT Of RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Septem-
ber, 1984.

(b) 3%.

(c) and (d) The construction of the line
is being progressed according to availability
G fesources which have been under severe
s\'\in, Further progress will depend upon
a\ “iability of funds for New lines.

Excess of Fluoride in Drisking Water
Causing Flurosis

601, SHRI C, JANGA REDDY ;
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SHRI MANIK REDDY :
DR. CHINTA MOHAN :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government’s attcntion has
been drawn to a news-item appearing in
the Statesman dated 4 November, 1985
that excess of fluoride in drinking water
causes flurosis which physically disables
the patients and that 209 cases out of the
total number of 211 throughout the World
were reported from India;

(b) whether National Environmental
Engineering Research Institute in Nagpur
has developed defluoridation technique

which can be easily adopted at villages/
community levels; and

(c) areas prone to flurosis and names
of projects started in these areas .o adopt
the Nagpur technique alopng with details
of funds provided and actually spent ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHR1 S. KRISHNA KUMAR :(a) Yes,
Sir. Government are aware of the report
in question.

(b) Yes, Sir.

(c) Certain pockets in Rajasthan;
Andbra Pradesh, Karpataka, Pupjab,
Guijarat, Uttar Pradesh and Tamil Nadu are
prone to flourosis. The National Environ-
mental Engincering Research Institute have
set up a defluoridation plant at Kadiri in
Andhra Pradesh. The Public Health
Department in Rajasthan -has undertaken
the responsibility of providing safe drink-
ing water and bas till 1982 covered 864
fluoride affected villages in seven districts
viz. Jaipur, Nagpur, Jhupjhunu, Sirohi,
Alwar and Bhilwara.

Diversion of Flight AI/109 to Montreal

602, SHRI AJIT KUMAR SAHA : Will
the Minister of TRANSPORT be pieased
to state :

(a) whether it is a fact that on 19
April, 1985 flight AI/109 diverted from
New York to Montreal and thereafter to
'1'01‘00!0 inttead of Moantreal racultin~e =
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landing with little or no fuel; if so, the
reasons thercof;

{b) whether Air India conducted any
indepth technical enquiry into this incident;
if so, on which date and waoether report
has bzen submitted by the enquiry panel to
the Director Geaeral of Civil Aviation;

(c) if so, what were the findings of the
enquiry Committee;

(d) the action taken against the pilot-
in-oommand to ensure that such incidents
do not occur in future; and

(e) what are the recommendations made
by Director General of Civil Aviation on
the above incident ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) (a) Yes, Sir.
Due to rapid deterioration of weather
during the final approach at New York, the
arrcraft carried out a missed approach.
Subsequently the New York Airport was
closed. The Commander of AI-109 then
decided to divert to the designated alter-
nate airfield Montreal. While the aitcraft
was on course to Montreal for about 20
minutes the Air India flight despatch
advised the Captain to proceed to Toronto
instead of Montreal. At the time of landing
the quantity of fuel was less thaa the laid
down requirement, Low fuel state at the
time of landing at Toronto was as a result
of excessive fuel consumption as the air-
craft had to fly at low levels as per ATC
requirements,

{b) Yes, Sir. Air India had forwarded
the enquiry report dated 27th July, 1985
to the erstwhile Ministry of Tourism and
Civil Aviation. The report was received on
29th July, 1985. *A copy was sent to
Director Geaeral of Civil Aviation.

(c) The low fuel condition resulted due
to series of radar-vectors by ATC New
York at low altitudes during diversion,
Vectoring at low levels was due to air
traffic congestion,

(d) The Commander of the involved
ajrcraft has been given training and route
- . rafrecher on Londone

Ll Vieaw
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New York sector. He was also cautioned
to be more careful in future.

(e) It has been emphasized that if need
arises, landing at enroute airfield should
also be considered.

Work to Rule Strike by Air India Emp-
loyees

603, SHRI MULLAPPALLY RAMA.
CHANDRAN : Will the Minister of TRA-
NSPORT be pleased to state:

(a) the causes for the work to rule
strike Jaunched by the Air India employees
from 3 February, 1986;

(b) how many unions and what percen-
tage of employees are participating in the
strike; and

(c) the stand taken by Government jn
this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): <{a) Air
India Employees’ Guild, which launched a
Work-to-Rule agitation on 3rd February,
1986, had put forward the following de-
mands:—

(1) Abolition of Contract System;

(2) Abolition of Qualifications and
age requirement in respect of int-
ernal candidates for appointment
as Assistant Flight Pursers and
Traffic Assistants; and

(3) Representational status of Air
India Employees’ Guild t0 be
determined by secret ballot,

(b) Some employees of Air India,
owing allegience to the Air India Emplo-
yees’ Guild only, participated in the agi-
tation, which was called off on 5th Febru-
ary; 1986,

(c) The Ministry of Lapour has bee.’
requested to conduct a secret ballot to
decide the representational status of the
Guild and other unions. On other dema-
nds, Air India Management is taking furthei
action,
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[Translation]
Urdu Teachers in Central Schools

604, SHRI ABDUL HANNAN AN-
SARI : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether it is a fact that there is no
Urdu teacher in any of the Central Schools
in India;

(b) whether it is also a fact that Mem
bers of Parliament, M.L.As. of Bihar and
President of Indian Urdu Newspapers
Federation (Urdu Samachar Patra Sangh)
have given a memorandum in this regard;

(c) whether Government intend to app-
oint Urdu teachers; and

(d) if so, the time by which it is likely
to be done?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCNTION AND
CULTURE (SMT. SUSHILA ROHATGD :
(a) No, Sir.

(b) A representation has been recieved
from a Member of Parliament asking for
teaching of Urdu in Kendriya Vidyalayas
(Central Schools). A Memorandum has
been received from the President, Bazm-
e-Faiz (Bihar) for introduction of Urdu as
a subject in Kendriya Vidyalaya, Refinery
Township, Distt. Begusarai (Bibar).

(c) and (d) ‘ Arrangements exist for
instruction of Urdu if 20 or more students
in a school are willing to study that lan-
guage.

[English]
Cochin-Madurai Railway Line
605. PROF, PJ. KURIEN : Wil
the Minister of TRANSPORT bepleased to

state :

(a) whether the survey for Cochine
Madurai railway line has been completed;

PHALGUNA 8, 1907 (S4K4)

Writien Answers 58

(b) whether its economic viability has
been established;

(c) if so, whether Government propose
to start construction this year itself ;
and

(d) if not, when it is likely to be taken
up for constructioa?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) As per Project Report, the invest-
ment o this line will be financially unre-
munerative,

(c) and (d) Due to severe constraints
of resources and heavy commitments on
hand, the project being unremunerative, it
is not proposed to take up construction of
this line for the present.

Demand for Increase in Passenger
Capacity in Traios on Delhi Palwal
Route

606. SHRI G.M. BANATWALLA :
Will the Minister of TRANSPORT be ple-
aseed to state :

(a) whether there is a demand for in.
Creased passenger accommodation in trains
on Palwal-Delhi route;

(b) the present capacity on the above
route;

(c) whether commuters on the rout:
held up trains on 8 January, 1986 in supp
ort of their demand; aznd

(d) whether Government propose t

increase the passenger capacity on th
route ?

THE MINISTER OF STATE IN TH
DEPARTMENT OF RAILWAYS (SHF
lgi".ADHAVRAO SCINDIA) : (a) Ye
ir.

(b) 3 E.M.U. trains, and 5 other cor
ventional trains cater to about 1500
passengers per day. Besides, there ar
other long distance trains stopping ¢
Palwal which can alse be availey of,
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(c) Yes, Sir. They wanted reintroduc.

m of conventiopal trains with more
ating accommodation, which has peen
ne.

(d) Not at present,

Yiversion of Cargo to Beypore-Calicut
Ports

607. DR. K.G. ADIYODI : Will the
nister of TRANSPORT be pleased to
te :

(a) the reasons for not diverting the
‘go ships to Beypore-Calicut portg for
: last one year especially when they were
t able to find a berth in the Cochin
rt;

(b) whether Goveroment propose to
¢ immediate steps to ensure a steady
~¥ of cargo ships to the Beypore-Calicut
‘ts, which will provide employment to
otherwise stagnated workers; and

(c) if not, the reasons tharefor?

THE MINISTER OF STATE IN THE
PARTMENT OF SURFACE TRANS.
RT (SHRI RAJESH PILOT; : (a) to (c)
rersion of cargo ships to other ports
:n berths are not available or for other
sons is done as per the option of the
umer lines/agents/charterers etc. The
ts have no control over such diversions.
> available capacity of Cochin Port is
quate to meet the present level of tra-
projected to be handled there and any
berate diversion of traffic to other
or ports such as Beypore-Calicut will
1 affect utilisation of the built up facili-
at the port and add to the shipping
8.

Professors, Readers and Lecturers in
N.C.E.R.T.

608. SHRI VIRDHI CHANDER JAIN:
1 the Minister of HUMAN RESOUR-

DEVELOPMENT be pleased to
e

(a) the total numebr of Professors,
ders and Lecturers in National Coun-
of Education Research and Training
its branches;
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(b) the total salary paid to the mem-
bers of teaching faculty annually; and

(c) the number of persons being train-
ed by NCERT in various camps?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROH.
ATG])) : (a) There are 44 posts of Profe-
ssors, 188 of Readers and 335 of Lectur-
ers in the National Council of Educational
Research and Training and its branches.

(b) The total salary paid annually to
the members of teaching faculty is Rs.
197.51 lakhs (approx).

(c) NCERT has so far trained 3,500
teachers throughout the country in 62
camps under the programme of community
singing.

Rail-Road-Bridge on River Great Gandak

609. SHRI MADAN PANDEY ; Will
the Minister of TRANSPORT be pleased
to state

(a) whether the Government of Uttar
Pradesh and Bihar have expressed their
willingness to contribute their share of
contributions for the construction of a
Rail-Road-Bridge on River Great Gandak
on the borders of Uttar Pradesh and Bihar;
and .

(b) if so, when will the project be un-
dertaken?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Govern-
ment of U.P. and Bihar had ecarlier paid
Rs. 3 crores and Rs. 2 crores respectively
as their share of cost, They have since
been advised to communicate their agree-
ment to bear increased cost as assessed in
1983 with further escalation. They have
not communicated their acceptance to this
so far,

(b) It will depend on provision of in-
creased funds by U.P, and Bihar Govern-
ments- as also on availability of resources
in Railway Sectog, which are under severe
strain at present,
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United Nations International Children’s
E nergency Fund Report on Statas of
Children

610. DR. CHINTA MOHAN : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether it is a fact that a United
Nations International Children’s Emerg-
ency Fund Report on the status of child-
ren in India presents a rather dismal pic-
ture; and

(b) if so, the remedial steps taken/
sproposed to check specially malnutrition,
blindness, beggary, child labour and physi-
cal hardicaps? )

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN’s WEL-
FARE (SHRIMATI MARGARET ALVA):
(a) UNICEF (UNITED Nations Children’s
Fund) has brought out ‘An Analysis of the
Situation of Children in India’. The Apa-
lysis indicates that less than half of India’s
children have access to an essential mioi-
mum of nutrition, health care and learning
opportunities.

(b) Several programmes have been star-
ted to check malnutrition, blindness, begg-
ary, child labour and physical haodicaps.
The major programme are:—

(1) For checking malnutrition : Spec-
ial Nutrition Programme; Inte-
grated Child Development Ser-
vices; Prophylaxis against Nutrit-
jonal Anaemia; National Goitre
Control Progarmme; Balwadi
Nutrition Programme; Centrally
sponsored Wheat-Based Supple-
mentary Nutrition Programme for
young children, pregnant women
and nursing mothers.

(2) For checking Blindness : Prophy-
laxis against blindness due to Vit
A dficiency.

(3) For checking Beggary: Anti-begg-
ary law; care, protection and re-
habilitation of children rescued

from beggary.

(4) For Child labour: Legislation,
pssistance to voluntary organisa-
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tions for weclfare services f
working children.

(5) For checking handicaps: Expand
Programme of Immunization N
rition Programmes; Activities {
early detection and prevention
handicaps.

Kuttippuram-Guruvayoor Railway Line

611. SHRI K. MOHAN DAS: W
the Minister of TRANSPORT be pleased
state:

(a) whether the Kuttippuram-Guru
yoor railway lines was proposed to
taken up for construction a few ye
ago ;

(b) whether the survey was complet:

(c) the reasons why coustruction 1
not been started so far; and

(d) whether construction of thig |
will be taken up during the Seve
plan ?

THE MINISTER OF STATE IN T
DEPARTMENT OF RAILWAYS (SE
MADHAVRAO SCINDIA): (a) O
a survey for this line was carried out.

(b) Yes, Sir.

(c) Constraint of resourecs.

(d) With the reduced allocation
New Lines and heavy commitments alre
on hand, it is not considered possible
present to take up its construction in
Seventh Plan,

Research Schemes of NCERT

.612. SHRI VIJAY N. PATIL : \
the Minister of HUMAN RESOUF
DEVELOPMENT be pleased to s
the amount provided and spent w
various heads particularly in the rese:
schemes of the National Council of [
cational Research and Training du
1883-84, 1984.85 and 1985-86?

THE MINISTER OF STATE IN 1
DEPARTMENTS OF EDUCATION A
CULTURE (SHRIMATI SUSHILA RO:
TGD : A Statement is attached,
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Development of Ayurveda and Homoeo-
pathy

613. SHRI C. SAMBU : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether due to the lack of develop-
ment of Ayurveda and Homoeopathy the
people are deprived of medical treatment
at cheaper ratss as compared to Allopathy;

and ’

(b) if so, what remedial measures are
being contemplated in this regard?

' THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) and (b)
The Government is committed to develop
Ayurveda and Homoeopathy to provide
curative, promotive and preventive health
care to our people within the overall cost
effective health care delivery system,

During the Sixth Plan Rs. 18 crores
were allocated for Ayurveda and Homoeo-
pathy. This amount is proposed to be
raised to Rs. 30 crores during the Seventh
Plan. In order to ensure that each system
develops fully and according to its genias,
separate Research Councils for Ayurveda
and Homoeopathy, among others, were Set
up in 1978.

The Central Council for Indian Medi-
cine and Central Council for Homoeopathy
regulate standards of education and prac-
tice of Ayurveda and Homoeopathy res-
pectively.

National Institute of Ayurveda at
Jaipur and National Institute of Homoeo-
pathy, Calcutta provides centres of ex-
cellence for advanced education in Ayure
veda and Homoeopathy.

In order to bring out quality in drugs,
two formularies have been brought out in
Ayurveda and four volumes of Homoeopa-
thic Pharmacopoeia have been brought out.
The Pharmacopoeia of single drugs of
Ayurveda covering 80 drugs have been
finaliseq.
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Two Pharmacopoeial Laboratories have
been established in Ghaziabad to deter-
mine standards for homoeopathic and ISM
medicines.

During the Sixth Plan, 9 post-graduate
Departments were established in Ayur.
veda.

There are 95 colleges, 1,452 Hospitals
and 11,103 Dispensaries of Ayurveda and
112 colleges, 2,163 Dispensaries and 121
Hospitals of Homoeopathy, functioning all
over the country.

Increase in Luggage Charges

614. SHRI SURESH XKURUP : Will
the Minister of TRANSPORT be pleased
to state :

(a) whether the Railways have increa-
sed the charges for luggage carried by
passengers; and

(b) if so; the details thereof and the
reasons for this increase?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
The basic rate for accompanied luggage has
not been raised. However, with effect
from 1.2.1986, the penalty charges and
minimum charges of unbooked or partial-
ly booked luggage have been increased as
under :

(1) When a paseenger is detected with
unbooked or partially booked
luggage more than the free allo-
wance, but within the marginal
allowance, he will be charged for
the weight in excess of the free
allowance subject to a minimum
of Rs. 50,

(2) When a passenger is detected with
unbooked or partially booked
luggage more than the free allo-
wance and exceeding the marginal
allowance, the penalty charge will
be six times the normal tariff rate
subject to a minimum of Rs. 30.
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(3) When a passenger is detected with
unbooked or partially booked
luggage more than the maximum
quantity of luggage that can be
carried inside the compartment,
the penalty charges will be six
times the normal tariff rate sub-
ject to a minimum of Rs, 50.

Doyubl.ag of Surat-Bhusawal Railway Line

615. SHRI MANIKRAO HODLYA
GAVIT : Will the Minister of TRANS-
PORT be pleased to state :

(a) whetber there is any proposal under
consideration of Government to double the
Surat-Bhusawal railway line during the
Seventh Five Year Plan;

(b) if not, the reasons therefor; and

(c) the remedial measures being taken
by Government to minimise the rush on
this Railway line

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAOQ SCINDIA) : (a) to (c) No,
Sir. While there is no proposal to double
the section, works connected with augmen-
tation of line capacity on the Jalgaon-
Udhna section have been approved in the
1985-86 Budget.

Untrainted family welfare workers and
other fuactionaries at Primary Health
Ce nters

616. SHRI GURUDAS KAMAT :
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state :

{a) whether it is a fact that a recent
survey conducted by Indian Council of
Medical Research has revealed that family
planning workers and other functionaries
at various Primary Health Centres were
not fully trained, were not working pro-
perly and were also charging for providing
services; and

(b) if so, whether Government have
investigated these charges and taken suitable
action against the erring officials of these
Health Centres?
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) and
(b) A draft copy of the survey conducted
by operational Research Group, Baroda,
under Indian Council of Medical Research
Task Force study has been received.
Government is awaiting the final report
which will be discassed with the State
Governments for taking suitable corrective
measures.

[Translation]

Raising of level of Platform of Khefri
Railway Station (District Faizabad)

617. SHRI R.P. SUMAN : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether Government have received
any memorandum from the local people for
raising the level of the platform of Kbhetri
Railways Station (District Faizabad) and
also to provide other facilities at this
railway station;

(b) if so, the details thereof; and

(c) the action being taken by the
Ministry on the demands relating tc public
welfare; and if no action is being taken, the
reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) There is
no station by the name of Khetri in the
district of Faizabad on the Northern Rail-
way. Hon’ble Member’s reference seems
to be regarding Katahari on Ayodhya—
AkbarpurSection in Faizabad. No memo-
randum has been received from the local
people for raising the level of the platfomt
and for provision of other facilities a
Katahari.

(b) Does not arise.

(c) The station is provided with two
low level platforms, one band pump and
six benches. Two more hand pumps are
being provided. These facilities are consie

. dered adequate for the present.



91 Wrinten Auswers

Hike in DTC Bus Fare

618. SHRIMATI SUNDERWATI
NAVAL PRABHAKAR :
SHRI JAI PRAKASH AGAR-
WAL :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether Government propose to
reconsider the recent hike in Delhi Trans-
port Corporation bus fares keeping in view
the reaction of the Computers;

(b) if not, the reasons therefor;

(e) whether Government are aware of
the newspaper reports that there is a large
scope for decreasing it by extending the
distance of the first slab of 50 paise to 10
kilometers; and

(d if so, the reaction of Government
thereon?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) to
(d) There is no such proposal under consi-
deration of the Government at present.
The present fare revisior is based on the
basis of cost of various inputs and even
with this increase, the Corporation is like-
ly to be still left with a working deficit to
the extent of Rs. 45/- crores per annum.
The Government are aware of newspaper
reports in this regard but the suggestions
have not been found feasible of accept-

ance.

Completion of SYL Canal

619. SHRI KALI PRASAD PANDEY:
SHRI MAHENDRA SINGH :

Will the Minister of WATER RESOU-
RCES be pleased to state:

(a) whether Sutlej Yamuna Link canal
project is likely to be completed by 15
August, 1986 as announced by Govern-

ment;

(b) if so, whether Punjab Government
has released an amount of rupees four cro-
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res which was allocated earlier to speed up
the pace of this project;

{c) the main difficulties being experi-
enced in'this work and the steps taken by
Government to remove them; and

(d) whether it is a fact that the amount
allocated earlier for this canal is not suffi-
cient and whether more amount will be
released by other State Governments there-

" for?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) & (c) As per Memorandum of Setle-
ment of Punjab, the SYL Canal is to be
completed by 15th August, 1986. The
progresss has slowed down because of the
agitation of the farmers who want change
in the alignment of the Canal. The State
Government has been requested to settle
the issue early.

(b) & (d) During the year 1985-86
Rs. 78 crores (RS, 65 crores from Haryana
including advance Central assistance of Rs.
30 crores and Rs. 13 crores from Punjab)
have already been released to the project
against an allocation of Rs. 84 crores,
presently there is no shortage fo funds.

[English]

Air Services between India and o ther
Countries

. 620. SHRI AMAL DATTA : Will the
Minister of TRANSPORT be pleased to
state :

(a) what are the provisions regatding
weekly fl.ghts from and to India with U.K.,
USA, USSR, France Germany and
Japan;

(b) how many flights are allowed in
respect of each of these countries (air sere
vce from to India) and how many services
are allowed to India to and from these
countries;

(c) out of the flights allowed under the
agreement how many are operating and
what are the cities in India which they
touch; and
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(d) whether, there are any provisions
in the agrecment in any country which
allows India to pick up or setdown passen-
gers in two cities of the same country, and
if so, the details thercof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER); (a) to (d
Statement giving the requisite information
is attached.

Statement

(a) and (b) Statement on entitlements
in terms of the provisions of bilateral air
agreement with Upnited Kingdom, United
States of America, Union of Soviet Socia-
list Republic, France, Germany and
Japan.

(i) AIR SERVICES AGREEMENT
BETWEEN INDIA AND UNI-
TED KINGDOM

The agreement governs the opera-
tion of services between India
and United Kingdom under the
provisions relating to Route I
while air s€rvices between India
and Hongkong are governed by
the provisions relating to Route
1I.

(a) ROUTE I—INDIA/UNITED
KINGDOM/INDIA

The designated .carrier of
India, viz. Air India and the
designated carrier of United
Kingdom on Route I viz.
British Airways, are each
entitled to operate upto a
total of 14 services per week
with aircraft of any capacity,
out of which not more than
7 can be tramsit services,
not more than 7 can be tra-
psist services and not more
than 2 can be all cargo ser-
vices.

(b) ROUTE II—INDIA/HONG-
KONG/INDIA

The designated carrier of
India, viz. Air India, and the
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designated carrier of United
Kingdom on Route II, viz.
Cathay Pacific, may each
operate upto 4 services per
week with aircraft of any
capacity out of which only
one services may be an all
cargo service.

Additionally, Air India may
operate one terminator ser-
vice at Hongkong with air-
craft of anmy capacity or 2
B707 services terminating in
Hongkong. Cathay Pecific
additionally may operate two
additional services per weck
via Delhi with aircraft of
any capacity, provided that
these services tramist India,
that no 5th freedom traffic
rights are exercised and sub-
ject to the terms of a 3rd/
4th freedom commercial
agreement between the two
airlines.

{c) ROUTE I and ROUTE II
The designated carriers of
United Kingdom, viz. British
Airways and Cathay Pacific
together may not operate
more than 8 services per
week with traffic rights bet-
ween India and points in the
United Arab Emirates,

AIR SERVICES AGREEMENT
BETWEEN INDIA AND U.S.A.

Under the existing Air Services
Agreement, the capacity/frequency
entitlements of the designated
carrier of India, viz, Air India,
and the designated carriers of
U.S.A,, viz. Panam and TWA,
are governed in accordance with
Bermuda principles.

Accordingly the airlines are per-
mitted to individually determine
the frequency requirements and
implement their plans, which are
subject to ex post-facto review
at request of either Government,

AIR SERVICES AGREEMENT
BETWEEN INDIA AND U.S.S.R,
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(iv)

v)-

Under the agreement the designa-
ted carrier of India, viz. Air
India, and the designated carrier
of U.S.S.R. viz, Aerofiot, are
each entitled to operate upto 5
services per week with any air-
craft of B707/IL62 capacity.

However, under an agreement
concluded recently by the two
airlines (which has since been
approved by the two Governments)
Acroflot have been permitted to
operate upto two of its frequen-
cies with the larger capacity wide-
body IL-86 aircraft with Air
India being reciprocally entitled
to operate wide-body aircraft such
as the A310/B747 etc.

AIR SERVICES AGREEMENT
BETWEEN INDIA AND
FRANCE

The designated carrier of India,
viz. Air India, is entitled to ope-
rate upto 7 frequencies per week
with aircraft of B747 capacity of
which not more than 3 segvices
can be operated as terminators.

The designated carrier of France
viz, Air France may operate ser-
vices with aircraft upto B747
capacity-upto 6 services per week
if even one terminator is operated
to India, or upto 7 services per
week if all services transit India.
Air France may not operate more
than 4 frequencies per week to/
through Delhi and not more than
3 frequencies per week to/through
Bombay.

In addition to the above entitle-
ments, the two designated carriers
are each cntitied to operate ome
frequency per week with all
cargo aircraft (including the
B747F).

AIR SERVICES AGREEMENT
BETWEEN INDIA AND GER-

MANY

Under the agreement, the design-
ated carrier of Ingdia, viz. Alr
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India, and the designated carrier
of Federal Republic of Germany
viz. Lufthansa, are each entitled
to operate upto 8 services per
week with aircraft not exceeding
B747 aircraft capacity.

AIR SERVICES AGREEMENT
BETWEEN INDIA AND JAPAN

The designated carrier of India,
viz. Air India and the designated
carrier of Japan, viz. Japan
Airlines, are each entitled to ope-
rate upto 8 frequencies per week
with aircraft of choice. How-
ever if any aircraft other than
DC8 or B707 is utilised, a proper
co efficient is requirsd to be app-
lied for computing frequency
entitlements. It has been agreed
thet one B-747 frequency would
be counted as 2DC8/B707 fre-
quencies.

Also Air India may not operate
more than 2 services per week
through Osaka and Japan Airlines
may not operate more than 4 ser-
vices per week to/:hrough
Bombay. .

(c) Statement of Actual operations.

Route 1

AIR INDIA is currently operating
to/through London as follows;—

2 B747 terminators,
7 B747 transits.
1 DC8-63F terminator.

BRITISH AIRWAYS is operating
through Delhi and Bombay as
follqws:-—

Delhi Bombay
2 B747 ter- 6 B747 tran-
minators sists
'3 L1011 ter- 1 B747 tran-
minators sist in Baste
bound direc-
tion ooly.
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2 B747 tran-

sists

1 B747 tran.
sist in West-
bound direc-
tion only.

However, compared to the 9 tran-
sit services per week being opera-
ted by British Airways, they are
entitled to exercise beyond 5Sth
freedom rights only 7 of these

services.

Route 11

Air India is operating to Honge.
kong with 3 B747 transits in each

direction

and 1 DCS8-63F in

Westbound direction only. Cathay
Pacific is operating 1 1.1011 ter-
minator at Bombay and 3 L1011
transits through Bembay.

(ii) INDIA/U.S.A./INDIA

Air India

Panam

—7 B747 services
per week termi-
nating at New
York.

—3 B747 services
per week termi-
rating at Bombay
and 4 B747 ser-
vices terminating
at Delhi.

Trans-World —3 B747 termina-

Airlines

ting at Bombay.

(i) INDIA/UNION OF SOVIET SOC-
IALIST REPUBLIC/INDIA

Air India

Aeroflot

—2 B707 termina-
tors at Moscow

—1 IL86 termina-
tor at Delhi 3
IL62 transits via
Deths and 1 IL62
terminator at Cal-
culta,

(v) INDIA/FRANCE/INDIA

Als India

~—3 B747 termina-

Air France
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torsfatf Paris [and
1}DC8-63F thro-
ugh Paris in BEast.'
bound direction’
only.

—3 B747 transits
through Delhi.
3 B747 transits
through Bombay.
1 B747 freighter
terminating at
Delhi.

(v) INDIA/GERMANY/INDIA

Air India

Lufthansa

—1{B747 termina.'
tor at Frankfurt
3°B747 transits
13 DC8-6 3F Yter-
minator %y
2 DCS8-73F "tra.
nsits

—4 B747 transits
through Delhi
4 DC10 transits
through Bombay

(vi) INDIA/JAPAN/INDIA

Air India

Japan Air-
lines

~—3 B747 termina-
tors at Tokyo
(one of which
transits Osaka to
Tokyo).
1 DC8-63F ter-
minator at Tokyo.

—1 DC10 termina-
tor at Delhi
2 DC10 transits
through Delhi.

(d) Air India has got the rights for
uplift/discharge of traffic in more than one
city of a country as per details given be-

low:i—
Country Points
1. United London
Kingdom Birmingham
Hongkong
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2. USS.R. Moscow
Tashkent
3. France Paris
Nice
4. Federal Frankfurt and
Republic another of Air
of Ger- India’s choice.
many.
5. Japan Tokyo
Osaka
6. Canada Montreal
Toronto
7. Australia Perth
Sydney

2. Excepting 5, 6 and 7, Air India is
not entitled to serve both the points in the
other country on the same Service even
without traffic rights.

3. In case of Japan, Tokyo and Osaka
may be served on the same service but
witbout local or even stopover traffic

rights.

4. In case of Canada, Air India has
got the rights to operate both the points
on the same service but cannot exercise
traffic rights between Montreal and Toronto

and vice versa,

5. In case of Australia, Air India is
entitled to carry international stopover
traffic on the Perth/Sydaey sector.

[ Translation]

Development of Civil Aviation

621. SHRI RAJ KUMAR RAI:
DR. CHANDRA SHEKHAR
TRIPATHI :

will the Minister of TRANSPORT be
pleased to state :.

(a) whether it is a fact that Govern-
ment are formulating a five year prf)gl.‘amn.le
for the development of Civil Aviation in

the country;

(b) whether Government propose to
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llnk religious and tourist places by ajr
service;

(c) if so, the names of the places
likely to be covered; and

(d) the names of places in Uttar
Pradesh where air services will be intro-
duced under this programme ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRT JAGDISH TYTLER) : (a) Develop-
ment of Civil Aviation in the country is a
continuing exercise. It is the constant
endeavour of the Goverrment to make
concerted and coordinated efforts to bring
qualitative and quantitative improvement
in Civil Aviation activities.

(b) Airlinking of the new stations is
not decided only on the basis of religious
and tourist importance but after taking
into account various factors, the most
important of which are commercial availabi-
lity of operations and availability of airfield
and other infrastructure.

(o) and (d) Do not arise.
[(English]

Suspected Case of Aids Admitted in
Trivandrum Hospital

622. SHRT VAKKOM PURUSHO-
THAMAN :
SHRI MULLAPALLY RAMA-
CHANDRAN :
SHRI SURESH KURUP :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether AIDS was detected any-
where in the country so far;

(b) whether Government are aware
that a suspected case of AIDS was admitted
in Trivandrum Medical College Hospital;

(c) whether sufficient tests have been
conducted to know the actual disease of
the patient; and

(d) whether there are sufficient facilities
in the country to diagnose the AIDS ?
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THE MINISTER OF THE DEPART-
MENT OF FAMILY WELFARE (SHRI
S. KRISHNA KUMAR):(a) to (d) No
positive case of AIDS has been detected in
India so far. A suspected case of AIDS
was admitted in Trivandrum Medical
College Hospital and after conducting
several tests in the patient to know the
actual disease, the patient was found to be
negative.

The country has almost all the facilities
to disgnose the case of AIDS. lndian
Council of Medical Research has establish-
ed two reference laboratories at the
National Institute of Virology, Pune and
the Christian Medical College, Vellore for
diagnosis of the cases of AIDS.

A Surveillance Cell has also been
established at NICD, Delhi.

Development of Chengail Station

623. SHRI HANNAN MOLLAH :
Wi}l the Minister of TRANSPORT be
pleased to state:

(a) whether Government have received
any proposals for the improvement of the
platform and link roads etc. at Chengail
Station, South Eastern Railway;

(b) if so, the details thereof;

(c) what steps have been taken in this
regard; and

(d) when these works will be com-
pleted ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Yes, Sir. Proposals for improvements of
platform and link road at Chengail Railway
Station have been received from the public
and Chairman, Uluberia Municipality.

(c) and (d) Minor repairs to the road
have already been done. Major repairs of
road and repairs to platform surface are
targeted for completion during 1986-87.

New Delhi-Palwal Electrical Multiple Unit
Services

624. SHRI S.M. GURADDI : Will the
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Minister of TRANSPORT be pleased to
state :

(a) whether the Northern Railway have
discontinued the services of Electrical

Multiple Unit (EMU) between Palwal and
New Delhi; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.

Memorandum from All India Kendriya
Vidyalaya Teachers’® Association

625. SHRI ANANDA PATHAK : Will
the Minister of HUMAN RESOURCE
DBVELOPMENT be pleased to state :

(a) wether Government have received
any representation from the AHl India
Kendriva Vidyalaya Teachers’ Association
demanding dejure recognition of their
Association, revision of pay-scales, grant of
time bound selection grade to all categories
of teachers, increase in internal promotion
quota to 5 per cent etc; and

(b) if so, what is the reaction of
Government on the above demands and
whether Government propose to consider
these demands sympathetically ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND
CULTURE (SHRIMASI SUSHILA
ROHATG]I) : (a) Yes, Sir.

(b) The question of grant of de-jure
recognition to this Association is at present
sub-judice. However, consideration of
demands of the employees is a continuous
process in every organisation., The Kend-
riya Vidyalaya Sangathan has also been
considering various demands of its employeces
and accepting them to the extent feasible.

Growth Rate of Traffic of Air India

626. SHRI UTTAM RATHOD : Will

the Minister of TRANSPORT be pleased
to gtate ;
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(a) what was the targeted growth rate
for the traffic of Air India during the Sixth
Plan;

(b) whether the same has been

achieved;
(c) if not, the reasons for the same;

(d) what is the growth rate target of
Air India for the Seventh Plan; and

() steps being taken to increase the
tourist traffic of Air India ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (a) to _(c)
During the mid term appraisal of the Snxt.h
Five Year plan in May, 1982, Air India
projected aa average annua!l growth of
traffic at 9.8 %, bat this level could pot be
achieved mantly due to increase 1o fuel

prices,

(d) Air India had initially ps’ojected ‘an
average traffic growth of .SA du.rmg
Seventh Five Year plan period. M%d.lﬁcd
proiections of traffic vary between 4 % to

6%.

(¢) In order to increase the tourist
traffic to India, Air India, has inter-alia,
taken the following steps :—

(i) introduction of special excursion
fares both for individual and

group traffic.

(ii) pursuading other airlines ‘end
various hotels tO file lower *off
peek’’ fares and tariffs,

(jii) organising familiarisation tours for
travel agents and tour operators,

(iv) organising apnual tours for travel
writers, journalists and other
media personnel to various tourist
centres in Indla in collaboratk?n
with Government of India Tourist
offices.

(v) sponsoring T.V. Teams and Film
Companies from various countries
to film selected tourist Centres
with a view to projectiog various
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aspects soch as hotel facilities,
tourist infrastructore etc,

(vi) participating in organising Tourism
Seminars and Food Festivals
abroad in collaboration with lead-
ing hotels.

(vii) organising Tourism Seminars in
India and bringing Tour Opesators
to destinations such as Goa,
Kashmir, Ladakh and South India
with a view to generating trafficto
these areas.

(viii) promoting low cost stopover tours
in collaboration with ITDC (India
Tourism Development Corpo-
ration) and HCI (Hotel Corpo-
ration of India Ltd.) to attract
tourists who would otherwise
overfly India, and

(ix) organising special events such =8
the Himalayan mountaineering and

car rally, hang gliding and river
running.

Constraction of Silcher-Jiribam Railway
Line

627- SHRI N. TOMBI SINGH : Wil]

the Minister of TRANSPORT be pleased
to state :

(a) progress made in the construction
of the Silchar-Jiribam Railway line;

(b) whether Government had indicated
earlier that the line would be commission-
ed in 1986; and

(c) if so, reasons for the delay in the
implementation of the scheme?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHR1
MADHAVRAO SCINDIA) : (a) the pro-
gress of construction upto January, 1986
is 33%.

(b) The tentative target for completion
of the project was indicated as 1986, sub-
Jett to availability of full land by Deétem-
ber ’83 apd adequate availability of funds,



Q §  Written Answers

(c) The progress of construction has
been affected by delay in handing over
of land to the Railway and also by the
constraint of resources. Only about 507%
jand was made available by March *84 and
the balance in 1984-85.

Fand allocation to combat blindness

628. SHRI BHATTAM SRIRAMA-
MURTY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased ta
state the amount proposed to be spent for
improving availability vitamin ‘A’ aod
other dietary deficiencies etc. to combat
blindness?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : Vitamin
‘A’ deficiency among children can lead to
blindness. A prophylaxis programme to
prevent blindness due to Vitamin ‘A’
deficiency is being implemented. Supple-
mentary feeding programme for pre-school
children is aimed at improving dietary stas
tus of children. During 1986-87 an
amount of Rs. 140 lakhs is proposed to be
spent on the prophylaxis programme to
prevent blindness due to Vitamin ‘A’ defi-
ciency.

Computer education in schools

629. SHRI CHIRANJI LAL SHARMA :
SHRI LAKSHMAN MALLICK :

Will the Minister of HUMAN RESOU-
RCE DEVELOPMENT be pleased to
state

(a) whethe- the scheme for introduc-
tion of computers in schools during Seven-
th Plan period has been finalised;

(b) if so, main features thereof; and

(c) whether schemes have been launch-
ed to manufacture software for educational
programmes and if so, detdils thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND
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CULTURE (SHRIMATI SUSHILA ROHA-
TGD : (a) and (b) Although the Ministry
of Human Resource Development would
like to cover a large number of secondary/
higher secondary schools under the compu-
ter project, since no outlay has been
earmaked for this project in VII plan
allocatllms, the exact number will be deci-
ded on year-to-year basis depending upon
the availability of funds and as a result of
the evaluation of the pilot project,

(c) A frame-work for the development
of software for th: Computer Literacy and
Studies in Schools (CLASS) Project has
been developed by NCERT along with
specification for software programming and
documentation. Ten software packages
!Jave been developed indigenously for use
in participating schools.

Improvement in DTC bus services match-
ing fare hike

630. SHRI JAI PRAKASH AG
' AR.
WAL : Will the Minister of TRANSPORT
be pleased to state :

(a) whether there is any proposal under
c?ns1deration of Delhi Transport Corpora-
thﬂ. to bring about improvement in jts bus
service matching the recent fare hike;

. (b) w.hethet there is any proposal for
introduction of pass system on the pattern

of Railways to regular office goers on
concessional rates; and

(o) if not, the reasons therefor?

THE MINISTER OF STAT
DEPARTMENT OF SURFACE I'IITIR:I{T{SI%
PORT (SHRI RAJESH PILOT) : (a) Yes
Sir. It i§ the constant eadeavour of tbe’
porporatlon to make overall improvement
in its city bus services.

(_b) anfl (c) No such proposal is under
wnsnderatgon at present. However, the
]?'I‘C bas its own system of issuing conces-
sinoal passes (o various categories of
commuters, and it issues the followi

owin
types of passes = ¢
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1. Destination monthly passes to the
residents of resettlement colonies.

2. Destination monthly passer for
general public

3. All route monthly passes

4. Police All Route monthly passes
5. Press All Route monthly passes

6. Students destination monthly passes

7, Student All Route monthly passes
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Rs. 15/. upto 20 kms.

Rs, 25/- oves 20 kms.

40 Siogle With two

fares single journeys daily
between two points.

Rs. 100/- Allowed unrestricated
journeys.

Rs. 50/‘ 3 2

Rs. 70/' ”» »”

30 sinzle fares subject
to maximum limit of
Rs. 12.50

Rs. 12.50 Allowed unrestricted
no. of journeys.

Besides, the DTC is also providing free all route travel passes to the following
categories of commuters for use on city buses ;—

i) The blind
ii) The deaf

iii) Orthopaedically handicapped
persons

Categories for which
reservation for
employment has been
made by the Government,

——— e —— —

iv) Members of Metropolitan Council, MCD & NDMC

From the above it is obvious that the DTC is providing a large number of conces-

sional passes to the public at large.

revenue earnings.

New steps to cure leprosy patients

631. DR. G.S. RAJHANS : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether it is a fact that every year
the number of leprosy patients is increas-
ing;

(b) whetcer Government have taken
any remedial steps in this regard; and

(c) if so, details thereof and to what
extent the new steps taken will cure the
leprosy patients?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELEARE
(SHRI S. KRISHNA KUMAR) : (a) There
is no evidence to show that the number of
leprosy patients are increasing every year.

Any further concessions are likely to affect its

Due to extension of programme activities
into newer areas, more cases are being
detected and treated.

(b) National Leprosy Eradication Pro-
gramme aims to arrest the disease activity
in all known cases by 2000 A.D, Early
case detection and regular treatment, ex-
tension of Multi-drug treatment in phased
manner; health education of patients angd
Tehabilitation cured patients are the stra.
tegies adopted under the programme,

(c) To “provide these services 403
leprosy control unics, 661 Urban Leprosy
Centres, and 6985 SET Centres, 7 Leprosy
rehabilitation promotion Units are func-
tioning in State/U.Ts. Voluntary organisa-
tions are providing these services through
SET units for which 1009, assistance ig
given under the Programme,
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Decline in cargo handling at Calcutta

632. SHRI NARAYAN CHOUBEY :
Will the Minister of TRANSPORT be
pleased to state :

(a) whether it is a fact that Calcutta
Port can no more take in big ships as
navigability of the river Hooghly is fast
declining;

(b) the draught needed to accommoda-
te 15/20 thousand ton ships in a port and
what is the draught at Calcutta Port at
present;

(c) the quantity of cargo handled at
Calcutta Port in 1947-48 and what was its
percentage to the total foreign trade;

(d) the quantity of cargo handled at
Calcutta Port in 1984.85 and the total
quantity of cargo handled by all ports
during the year and the percentage of Cal-
cutta Port excluding Haldia; and

(¢) the major reasons for decline of
Calcutta Port and steps Government pro-
pose to take to save Calcutta as an
eminent port;

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS.
PORT (SHRI RAJESH PILOT) : (a) Due
to the draught limitations in the River
Hooghly, sharp bends in the upper reaches
of River Hooghly and fixed dimersion of
the lock system, the size of ships calling
at Calcutta port, their length and beam
are restricted.

(b) The ships with cargo of 15,000 MT
and 20,000 MT require a draught of
about 9 Mts. and 10 Mts. respectively.
Since it is a tidal port the maximum and
minimum draughts available at Calcutta in
February, 1986 were 6.8 Metres and 4.8
Metres respectively.

(c) In 1947-48, Calcutta Port handled
70.59 lakh tonnes of cargo, which was
43.2% of total foreign trade handled by
all major ports.

(d) In 7984.85, Calcutta Port exclud-
ing Haldia Dock System handled 39.88
lakh tonpes, whereas all major ports in the

PHALGUNA 8, 1907 (S4K4)

Written Answers 90

country handled 1067.36 lakh tonnes. The
percentage of traffc handled by Calcutta
excluding Haldia to the total traffic band-
led by all major ports is 3.7 %.

(e) The main reasons for decline of
Calcutta Port is the limitation of draught
in the River Hooghly which is mainly attri-
butable to extensive siltation and inade-
quate upland discharge. A comprehensive
scheme for improvement of draught in the
Hooghly Estuary was sanctioned in August,
1982 at an estimated cost of Rs. 40.50
crores, and is under execution. The
project, when completed, aims at achieving
10.67 Mtrs. draught for 300 daysina
year at Haldia and 7.9 Mtrs. draught for
200 days in a year for Calcutta. I1f the
channel becomes responsive, it would be
possible to improve the drafts further by
dredging.

-

Taking over of Gandhigram Institute of
Rural Health and Family Welfare

633: SHRI AJOY BISWAS : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government have received
any representation dated 22 November,
1985 from Members of Parliament for
taking over the Gandhigram Institute of
Rura) Health and Family Welfare, Amba-
thurai, Anna District of Tamil Nadu;

(b) if so, the details thereof and the
reaction of Government thereto; and

(c) the steps taken by Government on
the said representation and if not, the
reasons thereof?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (¢}
The Government has received representation
from Shri Basudev Acharaya M.P. and
others on November 22nd, 1985 to take
over Gandhigram Institute of Rural Health
and Family Welfare on the grounds of mis-
management and for providing job security
to the staff. There is no proposal to take
over the Institute.
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Reports of National Commissions on
Teachers

634. DR. A.K. PATEL : Will the
Miaister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) the dates on which Government
received the reports of two National
Commissions on teachers teaching in schaols
and higher secondary schools;

(b) the details of recommendations
contained therein; and

(c) the reasons for appointing those
Commissions indicating their terms of
reference?

THRE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROHA.
TGY) : (a) The reports of the National
Commissions on Teachers—one for the
teachers at schools stage and other for the
teachers at the higher education level were
received by Governoment on 26.3.1985.

(b) The main recommendations of the
two Commissions on Teachers are summa-
rised in the attached statement—I.

(c) The Commissions were set up to
advise the Government on various aspects
relevant to teaching community as Speci-

fied in terms of reference given in State-
ment—1II,

Statement—1I

Main recommendations of the National
Commission on Teachers—I

1. The role of the teacher should be
to promote national goals; particularly :(—

i) United India;
ii) Process of modernisation;
iii) Productivity;

iv) Humane and caring society.
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It is underscored, however, that the
primary task of the teacher is concerned
with man-making, namely the making of
the Imdian of tomorrow.

2. The following welfare measures
should be initiated :—

(a) Creation of a Housing Fund for
teachers to facilitate easy and soft
loans for house building;

(b) Promoting house building societies
for teachers;

(c) Provision of holiday homes for
teachers in major cities;

(d) Medical allowance at the rate of
7.5% of the basic pay, and
reimbursement of the entire cost
of treatment and medical expen-
ses in maternity and serious
illness;

(e) Provision of first aid facilities in
the school.

3. Facilities for health and medical
care should continue to be available to
teachers and their family members after
retirement.

4, The Commission recommends that in
the Seventh Plan there should be a pro-
vision for construction of one lakh quarters
for women teachers in rural areas. In our
opinton it should be possible to
construct a modest residential unit at a
cost of Rs. 25,000/-.

5. The activities of National Fouada-
tion for Teachers® Welfare should diversi=
fied to include schemes for housing,
medical assistance, publication of books,
education loans, teachers guest houses
etc.

6. The Central and State Government
should seriously explore the possibility of
replacing the plethora of salary scales for
teachers and educational administrators in
cach State by a single running scale, This
should be seen as a first step towards a
composite national pay scale for all cate-
gories of teachers and educational adminjs-
trators in the cquntry.
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. 1. As a result of the new pay fixation
policy advocated by the Commission, it is
expected that on an average each secondary
teacher in 2 State will get a benefit of not
less than Rs. 100/- per month while in the
case of a primary teacher the benefit will
not be less than Rs. 150/- per month.

8. The Commission recommends that
a composite running scale proposed, should
provide for an Efficiency Bar after 5 years
from an eatry point, and every 10 years
thereafter. This has been done to link
salary to performance. The Commission
suggests that every point where an Effici-
ency Bar occurs should be seen by the
head of the institution as an occasion to
review the performarce of the concerned
teacher in the preceding years. In order
that such an assessment is made objective-
ly, it is recommended that whenever nece-
ssary, the head of another institution or
an Inspector with a reputation for honesty
and impartiality may be associated with
such a review:

9., The Central Government should, if
necessary, make good the deficit of a State
Government during the first five years of
the implementation of the composite runn-

ing scale.

10. The number of senior positions in
primary as well as secondary schools should
be substantially increased by creating addi-
tional posts of Vice-Principal/first teacher.
The number of posts at different levels
should broadly conform to the distribution;
assistant teacher {60%), senior teacher
(28%), Vice-Princioal (10%), and Princi-
pal/Headmaster (5 %,).

11. There should be no discrimination
in the matter of salary and other condi-
tions of work against teacher of physical
education, Indian Langu=ges, music, draw-

ing, etc.

12. The Commissian recommends that
cach state should make a beginning during
the 7th Plan period by starting at least
one four-year integrated college of edu-
cation.

13. For clementary teachers it is des-
irable to have a two year training course
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after class XII. Efforts imay be made to
have this pattern established as tbe normal
pattern of training for elementary teachers
as early as possible.

14. A suggestion which has been com-
mended favourably is that in future teacher
training should be limited only to teachers
who have been recruited already or selec-
ted for recruitment.

15. Bvery in-service training course
should normally be in the nature of a
workshop, offering opportunities for real
practical work including the preparation of
instructional materials which the partici-
pating teachers could take back with them
for use in their schools.

16. A code of conduct for teachers
should be... ...formulated at the nationgl
level in consultation with teachers’ orga-
nisations,

17. Another important step will be the
easy natural recognition of the meritorious
and disciplining of the non-performing and
the inefficient. The conduct of disciplinary
proceeding has to be made quicker apd
more efficient,

18. In view of the critical importance
of the role of the headmaster in the work
of his selection must always be on the basis
of merit-cum-seniority and not on seniority
cum-fitness,

19. A National Organisation for impr.
ovement of standards in schoo] education
should be established forthwith,

20. The National Council of Teacher
Education should be vested with statutory
powers,

21. The revival of Indiap Educatiog
Service to enhance the status of the teach.
ing profession, to promote nationa) inte-
gration and to accelerate the pace of edu-
cational development in the country s
strongly recommended.

Main Recommendations of the National
Commission on Teachers-II

1, Education as a man-making epd
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society making activity must be the focus
of attention. The teacher’s role should be
looked upon as an agent of change, as a
procurer of knowledge, and as an agent of
cooperation with community. In the con-
text of explosion of knowledge, teachers
will have to remain up-to-date and will
need to learn continuously. The lecture
system will no more suffice and a number
of devices such as field work, projects,
seminars, simulatory exercises, proplem-
solving issues, tutorials and other dynamic
methods of teaching-learning will have to
be employed. This is particularly necessary
because of the special need to encourage
the development of attitudes, character,
vaues and social and developmental con-
cerns,

2. Living and working conditions of
teachers throughout the country should be
improved. To compensate for the late
start in career, advance increments shouid
be sanctioned. At least 259 teachers
should be provided with housing facility
of a functional kind; a revolving fund of
Rs. 250 crores should be set for giving
loans to institutions at lower rates of in-
terest. Teachers should also be sanctioned
house building advance,

3. Teachers should be sanctioned loans
for purchase of conveyance.

4. At least 25% of teachers in colle-
ges should have a cubicle each with lockers,
Rs. 150 crores should be provided for this

purpose.

5. A medical allowance of Rs. 50 per
month should be given to all teachers with
a provision to meet full cost where hospi-
talisation is involved.

6. Retirement benefits like provident
fund, gratuity, pension, and group insur-
ance should be available to all teachers
in addition to leave and travel facili-

ties.

7. High priosity in admissions should
be given to teachers’ children in the
schools to be set up by Central Govern-
ment in every district.
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8. 25% of appaintments of teachers
should be from outside the State.
4
9. It is extremely important to make a
rigorous merit-based selection for the en-
try level of the teaching profession. There
should be an all-India Test and only
those who have obtained Grade 8 plus in
such a Test should be eligible for conside-
ration. The other qualifications presccribed
by the U.G.C. should continue.

All appointments at higher levels such
as those of Readers and Professors should
be by open selection on a genuinely all-
India basis, For the higher grade
of professor, there should be a national
selection.

10. Teachers should receive systematic
but short courses of training and refresh-
ing of their knowledge every five years.
Teachers can be given some traning at the
pre-induction stage itself. Besides, acqui=~
ring their M. Phil/Ph.D., prospective
teachers could also take up some speciali-
sed courses directly oriented towards tea-
ching. Again, immediately after a person
is inducted into the teaching profession,
facilities should te provided for the teach-
er to undergo a training course relating to
a proper orientation towards the profess-
ion and its values, skills in pedagogy,
curriculum construction, use of audio.
visual aids, communication skills educatio-
nal psychology and evaluation methods.
Facility should be provided for retraining
of teachers periodically throughout their
career. Advanced Centres and/or depart-
ments should be set up at state/r egional
levels for such training programmes. Every
teacher should be linked to one such Cen-
tre/Department and participate in its pro-
grammes from time to time, say, once
every five years. The performance of the
teacher in such programmes should be
rigorously evaluated and should be taken
into account in the context of career deve-
lopment.

11. Each of the categories of lecturers,
readers and professors should have a num.
ber of clear grades. A person of average
performance after he has completed 8
years of service should be evaluated and if
found fit, he may enter the next grade,
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This has been called the average path,
This mechahism, if well implemented,
would make a teacher have several promo-
tions in his servi-e, reaching 75% of the
highest salary that any one can get. A
bright teacher should be entitled to pro-
vide his bio-data and achievement for spe-
cial evaluation when he has put in 6 years
in a particular stage, and if found fit by
the statutory selection committee, he may
enter, next higher grade of the same deno-
mination or title.

12. Grades of Readers should be insti-
tuted in colleges with the possibility of
introducing Professors’ Grade in post-
graduate colleges. Teachers should be
able to carry their service benefits from
one university/college to another. Wo-
men teachers should be given special faci-
lities like part-time work, when their
family conditions so demand, and creches
should be set up by institutions.

13. Teachers should accept greater res-
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ponsibility in running and managing acti-
vities. The governing bodies of institutions
should be accountable. Teachers’ Associ-
ations should play a significant role in en-
suring the professional performance of
their member Teachers should agree to a
clear definition of their roles and responsi-
bilities. There should be mechanism for
prompt redressal of their grievances.

14, No profession and no service can
survive without do’s and dont’s. It is
undesirable for the teacher to avoid acade-
mic duties such as lectures, demonstration,
assessment, guidance, invigilation, etc,
There should be no partiality in assessment
of students. He should never incite stu-
dents against' other student or teachers.
He should not refuse to carry out decisions
of the appropriate administrative and aca-
demic bodies. Such and similar elements
in codes or conducts are not novel. The
teaching community should apply worthy
criteria of performance to itself so it earns
the most honourable place in our society.

Statement—1II

The terms of reference for the Commissions are :

(1) Lay down clear objectives for the teaching profession with reference to the
search for excellence, breadth or vision and cultivation of values in keeping with

the country’s heritage and
tice ;

ideals of democracy, secularism and social jus-

(2) Identify steps to be taken to give an appropriate status to members of the pro-

fession ;

(3) Suggest measures for fostering dynamism in the prafession and responsiveness
to developments elsewhere in the world ;

(4) Recommend measures needed for attracting and retaining talented persons in
the teaching profession and widening the base for recruitment particularly, of

women ,

(5) Review the existing arrangements for pre-service and in-service training/orien-
tation for teachers and to recommend improvements ;

(6) Review and recommend the application of improved methods and technology

for teaching ;

(7) Recommend measures to enhance the role of teachers in facilitating motivating

and iospiring students in the acquisition of knowledge, skills and values, and
promoting through them the spread of the scientific temper, secular outlook,
environmental conscionsness and civic responsibility ;
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(8) 1Identify the role of teachers in integrating education with development work in

the community and home ;

(9) Study the special requirements of teachers in the field of non-formal and
continuing education and to suggest ways and means by which these require-

ments can be met ;

(10) Identify the role of teachers, organisations in professional growth and profegs-

ional consciousness,

(11)  Look into the feasibility of evolving an acceptable and implementable code of

conduct for teachers ; and

(12) Assess the adequacy of arrangements for promotion of teachers’ welfare with
special reference to the National Foundation of Teachers’ Welfare and to sugg-

est modifications where necessary.

[{English)
Circulation of fake drugs

635. SHRI RAM PYARE PANIKA :
will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state :

(2) whether Government are aware of
the reports about the marketing of several
fake drugs throughout the country; and

(b) if so, what steps are being talfep.to
seize such drugs and arrest the gctw:tnes
of persons indulging in the production and
sale of such fake drugs?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARRE
(SHRI S. KRISHNA KUMAR) : (a) Under
the provisions of the Drugs and Cosmstics
Act and Rules made thereunder, control
over the marufacture and sale of drugs is
exercised by the State Drug Control
Authorities. Action to detect the produc-
tion and distribution of spurious (Fake)
and adulterated drugs has therefore maialy
to be taken by them. If a case of manu-
facture or sale of spurious (Fake) drugs is
detected the State Drug Authorities take
action to seize the spurious dx:ugs and
launch prosecution against the involved
persons.

(b) To tackle the problem of sub-
standard drugs, the Government set up @
Task Force which recommend that @

(1) every drug manufacturing unijt
should have minimum testing facilities.

(2) strict control over licensing of drug
formulations.

(3) strengthening of Inspectorate staff
in the States.

(4) establishment of a separate intelli-
gence machinery to tackle the problem of
manufacture and sale of spurious drugs,

(5) constitution of special courts to
deal with the offences under Drugs and
Cosmetics Act.

Its recommendations were communica=
ted to the State Governments and the
State Governments have been requested
repeatedly to give effect to the recommen-
dations. A pro-forma has been prescribed
for monthly submission of reports by the
State Drug Controllers and the State
Governments have been reques'ed to send
monthly reports on diawal of samples and
analysis of them, These reports are being
consolidated and commented upon. Also
a list of equipments necessary for drug
testing laboratories has been communica-
ted to the State Units snd the State
Governments have been requested to equip
their laboratories accordingly. On 22nd
February, 1986 a meeting of the State
Health Ministers was held exclusively to
discuss matters relating to implementation
of Drugs and Cosmetics Act and the



101  Writren Answers

P.F.A. Act, Atthe meeting, the Health
and Family Welfare Munister urged the
State Health Ministers to strengthen the
drug control machinery with the object of
putting down production, distribution and
sale of sub-standard and spurious drugs.

Utilisation of water going waste

636. SHRI P. KOLANDAIVELU :
Will the Munister of WATER RESOURCES
be pleased to state :

(a) whether there is any proposa! for
setting up of a National Water Commlss:qn
in order to find out how much of water is
going waste the sea every year;

(b) what is the quantum of water which
is goihg waste; and

(c) how much of water is being uti-
lised for irrigation purposes in the coun-
try?

THE MINISTER OF WATER RESOU.
RCES (SHRI B. SHANKARANAND) : (3)
No, Sir.

{b) No estimate of the water flowing
down to the sea is available.

(c) Owing to hydrological, topographic,
environmental and other limitations and
considerations, only a part of the total
available water resources can be put to
uvse. Out of the utilisable water 're‘sources,
approximately half is being utilised for
irrigation.

Setting up of cultural centres

637. SHRI SONTOSH MOHAN DEV :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleascd to state :

(a) the number of cultural ecentres
planned to be set up in the country;

(b) names of places where these will
be located;

(c) other places where such centres
will be opened and when;
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(d) funds set apart for the culturg)
centres during the Seventh Plan; and

(e) what will be (he activities of these
centres?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROHA-
TG : (a) to {c) Seven Cu'tural Centres
are being set up. These will be located
at Patiala (North Zone), Santinmiketan,
(East Zone), Thanjavur (South Zone),
Udaipur (West Zomne), Allahabagd (North
Central Zone), Dimapur (North East Zone)
and Nagpur (South Central Zon e).

(d) The Cenira) Goveroment will pro.

vide Rs, 5 crores per Centre in the Seven-
th Plan,

(e) The Centres have been envisaged
to provide facilities for the creative deve-
lopment and revival of various art forms
laying special emphasis in its activities on
the linkages among various areas apd
enriching consciousness of the people about
their culturl heritege, Institutionally, jt js
proposed to set up a complex which will
include galle'ies for exhibition, fculptural
parks, facilities for muysjcq] archives/
library, production of audio-visual apg
video-taps Programmes, etc,

Indian participation in Frankfurt fair

638. SHRI INDRAJIT GUPTA : wili

the Minister of HUMAN RESOURCE
DEVELOPMENT be Pleasad to state :

(a) Whether India Piopose to parti.
cipate in the forthcoming Frankfurt Book
Fair in West Germany;

(b} whether it is a fact that a number
of African publishing firms elc. are parti.
cipating in the same Book Fair; and

(¢) if so, whether India’s participatiog
alongwith the South African firms wifl not
be contrary to our Stand on South Africa?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHATGD : (a) Yes, Sir,
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(b) Yes, Sir. The Frankfurt Book Fair
is an annual feature in which more than
100 countries including African countries
participate.

(c) No, Sir. India shall have no direct
communication with the participants from
South Africa.

Amount earmarked for Buckingham and
Krishna Canal Project

639. SHRI M, SUBBA REDDY : Will
the Minister of TRANSPORT be pleased
to state :

(a) whether Government have earmar-
ked any amount for the Buckingham Canal
and the Krishna Canal Projects;

(b) if so, the details thereof; and

(c) the progress of the actual work in
this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) Yes,
Sir.

(b) In the Seventh Five-Year Plan,
funds have been provided amounting to Rs.
2.00 crores for improvement of North-
Buckingham Capal stretch between Ennore
to Andhra Pradesh border in Tamil Nadu
and Rs. 3.00 crores for improvement of
Buckingham Capal in Andhra Pradesh
alongwith  improvement of Krishna &
Godavari Canal systems namely, Comma-
mur, Eluru Canal and Kakipada Canpal. A
comprehensive feasibility Stedy for inter-
linking of the Canal system (Buckingham
Canal—Commamur Canal—Eluru Canal—
Kakinada Canal) for navigation between
Madras and Kakinada Ports is proposed to
be ondertaken uader the technical assis-
tance programme of Federal Republic of
Germany. An FRG Expert has already
visited the Canal system with a view to
formulate terms of reference of the above
Study. A Team of Experls propose to
Study the proposal.

(c) After knowing and analysing
the results of the Feasibility Study, the
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development works will be taken up for
implementation.

[Translation]

Shuttle train befween Agra and Jhansi

640. SHRI KAMMODILAL JATAV :
Will the Minister of TRANSPORT be
pleased to state :

(a) whether Government propose to
introduce a shuttle train between Agra and
Jhansi;

(b) if so, from which date;

(c) whether Government also propose
to lay a broad or metre gauge line bet-
ween Gwalior and Sawai Madhopur via
Sabalgarh, Sheopurkalana during the
Seventh Five Year Plan period;

(d) if so, whether survey for this line
is likely to be taken up during 1986-87;
and

(e) whether Government have received
any proposal from Madhya Pradesh
Government in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.
(c) No, Sir.

(d) Does not arise.

(e) Requests for this line have received
from vatious sources,

[English]

Governing Council of Indian Nationa)
Trust for Art & Cultural Heritage

641. SYED SHAHABUDDIN : Wil
the Mintster of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the composition of the Governing
Council of the Indian National Trust for
Art and Cultural Heritage;
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(b) the grants-in-aid sanctioned/dis- that the University has total permanent

bursed by the Government to the Trust
since its inception and the terms thereof;

(¢) the loans sanctioned/disbursed by
the Governmeut to the Trust since its
inception and the terms thereof;

(d) the contracts, if any awarded to
the Trust by any Government Department
or agency with brief particulars and values
thereof; and

(¢) the major achievements of the Trust
since its inception?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROHA-
TGI) : (a) to (¢) A statement is laid on
the table of the House. [Placed in Library
See. No. LT—2080/86]

Open University at Hyderabad

642. SHRI M. RAGHUMA REDDY :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether at the education Ministers
Conference held in January, 1986, the
Andhra Pradesh Government pressed their
demand for getti: g the University Grants
Commission recoguition to Open University
at Hyderabad; and

(b) if so, what is the reaction of Union
Government to that demand?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHI(LA ROHA-

TGD : (a) Yes, Sir.

(b) According to information furnished
by the University Grants Commission, the
Andhra Pradesh Open University, Hydera-

‘bad, has been declared fit to receive
Central assistance in terms of the rules
framed under Section 12 B of UGC Act
subject to the amendment of the Act of
the University and receipt of an assurance
from the University that it would use the

- ‘balance amount of Rs. 87.84 lakhs on
gtudi¢s, library and academic buildings so

assets worth Rs, 2 crores.

Derailment of Goods Train on New Over-
bridge on Krishna in Andhra Pradesh

644, SHRI K. RAMACHANDRA
REDDY :
SHRI V. SOBHANADREES-
WARA RAO :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether derailment of a goods
train took place on 13 Javuary, 1986 on
the new overbridge on Krishna river in
Anghra Pradesh;

(b) whether the derailment caused
heavy damage to the railway track and the
bridge on the river Krishna, if so the
details thereof;

(c) whether any inquiry had been
conducted into the cause of the accident
and if so, the outcome thereof; and

(d) what action has been taken to
check such accidents?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAQO SCINDIA) : (a) Yes, Sir.
The derailment occurred at 1.30 hrs. on
14th Japuary, 1986, on the new bridge
acrots the Krishna river near Vijayawada,

(b) Yes, Sir. The derailment caused
heavy damage to railway track and the
bridge. The cost of damage to track and
the bridge is estimated to be Rs. 18,600/
and Rs. 2.45 lakhs respectively.

(c) An inter-departmental enquiry bas
been conducted into the accident. The
cause of the accident has been determined
by the Inquiry Committee as combination
of wagon and track defects.

(d) (i) Intensification of train exm-
mination,

(i) Improvement in maintenance
of track including use of
ultrasonic testing dcvices for
detection of rail fr:c ures,
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(iii) Provision of automatic re-
railing devices at the approa-
ches of important bridges,

(iv) Amendment to the Subsidiary
Rules requiring exchange of
*‘all right*’ signals between
Guards and Drivers at the
approaches of important
bridges, and

(v) Intensive inspection by ins-
pectors and officers to detect
irregularities and short-
comings.

Hijacking of IA Flights

645. SHRI T. BASHEER : Will the

Minister of TRANSPORT be pleased to
state :

(a) the number and particulars of hijac-
king cases of Indian Airlines flights during
the last three years ;

(b) the number of cases registered aga-
inst the hijackers in those incidents ;
and

(c) the punishment awarded to the hij-
ackers and the amount of fines imposed in
those cases?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (a) During
1983, 1984 and 1985, two cases of hijac-
king of Indian Aiclines aircraft were repor-
ted. In the first case reported on Sth
July, ’84 Indian Airlines flight IC-405
(Airbus 300) on its scheduled flight from
Srinagar to Bombay via Delhi was hijack-
ed soon after it took off from Srinagar. In
the second case reported on 24th August,
1984, Indian Airlines flights IC-421 (Boe-
ing-737) on its scheduled flight from Delhi
to Srinagar via Chandigarh and Jammu
was hijacked after it took off from Chandi-
garh.

(b) & (c) Two cases were registered
against the hijackers. As per available
information in the first incident, nine hija-
ckers were tried by a Special Cout in
Lahote in Pakistan. The court pronounced
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death sentence for three and life imprison-
ment for two hijackers, Besides, each of
them was also sentenced to pay a fine of
Rs. 1,000/- and in default of payment to
undergo rigorous imprisonment for six
months. The remaining four hijackers were
acquitted.

In the second incident, the case is pen-
ding trial in the Court of Additional Specia}
Judge at Ajmer,

Immunisation Against Measles

646. SHRI BRAJAMOHAN MOHAN.
TY : Will the Minister of HEALTH
AND FAMILY WELFARE be p'eased to
state

(a) the total number of deaths in the
country during the last three years on acc-
ount of measles ;

(b) what is the peicentage of immuni.=
sation of people in the country during the
last three years ; and

(c) whether any efforts are being made
to cover the entire population for immuni-
sation?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (¢)
Vaccine immunization against measles has
been initiated duricg the current year i.e.
1685-86 only. Considering the infrastruc-
ture, resources and supply position of
vaccine, Measles immunization will be ex-
panded in a phased manner during the 7th
Five Year I'lan period, from 2.3 million
(10%) infants in 1985-86 to 18.3 million
(85%) in 1989-90.

As per reports received from various
states, total number of deaths due to me-
asles during the last threee years is as un-
der:—

Year Deaths

1983 290

1984 472

1985 483 (Pro.
visional)
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People Suffering from Sexaally Transmi-
tted Diseases

647. PROF. K.V. THOMAS : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of people in the country
suffering from sexually transmitted diseases
(STD) ;

(b) whether the incidence of STD shows
a declining trend; and

(c) what effective steps are taken for
the prevention and treatment of STD
cases?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (c)
Nearly 919,085 people are estimated to
be suffering from Sexually Transmitted
Diseases in the country. According to the
figures available the trend of the incidence
is not on the decline.

Gove:nment has taken the following
preventive measures:—

(i) There are more than 250 STD
clinics functioning in the country.
These clinics are mostly located
at the District Hospitals but in
some of the States at the sub-dist-
rict level also.

(ii) The Central Government is provi-
ding teaching and training to the
in-service Medical Officers, labo-
ratory technicians, Public health
nurses and health educationists at
the Institute for the study of Sexu-
ally Transmitted Discases, Madras
Medical College, Madras and STD
Training and D:monstration Cen-
tre, Safdarjang Hospital, New
Delhi.

(iii) A survey-cum-Mobile Unit is also
functioning at the National Insti-
tute of Communicable Diseases,
Delhi.

(iv) The Central Government with the
help of UNICEEF is supplying equ-
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ipments like Shaker, water bath
and hot air even to the Primary
Health Centres so that pregnant
women can be subjected to V.D.
R.L. testing.

(v) During sixth Five Year Plan the
Government of India established:-

(a) Regional Training Centres at
Nagpur, Calcutta and Hydera-
bad in addition to the exist-
ing centres,

(b) Regional STD Reference
Laboratories at Nagpur, Cal-
cutta, Delhi and Hyderabad
in addition to the existing are
at Madras. !

(c) Regional survey-cum-Mobile
STD Units to go into the
epidemiological aspects of the
disease.

Security Arrengements at International
Airports

648. SHRI B.V. DESAI: Will the
Minister of TRANSPORT be pleased to
state :

(a) whether during the month of Janu-
ary all the five international airports in the
country have been placed undar tight se-
curity and entry of visitors to all airports
banned;

(b) if so, what were the main reasons
for the same; and

(c) upto what time the tightening of
security at the airports will continue?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) and (b)
Yes, Sir. Security at inicrnational airports
was tightened during January ’86 and entry
of visitors to all airports was banned, after
receipt of information about the possibilities
of renewed attempts at unlawful interference
with civil aviation by ex tremists.

(c) The order to stop entry Of visitors
to airports was wijthdrawn with cffect
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from the mid-night of 31st January,
1986.

Examination Reforms Considered at
State Education Ministers Confer-
ence

DR. T. KALPANA DEVI :
SHRI M. RAGHUMA REDDY:

649.

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state:

(a) the various proposals considered at
the State Education Ministers’ Conferenec
held in January, 1986 on the question of
examination reforms;

(b) what were the views expressed on
the question of changing the present exami-
nation system; and

(c) whether any other issues to the
new education policy were discussed
at the conference, if so, the datails there-
of?

THR MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE (SHRIMATI SUSHILA
ROHATGI): (a)to () The Conference
of Bducation Ministers of all States and
Union Territories which was held on 23.24
January 1986, at New Delhi discussed,
inter-alia, the question of the reliability of
examination system and reeommem-ied the
following measures of examination re-

forms:—

(a) Internal evaluation, bot.h formal
and pon-formal on a regular basis by the
faculty responsible for teaching.

(b) Integration of evaluation of students’
performance with the teaching-lcarning pro-
cesses.

(c) Establishment of a national testing
service to bring about comparability of
standards in attainment. These tests may
be optional and should also include an
element of testing of personality.

(d) Delinking of upiversity degree with
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jobs which do not require specialised kno-
wledge of a particular subjcct. At the
same time. efforts should be made to cre-
ate increasing job opportunities i all the
sectors of economy.

The other issues which were discussed
by the Conference include the follow-
ing:—

(1) Creation of a pational system of
education,

(2) Universalisation of
education

elementary
including non-formal
education.

(3) Secondary education and vocatio-
nalisation,

(4) Adult Education and continuing
education.

(5) Access to Higher Education. des-
ign and structure of courses; Re-
search, Role of UGC and the
Central Government elc.

(6) Teacher
improvement

Training leading to

in teacher perfor-
mance,

(7) Language Policy.
(8) Education of girls and women.

(9) Sports and Physical Education.

(10) Educational Planning and Mana-
gement.

(11) Changing role of technical educa-
tion.

(12) Mobilization of Resources for edu-
cation.

(13) Culture & Cultural content in edu-
cation.
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Hosting of 1992 Olympic Games by
India '

650. SHRI V. SOBHANADREES-
WARA RAO :
SHRI PRIYA RANJAN DAS
MUNSI . )
SHRI K. PRADHANI :
DR. B.L. SHAILESH :

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state :

(2) whether Government have taken
decision to host the 1982 Olympic games,
in New Delhi;

(b) if so, broad outlines thereof;

(c) the likely estimated expenditure to
be incurred in regard to various aspects in
conducting the Olympic games in New
Delhi in 1992; and

(d) the likely estimated income from
various sources in connection with the
games?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN’S WEL-
FARE (SHRIMATI MARGARET ALVA) :
(a) to (d) The matter is under considcra-
tion.

[ Translation]

Railway Accidents

651. DR. CHANDRA SHEKHAR
TRIPATHI : Will the Minister of TRANS-
PORT be pleased to state :

(a) the number of railway accidents
occurred during the past two months;

(b) the number of persons killed and
injured therein;

(c) the causes of these accidents;

(d) whether Government propose to
take concrate steps to check the occurrence
of sych accidents; and
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(e) if so, the details thereof:

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) During
December, 1985 and January 1986, 102
copsequential train accidents occurred on
Indian Railways.

(b) In these accidents, 16 persons
lost their lives and 85 were injured.

(c) Collisions 9, Derailments 82, Acci-
dents at level crossings 8 and Fire in tra-
ins 3.

(d) & (e) The following steps have been
taken by the Government to check the

occurrence of train accicents:—
’

(i) Introduction of modern technolo-
gical aids like ultrasonic testing of
rails and rolling stock axles, provi-
sion of track circuiting, axle-count-
ers, panel and route-rclay inter-
locking, auxiliary warning system
etc,

(ii) programmed rehabilitation of roll-
ing stock, track, signal gears,
bridges and other assets.

(iii) Programmed provision of road
overbridges, besides interlocking
and communication facilities at
level crossings.

(iv) Educative publicity through posts
ers and othet media on the haza-
rds of carrying inflammable arti-
cles in compartments, and caution
to be exercised by road-users
while negotiating level crossings.

(v) Patrolling of track to detect rail
fractures and adoption of anti.
sabotage measures.

(vi) Emphasis on intensive inspections
by supervisory staff and officers.

(vi) 4 high level multi-disciplinary
Safety Task Force Teams were
constituted in June 1985 to con-
duct detailed inspections on the
various Zonal Railways with ¢
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view to identifying ussafe working
practices and weaknesses in the
system. On the basis of their
reports, a number of directions
and guidlines on Safety were issued
to the Zonal Railways.

[English]

Steps to prevent Multinational Companies
from Sapplying Risky Preparations

652. SHRI K. RAMAMURTHY : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the study conducted by
the Canada based International Develop-
ment Reseerch Centre has revealed that 90
per cent of the production of trade in
pharmaceuticals in less developed countries
including India is controiled by Multina-
tional Drug companies;

(b) whether it is a fact that staff oppo-
sition from these multinational companies
compelled the Government 1o dilute the
national drug policy based on the World
Health Organisation’s concept of essential
drugs; and

(c) the being taken by Govern-

ment to prevent the multinational compa-

steps

pies from supplying and promoting
ineffeciive, inappropriate and even risky
preparations besides adopting arbitrary

pricing policizs?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) This
Ministry has no information on the study
conducted by the Canada based Internatio-
nal Development Research Centre,

(b) No, Sir.

(¢) Pricing Policy is based on the 1978
Prug Pelicy.
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Abolition of National Transport premit
quota

653. SHRI AKHTAR HASAN :
SHRI SATYENDRA NARAYAN
SINHA :
SHRIMATI PATEL RAMABEN
RAMJIBHATI MAVANI : .

Will the Minister of TRANSPORT be
pleased to state :

(a) whether it is proposed to abolish
state-wise National Transport permit quota
in the country;

(b) if so, the details thereof; and

(c) when it is likely to be
ted?

implemen-

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILO?) : (a) to (c)
Restriction on the number of permits to
be issued by the State Transport Autho-
rities under Section 63 (11) of the Motor
Vehicles Act, 1939 have been removed
through the Motor Vehicles (Auw endment)
Ordinance, 1986 (No. 4 of 1¢86) on 28th
January, 1986.

Compensation to victims of loop users

654. SHRIMATI KISHORI SINHA :
Will the Minister of HEALTH AND FA-
MILY WFEFLFARE be plzaced to state :

(a) whether Government are aware that
the loop which bad been used as a
family limiting method, has been found to
have caused severe damage to the users in
the United States and the company making
the loop has been ordered to pay heavy
compensation; and

(b) if so, whether Government would
consider getting compensation for the
Indian victims of the loop?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) and
(b) According to information available
with the Government an jintra-uterine
device called Dalkon Shield was being ysed
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in USA and countries ti1ll other mid-1970s.
The device was being distributed by the
M/s A.H. Robins Company. In 1980 the
Company recommended its rzmoval from
those women still using it 01 the basis of
medical op.nion that its continued use may
pose a serious perscnal health hazard. In
1983, the U.S. Focd and Drug Adminis-
tration made a sinilar recommendation.
Although this device has not been . used
under the F.mily Welfare Programme in
India, the Ministry of Health and Family
Welfare advised all the States and the Union
Territorics that if any case of a women
wedring the said device comes to rotice,
she may be advised to have it removed.
No such ca-e has been brought to the
potice of the Ministry.

[ Translation)

Proposal to operate Airbus on Delhi-
Lucknow Sector

655. SHRI HARISH RAWAT : Wili
the Minister of TRANSPORT be pieased
to state :

(a) whe'her number of paisons travell-
ing by air has bee1 constantly increasing
on Lucknow Delhi sector;

(b) if so, whether any proposal for
operating Delhi-Lucknow-Delhi airbus for
the conventence of the iravellers in  this
sector and for the sxpansion of Lucknow
airport is under corsideration; and

(c) if so, the time by which this pro-
posal is hikely to be implemented?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (a) to (¢) The
average opumber of passengers per day
iravelling betwcen Lucknow and Delht
from July to D:icember, 1985, on the four
Boeing-737 daily flights has never exceed-
ed 220. The existing traffic as such, does
pot justify in'roduction of Airbus services
to Lucknow at present. Subject, however,
to the increase in traffic demand, Indian
Airlines may operate Airbus service (o
Luckaow during the year, 1990, by which
time i. 1s proposed to develop the airport
to receive Airbus aucraft,
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[English]

Shifting af New Guwahati Railnay Goods
Station

656. SHRT ATA-UR RAHMAN : Will
the Minister of TRANSPORT be pleased
to state whether the Northeast Froatier
Railway proposes to relieve ext eme road
traffic congestion on the only narrow road
running east ard west at Guwahati by
shifiing the present New Guwahati Rail-
way Goods Station to somewhere near
Maligaon, the present Northeast Frontier
Railway Headquarters and by shifting the
broad and metre gauge railway lines to
the above-mentioned location?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) At present
there are no such plans.

[Translation)

Setting up of regional cultural centres

657. PROF. NIRMALA KOUMARI
SHAKTAWAT : Wil the Minister of
HUMAN RESOURCE DEVELOPMENT
be p'eased to state :

(a) the number of regional cultural
centres being set up in the country, the
experditure to be incurred on them during
Seventh Five Year Plan and the steps to be
taken to preserve literature, art and cul-
ture;

(b) whether Western Regional Cultural
Centre in Rajasthan is being set up at
Udaipur and if so, the ratio in which
Centre and State will bear the expenditure
to be incurred on regional centre; and

(c) whether some sub-centres will also
be set up by this centre to preserve the
cultural heritage and if so, whether such
a sub-centre will be set up at Chittorgarh
fort?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROHA-
TGI) : (a) & (b) Seven Zonal Cultural
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Centres are being set up. These include
ths West Zone Cultural Centre at Udaipur.
The Central Government will provide Rs. §
crores per Centre while the participating
States/Union Territories are expected to
contribute Rs. 1 crore each in the Seven-
th Plan. In addition, the State where the
Centre is located will provide land free of

cost.

The Centres have been envisaged to
provide facilities for the creative develop-
ment of performing arts, graphic arts as
also for literary work and other art forms
and will deal with the entire spectrum of
creativity from the ancient time to the
preseat particularly with reference to
traditions of folk and tribal arts and to the
revival of rare art forms. Institutionally,
the Centre will have a complex which will
include galleries for exhibition, open-air
theatre, sculptural parks, facilities for
musical archives/library, production of
audio-visual and video-tape programmes,
hostel facilities, etc.

(c) The Memorandum of Association
of the West Zone Cultural Centre provides
for setting up of sub-Centres within the
Zone as in the case of other Centres. No
proposal for setting up a sub-Centre at
Chittorgarh Fort is under consideration.

[English)

Shortage of life saving drugs in Govern-
ment Hospitals

658. SHRI P.M. SAYEED : Will the
Minister of HEALTH AND FAMILY

WELFARE be pleased to state :

(a) whethesr it is a fact that life
saving drugs are not available in sufficient
quantities when these are needed urgently
in emergency cases in the Cenral Govern-
ment hospitals in Delhi and in the hospitals
in the Union Territories; and

(b) whether the patients are required
to arrange for these drugs for their treat-
ment?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (8) No,

Sir,
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(b) Does not arise.

Use of audio/visual aids to improve aware-
ness about public highway

659. SHRI SATYENDRA NARAYAN
SINHA : Will tte Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(1) whether there is any proposal to use
audio/visual aids in Primary Health Centres
to improve public awareness of the need
for public hygiene, safe drinking water,
timely vaccination and proper antenatal
and postnatal care of children;

(b) if so details thereof; and

(c) whether such awareness is to be
created when several PHCs do not even
have primary facilities?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) and
(b) Education Kits, posters and flip books
on various aspects of family planning and
health are provided to the Primary Health
Centres (Rural Family Welfare Centres),
besides tape players etc. in a phased
manner. These aids are used to educate
people on various aspects of family wel-
fare including health. Possibility of use
of other educational aids is constantly kept
in view.

(c) Awareness regarding family planning
and health is considered important even
while facilities for primary health care are
being strengthened.

[Transtation]

Amount Allocated and Spent on Irrigation
in Bihar

660. PROF, CHANDRA BHANU
DEVI : Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) the amount allocated for irrigation
to Bihar during the Sixth Plan and the
amount actually spent,

(b) whether any major irrigation pro-
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ject for Bihar during the Seventh Plan is
under consideration of Government; and

(c) if so, the details thereof ?

"' THE MINISTER CF WATER RE-
SOURCES (SHRI B. SHANKARANANDY):
(a) An outlay of Rs. 1018.70 crores for
major, medivm and minor
schemes was provided during the Sixth
Plan period against which the expenditure
is Rs. 913.14 crores.

(b) & (c) The State Government have
proposed five new schemes in the Seventh
Plan. Out of these, one project has been
approved, two are under examination and
project reports for two are awaited.

[English]

to Extend Metro Railway

Calcutta to Garia

Proposal

661. SHRI BASUDEB ACHARIA :
Will the Minister of TRANSPORT be
pleased to state :

(a) whether Governmert have received
a proposal to extend Metto Railway in
Calcutta to Garna;

(b) if so, whether any estimate has
been worked out; and

(c) whether Government propose to
revise the present fare structure of Metro
Raijlway ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA):(a) Metropolitan
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Transport Project (Railways), Calc#tta had
carried out a survey in 1975-76 for exten-
sion of line from Tollyganj to Garia (North-
South corridor) as phase II of the project.
Phase I of the project comprises building of
Rapid Transit System (RTS) from Dum
Dum to Tollyganj which is currently in
progress.

(b) The cost of the project at 1974-75
price level was assessed at Rs. 63.9 crores.

(c) There is no such proposal under
consideration of the Government at present.

Increase in DTC Bus Fares

662. SHRI YASHWANTRAO
GADAKH PATIL :
SHRI SATYAGOPAL MISRA :
SHRI AMAR ROYPRADHAN :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether Declhi Transport Corpo-
ration has recently increased the bus fares;

(b) if 8o, the reasons therefor and the
dctails thereof; and

(c) to what extent the losses incurred -
by the DTC are likely to be reduced by the
recent increase ip fares ?

THE MINISTER OF STATE IN THE
DEPARIMENT OF SURFACE TRANS-
POKT (SHRI RAJESH PILOT): (a) Yes, Sir.

(b) The details of the fares upto
7.2.1986 and from 8.2.1986 are given
hereunder :—

Fares (in paise)
upto 7.2.1986

Distance (in Kms.)

0— 4 30
4—16 40
16—20 50

20+ 75

Distance (in Kms.) Fares (in paise)

form 8.2.1986

0— 6 50
6—16 100
164 150
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(c) DTC has been incurring losses
since its inception and was operating on a
static, unecnonic and low fare structure.
DTC has been charging more or less the
same fares over the last 35 years except
with slight adjustments for convefsion into
decimal, coinage, acd rationalisation made
in Feb. 1979,

On the other hand, the cost of inputs
especially the ma‘erial & labour inputs
whick are the 2 major components of cost,
have been showing spiralling increases over
the years. The working cost in 1971 was
Rs. 1.58 per Km. whereas at end 1984-85,
it is Rs. 5.21 per Km. recording an increase
of 230% over 1970-71. In order to mobi-
lise additional resources and to reduce the
incidence of working losses, Government
hod approved implementation of the above
revised fare structure effective from
8.2-1986. From the present level of traffic
that is carried by DTC, it is anticipated that
the additional revenue generation wou'!d be
Rs. 44/45 crores per annum.

Civil Air Terminal Building at Leh

663. SHRI P. NAMGYAL : Will the
Ministet of TRANSPORT be pleascd to
state when the Leh Civil Air Terminal
Build.ng eompleted and how much expendi-
ture was incurred for construction of the
said building ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : The l'erminal
Building was completed in October, 1985
at a cost of Rs. 49.46 lakhs. Electricity
and water supply are yet to be provided io
the building, at an estimated cost oOf
Rs. 8.42 lakhs.

Multi-Parpose Development Scheme of

Rivers

664, SHRI MOOL CHAND DAGA :
Wiil the Minister of WATER RBSOURCES
be pleased to state :

(a) whether it is a fact that Central
Water and Power Commission had consi-
dered a multi-purpose development schome
of the rivers to make vast stretches
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navigable by linking them from coast to
coast;

(b) if so, when was the seheme formul-
ated and whether tre same is being
considered for implementalion or is being
dropped;

(c) what are the details of the scheme
as it stood in original; and

(d) if it is likely to be implemented,
by when ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B, SHANKARANAND) ;
(a) to (d) Preliminary Office studies were
conducted by the Central Water & Power
Commission in the fifties to explore the
possibilities of linking up of major rivers of
the country and the possibilities of inland
coastal waterway. The ques'ion of inter-
linking of waterways was later examined
by a Committee set up by the Mini-try of
Transport which concluded that the proposal
should await consideration at the appro-
priate time when the need for provision of
a continuous waterways is strongly felt and
adequate data for preparation of projects
is available.

Financial Allocation for Irrigation im
Seventh Plan
665. SHRI HUSSAIN DALWAI:

Will the Minister of WATER RESOURCES
be pleased to state :

(a) what is the quantum of financial
allocation made for irrigation in the
Seventh Five Year Plan;

(b) what are the State-wise allocations
made for irrigation projects;

(c) which of the irrigation projects
have been cleared by the Planning Commis-
sion for the Seventh Five Year Plan;

(d) what is the order of priority fixed
for such sanctioned projects in ¢ach State;
and

(e) whether it is a fact that the States
have been given a choice to fix up theigr
own priority ?
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THE MINISTER OF WATER RE-
SOURCES -(SHRI B, SHANKARANAND):
(a) The approved outlays for major,
medium and minor irrigation in the Seventh
Plan is about Rs. 14,360 crores.

(b) The information is given in attached
Statement.

(c) In addition to the ongoing projects
which have spilled into the Seventh Plan,
21 major and 82 medium new projects are
proposed by the State Governments for
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inclusion i the Seventh Plan, implemen-
ation of which depends upon the allocations
that would be made available by the Stare
Governments. As far as minor irritgation
schemes are concerned thesc are sanctioned
and implemented by the State Governments
themselves.

(d) and (e) The State Governments
have been requested to give priority to
completion of ongoing projeets and the
planning commission will be¢ earmarking
outlays for specific projects in consultation
with the State Governments.

Statement

Starewise approved outlays for ir:igation in the Seventh Plan

(Rs. in crores)

S. No. Name of State Major/Medium Minor Total
1. Andhra Pradesh 1182.30 147.40 1329.70
2. Assam 137.00 160.00 297.90
3. Bihar 1285.00 260.00 1545.00
4. Gujarat 1469.09 134.55 1003.64
5. Haryana 418.56 14.17 432.67
6. Himzchal Pradesh 13.50 54.00 67.50
7. Jammu & Kashmir 52.86 42.00 94.86
8. Karnataka 523.00 151.00 674.00
9. Kerala 280.00 50.00 330.00

10. Madhya Pradesh 1375.92 433.60 1809.52

1. Maharashtra 1320.60 250.00 1570.00

12. Manipur 60.00 10.00 70.00

13. Meghalaya 0.55 9.70 10,25

a4, Nagaland 15.00 15.00
15. Orissa 550.00 110.00 660.00
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16. Punjab 270.78 46,22 317.00
17.  Rajasthan 635.46 47.88 683.34
18. Sikkim 6.00 10.00 16.00
19. Tamil Nadu 212.00 85.00 297.00
20. Tripura 27.00 15.00 42.00
21. Uttar Pradesh 1420.00 512.00 1932.00
22. West Bengal 208.00 68.00 276.00

Total States 11445.96 2615.52 14061.48
Sub-Total U.Ts. 59.60 54.47 114,07

Central Sector 50.00 135.00 185.00

Grand Total 11555.56 2804.99 14360.55

Privately owned hospitals, nursing homes
and intensive care units in Delhi

666. SHRIMATI SHEILA DIKSHIT :
Will the Minister of HEALTH AND
FAMILY WELFARE be plesaed to state :

(a) the pumber of privately owned and
run bospitals, nursing homes and intensive

care units in Delhi;

(b) whether Government have set any
standards of minimum competence in res-

pect of them; and

(c) if so, how is adherence to such
standards implemented?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) Delhi
Administration have granted 110 Jicences
to private Nursing Homes/Hospitals under
the Delhi Nursing Home Registration Act/

Rules, 1953.

(b) Yes, Sir.

(c) Before Registration and during
renewal of licences the nursing home is
inspected to ensure fulfilment of the
stipylatioas made under Act/Rules,

Putting Sikkim on Air Map

667. SHRIMATI D.K. BHANDARI :
Will the Minister of TRANSPORT be
pleased to state :

(a) whether Government have received
any represantation from the Sikkim
Govérnment for putting the State on the
air map of the country; and

(b) if so, the reaction of the Govern-
ment to this representation?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) Yes, Sir.

(b) Air services to Gangtok can be
introduced only after an airport and other
infrastructural facilities have been develop-
ed, The Directorate Gentral of Civil
Aviation has already inspected a site at
Panthang which is, prima facie, considered
suitable for the development of an air-
field for STOL type operation. Vayvudoot
has plaus to operate to Gangtok after the
airfield is ready; subject to eccomomic
viahility of operations and availability of
capacity.
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Maharashira’s irrigation prejects pending
for clearance o

I
668. SHRI D.B. PATIL : Will- the
Mipister of WATER RESQURCES be
pleased to state :

(a) the number of schemes for iriga-
tion projects from Maharashtra State which
are pending with Government of India for
clearance;

(b) the number of cases in which clari-
fication and/or additional information was
asked for from Government of Mahsrash-
tra and when;

(c) whether it is a fact that inspite of
submission of clarification and/or additio-
pal information by Government of Maha-
rashtra the projects have not been Siven
clearance; and

(d) if so, what are the reasons there-
for?

THE MINISTER OF WATER RESOU-
RCES (SHRI B. SHANKARANAND):
(a) ta (d) Out of the 3 major and 20
medium irrigation projects sent by the
Maharashtra Government which are under
technical examination by Central Water
Commission one major and 9 medium pro-
jects have been processed for clearance by
the Planning Commission.

18 major and 16 medium projects,
have been sent back to the State Govern-
ment during the period November,. 1982
to February, 1986 for clarifications on
technical comments.

Construction of Autobhan expressway
project linking Broada and Ahmedabad

669. SHRI N. VENKATA RATNAM:
will the Minister of TRANSPORT be

msed to state :

(a) whether India’s first Autobhan
eXpressway Dproject linking Ba.u'oda and
Ahmedabad to be constructed with the aid
of World Bank has gince been approved
and finalised; .

(b if so, the datails thereof;
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(c) when the work is likely to be
commence and when it is likely to be
completed;

(d) other projects which have been
finalised out of the World Bank loan; .and

(e) the details thereof including the
amount of loan approved?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS.
PORT (SHRI RAJESH PILOT) : (a) Yes,
Sir.

(b) The length of Ahmedabad-Vado-
dara Expressway is 92.85 km and its
estimated cost is Rs. 128.40 crores.

(c) The work is expected to commence
during 1986-87 and likely to be completed
in 1991-92,

(d) and (¢) The World Bank has appro-
ved a loan of 200 million US Dollers for
development of National Highways in (ke
Country. The details of other projects
approved under World Bank loan are indi-
cated in the enclosed statement.

Statement

Details of projects

S. No. Cost

(Rs. in crores)

Name of work

1. Widening to four lanes
Murthal-Karnal  sec-
tion of NNH.No. 1 in
Haryana (80 ms)

2. Widening to four lands
of Sarhind-Jullundur
section of National
Highway No. 1 in
Punjab (92.2 km)

3. Widening to four.
lanes / strengthening
two lanes -Madras-
Villgpuram section of
Nationsl Highway No.
45 in  Tamil Nadu,
(132.2 kms)

42.5
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4, Varanasi Byepass and
Bridge across Ganga
on National Highway
No. 2 in Uttar Pradesh
(28.2 km road and
1.2 km Bridge) 41.6

5. Calcutta-Palsit section
of Durgapur Express-
way (two-lane at grade
road) in West Bengal.
(64.4 kms) 48.6

Recommendations of U.N. Committee to

Relieve Congestion on Roads

670. SHRIMATI MADHUREE
SINGH : Will the Minister of TRANS-
PORT be pleased to state :

(a) whether it is a fact that the United
Nations Committee o1 Shipping Transport
and Communications have made certain
recommendations to relieve congestion on
roads at their Ninth Session held in Bang-
kok during last week of December, 1985;

(b) if so, the details thereof;

(c) the steps Government proposes to
take to improve facilities on roads and
protect damage to hfe and wvehicles in
pursuance of the above recommendations?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): () No
specific recommendations to relieve con-
gestion on roads were made at the Ninth
Session of the Economic and Social
Commission for Asia and Pacific Commi-
ttee on Shipping Transport and Communi-
cations held at Bangkok from 10th to 16th

December, 1985.

(b) and (c) Question doee not arise,

[Translation]

Medical facilities in Government Health
Centres

671. SHRI RAMSWAROOP RAM :
Will the Minister of HEALTH AND FA-
MILY WELFARE be plcased to state :
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(a) whether it is a fact that out of the
total population of the country only 30 per
cent people are getting medical facilities
from the Government Health Centres and
in this matter Bihar occupies the lowest
place at the national level; and

b) if so, the efforts Government pro-
pose to make in the Seventh Five Year
Plan to cover the rest of the population,
under health services so as to provide
medical facilities to the people living
below the poverty line?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) Health
services facilities are provided to the total
population through a network of Primary
Health Centre and sub-centres and rural
dispensaries.

A study conducted by operational
Research group Baroda, has brought out
that only 30 per cent of the population in
Bihar are using medical help from the
Government resources. The study covers
the States of Kerala. Gujarat and Bihar,
as such the study findings can not be appli-
ed to the whole country.

(b) One of the Major factor in utiliza-
tion of Government Services is the dis-
tance, as on¢ Primary Health Centie was
covering the whole population of a
Community Development Block. Now a
decision has been taken to have a primary
health centre for 30,000 population in
general (20,000 in hilly and tribal areas),
and a sub-centre at 5,000 population
(3,000 in hilly and tribal areas) to bring
the health facilities closer to the people.

[English]

Goods trains carrying double load between
Ghaziabad and Muyhalsarai

672. SHRI S.G. GHOLAP : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether there is any proposal for
starting goods trains carrying double load
between  Ghaziabad and Mughalsarai;
apd
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(b) if so, the details of the scheme?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) After completion of preliminary
trials, cxtended trials with 9000-tonne tra-
ins hauled by 2 locos and aided by wireless
Voice Communication equipment, to ply
between Ghaziabad and Mughalsarai have
been ordered with effect from 1.2.1986.

Payment to Gujarat towards Sardar Saro-
var Project

673. SHRI RANJITSINGH GAEK-
WAD : Will the Minister of WATER
RESOURCES be pleased to state :

(a) whether Rajasthan Government has
pot yet paid its last year’s share of Rs, 10
crores being the expenditure on the cons-
truction of Sardar Sarovar Project in
Gujarat ;

(b) the steps taken for early pay-
ment of its share to Gujarat Government;
and :

(c) the reasons for delay in the pay-
ment of its share to Gujarat State Govern-
ment?

THE MINISTER OF WATER RESOU-
RCES (SHR1 B. SHANKARANAND) : (a)
to (¢c) The Government of Rajasthan have
so far not paid any amount to Gujarat
towards their share cost of Sardar Sarovar
Project. The Government of Gujarat
have already taken up this matter with
Rajasthan. Central Government has also
urged the Rajasthan Government to make
payment. Earmarking of outlays in the
State’s Plan is also proposed.

Railway line between Ranchi and Korka

674. KUMARI PUSHPA DEVI : Will
the Minister of TRANSPORT be pleased
to state :

{(a) whether Government have a propo-
sal to construct a railway line between
Ranchi and Korka;
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(b) whether the proposal has been
above included in Seventh Plan;

(c) if so, the estimated cost of that
proposed line; and

(d) the steps taken ta implement the
above proposal?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDJIA) : (a) and (b)
No, Sir.

(c) and (d) Do not arise.

Major railway projects for North-Eastern
region

675. SHRI PIYUS TIRAKY : Wili
the Minister of TRANSPORT be pleased
to state :

(a) whether itis a fact that major
railway projects sanctioned during the last
three years for North Eastern region have
not yet been undertaken/completed;

(b) if so, the reasons therefor;

(c) the progress of work on the cons-
truction of rail-cum-road bridge across
river Brahmaputra; and

(d) details of progress in conversion of
Guwahati-Dibrugarh metre gauge line into
broad gauge line and 2 new broad gauge
line from Jogighopa to Guwahati?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d) The
major project approved for the North
Eastern region during the last three years
is the construction of a rail-cum-road
bridge across river Brahmaputra, at Jogig-
hopa, alongwith a BG railway line from
Jogighopa to Gauhati. Preliminary investi~
gations for the rail-cum-road bridge bave
been carried out. Detailed designs are,
however, in progress. A final location
survey for the railway line from Jogighopa
to Gaubati is in progress. Within the
limited availability of resources, construce
tion of the railway line from Gauhati end
bas been taken up. The construction of
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the bridge propsr will be takea up after
completing the detailed designs etc. subject
to availability of resources.

For conversion of the Gauhati-Dibru-
8arh MG line into BG a Final Location
survey is in progress. In the meantime; a
Preliminary Engineering-cum-Traffic survey
has recently been completed, sponsored by
the North Bastern Council, for an alterna-
tive BG route from Gauhati to Dibrugarh
connecting important towns of Assam viz.
Nowgong, Jorhat, Sibsagar. A decision
about extension of broad gauge line beyond
Gauhati will be taken after Survey Report
for conversion of existing MG line from
Gauhati to Dibrugarh is also received and
scrutinised, subject to availability of
resources,

Conversion of M.G. line from Katihar to

Siliguri and Siliguri to Alipur Duar

junction

676. SHRI PIYUS TIRAKY : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether it is a fact that conversion
of M.G. line from Katihar to Siliguri and
Silliguri to Alipur Duar junction will be
taken up soon; and

(b) if so, by which time it will be

completed?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHR!
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.

Diesel Loco-workshop at Alipur Duar
junction

677. SHRI PIYUS TIRAKY : Will
the Minister of TRANSPORT be pleased
to state :

(a) whether Government propose to set
up a diesel Loco-workshop at Alipur Duar

Juaction;
(b) if so, step takeo in this regard; and
(¢) if not, the reasons therefor?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINMDIA) : (a) No, Sir.

{b) Does not arise.

(c) Adequate capacity being available
for day to day maintenance and periodical
overhaul of Diesel locomotives working on
the N F. Railway, there is at present no
proposal with the Government to set up a
Diesel Loco Worksoop at Alipur Duar
Junction,

These facilities are at present available
in the N.F. Railway at Siliguri, Malda and
New Gauhati,

Dilapidated condition of Raza Library,
Rampar

678. PROF. SAIFUDDIN SOZ : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(@) whether it is a fact that Rampur
Raza Library, Rampur possesses rarest
manuscripts enshrining India’s rich trad-
tions and culture;

. (v whether manuscripts and research
library is closed to researchers; and

(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND

CULTURE (SHRIMATI SUSHILA
ROHATGI) : (a) Yes, Sir.

(b) No, Sir.

(¢) Does not arise.

Opening of Rural Sports Centres

679. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state : ’

(2) the number of Rural Sports Centres
opened in different States so far;

(b) the amount of Central assistance
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provided to different States for such
Ceantres during the last three years;

(¢) whether Government propose to
enhance Central assistance; and

(d) if so, the steps taken in the matter?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN’S WEL-
FARE (SHRIMATI MARGARET ALVA):
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(a) A total of 1698 Rural Sports
Centres functioned during 1984.85,

(b) A statement is attached.

(c) and (d) The amount of assistance
for establishment of new Centres has been
enbanced from Rs. 600/- to Rs. 1350/-
per Centre and that for maintenance of old
Centres from Rs. 450/- to Rs. 900/- per
Centre with effect frem the 1st April,
1985.
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Survey Conducted by World Bank Re :
Nutrition Programmes

680. SHRI R.M, BHOYE : Will the
Minister of HUMAN RESOURCE DEVE-

LOPMENT be pleased to state :

(a) whether the World Bank had carr-
ied out any surveyin India regarding the
nutrition programmes and if So, whether
a report has been submitted in this

regard ;

(b) the total amount being spent on
nutrition programmes annually by the
Union Government, Wcrld Bank, National

and International agencies separately :
and

(c) the amount provided to the
Government of Maharashtra out of
that ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS & WOMEN’S WELFARE
(SHRIMATI MARGARET ALVA) : (a)
to (¢) The World Bank has not done any
country wide suarvey on Nutrition Program-
me in India. However, a mid-term evalua-
tion of the World Bank-assisted Tamil-
Nadu Integrated Nutrition Preject was
carried out by the Department of Evalua-
tion and Applied Reseaich of the State

Government.

This evaluation showed that the nutri-
tion status of children imporved in ths
pilot block of the project in comparison
with the control block. World Bank dis-
bursement for this project was US § 4.4
million in 1984-85.

Ministry of Human Resource Deve-
lopment speat in 1984-85 an amount of Rs.
246 lakhs on the Balwadi Nutrition Pro-
gramme administered through five national
organisations, Mashorashtra had 698
balwadis and 43,669 beneficiaries under

that programme.

Department of Food spent a total
amqunt of Rg. 73.98 lakhs on their nutri.
tion programmes in 1984-85. Special
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Nutrition Programme/nutrition component
of Intregated Child Development Services
(ICDS) programme is in the State Plan/
Nor-Plan Sector.

External food assistance comes mainly
from WFP (World Food Programme),
CARE (Cooperative for American Relief
Everywhere) and CRS (Catholic Relief
Services). WFP, CARE and CRS food
assistance for 1984-85 is shown in the
tables below:

Value of World Food Programme (WFP)
Food Assistance for Suppl ementary
Nutrition Programme for 1894-85.

State Amount (in Rs.
India (as a
whole) 85,670,576
Maharashtra 2,440,094

Beneficiaries under Care Food Assistance
for the Year 1984-85

State Schoo! Pre-School

—_— Children Children &
———— mothers

India (as

a whole) 5,858,000 5,184,450

Maharashtra — 500,000

(During 1984-85, Care Supplied 121229

MTs of Food Commodities for the

Beneficiaries in India, Valued at Rs.
620 millions).

CRS Food “Assistance for Nutrition
Programme (Fy 1984)

States Recipients FY 1984 $ Value

——————— Quantity — —_
(kgs)

India

(asa

whole) 691,000 35,230,212 14,860,848

Mhaa-

rasbtra 20,700 976,692 415,404
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Rules Regarding Refand on Railway
Fares

681. SHRI R M. BHOYE : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether it is a fact that the rules
in regard to refund of railway fares have
been simplified by Government ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes,
Sir.

(b) The rtules for refund on railway
tickets were simplified for the convenience
of the travelling public recently, With
the introduction of the new rules regarding
cancellation of tickets and refund of fares
from 1.1.1986, maximum oumber of cases
have now to be settled on-the-spot at the
stations. The salient features of the new
rules are given below:—

UNRESERVED TICKETS

If an unreserved ticket is presented
for concellation within three hours after
the departure of the train, fare will be re-
funded after deducting rupee one per
ticket for all classes of travel. This
deduction is for recovering the clerkage

charge.

RESERVED TICKETS

The following cancellation charges are
levied on reserved tickets when presented
for refund:

(1) More than A.C. Class Rs. 15,00
two days in
advance, I Clas/2- Rs. 10.00
excluding Tier AC/
the AC Chair
date of Car

jour~ <¥ H Class Rs. 5.00
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(2) Two daysin 50% cancellation char-
adva.nce, ex- ges subject to the follo-
cluding the wing minimum charges:
date of jou-
ey and—

(i) Withen A.C. Class
3 hours I Class/2-
after tier AC/
depart- AC Chair
ure of Car
the
train II Class
when
the ticke
tes are

Rs, 60.00
Rs. 30.90

Rs. 15.00

for upto
500
kms,

(ii) within
20 hrs,
after de-
parture
of the
train
when
the
tickets
are for
more
than
500
kms.

The reservation charges are not refun-
dable.

Clerkage charge will be Jevied on RAC
(Reservation Against Cancellation) tickets
if confirmed reservation has not been pro-
vided at the time of the cancellation of
the ticket. If confirmed reservation at the
time of cancellation of the ticket has been
proyided, the cancellation charge as
i;dmted in earlier para, will be levia-

e.

CAHNGE OF RESERVATION

Preponsment and postponement of
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journey is permitted without levying any
caucellation charges if the change of rese-
rvation is sought at least 24 hours before
the scheduled departure of the train by
which reservation has already been made,
provided reserved accommodation is avai-

lable for the day and class for which
change of reservation has been asked
for.

PARTIALLY USED TICKETS

Refund of fare will be made by the
Station Masters on partially used tickets
which are for more than 300 kms and
which are surrendered within 24 hours of -
arrival of the train, provided these have
endorsement for break of journey bya
railway employee. Refund will be made
upto Rs. 200 in case of unreserved tickets,
and upto any amount in case of reserved
tickets, after deducting 10% of the bala-
nce amount,

The refund will be made without any
cancel lation charges when a connecting
train is missed at junction stations due to
late running of train or both reserved and
unreserved tickets re‘urned within three
hours of the arrival of train by which the
passenger has travelled.

DISLOCATION OF TRAIN SERVICES

In case of dislocation of train journey
due to accidents, breaches, floods, etc.
full fare for the entire booked journey
will be refunded without any deduction
for the travelled portion and cancellation
charges—

(i) if railway is unable to carry the
passenger to his destination within~
a reasonable time by making al-
ternative. arrangeMments, and
the journey has to be terminated
en-route.

(i) if the passenger is injured and
is not in a position to resume
journey, ot

(iii) in case of deceased passenger,
it will be made to the next of kith
or kin.
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(iv) full refund of faie including res-
ervation chargss, will be made
when a train is cancelled due to
unforeseen circumstances at the
starting station, and if the ticket
is suriendered within 3 days after
the scheduled da‘e of departure
of the train.

If a passenger is unwilling to avail of
alternative arrangements made for his
journey in case of accidents, etc, fare for
the untrevelled portion of the journey
shall be refunded without «ny caucellation
charges at the station where the journey
has been terminated.

LOST TICKETS

No refund shall be granted for a8 lost
or misplaced ticket. Railway administra-
tion. however, may issue duplicate paper
ticket indicating number of original ticket
and reservation ticket on payment of a
sum equivalent of 25% of the fare in
lieu of the lost, torn or mutilated reserved
ticket. In case of party coach ticket or
a special train ticket, the sum to be paid
shall be 109, of the total fare including
surcharge.

TRAVELLING IN LOWER CLASS

If a passenger holding higher class
ticket is travelling in lower class due to
non-availability of room in upper class,
refund of difference between the fares
shall be granted at the destination or the
originating station, if a certificate to that
effect is collected from the railway staff on
duty, provided the ticket is presented
within twenty-hours of the arrival of the
train.

NON-FUNCTIONING OF AIR-CONDI-
TIONING

Refund for non-working of air-condi-
tioning apparatus will be regulated on the
basis of difference in fare for the class for
which the ticket is held and the next lower
class. Incase of ticket for I Class air-
conditioned class, the difference between
the air-conditioned class fare and first
class farmm ofil - o
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conditioned ticket, the difference between
second class sleeper Mail/Express fare
and two-tier A C, fare including surcharge
will be paid. Similarly against the ticket
for air-conditioned chair car, the difference
between A.C. Chair Car fare and second
class Mail and Express fare will be paid.
The refund will be made for the portion
journey during which the air-conditioning
had not worked, on production of ticket
within 20 hours of arcrival of the train,
alongwith a certificate from the conductor,
guard, or the travelling ticket examiner,
giving full particulars about the number
of the cyach, ticket number and the sta-
tions between which the air.conditioning
had not worked.

RETURN JOURNEY TICKETS

No refund shall be granted on the
unused portion of the concessional return
tickets. When a return ticket is issued
without any concession, it shall be treated
as two single journey tickets and the re-
fund shall be granted accordingly. The
Station Masters of the stations from which
the journey has to commence will also
grant refund on reserved tickets issued by
other st.tions. They have also been auth-
orised to revalidate return journey reser-
ved tickets by alternptive trains.

REFUND IN OTHER CIRCUMSTANCES

Where the refund in respect of tiekets
is not admissible at the station, passengers
can app'y to the Chief Commercial Supdts.
(Refund) of the Railway from which the
ticket was purchased. They have to ob-
tain a tizket deposit reccipt from an
authorised railway official for this purpose
and send it along with their application
for refund.

[ Translation]

Conversion of Maansi Sabharsa Metre
Gauge Line into Broad Gauge Line
682. SHRI CHANDRA KISHORE

PATHAK : Will the Ministere of TRANS-
PORT be pleased to state:

’ -~=t nrnnpse {0

FEBRUARY 27, 1986

Written Answers 148

convert Mansi-Saharsa metre gauge line in-
to broad gauge line; and

(b) if so, by what time and if not; the
reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) No,
Sir,

(b) In view of the severe constraint of
resources and very heavy commitments on
Gauge Conversion Projects already in
hand, it is pot possible to consider this
section for taking up for gauge conver-
sion.

[English]

Work Disruptions and Industrial Disputes
in Paradip Port

683. SHRI K. PRADHANI : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether there have lately been
frequent work disruptions and industrial
disputes in 20-year old Paradip port affect.
ing its day-to-day effective functioning;

(b) if so; the reasons therefor;

(c) whether there does not exist any
statutory Dock Labour Board (DLB) with
power to regulate deplcying and working
conditions of clearing and forwarding
workers at this port;

(d) if so, reasons therefor; and

(e) the steps being taken to tope up
the 'working of this port particularly the
efficient handling of the cargo traffic 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) :(a) and (b)
Since January, 1985," there have been
stoppages of work on eight occasions by
the elgaring and forwarding work force in
a private pool at Paradip Port for various
reasons sush as non-payment of wages,
demand for parity with the listed workers
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of Port Trust, demand for office and resi-
dential accommodation etc. The listed
workers of Paradip Port Trust also went on
strike fron 2.1.1986 to 6-2-1986 against
the decision of the Port Management for
discontinuing the practice to book labour
gangs for operations carried out by grabs
where no gang is actually required.

) and (d) Paradip Port has no Dock
Labour Board. The ship to shore and
shore to ship operations are carried out by
the Port’s main listed workzrs under a
Scheme framed under section 42 of the
Major Port Trusts Act. The clearing and
forwarding operations are outside the
purview of thc Scheme and are carried out
by the clearing and forwarding workers in
a private pool.

(¢) The Seitlement dated 5.2.1986
between the Paradip Port Trust and the
unions, inter alia, provides that the existing
clearing and forwarding workers would
form a Labour Contract Cooperative
Society to carry cut clearing and forward-
ing operations ip Paradip Port.

Review of MBBS Curriculum

684. SHRI BANSWAR! LAL PURO-
HIT : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether there is a proposal under
the consideration of Goverument to review
the MBBS curriculum in the country;

(b) if so, on what basis; and

(c) tbe purpose likely to be served after
reviewing the MBBS curriculum ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (c)
The Medical Couucil of India which has
been statutorily charged with the responsi-
bility of maintaining uniform minimum stan-
dard of 'medical education the country has
been reviewing and revising the under-
graduate curriculum from time to time so
s to mcet the needs of the count:y includ-
ing the needs of people in rural areas The
Government of India had also set up.a
Medical Education Review Committee in
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September; 1981 to review the present
medical education system, in the context of
the National commitment to attain the goal
of Health for All by the year 2000 A.D.
through the universal provision of Primary
Health Care. On receipt of the report of the
Review Committee, an Empowered Commit-
tee was appointed which has submiited its
report to the Government. Tha report is
being further processed.

Replacement of old pipeline and Drainage
system of railway workshop, Jamalpur

685. SHRI D.P. YADAVA : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether there have been complaints
regarding the manufacturing of sewage,
sewerage and effluents discharge system of
railway workshop Jamalpur;

(b) whether the 100-year old pipeline
and drainage system has been overaged and
needs complete change over; and

{c) if so, the staius and condition of
the present system and the contcmplated
action by Government ?

THE MINISTER OF STATE IN THE.
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) No, Sir.

(c) Condition of pipeline and drainage
system within Railway area is satisfactory.
Outside drains are maintained by Jamalpur
Municipality.

Behrampur (Nangaldam) Bilaspur Mandi/
Rampur B.G. Line Project

686. PROF. NARAIN CHAND
PARASHAR Will the Minister of
TRANSPORT be pleased to state :

(a) whether the report oi the Tiaffic-
Survey conducted s deposit work on be-
half of the Himachal Pradesh Government
hy Northern Railway for BEHRAMPUR
(NANGALDAM) BILASPUR-MANDI/
RAMPUR Broad Gauge Railway line has
since been received and examined;
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(b) if so, the contents of the report
and the likely date of sanction of the
project;

(c) i’ not, the dates on which the
Survey was commenced, completed and
the report submitted to the Railway Board;
and

(d) the likely date by which the exami-
nation of the report would be completed
and the reasons for delay ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d) An
Engineering cum-Traffic feasibility Study
has recently been conducted for a new
B.G. l'ne from Bhanupali (on the Sirhind-
Nangal Dam line) to Rampur Bushahr in
Himichal Pradesh. The Project reports
have been received.

The total length of this line is expected
to be 182 Kms., and its anticipated cost is
Rs. 510 crores. According to this Report
the return on investment is negative.

In view of the severe constraint of
resources and heavy commitments already
in hand, there is no proposal to take up
construction of this major project, at
presert.

Merger of Heun Tsang Memorial Hall
with Nava Nalanda Mahavihara

687. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleased to refer to the veply given to
Unstarred Ques‘ion No. 310 on 24 July,
1985 regarding mapagement of Heun
Tsang Memorial at Nalanda and state :

(a) whether any decision regarding the
merger of the Heun Tsang Memorial Hall
with the Nava Nalanda Mahavihara,
Nalanda and to establish an autonomous
organisation has since been taken;

(b) if so, when and its details; and

(c) if pot, the likely date by which a
decision would be taken and the reasons
for delay ?
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHTGD : (a) and (b) The proposal has
been agreed to in principle by the Govern-
ment of Bihar who are working out the
modalities and the terms and conditions cf
the Nava Nalanda Mahavihara to the auto-
nomous organisation proposed to be estab-
lished under the control of the Central
Government.

(¢) Does not arise.

Erratic Ganga Threat to Calcutta and
Haldia Ports

689. SHRI SANAT KUMAR MANDAL:
SHRI AMAR ROYPRADHAN :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether the erratic behaviour of
the Ganga in South 24 Parganas, especially
all along the long stretch between the
coastal town of Diamond Harbour and the
Sagar Island, seems to bave endapgered
the safety of the Calcutta Port as well as

the newely set up free tiade centre at
Falta;

(b) if so, whether any expert study has

been appointed to suggest appropriate
measures; and

(c) whether any scheme has been drawn
up to save both the Calcutta and Haldia
ports from the erratic Ganga threat and if
80, its capital Outlay ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS.
PORT (SHRI RAJESH PILOT) ; (a) In some
of the reaches between Diamond Harbour
and Saugor Island, there is heavy erosion
on the banks of Ganga, which are being
controlled. The river has generally no
draught problems in the navigation channel
between Calcutta and Diamond Haibour,
The newly set up free trade zone and Falta
is at 20 KM vpstream of Diamond Harbour
and is not in any way affected by the
stretch of the river between Diamond
Harbour and Saugor Island. However, the
left l?ank of the river at Falta free trade
Z0n¢ 1S experiencing erosion.
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(b) and (c) A study of the problem has
been completed and the remedial measures
for bank protection are being suggested to
the State Government. Since 1978, exten-
sive prototype, hydraulic 2nd mathematical
model studies were also undertaken 10
improve the stretch between Diamond
Harbour and Saugor Island. The results
of this study were examined also by foreign
experts A comprehensive scheme for
improvement of draught in the navigational
channels leading to the Ports of Calcutta
and Haldia had been sanctioned in August,
1982 at an estimated cost of Rs, 40.50
crores and is under execution,

Action fak-n to Improve Efficiency and
Effectiveness of the working of DTC

650, SHRI SANAT KUMAR
MANDAL : Will the Minister of TRANS-
PORT be pleased to state :

(a) the total expenditure incurred by
the Delhi Transport Corperation on adver-
tising its achievements in the 1ocal dailies;

(b) how far the claims made in the said
advertisement DTC Changes Gear—And sets
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new urban transportation inIndia’ reconcile
with its actual services;

(c) whether Government are aware of
DTC’s erratic and undependable services,
beavy incidence of missing trips particularly
on busy routes drivers not stopping buses
at the stands misbebaviour of the crew
with the passengers, running of buses even
when passengers are in the process of
getting in and getting down and its high
rate of daily accidents; and

(d) the positive action being taken to
improve the efficiency and effectiveness of
the working of the D.T.C. particularly in

view of the .expanding population of
Delhi ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a)Rs. 1.11
approximately.

(b) As a resu't of the efforts made
during the last few months, the Corpo-
ration has brought about improvements in
its over-all operations as could be seen
from the following comparative data ;~—

Period Buseson Trips opera- Kms. opera- Passenger  Daily income Accident
Road ted daily ted daily carried Rs. in lakhs  rate per
daily in lakhs. daily in one lakh

lakhs. Kms.
1982-83 3502 41832 7.74 34.37 15.37 2.08
1983-84 4101 47312 9.01 37.62 17.59 1.61
1984-85 4410 58960 9.47 39.15 18.50 1.47
1985-Dec. 4920 53467 10.57 46.46 21.39 1.37

Further, operational ratio (% of trips
operated to trips schedu'ed) increased f.om
87.75% during December, 1980 to 89.64
during December, 1985, Fleet utilisation
(peccentage of buses on road) and vehicle
utilisation (kms. per bus per day) which
had gone down from 86.97% and 217
respestively in December, 1983 to 78.18

and 215 in December, 1984 has been
checked and improved to 86.59 %, and 226
in December, 19885.

(¢) and (d) Wiith a view to further
improve operational efficiency of the DTC,
a detailed action Plan for the year 1986-87
has been drawn which includes the follcw.
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ing important features :—

)

(i)

(i)

(iv)

)

(vi)

(viv)

(viii)

(ix)

'

(x

(xi)

Replacement of over-aged buses;

Development of associated infras-
truciural facilities like depots and
terminals;

Laying down of norms and targets
in respect of various performance
para-meters;

Decentralisation of the function-
ing by scttiog up of four regions
under the charge of Deputy Gene-
ral Manager;

Development of computer based
mana8ement information systcm;

Route rationalisation;

Instruction to the Officers for
travel in cognito in the buses with
a view to check crew behaviour;

Deployment of traffic inspectors
at various locations for speedy
clearance of traffic.

Setting up of mobile squads to
chzck the crew behaviour.

Initiation of a number of welfare
measures such as better canteen
facilities, construction of dormi.
tory accommodation, functioning
of the grievances redressal system,
with a view to create be:ter indus-
teial relations, setting up of
Central Complaint Cell at Head-
quarter and Regional Complaint
Cells at various points for receiv-
ing pubiic-comp.aints, even on
telephone, round the clock.

Re-organisation of the system of
procurement, with a view to make
available essential spare parts to
expedite thé repair and main-
tenance aclivities in the quickest
possible time and comtrol of
inveatory.
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Cancer units in the country

691. SHRI CHINTAMNALI JENA : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether it is a fact that the dread-
ful disease cancer has been spreading in
the country particularly amongst the poor
people;

(b) if so, what steps are being taken to
detect and cure this disease;

(c) the number of cancer units func-
tioning in the country and their location;
and

(1) the number of cancer units likely
to be opened during the Seventh Five Year
Plan and their location?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA RUMAR) : (a) Cancer
is a world wide disease and is prevalent in
India also. No information is available
whether it is spreading particularly amongst
poor people. With industrialisation and
changing life style its incidence can rise.

(b) The Government of Tndia in the
Ministry of Healih and Family Welfare
launched the Cancer Research & Traetment
Programme in 1975 and under this Pro-
gramme Regicnal Cancer Centres hava
been set up at Ahmedabad, Bangalore,
Calcutta, Cuttack, Delhi, Gauhati, Madras
and Trivandrum and another Reginoal
Centre is functioning at Bombay; which is
supported by the Department of Atomic
Energy Further Central assistance of
Rs. 12,00 lacs/50.00 thoasands is being
given to State Government/Voluntary
institutions for installation of a Cobalt
Therapy unit/setting up of an early caner
detection centre,

(c) There are 10 Regional Cancer
Centrcs; 43 Medical Colleges with radio-
therapy facilities; 44, non-medical
colleges, hospitals with Radiotherapy
facilities; 28 early Cancer Detection Cent-
res and 25 PAP Smear Centres function ing
in the country. As regards their location
etc., a list of all these centres is enclosed
a8 in attached sratement,
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(d) At present there is no proposal to
recognise any new Regional Cancer Centre
in the 7th Five Year Plan.

Statement

REGIONAL CANCER RESEARCH
AND TREATMENT CENTRES

1. Guajarat Cancer and Research
Instituie (M.P. Shah Cancer Hos-
pital), Ahmedabad,

2. Kidwai Memorial Institate of

Oncology, Bangalore.
3. Tata Memorial Centre, Bombay.,

4. Chittaranjan National Cancer

Research Centre, Calcutta.

S. Regional Cancer Centre, S.C.B.

Medical College, Cuttack.

6. Dr. B.B. Cancer Institute, Guwa-

hati.

7. Cancer Hospital and Research
Institute (Jan Vikas Nyas), Gwa-
lior.

8. Cancer Institute (W.I,A.), Adyar,
Madras.

9. Institute Rotary Cancer Hospital,
All India Institute of Medical
Sciences, New Delhi.

10. Regional Cancer Centre, Medical
College, Campus, Trivandrum.,

LIST OF INSTITUTIONS WITH RA-
DIOTHERAPY FACILITIES

(OTHER THAN MEDICAL COLLEGES)

ANDHRA PRADESH

1. Bibi General Hospital and Cancer
Iostitute, Hyderabad.

r

2. Govt. Hospital, Kakinada.

ASSAM

3. B.B. Cancer Institute, Gaubhati,
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BIHAR

4. Meherbai Tata Hospital, Jamshed-
pur.

CHANDIGARH
5. Post Graduate Institute of Medical

Education and Research Chandi-
garh,

GOA

6. Goa Cancer Society, Panaji.
GUJARAT

7. Gujarat Cancer and Research
Institute, Ahmedabad.

8. S.V.S. General Hospital, Ahmeda-
bad.

9. N.P. Cancer Hospital, Rajkot.

10. Lion’s Cancer Detection Centre,
Surat.

JAMMU AND KASHMIR

11, Sher-e-Kasmir Institute of Medical
Sciences, Srinagar.

KARNATAKA

12, Kidwai Memorial
Oncology, Bangalore.

Iastitute of

13. Karnataka Cancer and Research
Institute, Hubli.

KERALA
14. District Hospital, Ernakﬁlam.
15. Amala Cancer Centre, Trichur.
’MADHYA PRADESE!I

‘16. Canocer Hospital (Jan Vikas Nyas),
Cwalior. :

17. Cancer Hospital, Indore.

18....Padhar Hospital, qu.bgr (&@JJ.
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MAHARASHTRA

19. Nanavati Hospital, Bombay.

20. Bombay Hospital, Bombay.

21. Jaslok Hospital, Bombay.

22. Tata Memorial Centre; Bombay.

23. Wanless Hospital, Miraj.

24. R.S.T. Cancer Hospital, Nagpur.

25. Ruby Hall Clinic, Pune.

26. Sidheswar Cancer Hospital, Sola-

pur.
PUNJAB
27. Mohan Oswal Cancer Hospitals
Ludbiana.
28. Thai Oswal Cancer Hospital,
Ludhiana.
TAMILNADU
29. Christian Cancer Centre, Ambilik-
karai.
30. Arignar Anna Cancer Centre,
Kanchipuram.
31. G.X. Naidu Memorial Hospital,
Coimbatore.
32. Govt. Hospital for Women and

Children, Madras.

33, Premier Rediological Institute,

Madras.
34, Rai’s Cancer Institute, Madras.

35. Cancer Institute (W.I.A.), Adyar,
Madras.

36. International Cancer  Centre,

Neyyor.

UTTAR PRADESH

37. K.N.M. Hospital, Allahabad.
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38. Poddar Cancer Hospital, Gorakh-
pur.,

39. JK. Institute of Radiology, Kane
pur.

TRIPURA
40. Cancer Hospital, Agartala,
WEST B_NGAL

41. Cencer Centre
Home, Calcutta.

and Welfare

42. Chittaranjan Natioral
Centre, Calcutta.

Cancer

43. Institute of Post-graduate Medical
Education and Research (SSKM
Hospital), Calcutia,

LIST OF MEDICAL COLEEGES WITH
RADIOTHERAPY FACILITIES

ANDHRA PRADESH

1. M.N.J. Cancer Hospital, Osmania
Medical College, Hyderabad.

2. K.G. Medical Coliege,
patnam.

Vishaka.

ASSAM

3. Assam Medical College, Dibru-

garh.
BIHAR
4, Medical College Hospital, Patna.

GUJARAT

5. Medcal College Hospital, Vado-
dara.

HARYANA

6. Medical College Hospital, Roh-
tak,
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JAMMU ANp KASHMIR

7. Medical College Hospital, Sri-
nagaf.

KARNATAKA

8. Victoria  Hospital, Bangalore
Medical College, Bangalore.

9, Kasturba Medical
tal, Manipual.

College Hospl-

KERALA

10. Medical College Hospital, Kotta-
yam.

11. Medical College Hospital, Cali-

cut.

12. Medical College Hospital, Trivan-
drum.

MADHYA PRADESH
13. Gandhi Medical College, Bhopal.

14. Medical College Hospital, Jabal-

pur.

15. Medical College Hospital, Raipur.

MAHARASHTRA

16. Medical College Hospital, Auran-
gabad.

17. Armed Forces Command Hospital,
Pune.
' DELHI

18. All India Institute of Medical
Sciences, New Delhi.

19. Lok Nayak Jaiprakash Narayan
Hospital, New Delhi.

20. Safdarjung Hospital, New Delhi.

ORISSA

College HOSDifals

21. Medical
Berhampur,
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22. S.C.B: Medical College, Cuttack.

PONDICHERRY
23, Jawaharlal Institute of Post-gra-

duate Medical Education and
Research (JIPMER), Pondicherry.

PUNJAB
24, B.J. Medical College, Amritsar.

25. Christian Medical College, Ludhi-
ana.

26. Medical College Hospital, Patiala.

RAJASTHAN
27. S.P. Medical Collegs, Bikaner.
28, S.M.S. Medical College, Jaipur.,

29. Medical College Hospital, Jodh-
pur.

30. R.N.T. Medical Coliege, Udaipur.

TAMILNADU

31. Barnard Institute of Radiology,_
Madras Medical College, Madras.

32. Stanley Medical Colllege, Madras.

33. Govt, Rajaji Hospital, Madurai
Medical College, Madurai.

34. Christian Medical

Vellore.

College,

UTTAR PRADESH
35. S.N. Medical College, Agra.

36. Medical College Hospital, Aligarb
Muslim University, Aligarh.

37. K.G. Medical College, Lucknow.

38. Institute of Medical Sciences,
Banaras Hindu University, Vara-
Dasi,
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WEST BENGAL 41. Nil Ratan Sarkar Medical College,
Calcutta,

39. Medical College, Bamkura.

40. Medical College Hospital, Cal- 42. R.G. Kar Medical College, Cal-
cutta, cutta,

CANCER RESEARCH AND TREATMENT PROGRAMME
Grants for Setting up Barly Cancer Detection Centres

Detection Centre
Trust, Surat,

Year StatefUT Institution Amount Remarks
1980-81 Orissa 1, S.C.B. Medical 0.3 lakhs
(8 Cantres) College, Cuttack.
2. VSS Medical College —~do—
Burla.
3. MKKGG Medical —do—
College, Berhampur.
Tripura 1. G.B. Hospital, Agartala ~=~do—
Sikkim 1. STMM Hospital ~do—
Gangtok.
Andhra 1. MNJ Cancer Hospi- —do—
Pradesh tal and Radium
Institute, Hyderabad.
Karnataka 1. A.R. Hospital, Mysore —do—
2. K.G. Hospital, Rubli. —do—
1981-82 Kerala 1. Distt, Hospilal, —do—
(6 Centres) Palghat.
2. General Hospital —do—
Ernaculam.
Gujarat 1. MP Shah Medical ~do—
College, Jamnagar.
2, Medical College —do—
Hospital, Baroda.
3. Lion’s Cancer —do—
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Mabharashtra 1. Indian Cancer —do=—-
Society, Sholapur.

1982-83 Maharashtra 1. Medical College -—~gdo— Govt. grant.
(2 Centres Hospital, Nagpur,
from Govt. 2. Medical College -—do— Govt. grant,
Grant, 7 Hospital, Auranga«
Centres bad.
from WHO U.P. 1. S.N. Medical Equipments WHO
grant), College, Agra. worth Rs. 1.00 Grant,
lakbs (Approx)
College,
Gorakhpur.
West Bengal B.S. Medical Equipment WHO

College, Gorakhpur. worth Rs. 1.00 grant
lakhs (Approx.)

Punjab Govt. Medical ~—do~ —do—
College, Patiala.

Rajasthan S.M.S. Medical ~do— —do—
College, Jaipur. '

Assam Assam Medical —do— —do—
Collge, Dibrugarh

Manipur Regional Medical —do—  —do—
College, Impbal.

1983.84 Goa Goa Medicdl College 0.5 Govt.
lakhs grant
1984-83 Assam Medical College, —do—  —do—
Gaubhati
U.p. Maharani Laxmi Bai —do— —do—
Medical College,
Jhansi.
Tamiinadu Village Vaniyachavadi —do~—  —do—

Chinglepattu Distt,
by Punjab Association

Tis Hazati, Delhi,
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Post Partam PAP Smear testing Units approved in various medical colleges

1. Andhra Pradesh

2. Assam

3. Bihar

4. Gujarat

5. Haryana

6. Himanchal Pradesh
7. Jammu & Kashimir
8. Kerala

9. Karnataka

10. Madhya Pradesh
11. Maharashtra

12. Manipur
13. Orissa
14. Rajasthan

15. Punjab

, 16. Tamilnadu

17. Uttar Pradesh

18. West Bengal

19. Delhi

running post-partum programmes :

—I1.

¥18

19.
20,

*21.
*22,
*23,

24,

25,

* These eight cantres ard combined units
sct up from Govt. or WHO Grants:

Govt. Maternity Hospital,
Hyderabad.

Medical College, Silchar.

. Medical College, Mujaffarpur.

Medical College, Laheria Serai..

. Medical College, Surat,

Medical College, Rohtak.

. Medical College, Simla.

Medical College, Jammu.
Medical College, Allappay.

Medical College, Bellacy.

. Medical College, Mysore.
. Medical College, Gwalior.

. Medical College, MNagpur.

Medical College, Aurangabad.

. Medical College, Berhampur,

. Medical College, Jodhpur.

Medical College, Patiala.

Medical College, Chingliput.
Medical College, Madurai.

Medical College, Agra,
Medical College, Gorakhpur.
Medical College, Bankura.
Medical College, Bardwan.,

Lady Hardinge Medical College
and Hospital, New Delhi.
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. Regional Medical College, Impbal.

with Early Cancer Detection Centres
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Financial Assistance to Orissa for Eradi-
cation of Leprosy

692. SHRI CHINTAMANI JENA :
Wi'l the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) whether it is a fact that the progra-
mme of eradication of leprosy by the
Orissa Government has suffered a major
setback after the union Government deci-
ded against granting financial assistance for
the programme;

(b) whether it is also a fact that the
Centre had assured to give 100 per
cent financial assistance for the progra-
mme;

(c) if so, the reasons for not releasing
the aid; and

(d) whether the State Government has
requested the Centre to release the assis-
tance immediately so that the programme
of eradication of leprosy may not suffer
and if so, the action taken by Government
thereon?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHR1 S. KRISHNA KUMAR) : (a) to (d)
Under the National Leprosy Eradicafion
Programme which is being implemented as
100% Centrally Sponsored Scheme, grant-
in-aid are sanctioned to the States includ-
ing the Government of Orissa. The entire
expenditure incurred by the States during
Plan period is met under the programme.
The Central assistance is released to the
States on quarterly basis in accordance with
the prescribed procedure. During 1985-86
against an allocation of Rs. 46 lakhs, Cash
assistance of Rs. 34.50 lakhs has already
been released in 3 quarterly instalments.
Based upon their expenditure (both actual
and anticipated) the final instalment will
be released to Orissa State before the end
of the Financial year 1985-86.

Non-Utilisation of Train Rakes Due to
Halts at terminals for Long Hours

693. SHRI C. JANGA REDDY : Will
the Minister of TRANSPORT be pleased
to state;
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(a) whether it is a fact that passenger
train rakes stand at terminals for very
long hours;

(b) whether it is a fact that hours of
terminal halts are generally less in the last
decade’s new train-pairs and more in previous
passenger train-pairs;

(c) whether the new Gomti Express
from Luckpoow halts only for less than 3
hours in New Delhi while old Lucknow
Mail rake halts for 14 hrs. in Delhi, resul-
ting its non-utilisation for long hLours ;
and

(d) whether rake link revision was
ordered in 1984 to stop the waste of coa-
ches and, if so, the reasons these orders
were not followed for the last 2 years?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) Yes Sir; in
some cases they do.

(b) Yes, Sir.

(c) More terminal time is provided at
that station where a rake gets primary
maintenance. Gomti Express bas a lie
over of less than 2 hours at New Delhi as
its rake is maintained at Lucknow whereas
Lucknow mail has a lie over of 13 hrs.
25 minutes because it gets maintenance at
New Delhi and leaves at a time conveni-
ent to the passengers.

(d) Integration of rakes is a continuons
process and the same has been done at the
time of change of each time table, to vary-
ing degrees, during the last 4-5 yeais.

[Translation)

Aid Given to Voluntary Organisations
for Adult Education

694. SHRI C. JANGA REDDY : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state the
names of the voluntary organisations in
each State/union territory to whom finan-
cial assistance has been given by Govern-
ment for adult education during the years
1983-84 and 1984-85 and the amount
graated to each of these organisations?
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROH-
ATGI) : A statement is laid on the Table
of the House. [Placed in Library Sec. No.
LT—2081/86]

[English)
Baghua Major Irrigation Project

695. SHRI SOMNATH RATH : Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the target fixed at tae outset for
the completion of Baghua Major Irrigation
Project in Ganjam District of Orissa;

(b) when the work on this project star-
ted and when the project is going to be
completed;

(c) the amount allocated for the pro-
ject by the Central Government and the
amount actually paid;

(d) whether World Bank is financing
this project ; and

(e) if so, the details thereof?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANK.ARANfAND):
(a) and (b) Staze—TI of Baghua Project has
since been completed during 197:-78.
Preliminary works on Baghua Stage—IL
were taken up during the V Plan, .but du'e
to scarcity of resources, the Project eS[.l-
mated to cost about Rs. 8 crores, is
expected to be completed in the VIII
Plan.

(c) Central Goverament does not pro-
vide ap funds for execution of irrigation
projects.

(d) No, Sir.
(e) Does not arise.

Workshop on Child Survival and Deve-
lopment

696. SHRI ANAND SINGH : Will the

Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state:
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(a) whether a 3 day workshop on child
survival and development was held in New
Delhi under the aegis of Untted Nations
International Child Emergency Fund and
the National Institute of Public Coopera-
tion and Child Development in the firste
second week of January this year;

(b) if so, whether a suggestion for a
separate Ministry for Children was made
therein;

(¢) if so, Government’s reaction there~
to; and

(d) other suggestions made at the
workshop with Government’s response there-
to?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN’S WELFARE
(SHRIMATI MARGARET ALVA): (a)
Yes, Sir. The workshop was on ‘‘Establi-
shing a Monitoring System for Child Sur-
vival and Development in India.”’

(b) No, Sir.
(c) Question does not arise.

(d) The workshop reached consensus
on several important components of the
child monitoring system : need for disagg-
regated data for geographic, socio-economic
and cultural sub-groups; need for further
work to identify a m:nimum set of core
indicators; improvements in existing data
system; use of various methodologies and
categories of institutions; training of
functionaries ; longitudinal data collect-
ion.

The workshop also recommended the
setting up of a Working Group undaer the
overall coordination of NIPCCD and
UNICEF—

(i) to finalise a list of critical indie
cators of child survival and deve-
lopment which could be implemen-

ted in a phased manner ;
and

(ii) to prepare a work plan specifying
the scope and details of activitieq
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in different stages with targetted
outputs, participate agents (insti-
tutions and persons responsible),
time frame for implementation,
mid-course review and conclusion
of each stage and budget require-
ments.

The Government has accepted the re-
commendation.

[ Translation)

Doubling of the Kiul-Bhagalpur Railway
Track

697. SHRI D.P. YADAVA : Will the
Minister of TRANSPORT be pleased to
state:

(a) the position in regard to the douP—
ling of the Kiul-Bhagalpur railway track in
Eastern Railway,

(b) the time by which this work will
be completed; and

(c) the total expenditure likely to be
incurred thereon?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Pre-
sent progress of approved work of patch
doubling on Kiunl-Jamalpur-Bhagalpur sec-
tion is 25 %.

(b) Its completion will dcpe‘nd
on availability of funds in the coming

years.
(c) The present sanctioned cost of the
approved project is Rs. 16.80 crores.

[English]

Development of Backward Areas in
Chronically Flood Affected Areas

698. SHRI D.P. YADAVA : Will the
Minister of WATER RESOURCES be ple-
ased to state.

(a) whether a National Committee on
the development of backward areas in rel-

PHALGUNA 8, 1907 (SAKA)

Written Answers 174

ation to chronically flood affected areas
has recommended any identification crite-
ria ;

(b) if so, the details thereof; and

(c) what action has been taken to
ameliorate the nature’s direct havoc on the
population of the chronically flooded areas
such as Monghyr district of Bihar?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) and (b) The National Committee on
the development of backward areas, in
their report (November 1981) has recomm-
ended the following criteria for identi-
fication of the chronically flood prone
areas:—

(i) Flood frequency of atleast once in
three years.

(ii) Flood duration of atleast 7 days
period at a Stretch.

(iii) Flood depth of more than the
standing paddy at that time ;
and

(iv) Flash floods with strong current
liable to uproot plants even if
the duration is less than 7 days.

(c) For providing protection to areas
seriously affected by floods, the State Gov-
ernment is taking up construction of em-
bankments and anti-erosion works, For
the diara lands of Monghyr district, the
State Government have undertaken surveys
and investigations, as recommended by the
High Level Expert Committee which was
constituted by the State and which submit-
ted its Report in January 1985.

Acquiring Airbuses by Air India

699. SHRI SHARAD DIGHE :
SHRI YASWANT RAO GAD.
AKH PATIL :

Will the Minister of TRANSPORT be
pleased to state:

(a) whether it is fact that Air India in
finalising the financial arrangements for
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acquiring six Airbuses, has given a go-by
to its earlier move to have a couple of
aircraft on lease or buy them on mstalgent
basis and has now opted for the outright
purchase of the aircraft;

(b) if so, the reasons therefor; and

(c) details of financial arrangements
made for purchase of aircrafts?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER? : (a) a.nd (l.u)
The financial benefits accruing to A}r India
by lease/instalment sale on the basis of the
offers received did not compare favourably
with the conventional ]oan-purche‘xse patt-
ern. Moreover, the parties offering lease/
instalment sale were not able to produce
an acceptable methodology for the financ-

ing package.

(c) The financing package, totalling
US$ 443 million consists of : (1) Export
Credit Equivalent to US$ 220 million from
a consortium of banks led by Barclays Bank,

London.

(i) A Buro dollar loan of US$ 173
million from a consortium of banks led by
Barclays Bank, London; and

(iii) Yen 10 billion (Bquivalent. to US
dollar 50 million) from a consortium of
banks led by Fuji, Tokai and Daichikangyo

bank of Japan.

Printing of Reservation/Cancellation
Forms in Kannada by Southern Rail-
way

700. SHRI V.S. KRISHNA IYER :
Will the Minister of TRANSPORT be plea-

sed to state :

(a) whether the Reservation/Cancella-
tion forms are printed in Kannada glso by
Southern Railway since Kannada is the
regional language of Karnataka; and

(b) if not, whether Government pro-
pose to consider printing the same in
Kanpada?
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Written Answers 116

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Yes, Sir. However, the stock of forms in
Kannada have got exhausted. Orders have;
therefore, been given to print them again
and supply them to Teservation offices sity.
ated in Karnataka State early,

Queue System for un-reserved Compart-
ments at Bangalore City Railway
Station

701. SHRI v.8. KRISHNA [IYER :
Will the Minister of TRANSPORT be plea.
sed to state:

() whether it is a fact that at Banga.
lore City Railway Station, in different
trains, certain persons push genuine passen.
gers out, enter the un-reserved compart.
ments and occupy seats ang vacate these by
taking money; and

(b) if so, whether Government propose
to take steps to introduce queye system
for un-reserveq compartments in different

trains at Bangalore City Railway Stat.
ion ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No,
Sir.

(b) Queue system has been introduced
at Banglore City for regulating entry into
unreseved coaches of three B.G. trains a¢
present. These trains are 40 Brindavan
Express, 127 Karnataka Express and 130
Udyan Express.

Medical Panel Scheme of DTC

702, SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of TRANSPORT
be pleased to state:

(a) whether any enquiry has been made
into the multi-crore medical bill racket of
Delhi Transport Corporation and any
action taken against those involved;

(b) if so, the details thereof;
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(c) whether the Medical Panel Scheme
has been suspended and a new scheme has
been worked out for giving medical assis-
tance to its employees; and

(d) if so, the details thereof?

THE MINISTER OF STATE‘IN THE
DEPARTMENT OF SURFACE TRANS.
PORT (SHRI RAIJESH PILOT) : (a) and
(b) On the basis of cases of misuse detec-
ted by the DTC, 352 Doctors and 117
Chemists were depanelled, the services of
one employee were terminated. A Commi-
ttee has been constituted to enquire, among
other things, whether adequate checks
were exercised over the misuse of the
facility. The DTC has also been asked to
identify all cases of suspected misuse of
benefits of the Medical Scheme and to
entrust the same to CBI, who have
been requested to investigate all such
cases.

(c) and (d) Yes, Sir.
Scheme is as follows:—

The revised

(i) Definition of ‘Family’ in the exist-
ing scheme is modified to conform
to the definition in the All India
Service and Central (Civil) Ser-
vices Medical Attendance Rules.

(ii) The ceiling for reimbursement for
medical expenses would be one
month’s salary (comprising basic
pay plus DA) subject to a maxi-
mum of Rs. 1200/- per anoum.

(iii) The panel of Doctors/Specialists/
Chemists drawn in accordance
with the old scheme 1s dispensed
with, with effect from 1-2-1986.

(iv) The employees shall pay consul-
tation fee and charges for medi-
cines to the doctors and Chemists
direct and claim reimbursement
from DTC subject to the ceiling
indicated at (ii) above.

(v) Reimbursement of hospitalization
charges would be restricted to the
charges payable had the hostitali-
zation been in Government/Muni-
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cipal Hospital. These would
however, exclude diet charges.

(vi) Full reimbursement allowed for
specialised treatment and check up
in respect of T.B., Cancer, po'io-
myelitis and Mental diseases pro-
vided the treatment received is in
a recognised hospital/institution
for such diseases. Reimbursem-
ent allowed in this case will be
over and above the ceiling fixed
for reimbursement of medical ex-
penses in ordinary cases.

Delhi University Teachers’ Strike

703. SHRI RAMASHRAY PRASAD
SINGH :
SHRI MAHENDRA SINGH :
SHRI HANNAN MOLLAH :
SHR1 CHIRANJI LAL
SHARMA :
DR. G.S. RAJHANS :
DR. B.L. SHAILESH :
SHRI RAM PYARE PANIKA :
SHRI INDERJIT GUPTA :
SYED SHAHABUDDIN :
PROF. NIRMALA KUMAKI
SHAKTAWAT :
SHRI C. JANGA REDDY :

Will the Minister of HUMAN RESO-.
URCE DEVELOPMENT be pleased to
state:

(a) whether teaching and non-teaching
staff of Delhi University bave submitted
their demands to the authorities concer-
ned;

(b) whether teaching staff of Delhi
University are on a prolonged strike :
and

(c) if so, the details thereof and action
so far taken thereon?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROH-
ATGD : (a) to (c) The Delhi University
Teachers’ Association had gone on strike
w.e.f. December 10, 1985, to press their
demand. Their main demands were : (1)
withdrawal of UGC’s instructions regarding
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the termination of the Merit Promotion
Scheme ; (2) improvement of housing
facilities ; (3} sanction of stagnation rems-
oval incremznts for selection grade lectur-
ers in colleges; and (4) institution of
Professor’s Grade in Colleges. As aresult
of the efforts made by the Delhi University,
the UGC and the Government, the DUTA
has withdrawn the strike and teaching has
been resumed in the University and the
Colleges w e.f. February 23, 1986.

The Delhi University and College
Karamcharis Union has also submitted a
representation to the Delhi University and
the UGC demanding inter-alia revision of
scales of pay of certain library and Labo-
ratory staff, The representation is receiv-
ing a'tention of the U.G.C.

National Highway Projects

704. SHRI JAGANNATH PATTNAIK
Will the Minister of TRANSPORT be plea-
sed to state:
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(a) whether Government have recently
approved certain projects relating to Nat-
fonal Highways; and

(b) if so, the details thereof alongwith
the allocation of funds, Statewite, made
the duringcurrent financial year?

TBE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) Yes,
Sir.

(b) Details of 8 major projects, recen-
tly approved for Rs. 431.00 crores, are
given in Statemant—I], Besides, several
hundred medium and minor works aggre.
gating to about Rs, 95.00 crores have been
sanctioned during 1985.86. ‘The state-
ment of Statewise funds allocated during
current financial year is given in state.
ment—1II.

Statement—1I

Detat/s of Projects

S. No. Name of Work

Cost

(Rs. in Crores)

—

1. Streng'hening Hyderabad-Nagpur and Hyderabad-
Bangalor: Sections of National Highway No. 7 in

Andhra Pradesh 29.3
2. Ahmedabad-Vadodara Expressway in Gujarat, 128.4
3. Widening to four lanes Murthal-Karnal Section

of National Highway No. 1 in Haryana. 42.5
4., Widening to .four lanes of Sarhind-

Jullundur Section of National Highway No, 1

in Punjab. 66.0
5. Strengthening Thane-Nasik Section of National 29.0

Highway No. 3 in Mabarashtra.
6. Widening to four-lanes/strengthening two lanes

Madras-Villupuram Section of National High-

way No. 45 in Tamil Nadu, 45.6
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7.

Varanasi Byepass and Bridge across Ganga
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on National Highway No. 2 in Uttar

Pradesh.

Calcutta-Palsit Section of Durgapur
Expressway (Two-lane at grade road) in

West Bengal
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TOTAL :

41.6

Statement—II

Statement Showing the Revised Allocation of Funds to the States for National Highway
(Original) Works During 1985.86

(Rs. in lakhs)

S. No. Name of States/U.Ts. Allocation for

1985-86

1. Andhra Pradesh 1600.00
2. Arunachal Pradesh 50.00
3. Assam 850.00
4. Bihar 1300.00
5. Chandigarh 5.00
6. Delhi 200.00
7. Goa, Daman & Diu 360.00
8. Gujarat 1200.00
9. Haryana 620.00
10. Himachal Pradesh 420,00
11. Jammu & Kashmir 600.00
12, Karnataka 1200.00
13. Kerala 980.00
14. Madhya Pradesh 1250.00
15. Mabharashtra 1225.00
16. Manipur 185.00
17. Meghalaya 450.00
18, Nagsland §0.00
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19. Orissa 820.00
20. Pondicherry 50.00
21. Punjab 850.00
22. Rajasthan 800.00
23. Tamil Nadu 1100.00
24. Uttar Pradesh 1950.00
25. West Bengal 830,00
26. C.R.R.L 5.00
27. B.R.D.B. 1450.00
TOTAL : -;(;;(;)-;(‘)—
[Trarslation] requirements for award of M. Teeh.

Non-acceptance of Research Papers in
Hindi by LI.T. Delhi

705. SHRI SARFARAZ AHMED :
SHRI VILAS MUTTEMWAR :
DR. CHANDRA SHEKHAR
TRIPATHI :
SHRI MAHENDRA SINGH :
.SHRI TARIQ ANWAR

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state :

(a) whether it is a fact that the Indian
Institate of Technology, Delhi has refused
to accept Research Papers, like project
papers etc., in Hindi;

(b) if so, the reasons therefor; and

(c) whether Government propose to
give clear cut guidelines to the Institute
to obviate any discrimination of this kind
now or in the future?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHATGI) : (a) to (c) The thesis, written
in Hindi, by a student of Indian Institute
of Technology, Delhi, as part of the

degree, has been accepted by the IIT
auathorities, for assessment.

[English]

New drug for cancer cure

706. SHRI SARFARAZ AHMED:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the attention of Govern-
meot has been drawn to the reported
research on a new drug for cancer cure by
isolating a lectin from the seed of a jack
fruit, conducted by certain biochemists of
the Regional Cancer Centre -at Trivan-
drum;

(b) if so, the details thereof including
the possibilities of detection and treatment
of the cancer; and

(c) whether Government propose to
take any further steps in the matter?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) Yes,
Sir.

(b) The report from the Regional
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Cancer Centre, Trivanirum states that
they are isolating and screening a nmpbet
of plant, lectins and testing for tissue
specificity. So far, only the lectin. irqm
jack-fruit seeds provied to have § pecificity
to tumour cells.

(c) The developments are still at an
experimental stage.

Ratio of patients and doctors in rural
and urban areas

707. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of HEALTH
AND FAMILY WELFARE be pl eased to
state

(a) the present ratio of patients and
doctors in the country in rural and urban
areas for the present;

(b) whether some provision has been
made iu the Seventh Five Year Plan to
bring the ratio of patients and doctors at
par in rural and urban areas; and

(c) in case sufficient qualified doctorrs
are not available in the country, what
rem cdial steps Government prop95e to take
to bring down the ratio of patlent§ and
doctors to the barest minimum during the
Seventh Plan Period?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : @) to (c)
The information on ratio of patients 10
doctors is not coilected. HoOwever, ' avai-
lable figures indicate that there is one
doctor for 2,500 people for the country
as a whole. Figures Zren%t ava::;lse

rately for rural and urban .
frelf:re ar’:: 1,945 hospitals and 69,900
beds in rural areas and 5,424 hospitals
and 4,46,000 beds in urban areas, The
figures do indicate that urban areas have
better medical facilities than rural areas.
To remedy the situation, Government has
proposed to open about 12,000 new
PHCs and about 1,500 rural hospitals
during the ViI Five Year Plan.

There are 106 medical colleges i.n 'the
country with ap average annual admission
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streneth of 12,000 per year.
dered that

It is consi-
the present out turn of the
med'cal colleges would be sufficient to
meet the requirement of the country.
However, Government have recommended
to the State Governments various incen-
tives for the Government doctors to serve
in rural areas. In regard to private prac-
tioners, nationalised banks offer loans at
lower r ate of interest and state govern-

ments have also their own scheme of
incentives.

Permission to voluntary organisations to
start medical colleges

708. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(2) whether Government are considere
ing a proposal to start medical college in
rural areas and giving permission to the
voluntary institutions to start medical
colleges in various States;

(b) if so, the details in this regard and
particulars of voluntary institutions who
have come forward for setting up such
medical colleges in different States; and

(¢) Government’s reaction thereto?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE

(SHRI S. KRISHNA KUMAR) : (a) No,
Sir,

(b) and (c) Do not arise.

Sub-cultural centre in Srisailam (A.P.)

709. SHRI E. AYYAPU REDDY:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether a sub-cultural Centre is

proposed to be located at Srisailam in
Andhra Pradesh; and

(t!) if so, the amount proposed to be
sanctioned for that purpose and the

details of the likely activities of the sube
cultural Ceatre?
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHATGI) : (a) and (b) Since the Memo-
randum of Association of the Zonal Cul-
tural Centres provides for the establish-
ment of sub-centres, the setting up of a
sub- centre at Srisajlam is to be Considerd
by the South Zone Cultural Centre. The
details are to be worked out by the
Governing Body of the Centre in consul-
tation with the Andhra Pradesh Govern-
ment,

Indira Gandhi Canal

710. SHRI MOHD. AYUB KHAN:
Will the Minister of WATER RESOUR-
CES be pleased to siate the time by which
Indira Gandhi Canal Project will be
completed and water made available in
Jhupjhunu area in Rajasthan where peop'e
have to go on camels to fetch water from
a distance of 8 to 10 kilometers?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
As per project Report of 1984, the Indira
Gandhi Nahar Proj.ct is proposed to be
completed by 1994-95. It is reported
that the State Government has not yet
finalised the proposal for supplying drink-
ing water to Jhunjhunu town,

[Translation]

Coach repairing factory at Jhunjhunu
(Rajasthan)

711, SHRI MOHD. AYUB KHAN ;

- Will the Minister of TRANSPORT be

pleased to state whether Government

propose to establish a coach repairing

factory in Jhunjhunu area of Rajasthan

where sufficient vacant land and labour
are available?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
| MADHAVRAO SCINDIA) Adequate
. capacity exists for repairs to the coaches
working in the Rajisthan area. There-
fore, there 15 no proposal with the
Goverameat 1o 565 up a coach 1epiiring
workshop at Jhaijauau. These facilities
fn Rajasthan area ace at preseat available
st Ajmir, Bikaner aad Jodhpur,
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[Fnglish]
Performance of Orissa cn famijly plann-
ing ’
712. SHR] SRIBALLAV PANI-

GRAHI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleesed to
srate :

(a) whether it is a fact that the per-
formance of State Government of Orissa
on the family welfare front has not been
satisfactory; and

(b) if so, the details regarding the
plan of State of Orissa and the factors
responsible for the performance on this
front?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) and
(b) At the end of the Sixth Plan the
estimated Couple Protcction Rate in  the
state of Orissa was 31.0% as compar-
ed to All India level of 32.39% Detailed
guidelines have been issued to the States
to step up performance by increasing
demand for contraception through impro-
ved communvication approaches, expanding
and improving the quality of outreach
setvices, promoting greater community
participation, enharcing child survival
rates; and re-organising programme struce
ture and improving its management,

Contract for Catering at Srinagar Airport

713, PROF, SAIFUDDIN SOZ : Wil]
the Minister of TRANSPORT be pleased
to state @

(a) whether tenders for contract for
catering at Civil Aerodrome, Srinagar
were called for in September, 1982;

(b) if so, whether the contract had
been alloted to the highest bidder;

(c) if not, the reasons thereof; and

(d) the amount of money received
from the contractor per month and Bince
when?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHR! JAGDISH TYTLER) : (a) Yes, Sir.

(b) to (d) The contract was awarded
to the highest bidder in the tenders invited
in September, 1982, but actual possession
of the restaurant premises could not be
given to the awardee as the ex-contractor
ded not vacate the premises and instead
obtained a “‘stay order’’in a suit filed
befor the Higt Court of Jammu and
Kashmir. As the case is sub judice, no
licence fee is being recovered from the
ox-contractor and he continues to provide
catering services at Srinagar airport.

Reporting Incidence of Contagious,
Infectious and Transmitive Diseases

714. DR. G. VIJAYA RAMA RAO:
Will the Minister of HEALTH AND
FAMILY WELFARE to pleaseed to state :

(a) whether it is a fact that there is no
accurate system of assessing incidence of
various contagious, infectious and (rans-
mitive diseases in Delhi and e!sewhere in
the country;

(b) whether Government will introduce
a simple system of reporting of all disease-
wise cases registered by private and Govern-
ment doctors in Delhi and elsewhere;

(c) whether Government would set up
a Health Statistical Service to collect such
information; and

(d) whether enactment of any law will
be considered to compel doctors to provide
such information ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) No,
Sir.

(b) to (d) There is no such proposal

under consideration of the Government of
India at present.

Officer of Swedish aircraft firm for
Commuter Airliner

715, SHRI'V. TULSI RAM : Will the
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Minister of TRANSPORT be pleased to
state ¢

(a) whether a Swedish aircraft firm has
offered to sell commuter airliner for use in
Vayudoot, Coast Guard and other organi-
sations;

(b) if so, whether any evaluation at
the aircraft has been made;

(c) what is the flight and fuel capacity,
ascending and descending capacity and the
likely cost of the aircraft:

(d) the number of such aircrafts to be
purchased by India and when; and

(e) the extent to which these aircrafts
will fulfil the requirements of Coast Guard
Organisation particularly ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) to (c) A
Swedish Company undertook demonstration
flights of their SAAB 8F 340 commuter
aircraft in the last week of January, 1986.
Since it was only a demonstration flight, no
detailed evaluation of the aircraft, its
operational capacity and cost was made.

(d) At present there is no proposal
under consideration to acquire this air-
craft.

(e) The aircraft demonstrated was only
a commuter version and did not fulfil the
requirements of the Coast Guard Organisa-
tion. The Coast Guard Organisation have
communicated their 1equirements (o the
manufacturers of the aircraft and will make
an assessmenf on receipt of information
from the firm,.

Priority to Minor Irrigation Projects

916. SHRI V. TULSI RAM : Will the
Mianister of WATER RESOURCES be
pleased to state :

(a) whether there is some proposal
under consideration to give top priotity to
minor irrigation systems/projects in the
country during the Seventh Five Year Plan;
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(b) if so, the details of such minor
irrigation sehemes in the States, Statewise

with particular reference to Andbra
Pradesh; :
(c) additional amount likely to be

sanctioned to the State of Andhra Pradesh
during the coming financial year and also
during the Seventh Plan period; aad

(d) the estimated land expected to be
irrigated as a result thereof ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) The 7th Plan does not impose any
restrictions on the taking up of new Minor
Irrigation Scheme in the country and pro-
vides an outlay of Rs. 2805 crores for
minor irrigation.

(b) Details of Minor Irrigation Schemes
are not maintained by the Central Govern-
ment.

(c) and (d) The approved outlay under
Minor Irrigation for the Annual Plan 1986-
87 is Rs. 37.02 crores and for the 7th
Plan Rs. 147.40 crores and this is estimat-
ed to result in additional irrigation
potential of 1.17 lakh ha., and 5.15 lakh
ba., respectively. There is no proposal to
sanction any additional amount to the State
for Minor Irrigation.

Amount Spent on National Institute of
Naturopathy, Pune

717. SHRI BHATTAM SRIRAMA-
MURTHY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) the extent of land and other faci-
lities like hospital, col'ege and technical
people, available now to the National
Institute of Naturopathy set up at Pune in
1983;

(b) whetkber an amount of Rs. 40 lakhs
was allotted to the Institute during the last
three years; and

(c) what was the amount spent during
aech financial year ever since its inception?
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KURMAR): (a) A
society for the National Institute of Naturg-
pathy, Pune has been registered under the
Societies Registration Act, 1860 at New
Delhi on 27.9.84. The proposed institute
has not started functioning.

Government has acquired property with
built up structures at Pune for the purpose.
The staff for the Institute is yet to be
appointed.

(b) and (c) The following token budget
provisions were made for the Natiopal
Institute of Naturopathy, Pune, during the
last three years :—

1983-84 —Rs.  3.00 lakhs
1984-85 —Rs. 3.00 Jakhs
1985-86 —Rs- 10.00 lakhs

The provisions could not be utilised as
the Institute has yet to start functioning.

Supply of Sub-standard Food in Trains
between Delhi and Nagpur

718. SHRI BANWARI LAL PUROHIT:
SHRI ANANTA PRASAD SETHI:

Will the Minister of TRANSPORT be
pleased to state :

(2) whether any complaints regarding
supply of sub.standard and stale food to
the passengers in trains by the Railway
Catering have come to the notice of
Government during the last two months
particularly in the trains running between
Delhi and Nagpur;

(b) if so, action taken by Government
thereon; and

. (c) the steps proposed to be taken to
improve the catering in trains ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Some com-
plaints were received during the last two
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months regarding quality of food supplied.
However, a large number of appreciations
have also been received in the same period
about quality of fcod and service on trains
between Delhi and Nagpur.

(b) and (c) Action taken/proposed to be
taken to improve the quality of food in-
clude intensive inspection of catering estab-
lishments, penal action against the staff
found responsible for poor service, action
against contractors, provision of modern
kitchen equipments, modernisation of base
kitchens and induction of qualified cooks
in catering department,

Daily Boeing flights to Nagpur

719. SHRI BANWARILAL PUROHIT:
Will the Minister of TRANSPORT be

pleased to state :

(a) whether any representation has been
received to start daily Boeing flights to and
from Nagpur-Delhi;

(b) if so, the action taken by Govern-
ment on that representation; and

(c) by when the daily Boeing flights
will start functioning between Nagpur and
Delhi ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) Yes, Sir.

(b) and (c) Indian Airlines is at present
operating three Avro and four Boeing
flights per week between Nagpur and Delhi.
The number of passenge:s carried per flight
during the period July-December, 19835,
has never exceeded 44. The capacity
provided as such, is considered adequate
to meet the existing traffic demand.

Plan for Tapping Women Resources

720. SHRI SHANTARAM NAIK :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government have any
specific plan for tapping women resources
during the course of seventh Five Year

Plan; and
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(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN’S WEL.
FARE (SHRIMATI MARGARET ALVA) :
(a) Yes, Sir.

(b) The Scheme of the Government
for women are intended to help women as
well as to tap women resources for
development. In the Seventh Plan the
Government proposes to strengthep support
to voluntary organisations working for
women, set up Women’s Development
Corporations in States and Union Terrje
tories, and to barnpess the energy of womer
and girls by providing greater opportunities
and incentives for higher education and
training.

Mandovi Irrigation Project

721. SHRI SHANTARAM NAIK
Will the Minister of WATER RESOURCES
be pleased to state :

{a) whether it is 2 fact that Govern.
ment of Goa, Daman ard Diu have reques-
ted the Upion Government to re-consides
the case of Mandovi Irrigation Project ang
sanction it; and

(b) if so, Government’s reaction there.
on?

THE MINISTER OF WATER RE.
SOURCES (SHRI B. SHANKARANAND):
(a) and (b} Yes, Sir. The Government of
Goa, Daman and Diu have requested for
reconsidcration of the case of the project.
The matter is under consideration of the
ll\%inistry of Environment, Forests and wild
ife.

Overhead bridges or underground tunnels
at rail crossings

722. SHRI D.N, REDDY : wij the
Minister of TRANSPORT be pleased to
state :

(a) whether rail crossiogs in big cities
such as the one near Okhla Industrig)
Estate in Delhi are causing serious incog.
venience to public and delsy in traffig
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movement and if so,

proposed; and

(b) whether Government propose (o
ensure on all new rail lines, overhead
bridges or underground tunnels at all rail
crossings ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.
Railway has a policy to replace busy level
crossing by road over/under bridges jointly
with State Government/Local Authorities
on cost sharing basis. Already a proposal
to replace level crossing near Okhla Tndus-
trial Estate has been s~nctioned.

(b) No, Sir.
Metro System for Metropolitan Cities

723. SHRI GURUDAS KAMAT :
SHRI SR1IHARI RAO :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether Gosvernment are consider-
ing a proposal to have metro system for
metropolitan cities where the traffic
congestion is high; and

(b) if so, the details thereof and the
time by which metro transport is likely to
sommence in Bombay ?

THE MINISTER OF STATE IN THE
SEPARTMENT OF RAILWAYS (SHRI
VIADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.

Translation]

Rehabilitation of Tribals Affected by
Swarnrekha Project

724. SHRI KALI PRASAD PANDEY:
Vill the Minister of WATER RESOURCES
)e pleased to state :

(a) whether it is a fact that Govern-
pnent are preparing a master plan for
ehabilitation of about one lakh tribal per-
ons. to be affected due to implementation
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of ‘Swarnrekha’ Project and also formula-
ting schemes for imparting training to the
persons for providing employment to them
in the construction works of the project
and in the field of social forestry and other
fields;

(b) if so, the amount likely to be
spent by Central Government and State
Governinents, separately on these schemes
and the time by which the affected triba)
people will get the above mentioned faci-
lities; and

(c) the difficulties being experienced
in implementing this project and whether
Government will take immediate action
to eliminate delay in its implementation?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) and (b) Yes, Sir. The Bihar Govern-
ment has prepared plans to rehabilitate
the affected people which includes impart-
ing training for self-emyloyment on the
project works. The expenditure on reha-
bilitation measures is charged to the pro-
ject costs and is borne by the State Gover-
nments. An amount of Rs. 1.98 crores
has been provided in the project estimate
of 1980, in addition to the compensation
payable for land acquisition and buildings
coming under submergence.  The resettle-
ment of the oustees are programmed to be
completed by June 1988.

(c) Apart from the insufficient provision
of funds by the States concerned in the
Annual Plans, land acquisition and transfer
of forest land are some of the difficulties

causing delays in implementation of the
project.

The execution of the project is being
monitored at the State level and also by |
the Central Water Commission. Bottlenecks
are identified and remedial action taken
from time to time.

LEnglish]

Protection of Khurda Fort as Historical
Monument

925. SHRI CHINTAMANI PANI-
GRAHJ : Wil] the Minister of HUMAN
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RESOURCE DEVELOPMENT be pleased
to state:

(a) whe’her he is aware that the histo-
ric fort at Khurda where the last freedom
battle was fought against the Britishers in
1804, is now in ruins and as a historical
monumeant it needs to be protected and
declared as a prohibited area; and

(b) if so, the steps proposed to protect
this historic monument?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRMATI SUSHILA ROH-
ATGI) : (a) Khurda Fort in District Puri,
Orissa. is a monument protected by the
State Government.

(b) Exploration and Survey has been
taken up by the State Government which
has been requested to take appropriate
action for carrying out excavation and deve-
lopment of the area.

Expenditure incurred on Bankura

Damodar Railways

726, SHRI AJIT KUMAR SAHA:
Will the Minister of TRANSPORT be plea-
sed to state the amount spent on Bankura
Damodor Railways for improving tracks
and coaches during the year 1984.85?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): During the
year 1984-85, an amount of Rs. 6 lakhs
was spent on improving coaches. No ex-
penditure was incurred  on  improving
track, but the tracks weie reasonably mains
tained.

Modernisation of Kansabati Project

727. SHRI AJIT KUMAR SAHA :
Will the Minister of WATER RESOUR-

CES be pleased to state:

(a) whether Government of West
Bengal has submitted any plan for moder-
pisation of Kansabati project ; and

(b) if s, the details thereof?
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THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) and (b) The West Bengal Government
has submitted the Project report on Kanga-
sabati Moaernisation at an estimated cost of
Rs. 311:38 crores. The project provides for

(i) Construction of four small dams
on rivers in the commard area of
the project for augmentation
of surface water resources.

(ii) Conjunctive use of ground water
by providing 3400 tnbewells in
the command.

(iii) Reducing the seepage losses by
lining of the existing canal
system upto water courses ; and

(iv) Construction of water courses and
field channels upto 5 to 8 hectares
blocks.

The Modernisation scheme will stabi-
lise the existing irrigation potential of 2.58
lakh hectares besides creating new poten-
tial of 1.09 lakh hectares.

[ Translation]
Linking Ghazipur with Air

728. SHRI RAJ KUMAR RAO : Will
the Minister of TRANSPORT be plcased
to state:

(a) whether any scheme has been for-
mulated to introduce air service (o
Ghazipur, Uttar Pradesh immediately;

(b) whether it is also a fact that jand
for air strip at Ghazipur has been levelled;
and

(c) if so, the time by which the air
service will commence?

T MINISTER OF STATE IN THE
DEPARTMFENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (a) to (c)
Ghazipur is one of the stations approved
by the Govermment for airlinking with
Vayudoot services. The concrete airstrip
at Ghazipur belongs to the Government of
Uttar Pradesh. Subject to availability of
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aircraft capacity and infrastructural facili-
ties, Vayudoot has plans to airlink Ghazi-
pur during the ycar 1987-88.

Setting up of Medical Grants Commigsion
and Health Science University in each
State

729. SHRI RAJ KUMAR RAl :
SHRI CHITTA MAHATA :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
State. ’

(a) whether it is a fact that Indian
Medical Association has urged Government
to abolish the reservation policy of admiss-
ion in Medical Colleges;

{b) whether it is also a fact that the
Indian Medical Association has urged
Government to set up a Medical Grants
Commission and a Health Science Uriver-
sity in every State; and

(c) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (c)
The Indan Medical Association has urged
the Government of India to review the
reservation policy and phase out the pro-
visions of reservation for admission to
medical colleges within the next 10 to 12
years with a view to easuring th.t merit
becomes t1esole criteria for admission to
the medical colleges. The Association
has also wurged to start a University of
Health Sciences in each State/Region to
which all medical colleges would be affilia-
ted as well as for the establishment of a
Medical Grants Commission on the pattern
of the University Grants Commissiou for

funding purposes of Universities and med;j.
cal colleges.

The concept of social justice and tqua-
lity of opportunity permits of taking speci al
measures for promoting the social, econo-
mic and educational advancement of the
Scheduled Castes and Scheduled Tribes so
as to bring them on par and level of
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equality with the rest of the community.
It is primarily on these premises that
special safeguards have been provided in
the Constitution for the social, educational
and economic advancement of the Schedu-
led Castes and Scheduled Tribes and other
backward classes. The reservation for
SC/ST is, therefore, a constitutional requ-
irement. For the backward and other
classes, reservation is made by the State
Governments on a local or regional basis
inter-alia taking into consideration other
constitutional requirements,

With regard to the establishment of
University of Health Sciences and the
setting up of a Medical Grants Commission
similar recommendations have alsg been
made by the Medical Education Review
Committee set up by the Government of
India, which are under process.

Daily Air Service to Varanasi and
Gorakhpur

730. SHRI RAJ KUMAR RAIL : Will
the Minister of TRANSPORT be pleased to
state:

(a) whether it is a fact that there is no
daily flight for Gorakhpur;

(b) whether Government will consider
introducing daily air service to Varanpasi
and Gorakhpur;

(c) if so, by what time; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CI1VIL AVIATION
(SHRI JAGDISH TYTLER): (a) Yes,
Ser,

(b) to (d) While Varanasi is already
having 25 Boeing-737, 3 Fokker and 3
Avro services per week, the traffic demand
to and from Gorakhpur does not warrant
any increase on the existing services per
week,

[English]

German Offer to Develop Paradip Port

731. SHRI SOMNATH RATH : Will
Ihe Minister of TRANSPORT be pleased
to state:
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(a) whether German Democratic
Republic (GDR) has offered to develop
Paradip Port; ‘

(b) whetber Government have accepted
the offer;_ and

(c) if 8o, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) No
offer has been received by the Central

Government from Democratic Re-
public (GDR) to develop Paradip
Port.

(b) & (c) Do not arise.

Archaeological Survey of Rann of
Kutch

732, SHRI DHARAMPAL SINGH
MALIK :
SHRI SUBHASH YADAYV :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state :

(a) whether the Government’s atten-
tion has been drawn to the news item
appearing in the Times of India dated 17
January, 1986 wherein it has been stated
that a team of researchers has uncovered
ostrich shells in the Rann of Kutch in the
course of archaeological survey;

(b) whether similar shells were also
found in Nagda, Chandrasal in Rajasthan
and in Pune; and

(c) if so, what are the details in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROH-
ATGD : (a) Yes, Sir.

(b) Similar finds have been discovered
at Nagda (Madhya Pradesh), Chandresal
(Rajasthan) and Patne (Maharashtra).

(c) Dr. V.S. Wakankar reported the
discovery of these ostrich shells in Nagda,
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Chandresal and Patne during 1982, From
two samples of these ostrich shells from
Chandresal, in Rajasthan, Radiocarbon
dates have been obtained which range from
38,900 %750 Before Present to 36,550%
600 Before Present. These dates help 1n
fixing the Chronology of Upper Palaeoli-
thic culturz in Rajasthan.

-

Thoubal Irrigation Project

733. SHRI N.” TOMBI SINGH : Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether Government’s attention
has been drawn to the acute shortage of
funds for the completion of the Thoubal
Irrigation Project in Manipur;

(b) if so, Government’s reaction there-
to; and

{c) the reasons for not providing the
required funds and whether renewed sur-
vey on certajn aspects is going on?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) to (c) Dyring 1984, Tthe Govern-
ment of Manipur requested the Central
Government to provide adequate funds for
the Thoubal Proj-ct or to take it up under
the Central Sector. Major and Medium
irrigation projects are funded and imple-
mented by the State Govt. The Planning
Commission has approved an outlay of Rs.
30 crores for this Project during the Sev-
enth Five Year Plan. The State Govern-
ment has not reported any renewed survey
of the project works,

Removal of Wrecks of Grounded Dredgers
at Paradip Port

734. SHRIMATI
NAIK :
SHRI BRAJA MOHAN MOBH-
ANTY :

JAYANT1 PAT-

Will the Minister of TRANSPORT be
pleased to state:

(a) whether Goverpment are aware
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that ihe grounded dredgers Konark and
MOT—3 are creating hindrances for free
navigation to the Paradip Port and even
medium size chips are not able to nego-
tiate the port resulting in heavy loss ;
and

(b) if so, the steps taken for the remo-
val of wrecks of the grounded dredgers?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) Pro-
ximity of wreck of MOT Dredger III to
the Outer approach channel of the Port
has not affected the draft in the channel.
However, the wrecks have imposed some
restrictions on the LOA of ships calling at
the Port. At present, LOA is restricted t.
230 Mts, as again:t the admissible LOA o
259 Mts,

(b) The Paradip Port Trust had invited
giobal tenders for removal of the wreck of
both ihe dredgers and issued work order
to a Singapore firmon 14 11. 85, How-
ever. the firm did not commence work for-
cing the Port Trust to cancel work order
and confiscate the firm’s security deposit.
Since the fair weather pcriod for the cusrr-
ent season is almost over, the work can
only te taken up in the next season comme
ercing from Nov.mber, 1986. Other al-
ternative proposals for removal of  wrecks
arc belng explored.

Vamsdhara Stege-11 Project

735, SHRI BHATTAM SRIRAMA-
MURTHY : Wiil the Minister of WATER
RESOURCES be pleased to state:

(a) whether a broad agrecment on all
technical issues pertaining to Vamsdhara
Stage-11 Project was rcached at a meetiog
of officials of both Orissa and Andhra Pra-

desh Goverrments in which Cential
Water Commi sion officials participa-
ted ;

(b) whether the Centre has since taken
a decision to convene a joint meeting of
the Chicf Ministers of Orissa and Andhra
Pradesh; and
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(c) total area of land likely to be pro-
vided with irrigation facility under the
project in each of the two States?

THE MINISTER OF WATFR RESO-
URCES (SHRI B. SHANKARANAND) :
(a) to (c) Since broad agreements on tech-
nical issues have been arrived in the offic.
ers level meeting of the States in August,
1985, there has not been any reed to
convene a meeting of Chief Ministers of
Andhra Pradesh and Orissa. The Pioject
will create an irrigation potential of
42410 hectares including stabilisation of
certain existing layout under Stage-I proje-
ct in Andhra Pradesh.

Telugu Ganga Project

736, SHRI BHATTAM SRIRAMA-
MURTHY :
DR, SUDHIR ROY :

Will the Minister of WATER RESO.
URCES be pleased to state:

(a) whether the Government of Andhra
Pradesh has sent their observations or com-
men's to the Centre on the various objec-
tions raised by the Governments of Maha-
rashtra and Karnataka on the Telugu Ganga
Project ; )

(t) whether ep Enviropmental apprai-
sa] Committee of the Centre received any
information in the prescribed format on
environment and ecology aspects of the
s~id project;

(c) whether it could be cleared from
that point of view ; and

(d) what is the amount so far spent by
Government of Andhra Pradesh on
this project and what is its present
stage?

THE MINISTER OF WATER RESO.
URCES (SHRI B. SHANKARANAND) :
(a) The Government of Andhra Pradesh
have sent their observations on some of the
objections raised by the Goverrments of
Maharash'ra and Karnataka.

(b) The Environmental Appraisal.



205 Wriiten Answers

Committee are still awaiting from the
Andhra Pradesh Government a composite
map showing the Canal System alignment
and the three proposed reservoir specifying
the forest boundaries, and from Tamilnadu
Government information on the re-location
of a slaughter house proposed on the peri-
phery of the Pondi Reservoir.

(¢) Clearance from environmental angle
and for release of forest area can be con-
sidered only after the information called
for is received.

(d) Andhra Pradesh has reported that
they have spent Rs. 51:79 crores upto
March 1985 and the project is in its initjal
stage of execution.

Contruction of New Railway Lines Doubl-
ing of Lines and Conversion Projects Dur-
ing Seventh Plan

737. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of TRANSPORT
be pleased to state:

(a) whether the Railway Board has
accorded any priority to the on-going pro-
jects costing over Rs. ten crores for
early completion in the Seventh Five Year

Plan;

(b) if so, the names of such new rail-
way lines, conversion projects and doubl-
ing of existing lines which were started in
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the Sixth Five Year Plan and are under
construction, zone-wise alongwith other
details like the estimated cost, length in
kilometres and the targeted date for com-
pletion; and

(c) if not, the reasons therefor and
the strategy adopted by the Railway
Board for ensuring the early com-
pletion of these on going projects 1n each
case?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Priority
has been accorded to a few spccified on-
going proiects on consideration of New
Lines and Gavge Conversions needed for
moving traffic relating to projects of natio-
n ]l importance, or on strategic considera-
tions and those in advanced stage of comp-
letion, so as to derive maximum benefit
from the investments made and for Doub-
ling Projects on the basis of requirement of
traffic.

(b) and (c) A Statement of New Lires,
Gauge Conversions and Doubling costing
over Rs. 10 crores each started in Sixth
Five Year Plan and are still in progress is
attached. The tasget date have been ingdi-
cated in respect of a few projects only,
while in other cases it will depend on
availability of resources in the coming
years,

Statement

Statement of New lines, Gauge Conversion and Doubliags costing over Rs. 10 crores each and
started during Sixth Five Year Plan

S No. Project Length Cost (Ks. Target R emarks
(kms) in Crores)
1 2 3 4 5 6
CENTRAL RAILWAY
New Line
1. Mathura-Alwar 120 34.75 —
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1 2 3 4 5 6
DOUBLING
2. Jukehi-Satna-Manikpur 29 12.32 3/86 16 kms. ope-
(Ph. II) alongwith Manik- ned including
pur bye pass line, bye pass line.
3. Itarsi-Amla-Nagpur (ph. II) 39 21,00 —
4. Shahbad-Gulbarga 26 13.66 —_
EASTERN RAILWAY
New Line
5. Budge Budge-Namkhana 100 40.00 —
including Lakshmikant-
pur-Kulpi.
DOUBLING
6. Kiul-Jamalpur-Bhagalpur 75 16.80 —
(Patch)
NORTHERN RAILWAY
New Line
7. Nangal Dam-Talwara and 113 37.68 — 7 kms. read
taking over Mukerjan- for traffic y
Talwara siding. )
8. Jammu Tawi-Udhampur 53 68.68
GAUGE CONVERSION
11. Suratgarh-Sarupsar-Aunpgarh 78 28.57 Opened
12. Suratgarh-Bikaner 182 46.63 3/87
DOUBLINGS
13. Panipat-Ambala (Ph. D 61 26.00
12/86 34 kms, opened
14. Rohtak-Jakhal (Ph. I 76 24.49 —
15. Panipat-Ambala (Ph. IT) 48 20.50 —_
NORTHEAST FRONTIER RAILWAY
New Lines
16. Constn, of Rail-cum-road 143 87.73 —_
bridge across Brahmaputra
at Jogighopa alongwith a
BG line from Jogighopa-
Gauhati,
17. Eklakhi-Balurghat 110 48.85 —_—
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m—

1 2 3 4 5 6
GAUGE CONVERSION
18. Conversion between 580 232.00 -
Gauhati-Dibrugarh
DOUBLING
19. Malda-Kumedpur (Patch) 42 17.00 —_
SOUTHERN RAILWAY
New Lines

20. Alleppey-Kayamkulam 43 16.00 —_—

21. Karur-Dindigul- 324 95.90 — 53 kms. open-
Maniyachi-Tuticorin/ ed to Eoods
Tirunelveli traffic,

22. Chitradurg-Rayadurg 100 20.20 —_

SOUTH CENTRAL RAILWAY .
New Line

23. Motumari-Jaggyapetta 32 18.36 3/87

24. Adilabad-Pimpalkutti 21 15.65* —_

GAUGE CONVERSION

25. Conversion from MG to 246 80.49 —

BG Parbhani-Purna &
Mudkehd Adilabad &
Paralle] BG line between
Purna-Mudkhed.

DOUBLINGS

26. Pembarti-Pindial 45 15.00 —_ 5 kms. opened

27. Manikgarh-Virur-Sirpur 64 26.83 Completed
Town-Rechni Road.

28. Telapur-Gullaguda 29 12.00 —

29, Wadi-Thangundi-Chegunta. 39 12.96 _—

Krishna.

SOUTH EASTERN RAILWAY
New Line

30. Koraput-Rayagada 194 265.00 - 20 ks, ready

for traffic,
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1 2 3 4 5 6
31. Telapur-Sambalpur 172 57.97 —_
32. Tamluk-Digha 87 43,72 —
WESTERN RAILWAY
New Line
33. Bhuj-Naliya 107 35.92 -_—
34. Kota-Chittorgarh.. 222 97.87 —_
Neemach
DOUBLING
35. Phulera:Kishangarh 51 12.00 3/87 22 kms.
opened.

Note: The targets for projects, where no specific dated has been indicated, will depend
on availability of resources in coming yeass.

New policy on shipping

738. DR. G.S. RAJHANS :
DR. T. KALPANA DEVI :
DR. CHINTA MOHAN :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether Government propose to
evolve a new policy on chipping in the
pear future;

(b) if, so, the details thereof; and

(c) to what extent the new policy will
help Indian shipping?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS.-
PORT (SHRI RAJESH PILOT : (a) to (c)
There is at present no proposal before
Government to evolve a new Policy on
shipping in the country. However Plann-
ing Commission have constituted a Plann-
ing Group on Shipping under the Chair-
manship of the Chairman Shipping
Corporation of India in connection with
the formulation of a long term perspective
plan for Transport Sector on an integrated
basis. The main task of the Planning
Group will be to prepare a long term plan
for shipping for overseas as well as coastal
trade based upon sound technical and
economic considerations in the time pers-
pective of year 2000 A.D.

Guidelines to States on family planning

739. DR. G.S. RAJHANS :
SHRI . SONTOSH
DEV :

PROF. P.J. KURIEN :

MOHAN

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government are aware
that some States in the country are far
behind in achieving the goal of family
planning and their performance is very °
pcor;

(b) if so, whether any guidelines have
been issued by the Union Government to
the State Governments for the effective
implementation of the family planning
programmes in their States during the last
3 months; and

(c) if so, details thereof and what
other steps Unior Government propose to
take to implement effectively the family
planning programmes in the country?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (¢)
Performance under the Family Welfare
Programme varies from State to State.
A well defined strategy has been prepared
to step up programme performance. The
major features of the strategy are :
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increasing demand for contraception
through improved communication approa-
ches;

expanding and improving the quality
of outreach services;

promoting greater cnmmunity parti-
cipation;

intensifying population education;
enhancing child survival rates; and

re-organising programme structure and
improviog its management. Appropriate
guidelines were issued to the States to
prepare three-monthly action plan for a
mote effective implementation of the
programme within the framework of the
guidelines.

Dislocation of train services on South-
Eastern Railway

740. SHRI NARAYAN CHOUBEY :
Will the Minister of TRANSPORT be
pleased to staie :

(a) the number of times train services
were dislocated on South Eastern Railway
during the months of December, 1985
and January, 1986;

(b) the reason.wise break up of such
" dislocations;

(¢) the figures for the corresponding
months of December, 1984 and January,
1985, :

(d) the major reasons for derailments
in recent period; and

(e) the remedial steps taken for the
same?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (@) In
December, 1985 there was dislocation
once. Ia January, 1986 twice there was
dislocation of train services.

(b) In December, 1985 it was due to
doratlment of a goods train and in
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January, 1986—once due to collision and
another time due to public agitation.

(¢) In December, 1984—twice.. In
January, 1985—once,

(d) The major causes for derailments
during the last 3 months are (i) failure of
rolling stock and (ii) defects in the
permanent way.

(e) Some of the remedial steps which
have been taken are detailed below :—

(i) To check the incidence of human
failure, a 10 point Action Plan
aimed at indepth field inspections
at different level and special
checks of important aspects of
safety was launched last year.

(ii) To supplement human vigilance,
more technological aids like
route relay interlocking, track
circuiting; automatic reversal
of signals after passing of a train,
panel interlocking, axle-counters
etc. are being provided on the
different Zonal Railways.

(iii) Stringent punitive action is being
taken against the staff held
responsible for train accidents,

(iv) To bring down the equipment
failures, orders have been 1ssued
for intensive train examinations
to be carried out at the terminals
as well as enroute.

(v) Programmed rehabilitation of
rolling stock, track, signal gear,
bridges and other assests is being
done within the availability of
financial resources,

(vi) Anti sabotage measures like—

(a) burirng of fish bolts whereby
after the nuts are tightened
on the bolts, the threads on
the bolts are destroyed and
the bolt cannot be removed
without using Chisel;

(b) reducing the number of fishe
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plated joints by welding of
rajl joints;

(vii) Patrolling of track to detect rail
fractures, buckling of track,
breaches etc.

Allocations for special putrition pro-
gramme in North Eastern Region

741. SHRI AJOY BISWAS : Will the
MINISTER OF HUMAN RESOURCE
DEVELOPMENT pe pleased to state :

(a) total amount allocated to different
States of North Eaetern Region for imple-
mentation of special nutrition programme
during the Sizth Five Year Plan, (State-
wise);

(b) total amount allocated for nutri-
tion component of the Integrated Child
Development Scheme programme and for
Mid-day-Meal programme; and

(c) the allotment in Seventh Five Year
Plan to the States of North Eastern
Region in respect of those programmes?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN’S WEL-

FARE (SHRIMATI MARGRET ALVA :,

(a) to (c) The Nutrition Programme (Special
Nutrition Programme and Mid-Day Meals
Programme) was a state sector programme
during Sixth Plan. The expenditure on
the nutrition component of Integrated
Child Development Services was also met
by the States from the outlay for the
Nutrition Programme in the Sixth Plan.

Outlays approved by the Planning
Commission for Special Nutrition Pro-
grammme and Mid-Day Meals Programme
in North Eastern States/UTs are shown
below :—

Rs. in lakhs
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Maghalaya 125 500
Nagaland 130 450
Tripura 580 2000
Arunachal

Pradesh S0 200

Mizoram 50 150

Bed population ratio in hospitals of
Metropolitan cities

742. SHRI AJOY BISWAS : Will the
Minister of HEALTH AND FAMILY
WELFARE te pleased to state :

(a) the total number of beds in diffe-
rent hospitals of the Metropolitan cities in
the country;

(b) what is the bed population ratio
in the metropolitan cities; and

(c) what steps Government are taking to
improve the present situation?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR): (a) There
are 70,831 beds in the different Hospitals
in the four Metropolitan cities.

(b) The beds per thousand of popu-
lation ratio in the four metropolitan cities
are as under :

Delhi ‘ — 2.08
Greater Bombay — 3.33
Madras — 321
Calcutta — 4.06

(c) Health being a State subject, the
various State Governments have been
taking necessary steps to improve the
medical facilities in their respective metro~
polnan cities. In so far as Delhi is
concerned an exercise has been mitia_ted
to tackle the problems of overcrowding
and congestion in the cxisting hospitals by



217 Written Answers

establishing a chain of peripheral level
hospitals around Delhi and by effecting
system-improvements in the  existing
government hospitals.

Flood control scheme under implemeuta-
tion

743. SYED SHAHABUDDIN : Will
the Minister of WATER RESOURCES be
pleased to state :

(a) the particulars of flood control
schemes, under imp]ementation/approved
but yet to be implemented and under
investigation/consideration relating to the
region Jaying between the Kosi and the
Teesta, dominated by the Mahanadi and
its tributaries;

(b) the estimated cost of the approved
schemes;

(c) the time schedule for completion of
such schemes; and

(d) the amount allotted for the pur-
pose in the Seventh Plan?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b) Apart from a number
of smaller schemes, the Mahananda Flood
Control embankment (latest estimated
cost Rs. 22.35 crores) and Anti-erosion
works in Mahananda Embankment (latest
estimated cost—RS. 20.00 crores), are
under implementation. The Upper Maha-
nanda Embankment Scheme and the
Parman River Embankment Scheme are
under consideration.

(c) and (d) The State has provided Rs.
1.00 crore and Rs. 10.00 crores in the
Seventh Plan for these Sechmes. They
are likely to be completed in the Eijghth
Plgn.

Annual allocation for medicines in a
Primary Health Centre or a Sub-Centre

744. SYED SHAHABUDDIN : Will
the Miunister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the annual allocation for medicines
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in a Primary Health Centre or a Sub.

Centre under the Centre in the rural
areas;

(b) whether the
from State to State;

allocation varies

(c) whether the Union Goverrment
has laid down any norms; and

(d) whether the current allocation is
considered or found 10 be adequate to
meet the demand generated by the popula-
tion covered by a Centre or Sub-Centre?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) The
following funds are provided per year for
purchase of medicines. General medi-
cine :

Rs. 12,000 per annum per PHC under
Minimum Needs Programme provided by
the States.

Rs. 6000/- under the Health Guides
Scheme (provided by Central Govern-
ment). .

This does not include the cost of
specific medicines for diseases like leprosy,
tuberculosis, malaria, anaemia, Vitamin
A dcficiency and vaccines for diptheria,
whooping  cough, tetanus and polio.
Government of Indja provides medicines
for these discases also to the States &
UTs according to their requirements. Be-
sides, this does not include the cost of
medicines required for sterilisation opera-
tions and IUD acceptors. In addition,
Rs. 2,000/- per acnum is provided to
each sub-centre.

(b) Yes, Sir. The amount varies in
respect of the Sta.es of Kerala and Tamil
Nadu which are 1mplementing the Health
Guide Scheme. Besides, States can provi-
de more funds than the mimimum laid
down.

(¢) Yes, Sir. The above provision of
medicines is 88 per norms laid down for
PACs and sub-centres.

(d) The question of adequacy of funds
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was considered by a Working Group for
health care delivery in rural and urban
areas during Sevenih Plan, which reco-
mmended the revision of present norms of
providing the medicines in rural areas but
due to paucity of funds the recommenda-
tion has not yet be:n approved for imple-
mentation,

Payment made to chemists by DTC for
its employees

745. SHRI M. RAGHUMA REDDY :
SHRI MANIK REDDY :

Wiil the Minister of TRANSPORT be
pleased to sta‘e ;

(a) the particulars and the numer of
chemists in the Capital who havb been
authorised by the Delhi Transpoet Cor-
poration to get payment for the merdicines
supplied by them to the employces of the
DT_; and

(b) the total payment made to each
Chemist by DTC during the last three
years, year-wise?

THE MINISTER OF STATE IN THE
DEPARTMENT OF TRANSPORT (SHRI
RAJESH PILOT) : (a) and (b) The Medi-
cal Scheme introduced on experimental
basis, w.e.f. 1.5.84 was operative till
31.1.1986. A number of Chemists re-
mained on panel during this period. A
list of these Chemists, indicating the
amount paid to each is laid on the Table
of the House. [Pleased in Library. See.
No. LT—2082/86].

Train Accident at Railway Car Shed pear
Howrah Station

746. SHRI M. RAGHUMA REDDY :
SHRI MANIK REDDY :
SHRI SARFARAZ AHMAD :
SHRI MANVENDRA SINGH :

Will the Minister of TRANSPORT be
pleased to state :

(a) whether it is a fact that five persons
including the motor man of a local train
were killed and at least 55 persons were
injured in a train accident at the railway
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car shed near Howrah Station on Eastern
Railway on 28 January, 198¢€;

(b) if so, the details thereof;

(c) whether any inquiry bas since been
conducted in the matter; and

(d) if so. the ou‘come thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.
Five persons, including the motorman of
Howrah-Aarakeshwar EMU Local T-79 Up
were killed and 44 persons were injured;
including 20 with grievous and 24 with
simple injuries.

(b) While an electric light engine com-
ing from How:ah Car shed was waiting on
the Howrah-Barddhaman Chord Line, the
motorman of EMU Local T-79 disregarded
the semi-automatic signal at danger, and
collided with the light engine.

(c) and (d) The Commissioner of Rail-
way Safety, Eastern Circle, has held an
enquiry into this accident and as per his
provisional findings, the collision was caused
duc to the Motorman of T-79 Up EMU
Local disregarding the semi-automatic
signal which was at danger.

Steps to provide Anti-Leprosy Drugs to
Bihar

747. SHRI M. RAGHUMA REDDY :
SHRI SARFARAZ AHMAD :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) wheiher there has been consider-
able increase in the cases of leprosy in the
State of Bihar during the last one year;

(b) if so, the action which has Since
been taken to provide anti-leprosy drugs to

" the State; and

(c) funds sllotted for the purpose ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHHI S. KRISHNA KUMAR) : (a) There
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is no evidence to show that there has
been an increase in Leprosy cases in Bihar
during the last year.

(b) Adequate quantity of anti-leprosy
drugs hvae been supplied to Bihar.

(c) Under the leprosy programme,
Government of Bihar have been allotted
the fol lowing funds during 1985.86 :—

Kind —38.00 lakhs
Cash —26.00 lakhs
64.00 lakhs

Impott of Japanese Technology for

Modernisation of Railways and Develop-
ment of RDSO

748. PROF. RAMAKRISHNA MORE:
Will the Minister of TRANSPORT be
pleased to state ;

(a) whether it is a fact that for the
railway modernisation Government propose
to import Japanese technology;

(b) if so, what are the details thereof
stating the areas of Indo-Japanese Co-
operation in the modernisation of Indian
Railways;

(c) wtat are the spheres, if any, in
which indigenous technology is proposed to
be used by Government for the moderni-
sation of the Indian Railways; and

(d) what steps have been taken by
Government for the development of
Research, Design and Standards® Organi-
sation to improve the Indian Techuoology
in various spheres ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (2) In nonnec-
tion with modernisation of Indian Railways
it is planned to import technology in certain
specific fields from some of the developed
countries abroad.

Japanepe technology shall also be
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. considered along with those from oth.er

developed countries.

(b) Specific areas of ‘Cooperation’ with
Japan in this connection have not so far
been finalized.

(c) Indigenous technology is proposed
to be used in the modernisation of Indian
Railways, wherever adequate modern
technology exists in our country. For
instance, indigenous technology has been
used in preparation of software for coms-
puterisation of passenger reservaation.

(d) Additional faeilities are being pro-
gressively provided for improving the
technology by the use of computers, test
track, electronic instrumentation, etc.
Close liaison is being maintained with
various R & D institutions in India and
abroad.

Couple Protection Against Conception

749. SHRI K. RAMACHANDRA
REDDY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) what are the steps taken by Govern.
ment to increase the rate of couple pro-
tection against conception and by what
percentage the couple protection rate has
increased during the dast year;

(b) whether it is a fact that out of 120
million eligible couples only 40 million
are protected against conception; and

(c) what ars the plans of the Govern-
ment to increase this couple protection
rate to 80 million couples ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (¢)
The Couple protection rate for all India
due to family planning methods has in-
creased from 29.6%, as on 31st March,
1984 to 32.39%, as on 31st March, 1985.
An estimated 40.7 million couples have
been protected in the country by all
methods of family planning out of estimat-
ed 126.1 million couples as on 31st March,
1985. The National Health Policy aims
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at reaching Couple Protection Rate of 60%,
by 2000 A.D. which means protection_ of
around 109 million couples. To achieve
this goal, Government has prepared a well
defined strategy to achieve the goals set
upder the Family Welfare Programme.
The main features of the strategy are :
increasing demand for contraception
through improved communicatiqn app-
roaches; expanding and improving the
quality of outreach services;. prqmotin_g
greater community participatlon;. mten‘sl-
fying population education; enhancing child
survival rates; and re-organising programme
structure and improving its management.

Incentives for adopting one-child Norm

750. SHRI K. RAMACHANDRA
REDDY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to

state <

(a) whether Government are contem-
plating to start with the one-child norm to

reduce birth rate;

(b) whether Government have decided
to give higher incentives in the form of
medical, schooling, employment and hous-
ing facilities to people who ad.opt the one-
child norm and go in for family planning

operations; and

(c) whether it is necessary to appoint
number of moderators to fan over across
the length and breadth of the country to
propagate perils of families with more
than one child ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR): (a) and (b)
There is no proposal at present to go’in for
one-child family norm under the Family
Welfare Programme.

(c) The function of motivation of eligi-
ble couples to have small families is being
carried on by the medical and para-medical
personal cngeged in the Programme and
also by voluntary organizations, people’s
representatives and other opinion lcaders.
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Compromise formula for Telugu-Ginga
Project

751. SHRI B.V. DESAI : Will the
Minister of WATER RESOURCES be
pleased to state :

(2) whether the Andbra Chief Minister
declined to attend any proposed tripartite
mecting on the Telugu.Ganga issue;

(b) whether any compromise formula

has been envisaged by the Centre on this
issue; and

(¢) if not, what are the other measures
Government propose to take in this
regard ?

THE MINISTER OF WATER RE.
SOURCES (SHRI B. SHANKARANAND) :
(a) Yes, Sir.

(b)'and (c) A mutually agreed solution
can be found by the Chief Ministers con-
cerned.

Programme for Building of Roads

752. SHRI B.V. DESAI : Will the
Minister of TRANSPORT be pleased to
state :

(a) whether there is an urgent need for
evolving a comprehensive economically
viable package of incentives in order to
facilitate the commercial building of roads
highways and express ways by the private
sector;

(b) if so, whether Government are
considering to prepare a comprehensive
programme for building roads in the
country;

(c) if so, whether State Governments
have also been consulted; and

(d) to what extent road building is pro-
posed to be undertaken during the first
year of the Seventh Five Year Plan ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) to (d)
Yes, Bir. Keeping in view the limited re-
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sources for the purpose and huge require-
ment of the ever increasing traffic, the
Government of India intend to selectively
involve the private sector for taking up
certain types of schemes on National High-
ways. For this purpose suitable proposals
were invited from the private Sector.

A few private parties have come for-
ward with their proprsals for financing the
highway projects. They have, however,
raised certain issues of concessions, loans
and guarantees etc. which require exami-
nation in conspltation with other Ministries.
Road building under this scheme can be
taken up only thereafter.

The State Governments have also been
requesied to take suitabie steps for involv-
ing private Sector in financing State Roads.

Inter State water disputes

753. SHRI BV. DESAI : Will the
Minister of WATER RESOURCES be
pleased to state :

(a) whether he has urged the States to
resolve their water disputes as these impeded
national progtess;

(b) what were the points raised by him
during the 55th annual session of the
Central Board of Irrigation and Power
which met on 21 January, 1986; and

(c) to what extent the Board finalised
the steps to be taken during the next
financial year ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) Yes, Sir.

(b) The main points mentioned by me
amongst others were :

(i) Better management of water re-
sources.

(ii) Need for special attention to
water management in drought-
prone and water scarcity regions.

(c) The Central Board of Irrigation &
Power, under its rescarch programme, have
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identified areas of study and projects
pertaining to lining of canals and sprinkler
and drip irrigation methods.

Expanded Immunisation Programme by
States

:7 54. SHRI B.V. DESAI: Will the
Minister of HEALTH AND FAMILY WE-
LFARE be pleased to state:

(a) whether Government have cautio-
ned the States against over-ambitious tar.

gets under Expanded Programme of Immg-
nisation;

(b) if so, the main reasons for the
same,

(c) whether the State authorities were
requested to state the names of the dist-
ricts in order of priority;

(d) if so, whether only some of the
States have so far intimated to the
Centre;

(e) whether 30 districts under the
Expanded Immunisation Programme include
only ome or two districts from all the
large States; and

(f) the total population of these dist-
ricts?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI 5. KRISHNA KUMAR) : (a) to
(f) The Programme of Universal Immuni.
sation was taken up during 1985-86 in 30
districts, at least one from each major
State, covering a population of 665.66
lakbs. Another 60 districts are proposed
to be taken upin 1986-87. The States
were requested to suggest the names of the
districts to be taken up in order of priority,
T.hey were, however, advised to keep in
view operational feasibility of attaining
high levels of immunization coverage and
sustaining such levels subsequently whije
selecting the districts. The required infor.
mation has been received from all the
States. )
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[ Translation)

Loss to Indian Airlines due to hike in
Fuel Price

755. DR. CHANDRA SHEKHAR
TRIPATHI :
PROF. NIRMALA KUMARI
SHAKTAWAT :
SHRI JAGANNATH PATT-
NAIK :

Will the Minister of TRANSPORT be
pleased to state:

(a) whether it is a fact that the Indian
Airlines will have to suffer great loss
due to the recent hike in fuel

prices;

(b) whether Government propose to
take steps to make good this loss; and

(c) if so, the details thereof and, if
not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) ; (a) Yes,
Sir.

(b) and (c) A proposal of Indian Air-
lives to increase the fuel surcharge by 109
on the basic fare as existed before 29th
May, 1985, is under consideration of the
Government.

Sports Goods at Cheaper Rates

756. DR. CHANDRA SHEKHAR
TRIPATHI : Will the Minister of HU-
MAN RESOURCE DEVELOPMENT be

pleased to state:

(a) whether it is a fact that Govern-
ment considering the question of providing
sports goods at cheaper rates;

(b) if so, the agency through which
sports goods will be made available and at
what rates;

(c) whether these goods will be made
available at same rates throughout the
country; and
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(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN’S WEL.
FARE (SHRIMATI MARGARET ALVA):
(a) & (b) Under the 7th Five Year Plan,
the Netaji Subhas National Institute 0;'
Sports bave formulated 2 scheme for the
supply of Sports equipment at 509, cost
to §ports persons undergoing coaching and
graming at various coaching centies all
over the country.

(c) .Rates of the above sports equip-
ment will remain the same thrcughout the
cquntry. However, costto the contumer
will vary marginally due to different
freight charges and local taxes i
cable, “ appll

(d) Does not arise,
[English)
Absorption of Trained Mar ine Officers

757.. SHRI K. RAMAMURTHY : Wil
the Minister of TRANSPORT be pleased
to state:

(a) the number of unemployed marine
personnel who have passed out of the T.S
Rajendra course as ravigating officers anci
have been trained by the Shipping Corpo-
ral.ion of India or by other shipping comp-
anies;

(b) whether any package deal has been
worked out by his Ministry for the absorp-
tion of these unemployed marine officers
and whether the shipowners have declined
to accept that; and

(c) if so, the details of alternative
Pwp‘,’sa] to absorb these trained personnel
in shipping industry?

THE MINISTER OF STATE
DEPARTMENT OF SURFACE I?RK:I{S%
PORT (SHRI RAJESH PILOT): (a)
Number of unemployed officers who passed
out of T.S. Rajendra and have heen trained
by Shipping Corporation of India or by
other shipping companies are 226 (approx)
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as per the record available with Director
General, Shipping.

(b) and (c) A scheme in this regard is
under discussion with the shipowners. In
addition, efforts are being made to find
alternate employment for these trained
personnel with Indian Navy, Coast Guards,
Port Trust etc.

Crisis in Cochin Shipya}d Due to Lack of
Orders

758. SHRI K. RAMAMURTHY :
PROF. K.V. THOMAS :

Will the Minister of TRANSPORT be
pleased to state:

(a) whether the Cochin Shipyard has
been facing a grave crisis due to lack of
adequate orders on one hand and want of
funds on the other;

(b) whether the yard’s proposal to
switch over to the manufacture of oil tank-
ers in place of Panamax type bulk carriers
has been pending with Government for
quite some time, leading to idling of staff
at the yard;

(c) whether the green signal given by
Government for technical collaboration
with a Japanese company for the manufact-
ure of 86,000 DWT oil tankers apd the
three letters of intent for the manufacture
of three oil tenkers for Shipping Corpora-
tion will not resolve the crisis at the Cochin
Shipyard; and

(d) if so, the steps proposed to be
taken to rescue the Yard from imminent
closure?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRA-
NSPORT (SHRI RAJESH PILOT): (a)
Cochin Shipyard has been facing probl-
ems arising out of inadequate level of ord-
ers and each flow positions.

(b) Letters of intent for manufacture
of bulk carriers placed on Cochin Ship-
yard were cancelled by shipping companies.
Subsequently, the Shipping Corporation of
Jodia has signed letter of intent for three
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tankers of 86000 DWT each. Investment
decision on SCI’s acquisition proposal is
yet to be taken.

(c) With the orders for thrce tankers,
the orders book position of the Cochin
Shipyard will improve considerably and

the shipyard will have work oa hand till
1989,

(d) The Yard has got on hand the
completion of vessels which are being out-
fitted and for which work is in progress.
Also, the yard has stepped up ship repair
activities and has taken up miscellaneous
jobs for various organisations. The yard
is also making bids for manufacture of
trawlers as well as other engineering
works.

Re-Training of Teachers by NCERT

759. SHRIMATI KISHORI SINHA :
SHRI SOMNATH RATH :

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state:

(a) whether the National Council of
Educational Research and Training has
proposed retraining of teachers from the
middle of this year to cope up with the
changed teaching methods to be introduced
in the educational system from the coming
academic year;

(b) if so, whether the programme is
being implemented; and

(c) whether the programme will also
cover primary school teachers?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROH-
ATGI): (a) and (b) Yes, Sir. 1ln the
context of New Education policy, a large
programme of orientation of teachers is
proposed to be taken up in summer vaca-
tion of 1986.

(¢) Yes, Sir,
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[Translation]

Linking Buddbist Pilgrimage Centres in
East U.P. by Vayudoot

760. SHRI HARISH RAWAT ; Will
tbe Minister of TRANSPORT be pleased to

state :

(a) whether any proposal is under con-
sideration of Government to link Budgdhist
pilgrimage centres in eastern Uttar Pradesh

with Vayudoot service; and
(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) (2) No,

Sir.

(b) Does not arise.

[English]
Vacant Posts of Doctors in Lakshadweep

761. SHRI P.M. SAYEED : Will the
Minister of HEALTH AND (AMILY
WELFARE be pleased to refer to the
reply given to Unstarred Question Nb»,
1554 on 28 November, 1985 regarding
sanctioned strength of doctors in Union
Territory of Lakshadweep and state:

(a) whether offers were sent to some
other doctors to fill up the 12 vacant posts
of doctors;

(b) whether offers have been made
through UPSC; and

(¢) whether some incentive scheme is
envisaged so that doctors do not fail to
join duty in Lakshadweep Islands after
they have been selected for the posts?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) The
offers of appointment were made for two
posts viz. [Eye-Specialist and General
Surgeon. None of them has, however,
joined so far. Ia respect of other posts,
recruitment action has already been initia-

ted.
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(b) The offers have made on the basis
of recommendation of U.P.S.C.

(c) There is no such proposal at pre-
Sent.

Facilities for Passengers at Gaya Station

762. SHR]1 SATYENDRA NARAYAN
SINHA : Will* the Minister of TRANS-
PORT be pleased to state:

(a) whether there 1s any proposal to

augment facilities for passengers at Gaya
Sta.ion;

(b) if so, details thereof; and

(©) if not, when would such proposals
be drafted?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes,
Sir,

(b) Provision of dormitory  type
retiring room and reservation-cum-booking
office has been sanctioned.

{c) Does not arise.

Celebration of 125th birth anniversary of
Rabindranath Tagore

763. SHRI BASUDEB ACHARIA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether it is a fact that the
Goverament have geared up all Central
agencies to implement year long pro-
gramme to celebrate 125th birth anniver-
sary of Rebindranath Tagore;

(b) if so, the details thereof; and

(c) whether Government propose to
promote the works of Tagore in all reco-
gnised languages and make the publications
available at cheaper rates?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHATGD : (a) and (b) Yes, Sir. A
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prozramme of celebrations is proposed to
be undertakea by the Central Government
agencies in different part of the country.
This includes a variety of programme e.g.
Seminars, literacy conferences, exhibi-
tions, staging of Dancedramas, Music
conferences by Visva-Bharati and other
agencies.

(c) Sahitya Akedemi will bring out a
reprint of selected works of Tagore and
also translation into regional languages.
A book on Tagore’s ‘Shiksha and Kala’ is
being brought out by the National Book
Trust by an eminent author. The Trust
also proposes to bring out a reprint of
Shri Krishna Kripalani’s biography on
Tagore in Bnglish and its translation in
Hindi.

Import of proto-type electric engines

764. SHRI BASUDEB ACHARIA :
Will the Minister of TRANSPORT be
pleased to state :

(@) whether the Railways have impor-
ted a few 6000 horse power proto-type
electric ergines for trial on Railways;

(b) if so, the amount of foreign ex-
change involved in the import of the
prototype engines; and

(c) whether the same type of enginses
can be produced in our Locomotive
factory?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) An order
has been placed on two different firms for
import of 18 numbers of 6000 Horse
Power prototype freight eleciric locomo-
tives of three types for trials on Railway.

~

(b) Bare FOB average cost per loco-
motive including escalation is Rs. 2.18
crores approximately and FOB average
cost with escalation per locomotive includ-
ing initial maintenance and unit exchange
spares etc. is Rs. 2.64. crores approxima-
tely. Total financial outlay (CIF)
jovolved in terms of foreign exchange is

_Rs. 52.19 crores approximately.
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(c) These types of locomotives cannot
be produced in our locomotive factory at
present. Ia fact these prototype locomo-
tives are being imported with a view to
subject all the 3 types to extensive service
trials for evaluation and selection of the
most suitable type for collaboration and
series manufacture in India to meet the |
requirement of high horse power locomo-
tives.

Rail link between Roha and Dasgaon in
Konkan area

765. SHRI HUSSAIN DALWALI : Will
the Minister of TRANSPORT be pleased
to state :

(a) when the rail-link between Roha
to Dasgaon in Konkan area of Maharash-
tra will start functioning;

(b) whether this rail-link has been
included in the Seventh Five Year Plan;
and

.(c) whal is the estimated cost of the
project and what is the estimated time
requir ed fo rcompletion of this rail-link?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) At
present only Final Location Survey for
new line from Mangalore to Madgaon and
updating of earlier surveys for the section
Madgaon to Roha has been taken up.
Roha-Dasgaon line is a part of this
project.

(b) Itscost was assessed to be Rs.
15.09 -crore in 1982-83. The latest
upda‘ed cost will depend on the outcome
of the survey auod its period of completion
will depend on the availability of resour-
ces in the subsquent years after the project
is sanctioned.

New rail links inchided in Seventh Five.
Year Plan

766. SHRI HUSSAIN DALWAI :
Will the Minister of TRANSPORT be
pleased to state :

(a) which of the new rail-link wc;rks
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are included in the Seventh Five Year
Plan;

(b) which of the new railway links
that are inc'uded in the Seventh Five Year
Plan are from the State of Maharashtra;
and

(c) whether the Gosernment of India
have fixed anv priority for taking these
rail-link works in hand, if so, what is the
order of priority?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Apart
from the ongoing Necw Line Projects on'y
the following two Projects for New Lines
have been included in the Railway Budget
1685-86:—

(a) Satna-Rewa
(b) Guna-Etawah,

(b) & (c) No New Project have so far
been included in the 7th Plan in M3aha-
rashtra State. The construction of the
following ongoirg new lines, in the State,
are however, in progress ;—

Rematks
Opened to traffic
in 4/83.

S. No. New Lines

1. Vasai Rozad-Diva

Opened to traffic
in 6/84.

2. Wani-Pimpalkoti

3. Manikgarh-Chan- Opened to traffic
dur in 3/85.

Apta-Nagothane

orened to traffic.
Nagothane-Roha

expected to be
opened to traffic
shortly,

4. Apta-Roha

5. Adilabad-Pimpal- Partly in Andhra
koti Pradesh.

For S. No. 1 to 3 residual works are
in progress. S. No. 4 is nearing comple-
tion. Priority for S. No. 5 will depend
gn availability of funds.
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Termination Notices served on Railway
Employees

767. SHRI MULLAPALLY RAMA.
CHANDRAN : Will the Minister of
TRANSPORT be pleased to state:

(a) whether any Railway cmployees have

been served with notices of termination
following the decision of the Surpreme
Court as reported in AILR. 1985 SC
1416;

(b) if so, the number of employees
served with notices, division-wise; and

(c) the details regarding the follow up
action in this respect?

THE MINISTER OF STATE IN THE

'DEPARTMENT OF RAILWAYS (SHRI

MADHAVRAO SCINDIA) : (a) to (c)
Information is being collected from the
Zonal Railways ard will be laid on the
Table of the Sabha.

Condition of Dr. Ram Manohar Lohia
Hospital

768. SHRI TARIQ ANWAR : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the report made by the
Department of Administrative Reforms
and Public Grievances regarding Dr. Ram
Manohar Lohia Hospital has brought a
miserable picture of the hospital saying
that the hospital has already reached a
saturation point and patients are facing a
lot of inconvenience;

(b) whether any action has been taken
on this report;

(c) whether any action to improve the

condition of this important hospital is go-
ing to be taken by Government;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (¢)
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The relevant report has highlighted a
pumber of constraints and difficulties
being faced by the Hospital in prqviding
the desired quality of medical services to
indoor and out-door patients. The con-
ditioa of this Hospita) is being continuously
reviewed by Government. To remove
the congestion in the existing govcr.nment
hospitals in Delhi, it has been decided to
construct nine peripheral hospitals around
Delbhi and introduce the required sys-
tems—improvement to tone up the
administration and delivery of serviees.

Blind population by 2000 AD

769. DR. CHINTA MOHAN :
DR. B.L. SHAILESH :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleasad to state :

(a) whether the number of the blinds
is expected to double by the year 2000;
and

(b) if so, steps proposed to combat

such a situation?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a)
According to the survey carried out by the
Indian Council of Medical Research .in
1971--73, the number of blind persons in
the country is estimated at 9 million. A
fresh survey to assess the magnitude of the
problem is being planned. It may be
possible to project the quantum of blind-
ness by the year 2000 AD after the survey

is completed.

(b) To tackle the problem of b!indnefs
in the country, the Government of India
have launched a National Programme for
Control of Blindness in the year 19'{6-77.
The Programme envi:ages extension of
immediate eye relief measuref for the
needy in rural areas adopting eye-camp
approach’ besides phased development. of
permanent eye care faci!ities at various
devels coupled with intensification of
health education measures and manpow:er
development activities. The ultimate aim
is to reduce blindness from 1.4%, in 1975

to 0.5 % by 2000 A.D,
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New rail link from Darwha to Bhokar

770. SHRI UTTAM RATHOD : Will
the Minister of TRANSPORT be pleased
to state :

(a) whether survey has been conducted
for a new rail link from Darwha in
Vidharbha to Bhokar in Nanded district in

Maharashtra;

(b) if so, what is the progress of the
survey;

(c) whether traffic survey also has
been conducted simultaneously; and

(d) how much amount has been spent
on this project since 1983 to this date?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c)
Overall progress of Reconnaissance
Engineering cum traffic survey for a Broad
Gauge line between Darwha, Motibagh
nad Bhokar is about 35%.

(d) The expenditure incurred on the
survey upto 31.12.1985 is Rs. 6.32 lakhs.

Air India Flight to Toronto

771. SHR1 MOHD. MAHFOOZ ALI
KHAN : Will the Ministcr of TRANSPORT
be pleased to state :

(a) whether it is a fact that Air India
haa yet to resume its flight to Toronto
(Canada) which was suspended fol lowing
crash of ‘Kanishka

(b) if so, what are the reasons therefor
stating the weekly loss being suffered by
Air India as a result thereof and the extent
of expenses being incurred by Government
on the idle stafl; and

(c) when the Air India flight to Toron-
to is likely to be resumed ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) Yes, Sir-

(b) The reason for not resuming ope-



239 Written Answers

rations to Canada is due to the existing
shortage of capacity. There is ro weekly
Joss. In fact the savings in costs on
account of non-operation exceed the loss in
revenues. By maintaining offices in Canada,
Air India has been able to generate traffic
revenues by routing traffic on its ervices
over New York, London and points in
Europe.

(¢) The matter of resuming Air India’s
flights will be reviewed when Air India has
inducted additional aircraft in its fleet
during 1986.

Corruption in Nationa] Institute of

Homoeopathy

772. SHRI MOHD. MAHFOOZ ALI
KHAN:
SHRI R.M. BHOYE :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether attention of Government
has been drawn to the report appearing in
the Hindustan Times dated 23 January,
1986 regarding alleged corruption and
misappropriation of funds in the National
Institute of Homoeopathy which is fully
financed by the Union Government;

(b) if so, whether Government have
made any inquiry into the working of the
Institute; and

(c) if so, what is the result thereof and
what action has been taken/proposed to be
taken by Government in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI S. KRISHNA KUMAR):
(a) Yes, Sir.

(b) and (c) The allegations levelled in
the newspaper columns are being looked
into

World Bank Assistance for Sardar Sarovar
Project

773. SHRI RANIJIT SINGH GAI-
KWAD : Will the Minister of WATER
RESOURCES be pleased to state ;
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(a) the assistance to be provided by the
World Bank in connection with Sardar
Sarovar Project on the Narmada river;

(b) out of the total assistance to be
provided by the World Bank, whether any
disbursement has been made; and

(c) if so, details thereof ?

THE MINISTER OF WATER RE.-
SOURCES (SHRI B. SHANKARANAND) :
(a) World Bank are provid ng following
assistance to the Sardar Sarovar Project :—

(i) Narmada River Development
(Gujarat) Sardar Sarovar Dam &
Power House Project (Cr. 1552.

IN/Ln. 2497-IN) : $ 300.00
million,

(ii) Narmada River Development
(Gujarat) Water Delivery &

Drainage Project (Cr. 1553.IN) :
US $ 150.00 million.

Both Agreements were signed on May 10,
1985 and the credit became effective from
6th January, 1986.

(b) No disbursement under the aboev
credits/Loan has taken place.

(¢) Does not arise.

Renewal of Railway Track in Gujarat

774. SHRI RANJITSINGH GAI-
KWAD : Will the Minister of TRANS-
PORT be pleased to refer to the reply
given to Unstarred Question No. 789
dated 21 November, 1985 regarding rene-
wal of Railway track in Gujarat during
Seventh Five Year Plan and state :

(a) the length of railway track in
Gujarat already renewed out of 290 kilo-
metres proposed to be renewed during
1985-86;

(b) the cost of renewal of the railway
track already renewed; and

(c) if not renewed, when is the work of
renewal of railway track in Gujarat likely
to be takea on hand during 1985-86 ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c)
Approximately 160 kms. of track has been
renewed at a cost of Rs. 33 crores and
work ia the balance length is in hand.

Dredgers for Maintenaace of Ports

775. SHRI MULLAPPALLY RAMA.-
CHANDRAN : Wil the Minister of
TRANSPORT be pleased tostate :

(a) the number of dredgers which have
been acquired by the Government for the
maintenance of various ports and the
number of dredgers functioning on the
coast of Kerala;

(b) the details of profit/loss from the
operation of such dredgers including main-
tenance charges; and

(c) whether Government have appoin-
ted any body to monitor the maintenance
and functioning of the dredgers at various

ports ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) The
Government does nor own Dredgers.
There are three dredgers belonging to the
Cochin Port Trust and one dredger of the
Dredging Corporation of India, which are
deployed at Cochin Port on the eoast of

Kerala.

(b) Does not arise.

(c) No, Sir. The monitoring is done
by the Ports themselves.

Demand for UGC Office in South

776. PROF. P.J. KURIEN : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) whether a demand has been made
by some Universities in the South th.at an
office of the University Grants Commission
should be set up in the South; and

(b) if so, the reaction of Government
thereof 2
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHAAG]I) : (a) Yes, Sir.

(b) The Government has no proposal at
present to establish regional office of the
Uriversity Grants Commission in any part
of the country.

Control of Diarrhoeal Diseases

777. DR. G. VIJAYA RAMA RAO :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the World Health Organi-
sation has taken apy initiative in regard to
the diarrhoeal diseases programme in India
if so, details thereof and achievements as
reflected in incidence of this disease;

(b) whether biomedical and operational
research component of the programme has
been taken up in all Central and Centrally
aided medical institutions and if so, detailg
thereof; and

(c) whether Indian Council of Medical
Research has any projects in hand and if
so, details thereof and achievements made ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) to (c)
National Diarrhoeal Diseases Control
Programme started in India in 1979 and
since then it has been regularly supported
by WHO in the following manner :—

() Provided assistance in conducting
national courses for different levels
of health personnel, development
of health education material, dis-
tribution and propagating the use
of oral rehydration solutions,

(ii) Supported by regular budget and
voluntary funds, which are used
for conducting national training
activities, production and distri-
bution of health education
material, distribution of Oral Re-
hydration Salts and awarding
follow-ships, Voluntary fynds are
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provided for conducting inter-
country training courses, sending
Indian participants abroad for
inter-country and inter-regional
training activities and also for
supporting researches in diarrhoeal
discase control.

World Health Organisation has support-
ed the fo!lowing institutions to carry out
operational and biomedical research :

(1) St.  John’s
Bangalore.

Medical College,

(2) Medical College Hospital, Tri-
vendrum.

(3) JIPMER, Pondicherry.

(4) Christian Mecical College, Vellore.

(5) Institute of Medical Sciences,
Banaras Hindu University, Vara-
nasi.

(6) King George’s Medical College,
Lucknow.

Indian Council of Medical Research is
actively engaged in the control of diar-
rhoeal discases in India. Reseaich is being
carried out at the Council’s National Insti-
tute of Cholera and Enteric Diseases
(NICED), Calcutta and also through Pro-
jects recomm>nded by Ta.k force on
Diarrhoeal diseases and through ad-hoc
schemes.

Books Published by NCERT

778. SHRI VIRDHI CHANDER JAIN:
Will the Minister of HUMAN RESOUR-
CE DEVELOPMENT be pleased to
state ¢

(a) how many copies of books publisthed
by the National Council of Educational
Research and Training are in stock at pre-
sent.

() what was the value of sales of
these books during the last one year;
and

(c) the total value of the unsold stock
of books with the Council at present]
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA ROH-
ATGI) : (a) There were 59,95,660 copies
of priced National Council of Educational
and Training publications
of all categories in stock as on 31.3.
198S5.

(b) During the year 1984-85, the sale
of NCERT publications was Rs. 2,51,43,
999.70.  Publications worth $§ 431.23
and £ 3.00 were also sold to various part.
ies abroad.

(c) The total value of unsold books of
all categories as on 31st March 1985 is
Rs. 2,67,07,686.20.

Development of Raflway Staticn in
Kerala

779. SHRI SURESH KURUP : Will
the Minister of TRANSPORT be pleased to
state:

(a) whether there is any proposal to
develep any of the Railway Stations in
Kerala during the Seventh Plan period;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) - Yes,
Sir.

(b) Stations to be developed in the
VIIth Plan had not been identified. Such
works are planned on year to year basis.
During 1985-86 following works of deve-
lopment on stations in Kerala have been
included:—

(i) Improvement to station building
i.e. provision, addition and altera-
tions to Waiting Halls, Booking-
cum-reservation arrangement,
Foot-over-bridges and face lifting
at Telicherry, Charvattur, Parpa-

nangadi, Nileshwar, Kumbla,
Pattambi, Quilandi, Badagara,
Trichur, lravipuram, Munrotu.

rutty, and Neyattinkara.
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_ (1i) Covering over platforms at Teli-
cherry, Calicut, Kottayam aad
Patambi.

(i) Raising, extending and provision
of additional platforms, Cement
Conciete Aprons at Kuttipuram,
Kasaragod, Tirur, Tenmalai,
Auvaneswaram, Piravam Road,
Ernakulam Town and Pattambi.

Helicopters for Expediting Process of
Electrification of Traks

780. SHRI LAKSHMAN MALLI¢K :
Will the Minister of TRANSPORT be ple-
ased to state:

(a) whether the Department of Rail-
ways propose to dcploy helicopters for
expediting the process of electrification of
tracks;

(b) if so, whether any experiment has
been made in this regard; and

(2) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c) The
question of deploying helicopters for
erection of masts in connection with elect-
rification projects on experimental Dbasis
isunder co sideration of ths Department
of Railways.

Ug gradation of Nature Cure College in
Hyederabad

781. SHRI BHATTAM SRIRAMA-
MURTY : Will the Moister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether the Nature Cure College
at Ameerpet in Hyderabali is the only such
college affiliated to a University and
recognised by the State and Central Gove-
rnments;

(b) whether it has a 150 bedded hospi-
tal attached to it;

(c) whether the Union Government
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obtained the consent of the State Govern-
ment and the Trust Board of the Institute
for upgrading it into a National Institute
of Naturopathy in 1981?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) Out
of the two colleges of Naturopa'hy being
financed by the Central Council for Rese-
arch in Yoga and Naruropathy, the Nature
Cure College in Hyderabad alone is affilia-
ted to a University.

(b} According to information available
in (he Ministry, the bed strength was 125
in 1977,

(c) The Government did consider a
proposal to set-up the National Institute of
Naturopathy at Nature Cure Hospital,
Hyderabad and the views of the Trust of
the Institute and of the State Government
were invited in the matter. After due
consideration, it has been decided to set
up the National Institute of Naturopathy at
Pune.

Air India Acquiring Airbus A 310

783. DR. SUDHIR ROY : Will the
Minister of TRANSPORT pe pleased to
state:

(a) whether it is a fact that Air India
will shortly induct Airbus A 310 air-
craft which has no flight engineer Sta-
tion;

(b) whether these will replace Boeing
707 aircrafts which have a flight engineer
station;

(c) if so, how many flight engineers
would be made surplus/redundant in Air
India; and

(d) what plans have been drawn up by
Air India to rehabilitate the affected flight
engineers, details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) Yes, Sir.
Air India propose to introduce Airbus
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A-310—300 aircraft into service this year.
This aircraft has no provision for a Flight
Engineer.

(b) Airbus aircraft is essentially to re-
place 707 aircraft. Boeing 707 aircraft has
a Flight Engineer.

{¢) About 30.

(d) They would be provided alternative
employment and at a later stage they are
likely to be re-adsorbed as Flight Engineers
due to expansion and vacancies arising out
of retirement.

Tripartite Agreement Reg: Distribution
of Jobs Among Indian Seamen

784. DR, SUDHIR ROY : Will the
Mmister of TRANSPORT be pleased to
state:

(a) whether Government propose to
accept the main concept of the tripartite
Agreement dated 27 March, 1973 about
distribution of jobs among Indian Seamen
viz. 70 per cent jobs for Bombay Seamen
and 30 per cent jobs for Calcutta Seamen;
and

(b) the percentage of jobs going to
Calcutta Seamen?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) Efforts
were made to get the Seamen’s Unions at
Bombay and Calcutta to agree to a percen-
tage distribution of jobs between Bombay
Seamen with a view to solving problem of
unemployment at Calcutta. A meeting
was held by Director General of Shipping
on 27.3.1973 with the representatives of
shipowners and Seamen Unions of Bombay/
Calcutta. In this meeting it was considered
that in future in case of every new ship,
efforts should be made to take more crew
from Calcutta as far as possible with a
view to reach and maintain the ratio of
70:30 between Bombay and Calcutta.
However, the Bombay Union did not agree
to this formula.

(b) At present the number of jobs avai-
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lable at Calcutta is 2369 against 10051 at
Bombay.

Medical Facilities for Tribals in Kerala

785. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of HE-
ALTH AND FAMILY WELFARE be plea-
sed to state: the steps taken by Govern-
ment to ensure that medical facilities

reach the tribals in the interior areas of
Kerala?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : The
State Government has established Primary
Health Centres and Sub.Centres in the
tribal areas in order to provide preventive,
promotive and curative health services for
the people living in those areas. At pre-
sent 5 Primary Health Centres and 37 Sub-
Centres have been established in the tribal
areas of Kerala aBainst the assessed requir-

ement of 8 Primary Health Centres and 52
Sub-Centres.

Seminar on Integrated Area Develop-
ment

786. SHRI K. RAMAMURTRY: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the conclusion arrived at in the
Seminar on Integrated Area Development
inaugurated by the Deputy Chairman of the
Planning Commission at Banglore in the
second week of December, 1985; and

(b) whether there is any programme
to revitalise the 102 Command Areas
Development Authorities set up in 17
States, covering a command area of 16
million hectares, as these authorities have
failed to bring to bear an integrated appro-
ach to land and water management?

THE MINISTER OF WATER RESO.
URCES (SHRI B. SHANKRANAND) : (a)
The Goveinment has not received any

mnformation about the conclusions of the
seminar,
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(b) 1t is not correct to say that the
CAD Authorities have faield to bring an
integrated approach to land and water
management though their performance is
not uniform in all the Stites. The Com-
mand Area Development Programmeé now
covers 133 projects with a culturable
command area of about 18 million hecta-
res in 18 States and one Union Territory.
To achieve the objectives of the program-
me, during the 7th Plan more stress will
be laid on better water management in the
distribution system, more efficient on—farm
water application, involvement of farmers
in the management and distribution of
water below the minor level, training for
farmers and for all levels of CAD manage-
ment including field staff and monitoring or
agricultural production and productivity
increases.

Offloading of Fertilizers by a Fictitious
Firm at Tenali(A.P.)

787. SHRI MOHD. MAHFOOZ ALI
KHAN :
SHRIMATI GEETA MUKBH-
ERJEE :

Will the Minister of TRANSPORT be
pleased to state:

(a) whether about 27 wagons contain-
ing more than a thousand tonnes of ferti
lizers valued at Rs. 17 lakhs which were
loaded at Nangal sometime back were
offloded by a fictitious firm at Tenali in
Andhra Pradesh;

(b) if so, the details thereof stating the
result of the inquiry, if any, made by Gov-
ernment in the matter and the action taken
thereon; and

(c) whether the National Fertilizers
Ltd. which was the consigner in this case
has been paid their claim of Rs. 17
lakhs?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 27 wagons
of fertilizers valued at Rs. 17.80 lakhs
were delivered to a party at Tenali on
Indemnity Notes which are suspected to be
forged.
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(b) A statement is attached.

(c) The claim has been repudiated by
South Central Railway.

Statement

Twenty seven wagons of fertilizers were
booked under twenty seven invoices on
28-9-1984 from Nangal Dam to Tenali in
Andhra P.rdesh by Messrs. National
Fertilizers Limited. The Chief Goods
Supervisor, Tenali, delivered these goods
to Mess-s. Murthy Fertilizer Traders,
Tenali, on the strength of stamped indem-
nity notes in the absence of railway rece-
ipt of a commuincation from Messrs.
NFL, sent by them on 9-11-1984, that the
consignments had been fraudulently dé'i-
vered; enquiries were made by the South
Central Railway, which revealed that the
signatures on the indemnity notes were
forged. The matter was then immediately

. reported to the local police and subseque-

ntly to the C.B.I. The case is still under
investigation of C.B.I.

Medicines for dissolving clot in heart
arteries

788. SHRI DHARAM PAL SINGH
MALIK :
SHRI SUBHASH YADAV :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether method of intravenous
injection of streptokinase or Urokinase
along with adjuvant therapy of other medi-
cines has been found successful for dissolv.
ing the clot in the arteries of the beart
immediately after heart attack has occy.
rred; and

(b) if so, whether any steps bave been
taken by Goverament to see that such
medicines are provided in all the hospitals
of the country to save the lives of the
patients and if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR) : (a) and
(b) According to the studiea undertaken
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abraad, Intravenous injection of Strepto-
kinase has been found moderately effective
in dissolving vascular clots and promoting
the reopening of occluded coronary arteri-
es within 90 minutes of admunistiation in
selected cases of myoca dial infarction.
While further evidence of the efficacy of
this treatment is being collected in the
developed countries, developmrnt of
newer thromtolytic agents 1s also taking
place. Any universalisation of such
therapies can take piaece only after such
therapies are standardised and get accep-
ted as such. This stage has not yet been
reached in our country,

Operational efficiency of Air services

789. SHRI T, BASHEER :
PROF. K.V. THOMAS :

Will the Minister of TRANSPORT be
pleasecd to state :

(a) whether it is a fact that the opera-
tional efficiency of Air services has
deteriorated; and

(b) if so, what steps are proposed to
be taken for increasing operational effi-
ciency of international services of the
country’s Airline including punctuality and
regularity of flights?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) and (b)
The operational efficiency of the air ser-
vices has been maintained during the year,
1985. With a view, however, to further
improving operational efficiency, Air India
has plans to phase out Boeing-707 ficet
and replace them with modern technology
Airbus A310 aircraft. Similarly. Indian
Airlines is also in the process of inducting
Airbus A320 aircraft in its fleet. The
engineering facilities are also being up-
graded to meet the requirements of
modern technology aircraft.

Delhi-Goa-Cochin-Irivandrum Flight
790, PROF. K.V. THOMAS : Will

the Mioister of TRANSPORT be pleased
to state
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(a) whether there is any proposal to
operate Delhi-Goa-Cochin-Trivandrum
flight on all days; and

(b) how many flights of the Delhi-Goa-~
Cochin-Trivandrum were dclayed this
year?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER?) : (a) No, Sir.

(b) The flight was delayed on 17
occasions during the current year.

School Health Programme

791. PROF. K. V. THOMAS : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the School Health Scheme
has been successful ;

(b) if not, the reasons therefor and
the remedial steps taken; and

(c) the number of Schcols/colleges and
students in Kerala covered by this
scheme?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRIS. KRISHNA KUMAR): (a)and (b)

A Pilot Project on School Heulth Services

was started in 1982 as a Centrally-spon-
sored scheme in 25 blocks of 17 States
and 3 Union Territories. It was extended
in 1984-85 to 100 blocks in 21 States
and 3 Union Territories. The implemen-
tation has been of varied quality. The
Project is being closely monitored ard
conclusions regarding i!s success or other-

wise can be drawn after sometime,

(c) National Schools Health Services
Pilot Project does not include any blocks
of Kerala. The State Government have
their own School Health Scheme which is
not part of the Centrally-sponsored Pilot
Project.
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Concessional Railway travel facilities to
the officers and workers of Border Road
¢ Task Force

792. SHR1 N. TOMBI SINGH : Will
the Minister of TRANSPORT be pleased
to state :

(a) whether a proposal has been made
to extend concessional trave! facili ies to
the officers and workers of the Border
Road Task Force as in Railways;

(b) if so, the details thereof; and
(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) :(a) No, Sir.

(b) Does not arise.

(c) No proposal has been received .in
this regard by the Department of Rail-
ways.

Amendment to PFA Act for laying down
tolerance limit of pesticides/insecticides
in food

793. DR. CHINTA MOHAN : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Consumers  Guidance
Society 8f India had suggested amend-
ments to the PFA Act for laying down
toterance limit of pesticides/insecticides
in foods reduction in lead content in
food;

(b) whether it is a fact that permitted
foods colours continue to be used indis-
criminately;

(¢) whethar non-permitted food
colours are being used in abundance;

(d) whether iules in labelling are
inad>quate as in case of cheese and
gelatin etc; and

(e) whether over the counfer Drugs
are being sold without any essential
Jiteratyre?
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR): (a) A
suggestion for laying down tolerance
limits of pesticides/insecticides in food
and reduction in lead content in food has
been received from Consumer Education
Research Centre, Ahmedabad and not
from Consumer Guidance Society of India
as stated in the Question.

(b) and (c) The list of permitted food
colours, the food articles in which these
colours could be used and maximum
quantity of these colours are prescribed
under the Provisions of P.F.A. Rules,
1955. Use of non-permitted colours isg
an offence punishable under the P.F. A Act,
The State Governments and Unjon Terri-
tory Administrations have been advised
time and again to kecp a vigil on indis-
criminate use of non-p:rmitted colours.

(d) The 1labelling provisions for
declaration of use of co'ours on®he
package of food articles are quite ade
quate,

(¢) There is no specific provision
under the Drugs and Cosmetics Rules,
1945 requiring manufacturers to include
a package insert in the packages of medi-
cines marketed by them containing infor-
mation on indication, contra-indications;
precautions etc. However, Drugs are
generally sold in packages with the
package inserts containing the necessary
information,

12,00 prs.
[English]

PROF. MADHU DANDAVATE (Raja-
pur) : Sir, I want to raise something
which is completely within your powers.
On 21st forty-two notifications have been
laid on the Table of the House announcing
coacessions and exemptions to the sections
which are affiuent and luxury goods.
Maruti plant has been given a concession
of Rs. 12 crores. The Budget is going to
be presented on the 28th and all these
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notjfications are laid on the Table of the
House. You must give some sort of
notice to this Government that on the
eve of the Budzet they cannot indulge in
this exercise.

MR. SPEAKER : I w!ll look into it.

PROF. MADHU DANDAVATE :
Barlier they dealt with the common man
and now they are doing with the affluent
sections so that in the Bubget they can
show that they are not pro-affivent.

MR. éPEAKER + We will see to it.

PROF. MADHU DANDAVATE :
What will you see? Tomorrow is the

budget.

MR. SPEAKER : You have given it
to me and I am going to look into it.

PROF. MADHU DANDAVATE : Be-
fose the Budget is presented in tl.mo
evening, I would expect some tuling.m
the morning should be given, otherwns.e
this Government has developed the habit
of coming with notifications on the eve of
the Budget. This cannot be tolerated.
Then what is the saactity of the Budget?

_MR. SPEAKER : I will see.

SHRI SURESH KURUP : Sit,.tl')ete
is an allegation that the Chief Minister
of Kerala ..(Interruprions)**

MR. SPEAKER : Not allowed. Mr.
Kurup, you cannot do it.—How can you
. do it and under what rule? I am not
allowing it (Interruptions)

Mr. Tewary, 1 have not allowed any-
thing. I am not allowing anything. That
is what I have said.

PROF. K.K. TEWARY (Buxar) : You
have allowed Prof. Dandavate:

PROF., MADHU DANDAVATE : Sir,
I had given the notice 2nd then. with your
permission I made the submission,

¥*Not recorded.

MR. SPEAKER : Prof. Dandavate, I
am not talking about you. I am talking
about Mr. Kurup.

PROF. MADHU DANDAVATE : Mr.
Tewary is talking about me.

MR. SPEAKER : 1 have said that
your notice is under consideration. Prof,
Dandavate has given notice of privilege
motjon.

PROF. K.K. TEWARY : I have also
been giving notices.

MR. SPEAKER : I have said his
notie is under consideration. That is
all. I had said the same to you.

PROF. K.K. TEWARY :
matter cannot be raised.

Kerala

MR. SPEAKER : It has not been
allowed and it is not on record.

SHRI S. JAIPAL REDDY (Mehbub-
nagar) : Sir, 1 have given notice...

MR. SPEAKER : Why should I per-
mit you without rule? A notice is no
permit for raising the matter.

SHRI SURESH KURUP : I am not
saying about the Kerala master...

MR. SPEAKER : You can give me
notice. You can see me. "Not here.
No question. Not allowed. There is no

point of order. Youa can come and see
me.

What is your point of order, Mr.
Reddy and under what section and under
what rule?

SHRI S. JAIPAL REDDY : It is not
a point of- order. 1 have given notice
under Rule 193 for a discussion on
espionage activity in the country. Rajya
Sabha has also allowed a discussion.

MR. SPEAKER : Not! allowed. 1
also told you that whosoever is a men.ber
of this House, he can make a sclf-explana-
tion but no discussion.
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SHRI S. JAIPAL REDDY : Rajya
Sabha has allowed a discussion.

MR. SPEAKER : They have not
allowed a discussion. They have allowed
an explanation and I will also do that.

SHRI 8. JAIPAL REDDY : The
Chairman of Rajya Sabha has allowed a
discussion and how can you ignore...

MR. SPEAKER : This is my job. They
allowed seif-explanation and I will do the
same.

SHRI V. KISHORE CHANDRA_S.
DEO (Parvathipuram) : Chairman, Rajya
Sabha bas allowed discussion.

MR. SPEAKER : No question. Not
allowed.

SHRI BASUDEB ACHARIA : T have
given an adjournment notice.

MR. SPEAKER : I have told you, Sir,
we shall discuss it. You were not tpere
when the Business Advisory Committee

met.

SHRI BASUDEB ACHARIA : Next
day you are allowing? .

MR. SPEAKER : We will sece, ‘You
come to the Business Advisory Commx!tee
meeting. You are the person to d_emde.
Why are you haranguing unnecessarily?

Mr. Kurup don’t do like this, It
is not proper.

(Interruptions)

SHRI S. JAIPAL REDDY : Should not
the House know this, Sir ?

MR. SPEAKER : For what ?

(Interruptions)

SHRI S. JAIPAL REDDY : Sh.ould not
the House know whether the Minister is
there or not 2 We would like to know

that, Sir.
(Interruptions)

MR. SPEAKER : This is common
knowledge. It is all around in the Press,
But it is not my duty to ask anybody to
make a statement.

(Interruptions)

SHRI SURESH KURUP : We have a
right to know that, Sir,

(Interruptions)

MR. SPEAKER : That is not done.
(Interruptions)

MR. SPEAKFR : Mr. Reddy, why are
you wasting the time of the House une
necessarily ?

SHRI S. JAIPAL REDDY : 1t is for
the Government to confirm it or contradict

“it.  (Interruptions)

MR. SPEAKER : Why are you taking
the time of the House ? Wby are you
trying to do this ?

(Interruptions)

SHRI BASUDEB ACHARIA : Sir, the
Minister should make a statement why he
has resigned. (Interruptions)

SHRI S, JAIPAL REDDY : Don’t we
have a right to know this, Sir ?

(Interruptions)

SHRI V. KISHORE CHANDRA S.
DEO : Sir, has he resigned or not ?

(Interruptions)

MR. SPEAKER : Mr. Reddy, unneces-
sarily you get agitated ? I am very much
concerned about your health angd my
health also. When I am open to you, why
do you do like this? There is no rule
under which it is done. The only rule
under which a Member can make a stage-
ment is 199,

“199. (1) A member who bas
resigned the office of Minister may,
with the consent of the Speaker, make
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a peisonal statement in explanation of
his resignation.’’

So, it is open knowledge that the resig-
nation has been accepted by the President
and whether he is willing or if he is not
willing to make a statement, it is his
option.

(Interruptions)

MR. SPEAKER : There is no rule to
compel bim.

(Interruptions)

MR. SPEAKER : Tell me under what
rule . Tell me is there any other rule.

(Interruptions)

PROF. MADHU DANDAVATE : Sir,
I am on a point of order.

(Interruptions)

PROF. MADHU DANDAVATE : Sir,
kindly tell them that I am on a point of
order.

(Interruptions)

SHRI P.R. KUMARAMANGALAM :
How can they compel anybody to make a
statement ? (Interruption.)

PROF. MADHU DANDAVATE : Sir,
I am on a point of order.

(Interruptions)

MR. SPEAKER : When the President
has accepted his resignation, the matter is
over. What is still there? I can’t do
anything.

( Interruptions)

PROF. MADHU DANDAVATE: Sir,
I am on a point of order.

MR. SPEAKER : What is your point of
order, Sir ?

PROF. K.K. TEWARY : No, 010 «ecv e

MR. SPEAKER : H: has a point of
order. I have allowed him. I am asking
him what his point of orderis. I will
listen to him. I will also listen to you,
Mr. Tewary.

(Interruptions)

PROF. K.K. TEWARY : Please listen
to me also, Sir.

MR. SPEAKER : I will listen to your
point of order also.

(Interruptions)

MR, SPEAKER :1I do not know why
you are trying to make noise. Please sit
down. You are making much more noise
than him. You don’t realise that yourself,
You can’t see a full block of wood in your
eyes. You ate trying to see a twinkle in
his eyes.

(Interruptions)

MR, SPEAKER : What is it? Why
don’t you do it properly. I have allowed
Prof. Madhu Dandavate to raise his point
of order. T will also listen to you. No
problem. If there is any point of order

from vour side, ] will )i
3 y sten to
Prof. Tewary. you

(Interruptions)

PROF. MADHU DANDAVATE : Sir,
I hqpe that for raising my point of order
I will have to seek only your permission.

MR. SPEAKER : Yes, that is right,

AN HON. MEMBER : Quote the rule.

PROF. MADHU DANDAVATE :
Please see Rule 376 which js regarding
Points of Order in the Rules of Procedure
and Conduct of Business in Lok Sabha,

(Interruptions)

MR: SPEAKER : Which rule has been
infringed ?

(Interruptions)
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MR. SPEAKER : Why are you wasting
the time of the House, Mr. Tewary ?

(Interruptions)

MR. SPEAKER : Why are you inter-
rupting him ? Please sit down.

(Interruptions)

PROF. K K. TEWARY : Sir, the behavi-
our of the Member is shocking. He is
trying to snub me. He is trying to force
me to listen to him. This 1s not fair, Sir.
It is nor fair. After all, you are the
Speaker. He should ask me through you,
Sir.

MR. SPEAKER : That is wkat he is
a~king me about you also.

PROF. MADHU DANDAVATE : I am
sorroy if I have given the impression (hat
I am snubbing Pandit Tewary. I am the
Jast man to do it.

My point of order is very simple.
Firstly, you had corcectly stated the posi-
tion in terms of the rules regarding state-
ment; he may make; it is left to him. I
want to raise this point of order that when
in the press Members of Parliament during
the session get the news that such and such
Member of the Council of Mivisters bhas
resigned, can we always rely on whatever
has appeared in the press ? Apart from
the statement made by him, someone in the
Government should confirm, whether he
has resigaed or not. We are very much
worried about the fate of the Council of
Ministers. We should know; we want a
confirmation or otherwise.

MR, SPEAKER :It is done by a
Government notification. I bhave never
seen anybody confirming or denying it on
the floor of the House so far. I will check
up if there are any precedent regarding the
announcement. There is no problem,

[Tran lation]

SHRI V. TULSIRAM : Mr. Speaker,
Sir, the situation in Jammu and Kashmir...

MR, SPEAKER :1 have already told

you, why are you forcing me to repeat 9
If you are not a Member of Business Ad-
visory Committe, some other Member of
your party must be there.

SHRI V., TULSIRAM : The situation is
extremely serious.

MR SPEAKER : Why do you not listen
tome ? My request is that if you listen
to me, it would be of benefit to you and
I would be saved from inconvenience.

SHRI V., TULSIRAM . The Govern-
ment which has failed......

MR. SPEAKER :1f somebody is not
awake to the reality, whatcan I do ?

(Interruptions)

SHRI V. TULSIRAM :No, Sir, G.M.
Shah Government has failed. The situation
is pot coming under control. Military is
being called out. (Interruptions).

MR. SPEAKER : Jaipal ji, you kindly
do not speak. You have been encroaching
upon earliar also and this does not behove
a gentleman like you.

{English]

PROF. K.K. TEWARY : You heard
Prof. Madhu Dandavate and other Mem-
bers on the other side and after that you
gave your ruling. The matter is over.
But taking advantage of some subterfuge,
Prof. Dandavate always does his filibuster-
ing,

MR. SPEAKER : What is the point of
order ?

PROF. K.K. TEWARY : I am merely
stating the position that this practice of
wasting the time of the House on non-issues
by Membess like Prof. Dandavate ‘n not
proper....(Interruptions)

MR. SPEAKER : There is no point of
order.

SHRI V. KISHORE CHANDRA 8.
DEO : Sir, there has been a spate of ese
pionage activities threateming the securily
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of the country.

Rajya Sabha is discussing

this matter; there the Chairman has allowed
a discussion.

MR. SPEAKER : We will see to it.
In my judgement, if I feel like it, I will
see what can be done.

Now, the Papérs to be Laid on the Table.

12 12 hrs,

— st s

PAPERS LAID ON THE TABLE

Anpual Reports and Review on the Work-
ing of the National Water Development
Agency and Brahmaputra Board for the

year 1984.85

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
I beg to lay on the Table—

n

Q)

(i)

A copy of the Annual Report
(Hindi and English versions)
of the National Water Deve-
lopment Agency, New Delhi,
for the year 1984-85 alorg
with Audited Accounts.

A statement (Hindi and Eng-
lish versions) regarding Re-
view by the Government on
the working of the National
Water Development Agency,
New Delhi, for the year
1984-85.

(2) A statement (Hindi and English

(3)

)

(ii)

versions) showing reasons for delay
in laying the papers mentioned at
(1) above.
See No. LT 2020/86).

[Placed in Library

A copy of the Annual Rep-
ort (Hindi and English ver-
sions) of the Brahmaputra
Board for the year 1984-85
along with Audited Accounts,

A statement (Hindi and Eng-
lish versions) regarding (a)
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Review by the Government
on the working of the Brahma-
putra Board for the year
1984-85 and (b) reasons for
delay in laying the papers.
[Placed in Library. See No.
LT 2021/86).

Annual Report and Review on the work-
ing of the Central Council for Research
in Homoeopathy, New Delhi and Institate
of Post Graduate Teacbing and Research
Gujarat Ayurved University Jamnagar

etc,

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH-

SINA KIDWAI) :
Table—

(1)

2

M

(ii)

6

I beg to lay on the

A copy of the Annual Report
(Hindi and Epglish versions)
of the Central Council for
Research in Homoeopathy,
New Delhi, for the year
1984-85 along with Audited
Accounts.

A copy of the Review (Hind i
and Erglish versions) by the

Government on the working

of the Central Council for

Resecarch in Homoeopathy,

New Delhi, for the year

1984-85. [Placed in Library

See No. LT 2022/861.

A copy of the Annual Rep-
ort (Hindi and English ver-
sions) of the Institute of Post
Graduate Teaching and
Research, Gujarat Ayurved
University, Jamnagar, for
the year 1984-85 along with
Audited Accounts.

(ii) A copy of the Review (Hindi

and English versions) by the
Government on the working
of the Institute of Post Gra-
duate Teaching and Research
Gujarat Ayurved University,
Jamnagar, for the year 1984-
8s.
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)

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers mentio-
ned at (2) above. [Placed in Libr-

- ary. See No. LT 2023/86].

4)

(i) A copy of the Annual Report
tHindi and English versions)
of the Chittaranjan National
Cancer Research Centre,
Calcutta, for the year 1984.
8s.

(ii) A copy of the Annual Acco-
unts (Hindi and English ver-
sions) of the Chittaranjan
National Cancer Research
Centre, Calcutta, for the
year 1984-85 together with
Audit Report thereon.

(i) A copy of the Reviews (Hindi
and English versions) by the
Government cn the Chitta-
ranjan  National = Cancer
Research Centre, Calcutta,
for the year 1984-85. [Placed
in Library See No. LT 2024/
86J.

Annual Reports and Review on the work-
ing of National Council for safety in
Mines and Central Coal Mines Rescue
Stations Committee Dhanbad for the year

1984.85

THE MINISTER OF STATE IN THE
MINISTRY OF LABSOUR (SHRI P.A.
SANGMA): i beg to lay on the Table:

(1

(i) A copy of the Aunual Report
("indi and English versions)
of the National Council for
Safety in Mines, Dhanbad,
for the year 1984-85 along
with Audited Accounts.

(i) A copy of the Review (Hindi
and English versions) of the
Government on the working
of the National Council for
Safety in Mines, Dhanbad,
for the year 1984-85. [Pla-
ced in Library. See No. LT

2025(861
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(2) (i) A copy of the Annual Report
(Hindi and English versions)
of the Central Coal Mines,
Rescue Stations Committee,
Dhanbad, for the year 1984-
85.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the wotking
of the Central Coal Mines
Rescue Stations Committee,
Dhanbad, for the year 1984-
85. [Placed in \Library,
See No. LT 2026/86].

Notification under Section 47 of the
Indian Railways Act, 1890

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : I beg to lay
on the Table a copy each of the following
Notifications (Hindi and English veasions)
issued under section 47 of the Indian Raile
ways Act, 1890—

(1) The Authorisation of Rail Trave-
Ilers’ Service Agents Rules, 1985
published in Notification No. S.O.
881(E) in Gazectte of India dated
the 5th December, 1985.

(2) The Railway Passengers (Cance-
Nation of Tickets and Refund of
Fares) Rules, 1986 published in
Notification No. S.0. 900(E) in
Gazette of India dated the 18th
December, 1985.

(3) The Railway Passengers (Cance-
Nation of Tickets and Refund of
Fares) Amendment Rules, 1984
published in Notification No. S.0.
32(E) in Gazette of India dated
the 30th January, 1986. [Placed
in Library. See No, LT 2027/86].

Annual Report of the working of Indust.

rial and Commercial undertakings of the

Central Government (Public Enterprises
Survey) for the year 1984.85

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT (SHRI M. ARUNACHALAM) :
1 beg to lay on the Table a copy of the
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[Shri M. Arunachalam]

Annual Report (Hindi and English versions)
of the working of Indusirial and Commer-
cial undertakings of the Central Govern-
ment (Public Enterprises Survey) for the

year 1984-85 (Volumes I to ITD)
in Library.

[Placed
See No. LT 2028/86].

Annuai Report and Review on the working
of the Shipping Corporation of India Ltd.
and Mogul Line’s Limited Bombay etc.
etc. for the year 1984.85 Notifications
under Section 124 of the Major Port

Trusts Act, 1963

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-

PORT (SHRI RAJESH PILOT) :

I bee to

lay on the Table—

(1) A copy

(a)

(v)

(c)

each of the following
papers (Hindi and English  ver-
sions) under Sub-section (1) of
secton 619A of the Companies
Act, 1956:—

(i) Review by the Government
on the working of the Shipp-
ing Corporation of India
Limited, Bombay, for the
year 1984-85.

(ii) Apnual Report of the Shipp-
ing Corporation of India
Limited, Bombay, for the year
1984.85 along with Audited
Accounts and the comments
of the Comptroller and Audi-
tor General thereon. [Placed
in Library. See No. LT
2029/86].

(i) Review by the Government
on the working of the Mogul
Line Limited. Bombay, for
tke year 1984-85.

(ii) Annual Report of the Mogul
Line Limited, Bombay, for
the year 1984-85 along with
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.
[Placed in Library. See No.
LT 2030/86]

(i) Review by the Government
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on the working of the Dred-
ging Corporation of India
Limited, New Delhi, for the
year 1984-85.

(ii) Annual Report of the Dred-
eging Corporation of India
Limited, New Delhi for the
year 1984-85 along with
Audited Accounts and the
comments of the Comptroller
and Auditor General there-
on.

A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at
(c) of item (1) above. [Placed in
Library, See No. LT 2031/86].

A copy each of the following
Notifications (Hindi and Erglish
versions) under sub-section (4) of
section 124 of the Major Port
Trusts Act, 1963 :—

(i) G.S.R. 856(E) published in
Gazette of India dated the
20th November, 1985 appro-
ving the Madras Port Trust
{(Centenary Commemoration
Fund) Regulation, 1985,

(i) The New Mangalore Port
Trust (Licensing of Stevedo-
res) Regulations, 1985 pub-
lished in Notification No.
G.S.R. 907(E) in Gazette of
India dated the 18th Decms-

ber, 1985,
(iii) The Tuticorin Port Trust
(Licensing of Stevedores) .

Regulations, 1985 published
in Notification No. G.S. R.
923(E) in Gazette of India
dated the 20th December,
1985,

(iv) The New Mangalore Port
Trust Testing House Regula-
tions, 1986 published ip
Notification G.S R, 22(E) in
Gazette of India dated the
15th Jauuary, 1986,
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)]

Annual Report,

(v) G.S.R. 53 prublished in Gaze-
tte of India dated the 7th
January, 1986 approving the
Mormugao Port Trust Regu-
lations for registration of

contractors. [Placed in Li-
brary. See No. LT 2032/
86].

A copy of the Mormugao Harbour
Craft (Amendment) Rules, 1985
(Hindi and English versions) pub-
lished in Notification No. G.S.R.
898(E) in Gazette of India dated
the 10th December, 1985 under
spb-section (2B) of section 6 of
the Indian Ports Act, 1908,
[Placed in Library. See No., LT
2033/86],

Annual Accounts and

Review on the working of the Maintained
Institutions of Dethi University ete, ete.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS.AND WOMEN’S WEL-
FAKRE (SHRIMATI MARGARET ALVA) :
On behalf of Shrimati Sushila Rohatgi, I
beg to lay on the Table—

(1)

(2)

3)

A copy of the Annual Accounts
(Hindi axd English versions) of
the Maintained Institutions
of Delhi University, Delhi, for
the year 1983-84 together with
Aduit Report thereon.

A statement (Hindi and English
versions) showing reasons for
delay laying the papers mentioned
at (1) above. {Placed in Library.
See No. LT 2034/86].

(i) A copy of the Annual Report
(Hindi and English versions)
of the Lalit Kala Akademi,
New Delhi, for the year
1984-85 along with Audited
Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Lalit Kala Akademi,
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(6)

(7

(8)

(9)
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New Delhi, for
1984-85. .

the year

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers mentio-
ned at (3) above. [Placed in Lijb.
rary. See No. LT 2035/86].

A copy of the Annual Accounts
(Hindi and Boglish versions) of the
University of Hyderabad, Hydera-
bad, for the year 1984-85 toge-
ther with Audit Report thereon.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers ment-
ioned at (5) above. [Placed in
Library. See No. LT 2036/86].

() A copy of the Annual Report
(Hindi and English versions)
of the National Institute for
Training in Industrial Engie
neering, Bombay, for the year
1984-85 along with Audited
Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the National Institute for
Training in Industrial Engi-
neering, Bombay, for the
year 1984-85.

A statement (Hindi a1.d Bnglish
versions) showing reasons for
delay in laying the papers mentio-
ned at (7) above. [Placed in Libe
rary. See No. LT 2037/86].

(i A copy of the Annual Report
(Hindi and English versions)
of the Gandhi Smriti and
Darshan Samiti, New Delhi,
for the year 1984-85 along
with Audited Accounts,

(ii) A copy of the Review (Hindi
and English versions) by the
‘Government on the working
of the Gandhi Smriti and
Darshan Samiti, New Delhi,
for the year 1984-85;
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{Shrimati Margaret Alval

(10)

an

(12)

(13)

(14)

(15)

A statement (Hindi and Eoglish
versions) showing reasons for
delay in laying the papers ment-
joned at (9) above. [Placed in Li-
brary. See No. LT 2038/86].

(i) A copy of the Annual Report
(Hindi and English versions)
of the Indian Institute of
Management Ahmedabad,
for the year 1984.85 along
with Audited Accounts.

(ii) A copy of the Review (Hindi
and Bnglish versions) by the
Government on the working
of the Indian Institute of
Management, Ahmedabad,
for the year 1984-85.

A statement (Hindi and English
versions) showing reasons for. del-
ay in laying the papers -me:{txoncd
at (11) above. [Placed in Library.
see No. LT 2039/86].

A copy of the Annual Accounts
(Hindi and English versions) of
the Indian Institute of Technology
Kanpur, for the year 1984-85
together with Audit Report there-
on, under sub-section (4) of sect”
jon 23 of the Institutes of Techno-
logy Act, 1961.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men}-
ioned at (13) above. [Placed in
Library. See No. LT 2040/861.

(i) A copy of the Annual Report
(Hindi and English versions)
of the Techhical Teachers’
Training Institute (Western
Region) Bhopal, for the year
1984-85 along with Audited

Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Technical Teachers’
Training Institute (Westren
Region) Bhopal, for the year
198483,
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(19)

(20)

(21)
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A statement (Hindi and English
versions) showing reasons for del-
ay in laying the papers mentioned
at (15) above. [Placed in Library
See No, LT 2041/86].

(i) A copy of the Annual Report
(Hindi and English versions)
of the Technical Teachers’
Training Institute (Southern
Region) Madras, for the year
1984-85 along with Audited
Accounts,

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Technical Teachers’
Training Institute, (Southern
Region) Madras, for the year
1984-85,

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers mentio-
ned at (17) above. [Placed in
Library. See No.LT 2042/86].

A copy of the Annual Accounts
(Hindi and English versions) of the
Indian Institute of Technology,
Bombay. for the year 1984-85 to-
gether with Audit Report thereon,
under sub-section (4) of section
23 of the Institutes of Technology
Act, 1961,

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers ment-
joned at (19) above. [Placed
in]Library. See No. LT 2043/
861l.

(i) A copy of the Annual Report
(Hindi and English versions)
of the Baparas Hindu Uni-
versity for the year 1983-84.

(i) A copy of the Review (Hindi
and English versions) by the
Goverpment on the working

of the Banaras Hindu
University, for the year 1983,
84,
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(22) A statement (Hindi and English
veisions) showing reasons for
delay in laying the papers mentio-
ned at (21) above, [Placed in Lib-
rary. See No. LT 2044/86].

(23) () A copy of the Apnual Report
(Hindi and Epglish versions)
of the Indian Institute of
Management, Lucknow, for
the year 1984-85 along with

Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Indian Institute of
Management, Lucknow, for
the year 1984.85.

(24) A statement (Hindi and English
versions) showing reasons for del«
ay in laying the papers mentioned
at (23) above. [Placed in Library.
See No. LT 2045/861..

ESTIMATES COMMITTEE
Twenty-Sixth and Twenty-Seventh Reports

[English]

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : I beg to present the
following Repofts of the Estimates Commi-
ttee *

(i) Twenty-Sixth Report (Hindi and
English verstons) of the Estimates
Committee on Action Taken by
Government on the recommenda-
tion contained in their Seventy-
Fourth Report (7th Lok Sabha)
on the Ministry of Agriculture
Distribution of Fertilizers.

(ii) Twenty-Seventh Report (Hindi and
English versions) of the Estimates
Committee on Action Taken by
Government on the recommenda-
tions contained in their Eighty-
Seventh Report (7th Lok Sabha
on the earstwhile Ministry of
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Works and
Part II.

Housing—D.D.A.

BUSINESS ADVISORY COMMITTEE

Nineteenth Report
[English]

THE MINISTER OF STATE IN THER
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI GHULAM NABI AZAD):
I beg to move :

““That this House do agree with the
Nineteenth Report of the Business Ad-
visory Committee presented to the
House on the 26th February, 1986.*

MR. SPEAKER : The question is :

““That this House do agree with the
Nineteenth Report of the Business Ad-
visory Committee presented to the
House on the 26th February, 1986.°°

The motion was adopted.

MATTERS UNDER RULE 377

[ Translation]

() Need to give clearance to the Sidhmukh
and Nauhbar Canal Projects in Rajasthan

SHRI BIRBAL (Ganganagar) : Mr,
Speaker, Sir, Sidhmukh and Nauhar
Canals are important canals in Rajasthan
which will irrigate 8 lakh acres of land in
Bhadra and Nauhar Tehsils of District
Ganganagar and Tehsil Rajgarh and Tara-
nagar of District Churu.

1215 hrs,

[MR. DEPUTY SPEAKER in ihe
Chair]

The reports of survey of both the Dew
canals have been sent to Central Water
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[Shri Bir ball

Commission, but the Commission bas
kept the clearance pending for the last so
many years. It is requested that clearance
should be granted to these projects imme-
diately, so that the farmers of the area
could take advantage of these canals, and,
besides removivg their own poverty and
backwardness, could help in increasing
agricultural production in the country.
On completion of these two canals, not
only will 150 villages of District Ganga-
nagar—which are in the grip of famine—
benefit, but also people of Churu which is
adjacent District would get employment.

I am sure you will issue orders to
start work on these two canals immediately
for which I have been 'continuously doing
correspondence for the last 6 years in
order to remove poverty and backward-
ness and provide relief to the famine
stricken people of the area.

[English]

(i) Need to give publicity to cases of
fraud in banks and to reveal the
names of culprits and the natare of

punishment given to them

SHRI D.N. REDDY (Cuddapah) : The
Government has, as of late, been detecting
the increasing number of irregularities
involving creres of rupees in the natio-
nalised baunks often with the collusion of
highly placed bank officers. The full
particulars, the extent of amount involved,
names of the different officials 'involved,
and the resut of detailed inveitsgation and
the action taken, are not often revealed
in full; nor the public informed about the
steps taken to prevent such frauds on
banks. The Government should hereafter
give publicity to such cases after investi-
gation and declare the list of offenders
and also punish the culprits in each cases
and make recoveries.

[ Translation]

(ifi) Need to provide financial assistance
to the farmers affected by hailstorm

in Morena district of Madhya
Pradesh
SHRI KAMMODILAL JATAV

(Morena) ; Mr. Speaker Sir, 22 villages
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of tehsil Ambah, 7 villages of Ketras and
3 villages of Sheopur tehsil in Morena
District of Madhya Pradesh bhave been
severely affected by  hailstorm on
13.2.1986. The standing crops of wheat,
mustard, gram barley etc. have been
damaged. Keeping in view the difficulties
of the farmers and workers, the Central
Goverament should provide additional
financial assistance and means of liveli-

"hood to them.

[ English}

(iv) Need to set up 2 research cenfre at
Kasaragod in Kerala for conducting
research on goat rearing

SHRII. RAMA RAI (Kasaragod) : Goat
rearing can provide nutritious frod for the
poor masses with little cost and at the
same time raise their economy. Different
varieties of goats are found in our country.
Research work is being done with regard
to goat rearig. In Kerala’s coast lines
at a place called Tellicherry there is a
special breed of goats called Tellicherry
breed. Unique quality of this breed is
that it provides plenty of milk with high
nutritions value. If this breed can be
developed further by setting up a research
centre at some of the most backward "arecas
like Kasaragod in Kerala, unused hilly
areas can be made use of for goat rearing

thereby creating employment potential
among the villagers, in 1he far off
villages.

[Translation]

(v) Need for early completion of the on-
going lift-canal irrigation projects in
the hilly regions of the country

SHRI M.L. JHIKRAM (Mandla) : Mr.
Deputy Speaker, Sir, it bhas been
observed that there has been no progress
in the hilly areas in respect of agriculture
due to lack of irrigation facilities. Lift
irrigation méthod is best suited for jrriga-
tion in such areas and, therefore, these
schemes shou!d be launched om priority
basis, Beside, there is need to ensure
timely completion of these schemes. The
Narmada Lift Irrigation Project has been
approved long back in 1978 but it is still
pending. Due to this the estimated cost
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of the project which was just Rs. 11 lakhs
will now increase manifold. This will not
only result in financial loss to the Govern-
ment but also create obstacles in the
development of the area.

I would, therefore, request the govern-
ment to complete such Lift Irrigation
Schemes immediately in the interest of the
people and development of the country.

(vi) Need to provide free railway passes
and other amenities to all the free-
dom fighters in the counfry

SHRI K.N. PRADHAN (Bhopal) : On
November 19, 1985, the Hon. Prime
Minister had declared at the All India
Freedom Fighters’ Conference at Allahabad
that with effect from 1-12-85, free railway
passes would be issued to all freedom

fighters in the country.

But according to Home Minister’s
statement of 19th November 1985 in Lok
Sabha, only those freedom fighters are
eligible for free railway passes who get
their pension from Central Revenue,
Those getting pension {rom State Govern-
ment have been deprived of this facility.
Under this provision the Satyagrahis who
participated in Goa Liberation Movement
which was a national movement—bhave
also been deprived of this facility.

1, therefore, request the Government to
reconsider the matter and provide free
railway passes and other amenities to all
freedom fighters in the country.

[English]

(vil) Need to grant relief to the victims
of heavy snowfall in Jammu and
Kashmir State

PROF. SAIFUDDIN SOZ (Baramulla) :
Mr. Deputy Speaker, Sir, I make a statement
Under Rule 377.

That the peop'e of Kashmir suffered
untold miseries during the unprecedented
snowfall in December, 1985 and January,
1986 is a confirmed fact and known to
ol What is noi kaowa to the Gourtry-

President’s Address

men is that the victims have not received
any relief so far. I presented a memoran-
dum to the Hon. Home Minister in
Janvary, 1986 seeking Central Govern-
mept’s intervention in the inatter and
grant of relief to the victims. It was on
the basis of my memorandum that the
Government of India asked for facts from the
State Government Then the State Govern-
ment responded and presented estimates of
loss to the Central Government. Now that
the Government of India have decided to
grant relief, it must ensure that the relief
goes to the deserving persons. Central
Government should either distribute relief
directly or appoint a Committee to super-
vise administrative machinery charged with
the duty of distributing relief to victims.

o C—— A—

12.23 prs.

MOTION OF THANKS ON THE PRE-
SIDENT’S ADDRESS—Contd.

[English)

MR. DEPUTY SPEAKER : The House
will now take up further discussion on the
motion moved by Shri Eduardo Faleiro
and seconded by Shri Zainul Basher on the
25th February, 1986, namely :—

““That an Address be presented to the
President in the following terms—

‘That the Members of Lok Sabha
assembled in this Session are deeply
grateful to the President for the Add-
ress which he has been pleased tod eliver
to both Houses of Parliament assem-
bled together on the 20th February,
1986.! e’ »

Shri Dinesh Goswami.

SHRI DINESH GOSWAMI (Guwa-
hati) : Mr. Dcputy Speaker, Sir, I am
thankful to you for giving me this oppor-
tunity of participating in this debate on the
Motion of thanks on the Address by the
President of India. It is with a sense of pride
and happin¢ss that, I am participating in
the debate, I am happy because, it is ufter
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a long seven years that Assam is today
fully, truly and adequately represented in
this House, For the last seven years, the
urges and aspirations, the voice of anguish
and bitterness did not find reflection in this
House because, we did not bave the
opportunity of being present in this House.
Iam also happy, Sir, that the newly
formed Assam Gana Parishad, has virtually
creatc a record in the Indian political
history. Our party merely within two
months of coming into existence has found
its representation, with sesen of us being
represented in this House. I am happy,
Sir, that the situation in Assam has been
normalised and the people of Assam have
been given the right to choose their own
representative in a properly held election.
And our party composed of youngmen has
come into power in the State. Sir, do not
carry any imp-ession about our legislators or
our Ministers, or by looking to the faces of
there the persons who are representied here.
All of us are old and none too old people,
have come here, but the Ministers and the
Legislators who have been elected to the
Assam Assembly, they are all young and
committed and they ask for guidance and
the support of this House, this Government
and this country in fulfilment of the
objectives that has been placed befor:
them.

Sir, I thank the Prime Minister ror the
Accord that was ultimately heralded on the
15th of ‘August, last year.

We are happy in this Accord, a
solution to the Assam problem—the vexed
foreign nationals issue and the other
issues has been faund. But
we are conscious of the fact that the
Accord is only one step forward. The
Accord is still a mere piece of paper. The
success of the Accord will depend on its
implementation; and we feel sometimes
_worried, having seen as to how the affaiea
had been allowed to drift in Punjab. Un-
less the Government here takes 'very
coucrete Steps for implementing the Assam
Accord, the entire situation in Assam
may be de-stabilized again. We have
noted with unhappiness that many provi-
sions of this Accord which ought to have
been implemented by now, have not been
implemented as yet. [For example, in the
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Accord it was assured to the people of
Assam that those who were victimized
during the seveh years of struggle, would
be put back to their own positions. But
unfortunately we have found that inspite
of the fact that from the month of August
to this month of February more than szven
months have elapsed, many of the people
who suffered victimization during the seven
years of long struggle in the Central
Sector, as well as in the Corporations under
Central Government, have not been given
reliefs as yet.,

I do not want to mention names or
details of cases. But it is the case in the
Railways, All India Radio, in the OQil
sector—where people who were victimized
have not been granted relief. We have
also seen that the Accord has been misinter-
preted in many directions. For example,
in the Accord it was specifically stated that
because the youths of Assam had suffered
bitterly during the last seven years, that
they would be given age relaxation in the
case of employment, Such an age relaxa-
tion has not been promised only in Assam,
I know that even in the case of Bhopal
tragedy, such age relaxations bave been
given. But whereas such relaxations
have been given by Government of India’s
departments, . unfortunarsely the Corpo-
ratioas, the Central Government Corpo.
rations have decided not to give this age
relaxation.

May I point out that the Banking
Service Commission wrote to the Govern-
ment of India that age relaxation should
be given in the case of employment under
the Banking Service Commission ? But
inspite of very specific requests to that
effect from the Banking Service Commission,
and also inspite of the fact that the Service
Commissions for a very long time, i.e. 5 or
6 months has taken up this matter with the
Central Government, the Cen tral Govern-
ment has done nothing in this regard.

I hope that in respect of victimization,
fencing of the border, deportation and dele-
tion of pames, Government will take
immediate steps to see that the Assam
Accord does not remain merely a piece of
paper; but that the Accord is fully and truly
implemented,
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Yesterday, mapy of the speakers from
both this side and tbe other side of the
House made comments upon the emergence
of regioual parties. May [ take the
opportunity of telling them that we have
come to power not on the mercy of some-
body, but because people have voted us to
power ? In a democratic country, if you
say that the regional parties are anti-
national, impliedly you also say that those
people who support the region»l parties
are anti-aational; or that they support a
cause which suppor's the forces of de-
stabilization,

Look at this countiy today : Assam .is
being governed by a regional party; Sikkim
is being governed by a regional party. And
I bave no hesitation in my mind that the
entire north-eastern States, within a year or
two, will come within the purview of the
regional parties. In Jammu and Kashmir,
it is a regional party; in Andhra Pradesh it
is a regional party; in Tamil Nadu, it is a
regional party. Am I to understand that
the people of these regions do not really
feel for the unity and iategrity of this
country? Am I to understand that the
unity and integrity of this country is the
preserve of the Hindi neartland ? Am I
to understand that the people in the border
regions do not have considerations about
their own motheriand ? In fact, we should
feel the other way round. Why is it tpat
people in the border areas, people who l{ve
in areas far away from Delhi, are thinking
in terms of regional parties ? 1Itis be-
cause a feeling has grown in the minds ot_’
these people that the power centre at Delhi
including in this Pailiament, are¢ not res-
ponsive to the urges and aspirations of
these pcople. They do pot really to under-
stand as to what goes on in the minds of

these people.

After all, we must not forget that India
lives in diversity, our unmity is based in
diversity. Every region has its own culture,
language and pride. When that pride is
hurt, cultural and linguistic aspirations are
there then a particular section of the people
assert themselves.

In Assam, when asked in the Past for
an oil refinery, when we asked for develop-
ment of our national resources, when we
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asked for ecoromic development, we were
told that we were chauvinistic, we were
parochial, that our demands bhad no
relationship with the reality of the situation.
But we have seen in the last 3.4 years,
every one in this House, all sections, all
parties are saying, ves, Assam is a peglect-
ed region. If the cause of economic
development of Assam would have been
taken up in right earnesiness since the
independence, many of the problems that
we face in Assam and in the north eastern
1egion would pot have been there. But,
there was absolutely a communication gap
literally and otherwise between the rest of
the coun‘'ry and the north-eastern region
with the result that north-€astern region

has virtually to go in flames for the Jast
seven years.

Same is true in Jammu & Kashmir.
In Jammu & Kashmir, you overthrow the
democratic governm:=nt by dubious means
on the ground that their government was
harbouring anti-nationals, But what is
happening today ? The si.uation in Jarmmu
& Kashmir is far worst than what was when
Farooq Abdullah was ruling that State.
Therefore, do not decry regionalism, After
all let us not forget that many of the
national parties merely today are national
parties, so far as jurisdiclion is concerned;
but they have more regional outlook than
many of the regional parties with regional
jurrisdiction, but with bpational outlook.
We have made it very clear from the Assam
Gana Parishad that we are not for confro-
nation with the Central Government.
After seven years, of bitter struggle, we
have achieved an Accord and we will like
it to be implemented. We are conscious
of this fact that for the implementation of
this Accord, the role of the Central
Government will be much more than the
role of the State Government. We have
passed through the period of confrontation;
we do not want any confronation and there-
fOore we bave extended our helping hand of
friendship to the Government of India and
also to all political parties; and we hope
that the Government of lndia and other
political parties will respond.

We respect the mandate of the Prime
Minister which he has got from this country
and I hope that the Prime Minister wil
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respect the very same maandate which our
younger people have got from the people
cf Assam to govern the State. We are
also conscious of the fact that Assam cane
pot remain in jsolation; we cannot behave
as a separate island. We are a part of the
Indian mainstream; we are a part of the
national main-Stream and therefore though
we are a regional party, apy problem that
arises in any part of this country, we
consider it as our own problem. We vyill
not shut our eyes on the problems of
Punjab; we feel equally concerned with
the rest. To what is happening in Punjab
we will not shut our eyes ? To what is
happening in Sri Lanka, we will not shut
our eyes. Every national problem is a
problem which we consider is our own
problem. Let us not forget that. Assam
since independence and before indepen-
dence, has played a prominent role in the
development of this country, Who bore
the brunt of the 1971 aggression ? We
have to directly bear the brunt. We had
to bear the brunt of 1962 aggression; we
had to bear the brunt of 1965 aggression.

Assam con(ributed to the eccnomic
development of this country by contributing
very precious foreign exchange earning in
petroleum, jute and tea. Assam contri-
buted in the past for the development of
this country economically and stood by the
upnity and integrity of this country., We
assure this House that we will continue to
stand by the unity and integrity of this
country even in future. But Jet us also
remember that the national integration is
not a one way process. You cannot simply
say that we must think about the unity and
integtity of this country but others will not
think about us. Integration a two-way
process. - The people and the youths of
Assam also must be given this feeling that
as we ask them to think about the unity
and integrity of this country, this country
is also fully conscious of the difficulties of
Assam angd will stand by Assam whenever
Assam is in difficulty. We had carried
the feeling many times in a moment of
peril as if we are left alone to defend
ourselves, and 1 hope our youth, the people
of Assam will now be given this impre:sion
that the country today thinks equally con-
cerned about Assam - as the people of the
State are concerned.
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Sir, also let me point out some thing
about the development of the backward
regions, in fact one objection which ] take
seriously in the President’s Address is
that there is no mention whatsoever in
the President’s Address as to how the Gov-
ernment wants to tackle the problem of
regional imbalances. Today, if you want
to tackle the problem of regional imbala-
nces, mere giving some additional funds
will not do. You must put technological
inputs, you must put know-how into those
areas and I do not find in the President’s
Addiess any mention of that, whatso-
ever,

Sir, the Presidznt’s Address bhas talked
about the improving the quality of men.
But the Address is also silent on many
important aspects like electoral reforms.
Let us not forget Sir that if we really put
our hands on our hearts we will find that
most of us are entering the portals of
legislatures by telling a lie or by playing
a fraud on the Constitution. For example,
the expenses on elections in Assam is
Rs. 30,000. Today it is not possible to
fight an election with Rs. 30,000/- because
the cost of running two cars during elec-
tions is more than Rs. 30,000/- It is a
crime to disobey a penal! law, but it is a
greater crime to enact a law which cannot
be obeyed, because when you enact a law
which cannot be obeyed. You compel a
man to disobey the law and therefore it is
a greater crime and I believe that we
should take a realistic approach to this
situation and what is necessary today is
immediate electoral reform.

In the last year’s President’s Address
in 1985 suggestions and indications were
made of electoral reform but the last one
year virtually nothing has been done in
that direction.

The President’s Address las talked in
terms of drastic changes in the administra-
tion of law. Today there is a feeling that
in spite of the fact that we talk in terms
of rule of law that the people are helpless
against oppression and suppression. One
thing when we talk about changes in the
administration of law is that the delays in
the administration of justice shoduld be done
away with, but that is not the solutiop,



288  Motion of Thanks on the PHALGUNA 8, 1907 (SAKA)

Out of the millions of causes of action
that arise every day in this country, hardly
one finds way to a court of law. Let me
talk an illusrtation.

In Delhi, during the last two days two
very unfortunate instances bave occurred,
two boys died because they fell into a
manhole. Two boys died yesterday in a
drain mishap. Even our own Parliament
Member Shri Chalia fell into a manhole
and ionjured himself very seriously a few
days back. But, when it happens, there is
no relief. If you 2o the Corporation, they
will not do anything, if you go to the
investigating agency they will not do any-
thing. If people go to a court of law, it
will take years and years for ultimately
the claims to be settled. Is it not an
unfortunate state of affairs that because of
the lack of relief and remedy for the
Bhopal tragedy we had to run to America
and take their help because our administ-
ration of justice could not give relief to
the victims of the Bhopal tragedy. It
speaks volumss about the inadequacies in
our administration of justice.

In the President’s Address, except
pious statements that the Government is
committed to changes, I do not find any-
thing concrete. Sir, the Government is
talking in terms of the 21st century. There
is talk in terms of improving the technolo-
gical know-how. It is true that improve-
ment in science and technology is essential
but nations are not run by machines, What
is more important than improvement in
machines in the improvement in men.
Technological know-how is important but
what is now important is men who run the
pation more have greater calibre and
in that direction much is yet to be done.
After all, th: Members who spoke from the
other side have spoken eloquently of the
achievements of this country during the last
few years. No doubt we have fnade pro-
gress.  But still, the fact remains that in
the President’s Address if yoa look at what
is stated in para 45, I quote :

““The need of the hour is to enable
the poor to better their lives. Science
and technology have to support this
fundamental objective. To this ead,
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Government are mounting technology
missions in the following areas —

“() Drinking water for all
villages;*’

After 38 years of independence when
we talk in terms of mounting technological
missions for providing drinking water or
for eradicating illiteracy this also shows
the inadequacy so far as our achievements
are concerned. And I found when I was
listening to the Members of the Treasury
Benches, there was complacency. Let us
not forget that the people of this country
are making repeated experimentation with
the political set vp.

Let us not forget that in 1971 Prime
Minister, Shrimati Indira Gandhi, was
given a massive mandate. But after three
or four years there was so much of turmoil
in this country that emergency had to be
clamped. Let us not forget that in 1977
Janata Party came to power again with a
massive majority. But within three years,
in 1980, because of their own contradice
tions, they had to leave their gaddi and
once more, Mrs. Gandhi was brought back
to power. She came to power with a
massive majority. But in three years we
found ripples of discord all over the
country. In 1984 a new Prime Minlster
has come. Buot I find already ripple of
discord because of the price rise, Punjab
today is in flames. Jammu & XKashmir
today is in an unstable state of affairs.
People are seeings thing with argue because
of the price rise. Already the Prime Minis~
ter does not appear to be the prince char-
ming as he was only a year back. There
is restlessness and disenchantment in the
country at large. This restlessness and
diseachantment may not only lead to
political changes, but what I am worried is
that this restlessness and disenchantment
and the failure of the people even after
repeated experimentations to get redressal;
lead people to lose confidence in the sys.
tem itself. Therefore, unless we bring
back the sense of confidence in the demo-
cratic system, the very unity and integrity
of this country will be once more imperil-
led. Therefore, I would beg of this House
not to talk in terms that the regional
parties are against the national unity and
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integrity; let us not talk against emer-
gence of regional parties and show concern
over the awareness of sub-nationalities and
the assertions of different people in different
parts of the country. If the unity and
integrity of this country has been threatend,
it is because of the lack of sensitiveness
of some people to the difficulties of other
people and also because the pride of other
Indians at some point of time or other was
hurt. Therefore, op behalf of the new
party, Assam Ganaparishad, which has
taken over the reins of Assam State after
seven years of turmoil, I request the
Government of India to see that the Assam
accord is implemented in full. I am happy
that a statement at least has been made in
the President’s Address. T also request
and urge upon the Government of India
for the rapid development of the entire
north-eastern region in terms of economic
development and also in other fie'ds so
that we may be in a much happier state of
mind than we were during the last few

Yyears.

SHRI SONTOSH MOHAN DRV (Sil-
char) : I rise to support the Motion of
Thanks to the President for his Address,
moved by Shri Eduardo Falerio.

We have just now heard our good old
friend, who had a long innings with us in
the Congress,. Now he has joined a
regional party with a national outlook. I,
as an elected Member from Assam, more
or less agree with him when he says that
the economic backwardness of the State
should be taken up by the Central and
State Governments with sputnik speed, that
there is unrest among the youth and they
should be taken into various Central and
State Governments jobs and about the
implementation of the Assam accord which
is an accord not only of the AGP and the
Central Government but it is also an
accord which has been signed by the
Congress (I) Prime Minister and we are
totally with this accord. But when he says
that the Government which has come there
has come in the normal way in the election
with a correct voter list, with a genuine
list, I beg to differ humbly from him.

But at this stage I do not want to go .
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into details because of the shortage of
time...(Interruptions)

MR: DEPUTY SPEAKER : Y.
to take only five minutes, LYo heve

SHR.I SONTOSH MOHAN DEV: It is
my maiden speech, Sir, though it is the
second term. What | was saying is that
d young batch of MLAs has come in
Assam with rhe highest expectation of the
:eople of Assam and it is a fact that they

?vc been voted massively by the people
of Assam and they have become a co-party
to the Central Government in the imple-
mentation of this accord. But when
implementation of this accord is done, I
would like t¢o draw the attention of,the
AGlf Government throvgh the Members of
Parliament from AGP here, that the
preaml?le of the accord says that the
humanitarian ang national commitment was
a}ways kept in mind when this accord was
s:gnefl, which means the problem there
that is, the foreigners’ problem, is around,
a fe.w lakhs of uprooted people from East
Pakistan, | fully agree with the present
Assam Government and Central Govern.
ment that whep the accord is implemented
each a:nd every clause of the accord shou!d’
be implemented properly. But when
people are being evicted from Government
linds. even if it is taken over illegally, if
:hey are the citizens of thjs country, both

¢ AGP Government and the Centrg]
Government should take care that they are
nf)f thrown on the streels, they are reha.
bilitated through a special plan. This is
:(l;ythhumble appeal. I would also appeal
t ¢ AGP and the Central Government
hat the clause by which citizenship certij-
ficates are to be issued, should be imple-
mented‘in such a manner that those who
are entitled to get the citizenship certificate
on the plea that they do not have a valid
refugee certificate, are not deprived of the
same, Collatoral statements and evidence
shoul.d be accepted for the implementarion
of this clause. When Mr. Goswami ang
his party speaks for the economic
develoPment, I, on behalf of the Congress
Party in Assam fully share their concern
and we fully assure oyr cooperation to
them, _But I am at a Joss to understand
th?t this Government, which has come into
being hardly two month s ago, is itnrodug.
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ing certain policies about language, about
service...(Interruptions)

SHRI DINESH GOSWAMI : I am on
a Point of Order, Sir. I do not think it is
proper for us to discuss the functions of
Assam Government in this Parliament,
My learned friend is entiiled to speak
about their cause but I do not think we
I can discuss any government, and if you
permit him to do so, in that case the scope
of the debate will go further away.

MR. DEPUTY SPEAKER : If at all
you wan' to say anything about the Assam
Government, don’t say that,

SHRI SONTOSH MOHAN DEV: I

am not saying anything about

Government. I am saying about certain
policies .. (Interruptions). .
AN HON. MEMBER : About the

Government in Assani.

SHRUSONTOSH MOHAN DEV : Of
the Government in Assam which affects
vis-a-vis the Assam Government. Anyhow,
my purpose is served. When Mr. Goswami
has heard it, it has gone to the right place,
and I accept your verdict, Sir...(Interrup-
tions).

SHRI DINESH GOSWAMI : That we
can discuss outside.

SHRI SONTOSH MOHAN DEV : That
relation we ha‘vc.

The implementation of the accord vise
a-vis the Punjab problem has been raised
by Mr. Goswami and thereby he has dis-
cussed the Punjab Government here. So,
I want to discuss this accord vis-a-vis the
present terrorist acivities which have been
started in Assam by an organisation named
ALFA. Since August last, one of our ex-
Minister, T. Dinghia has been killed in
Sivsagar in the broad day light. Many
members belonging to various political
parties, including AGP, have been threate-
ned by the same organisation.

What I want to say is this : The
pattern which has emerged in Punjab is
gradually emerging in Assam also, This

the Assam -
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is the actual case. This group may be a
break-away group cf AGP or it may be a
new group. I dcn’t know the acival
position. But it depends vpon tlte
Central and State Govcinments fo find tte
actual position. Here, I would like to
point out one thing. Mr. Gosvami bas
drawn attention of the House about the
economic backwardness of Assam. When-
ever anybody speaks about Assam in this
House he always says atout the economic
backwardness of Assam and North-Eastern
region. But we only get mcre lip service.
No practical steps are being taken. When
the Congress-1 Government was there,
Rs. 165 was fixed to be paid as the
Royalty for oil. Till now that royalty has
not been announced. This should be
announced immediately so that the present
Government may get erough resources of
income and take up the economic activities
of the people of that areas. Mr. Goswami
has also said that the entire North Eastern
region will be taken over by regional
parties. I would like to remind him that
Nagaland and Mizoram had regional
parties but ‘they had hardly one term of
honeymoon with the people of that area,
For one term, thatis §years only, they
were there.  After that Congress-I came
back to power there. AsI said already,
I wish you also long 5 years. But your
beginning is not that good. You must be
magnanimous in your attitude towards the
minorities of the State., Assam Chief
Minister said in the very beginning ‘Ours
is a reginoal party with a naticnal outlook,
we all expect you to be also nationa] in
your activities. In Cachar, it ig all a
question of minorities. Till pow your
attitude has not been very helpful. Your
policy about language and services is not
at all national in outlook. For AGP it is
better bul not for the minorities, What
I want to say is that the Government of
Assam must know how to implement thijs
Accord without using it as an instrument
to harass the minorities of Assam. This
Accord is our Accord. We pledge our
total support to it. The State Government
must implement this Accord keeping in
view the interest both of the majority and
the minority of the State,. We do believe
that this Government which has come to
power with a massive mandate will rise to
the occasion, in such a mapner that
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minorities will not feel that they are being
harassed by the majority. I believe that if
the Accord is implemented properly there
¢on be a meeting ground where all the
people in Assam including the Congress-I,
AGP and other national parties can join
hands to develop this backward State of
Assam and bring it to the path of pros-
perity in our national mainstream.

With these words I conclude, thanking
you for giving me this opportunity and I
support the Mo*ion of Thanks moved by
my friend Mr. Eduardo Faleiro.

SHRI JAGANNATH RAO (Berham-
pur) : Sir, I rise to support the Motion of
Thanks on the President’s Address moved
by my friend Mr. Eduardo Faleiro.

Sir, 2 debate on the Motion of Thanks
gives an opportunity to the Government to
explain its achievements in the past year
and state about the projections of the
po'icies in the coming year. The President
has expressed his concern about the grow-
ing threat to the unity and integrity of the
country because of the extremist activities
and communal disturbances. Punjab State
was in trouble for the last five years.

The accord has been signed a few
menths ago and it is hoped that the accord
will be given effect to, and the Government
of India is bent upon implementing the
accord in letter and spirit. But unfortu-
nately the terrorists are still at large.
Again they indulge in wanton killing of
men, women and children and the State is
in inferno. It is up to the State Govern-
ment to sce that terrorism is put an end to
and the people of Punjab who want peace
and prosper:ty are assured of their personal
safety and security so that the State can
prosper. Punjab is one of the prosperous
States in the country today. Its agricult-
ural production has doubled and trebled
and it has become a granery for the whole
of India. So also Haryana. Therefore, it
is the duty of every political party and
every citizen to see that extremism and
terrorist activities are put an end to. Of
course, fupdamentalists and fanatics are
there. They forgot themselves for a mo-
ment when they took the -help of the
terrorists and they have gone into their
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hands. Actually, the terrorists have the
upper hand now and the Akalis are no.
where. It is unfortunate. Therefore, it is
the duty of every one of usto seet!.
terrorism is put an end to.

The President also expressed concern
about the communal disturbarces that have
erupted in the country recently in severs'
States simultaneously, Well, so many
religions in India have co-existed peacefully
for centuries. Nobody was bothered; but
now the communal disturbance today
reveal some hidden hand behind them
which wants to destabilise India. We should
be aware of these dangers and as the
President has warned and cautioned us,
we shall all stapd as one man to see that
communal disturbances do rot spread ang
we all live in peace and amity in this
country where religion has a greater influ-
ence. Religions are Paths to reach God
heads. But there is no contradiction or
conflict between one religion ang another
religion. This roble aspect should be
borne in mind by every citizen.

Sir, the Indian economy has become
sound, stable, self-reliant a-d self-generat-
ing asa result of various developmental
palns that we have been implementing for
the last 30 years, Our agricultural pro-
duction has greatly increased. I remember
the day in 1966 when the country was
really having shortage in respect of every
article. But now we are able to attain
surplus and build up bufferstock so that
even when there are droughts and cyclones
etc. in some parts of the country, still we
have a surplus and now under the minimum
needs programme, tbe Government wants
to give a part of it as wages to the weaker
sections. It is a very good idea. The
economy has become self-reliant, we are
able to mop up the resources for our plans.
But there is a slight dwindling in our reso.
urces of late. Therefore, itis the duty of
the country to raise its own resources. The
Government is bound to increase prices,
That should not deter us from supporting
the Government. These bandhs will pot
help us because unless we ourselves gene-
rate resovurces, there is no scope for the
development of the country and we cannot
go back having set in a tempo of develop-
ment. We cannot slow it down. There.
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fore, we bave to step it up so that the
economy would further go stronger and we
can fulfil our ambjtions and aspirations.
We have been ableto wipe out the tears
' from the eyes of millions of pepole. Still
there are millions of people with tears in
their eyes. So, it takes time. Therefore,
it is our duty to accelerate the programme
which the Government has initiated and the
., Government have allocated crores of rup-
ees for the implementation of various
programmes so that the desired result is
achieved.

The increase in agricultural production
is confined only to Punjab and Haryana and
that too in respect of wheat and rice,

13.00 hys

But the same proportion of increased
production is not scen in other States which
are traditionally rice growing areas. There-
fore, some thing has to be done. Why
are Punjab and Haryana successful in dou-
bling and trebling their produciion whereas
other States have not done it. What is
wrong with them? What is the trick that
these two States have applied? Thberefore,
unless we see that every State increase the
produc'ion, it is very difficult. A time
may come when the fertility of land may
decrease, as a result of use of fertilisers.
Thke law of dimipishing return may come
in and therefore other States should also
come up. There should be change in the
cropping pattern so that the fertility of
soil is not affected. Water management
is also important. One has to be judicious
in the use of water and in the use of
fertilisers., Otherwise indiscriminate use
of fettilisers would reduce the fertility of
soil and in the course of time, the land
does not produce what it is expected to
produce.

The anti-poverty programmes have been
very successful. They have to be imple-
mented. We have found success wherev-
er officers who are responsible for deve-
lopment 9nd representatives of Panchayati
Raj institutions are sincere and dedicated.
Where they are not, the result of the pro-
gramme is rather not very encouraging.
Therefore, it has to be seen that these
programmes are implemented properly,

" do you ask

Al vuree—ies =

sincerely and with dedication so that the
desired effect is achieved.

SHRI NARAYAN CHOUBEY (Midna-
pore) : No Lunch-hour?

MR. DEPUTY-SPEAKER :
have lunch but the session will
There may not be any break,

SHRI NARAYAN CHOUBEY : Why
the Parliamentary Affairs
He is always against Lunch.

You can
continue,

Minisier?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI GHULAM NABI AZAD):
I think, we should dispense with the Lunch
hour because the Prime Minister is to re-
ply in the afternoon. Before that many
Members want to speak,

SHRI NARAYAN CHOUBEY : There
shou!d be Lunch-hour,

SHRI PRIYA RANJAN DAS MUNST :
The World Health Organisation has issued
instructions to the whole country that
if you can skip lunch, it is better for
health.

MR. DEPUTY-SPEAKER : I think,
the Members will agree for dispensing with
the Lunch-hour. .

[Translation]

SHR1 NARAYAN CHOUBEY : You
have neither done anything nor told us ab.
out it.

SHRI GHULAM NABI AZAD : When
we asked, you were not present.

[English]

SHRI JAGANNATH RAO : The anti~
poverty programmes are being implemented
and they should be continued with vigour.
The Government has also taken steps for
the development of status of women and
also youth. A new Ministrv for Human
Resources Development has been brought
in so that youth is given an opportunity to
develop himself and also take up the rege
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ponsibility of various developmental pro-
jects and also the development of the coun-
try as a whole.

When we attained indepeundence, our
economy was in shambles and it was like
an unchartered ship on the sea. It was
under the vision and genius of Paodit
Jawahar Lal Nehru that we embarked upon
the planned economic development, as a
result of which, our economy has become
sound, stable and self-reliant. He was the
great architect of Modern India. He wan-
ted to develop Iondia 2s a modern, progre-
ssive state based oa science and techoo-
logy. He laid the foundation. On that
foundation, Shrimati Iadira Gandhi built
the modern India. But before she could
complete the task, she fell victim to the
assassin’s bullets, Now the responsibility
has been vest on the shoulders of the young
Prime Minister, Shri Rajiv Gandhi and he
will build the edifice and take the country
to the cherished goal.

Now, our foreign policy has been put
to the test of time. Our non-alignment
has become a movement in the world and
many countries are members of this Move-
ment, They look for India for guidance
and intervention in their problems,

As you see, in Sri Lanka and in other
countries, they seek our advice. The
Prime Minister has now emerged as a
world statesman and worid leader and he
is respected throughout the world and the
stature of the country and the status of
the country in the comty of nations depe-
nds on the staiure of its leader. Fortuna-
tely for us we have a leader, young leader,
who could impress upon the world and
on the world stage, he has emerged as an
outstanding statesman with mature wisdom.
We hope under his leadership and guida-
nce, our country wil go forward and
achieve the objects for which we have
been irying all these years. Therelore,
this poverty will be banished by stages.
Now during the last year 1n the Sixth Pian,
about 15 million peoplc have been bene-
fited under IRDP and 16 m:llioa under the
NREP and other schemes, Now they have
stepped up the allocations so (hat a larger
number could be covered in the Seventh
Pian, so that by the end of the Seventh
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Plan, we can bring these poor people above
the poverty line to enable them to live an
independent and financially viable life
and they can have two meals a day and a
hut to hide themselves and prosper.

SHRI NARAYAN CHOUBEY (Mid-
napore) : Mr. Deputy Speaker, In the
address, our President (Interruptions) has
definitely showed there are certain portents
of danger in our country, both outside
and inside. But what I submit is that
President bas not named from what source
the danger really comes. The actual fact
is that highest democracy in the world,
namely USA, is out to subvert the largest
democracy in the world namely, India. It
is USA which is arming Pakistan which is
arranging for the slaughter of Tamilians
in Sri Lagka, which is strengthening its
base in Diego Garcia aiming at India,
which is refuSing to have a meeting for
declaring Indian Ocean a zone of peace,
which is sheltering the anti-Indian extremi-
sts in their own country, which is giving
training to anti-Indian extremists to kill
the political leaders of India. Our Presi-
dent in his speech has not shown his finger
at the USA about these things.

Inside this country, we have seen the
same forces, Pakistan and USA, aiding and
abetting anti-national and divisive forces
in Punjab and helpiog the communal ele-
ments both Hindu, and Muslims inside the
country. We are noting what is happen-
ing in Pupjab and what 1s happening throu-
ghout India in the name of that great
chariot of Ram Janmi Mukti Morcha for

which we are seeing the backlash in Kash-
mir and Jammu.

These things endager the independence
of our country, Similarly, the new econo-
mic policies which our new Government
have taken up are endangering our nation«
al cconomy. There are many persons and
many frieads in the ruling party who have
been and still are exponeats of public
sector. But we are nothing with concern
that the new economic policies enunciated
by the Governmeat of India gradually bring
down public sector piece by piece acd bit
by bit and now they are going to see that
public sector is wholly privatised and this

is by the very dictation of the World Bank
and the IMF.
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SHRI GIRDHARI LAL VYAS : Itis
tota'ly wrone.

SHRI NARAYAN CHOUBEY : When
the question of IMF was discusszad in the
carly 80s, it was stated that IMF loan is
taken to clear our foreign loans, to see that
we can pass through the difficulties into
which we have fallen 1n the matter of fore-
ign resources. But actually what are we
seeing today ? It has bzen stated that we are
actually in the biggest of the difficulty in
the matter of foreign resources. This is
what is being done by cur new Govern-
ment anl it is endapgering our national
economy and also endangerirg our national
integrity and safety.

The sudden price hike only a few days
before the Parliament started—According
to the Government’s statement they are
compellel to do it because they are not
having enough resources to run their
economy and to run the Plan. What has
been done ? Even the price of kerosene
has been raised. Government itself would
accept that kerosene is not an articl2 which
is used by big people. It is used by the
commonest of the common people in ths
raral India. So you are in crisis of resou-
rees 7 You are accepting this. But again,
if you are in a cri‘is of resources, what was
the rationale in allowing so many big con-
cessions in the budget last year to the big
people of India to the tuie of Rs. 1000
crores, Hence I beg to submit here that
the Government shou!d come forward and
see that all the concessions given to the big
eouple and big sharks of India in the last
budget are immediately withdrawn.

IMF advised us that we increase our
exports and IMF advised us to liberalise
our inports. We have gone by their ad-
vise and liberalised our imports. For that
our [odian iondustries are facing crisis.
Many of them are closing down. That has
been admiited by the Government. But
when you come to exports, it is those
countries who advise us to liberalise im-
ports, are closing their doors, They are
bringlng all sorts of rules and regulations
which bar Indian materials and Indian
products to enter their countries. I Mmean

Prestdent’s Address 298

US.A. I mean UK. I mean FRG. Natu-
rally we beg to submit that you shouldr
withdraw from that policy of IMF and you!
should go back to selfreliance.

You know our independent sttuggle be-
gan with the slogan of self-reliance in the
earliest part of the 19th ce:tury. You koow
when Bengal was divided in 1905 the
movement was led by Tagore and Suren-
dranath Banperjee. In 1921 Mahatma
Gandhi led the movement and at that time
we burnt the British clothes and British
materials and we defended our own indust.
ries. At that time Tagore wrote a
song:

Mayer Deoa Mota Kapar Mathai Tule Ne
Re Bhai

meaning thereby, Oh ! My Brothers keep
on your head the coarse cloth made by
your mother’, Now there isa craze for
glazy foreign goods for which my country!
is suffering and our industries are suffer-
ing.

The industrial policy now adopted is
mainly meant to favour a few. You are
only bringing certain materials from here®
and there — from Japan, from USA,
from Germany, from UK and we call it
the crude. You just take the screw —
driver and fix the material and give it as
‘Made in India’. But everything is Japan-'
ese, everything is Germany’s or Amrican’s?
and only the stamp is ‘Made in India°.®
So kindly revert to the old policy, the*
policy of Jawaharlal Nehru and others, thel
policy of self-reliance if you want to savel
ths country., Do away with tbe screw!
driver technology. Due to such politicst
of ours we have become the first in some!
things in the world. We are not first in!
many good thiogs but in some bad things!
we are the first. We are having the largest!
number of unemployed in the world.!
That is India. The largest pumber of!
illiterate people in the world — that is!
India. The largest number of child labour’
working — that is India. The largest’
number of closures and look-ou's of -
factories — that is India. The largest!
number of persons living below the poverty'
line — that is India. We are nlso the
first in crime and corruption... ‘
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MR: DEPUTY SPEAKER :
population.

More

SHRI NARAYAN CHOUBEY : Am
I speaking wrong ? Tt is your policy which
has brought us to this positson...

AN HON. MEMBER : Why don’t you
refer to the population?

SHRI NARAYAN CHOUBEY: Is it
the only logic to support the highest per-
centage of illiteracy in India ? Actually
it is very bad. It is more than 60 %.

MR. DEPUTY-SPEAKER : We are
also first in taking a2 long time to speak.

SHRI NARAYAN CHOUBEY : 1beg to
submit that the Government should take
care of all these things.

We are now going to move to the
Twenty-first Century. Kaja Ram Mohan
Roy and Ishwar Chandra Vidyasagar mov-
ed in the Nineteenth Century against the
evil of sati. Widows were beicg burnt
with their dead husbands in the Eighteenth
and Niocteenth Centuries. Raja Ram
Mohan . Roy moved with the help of Lord
Bentinck and put an end to 1t. There was
Lo widow marriage among the Hindus in
those days. Ishwar Chandra Vidyasagar
intcoduced the system of remarriage of
widows against the explicit desire of the
orthodox among the Hindus. But now at
the fag end of the Twentieth Century,
when we are going to the Twenty-first
Century, a law is being enacted by our
young Prime Minister, who is very much
eager to go to the Twenty-first Century,
which debars divorced Muslim women
from sceking support in the court. If we
move in this fashion, then we shall be
going to the Tenth Century — and not the
Twenty-first Century — with all sorts of
obscurantism, with Mullas. Padhiris and
Pundits. Irequest the Government to
take note of this.

We are the largest democracy in the
world, and we give democratic rights to
all citizens. That is true. Even the alle-
ged assassing of Shrimati Indira Gandbi
san seck trial in the court, They were to
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be hanged by the decision of the lower
court and now they have been a'lowd to
appeal to the High Court. It is good. But
the millions and millions of government em-
ployees are debarred from seeking justice
undeaarticle 311(2)(b) and (c). Any gover-
nment employee can be removed from ser-
vice without any reason being assigned and
the government servant has no right to
seek redress. This is what our laigest
democraey given to the government emp-
loyees. 1 may submit to you that the
workers of two nationalised concerns, Bri-
dge & Roof and NBCC, formed Union and
immediately they were sacked. They have
becen sitting in the Boat Club for the last
seven or eight months, and s ill the Gove-
rnment is not hearing them. The only
crime they committed was that they formed
Union. Their demands are not being
looked into. They formed an Union and
submitted a charter of demands. The next
day they were sacked. This is what our
largest democracy gives to the toiling peo-
ple of this country.

The way in which we are moving is pot
at all good for the country and especially
for the toiling people. This is all due to
the cepitalist path of development which
our Government very strictly follows.
Government speaks of socialism, but I do
not know what sort of socialism is this.
Socialism-is a science as medicine is a scie-
nce or biology is a science. There is only
one meaning for this term. There is no
Indian medical science or British medical
science; there is no Indian elactropics or
British electronics. Medicine is medicine
and electronics is electronics. Simi'arly,
socialism has only one meaning. (In:errup-
tions) Socialism is a science. It is not
that Indian socialism is something, the
Russian socialism is something eles and
Chinese sociali m is a different one. Social-
ism means socialisation of all means of pro-
duction. But we are going in the opposite
direction. Even our nationalised industries
and public sector undertakings are being
handed over to private parties.

However, there is one hope. Kindly
take note of February, 1986. The hope lies
in the pzople and their struggles. There
is a proverd in Hindi ;
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[ Translation]

Divine laws grind slow’y but surely.

[Englisk]

It may be late, but it shall come.
Some of the leaders of the ruling Party
jtself are very much disturbed over the
price hike and they are protesting against
that. That is a good sign. We have Shri
Kamalapati Tripathi who is protesting
against the price hike. There is one Pre-
gident of the Congress-l in Rajasthan,
there is one President of the Congress-I
ijn Madhya Pradesh. They are protesting
against this, We hive seen Delhi Bandh
on 10th February and the Bandh in West
Bengal, and Tripura on the 11th of this
month.

We have seen big demonstration thro-
ugh the country on the 20th February when
the Parliament opened. We have seen
the Bhara -Ba dh on the 26th and we have
seen six million of State Government em-
ployees on strike fora day on the 26th.
In one single month so many mass actjons
never occurred in the last teo years.

SHRI BIPIN PAL DAS: Oa that
account also there was rise in prices.

SHRI NARAYAN CHOUBEY : They
are not responsible. You are responsible for
their fighting.

SHRI BIPIN PAL DAS : If you stop
all this, that will lead to betterment.

SHRI NARAYAN CHOUBEY : What
was the reasoa for the rise in prices in the
beginningtof this month when there was no
strike ? What was the reason that you
just raised the prices before the Parliament
session 7 You have no answer. (Iaterrup-
tions) — He has no argument. He has
got to say what his master asks him to
say.

SHRI BIPIN PAL DAS : I am serry
Sir. I object to this remark. I have my
own opinion, my own views and own ex-
pression.
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SHRI NARAYAN CHOUBEY : Your
opinion has been fully ventilated by our
friend Mr. Arif. You have seen what is
his position now,

SHRI RAJESH PILOT :
his personal opinion,

That is also

SHRI NARAYAN CHOUBEY : Yes

his personal opinion and not your opi-
nion,

1 beg to submit that there is a ray of
hope and I am sure that the Government
shall be compelled to change the policy.
I tell the Government that their budget is
coming tomorrow. See that the conces-
sions you have given to the multi nationals
and the monopoly houses are withdrawn,
see that you stop working at the behest of
the World Bank and the IMF, see that you
stop taking advice from them and bring the
economy on the path of self-reliance, bring
the economy to right source of self relia-
nce and self-development. That is the
only solution. Otherwise the people will
take care of you.

With these worlds, I take leave of you
Sir.

[ Transiation]

SHRI MOOL CHAND DAGA (Pali) :
Mr. Deputy Speaker, Sir, our Constitution
is a lively document. It is a device
through which we can fulfil our aspirations.
The question is how far we have advanced
today in accordance with the Constitution
to which we are committed. The question
arises whether we should altlow the double
standard of education in the country even
today; whether we can tolerate that on the
one hand a child getting good education
should become Deputy Commissioner and on
the other a child getting ordinary education
should only become a clerk or a peon.
Now that our democracy has gained matu-
rity, can we allow double standard of
education? The Government has not
formulated a wage policy even today. Is
it not a fact that people are not getting
equal wages for equal work ? There is
difference between the salary of a clerk in
a bank ard that in some other office,
There is disparity in the salary of peons
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and drivers working in LIC and that of
those working in other offices. We have
not been able to formulate a uniform wage
policy so far in the country, We hac.l re-
80lved to reduce this economic disparity in
the country by ensuring that there would
be no accumulation of wealth on the one
lband and no appalling poverty on the other.
'f would like to ask the Gover.nmer.xt whether
' any decision has been taken in this respect,
Is not there a writing on the v{all that if
we don’t reduce these disparities, there
might be a revolution some day. One
question which repeatedly comes to our
mind is whether we have mad.e any effort
in this direction so far ? I‘thm.k we are
moving ahead in that direction. . One
serious problem we come across in the
country today is that alt@ough we have
recognised Hindi as our Nauopal Language
yet we have not made the desired progress
in this regard. A learned author has
written about language that a coqntry
which does not have its own language is a
dumb country. We feel proud of a foreign
language and we feel that thereby we are
speaking a better language. We are ha;.)py
to see Tamilians or Malayala.m-speakm.g
people in their own language, i.e., ’.I’amnl
or Malayalam. This creates a feeling of
oneness, but unfortunately some people
are adopting foreign language. A learned
author has written that though we have
attained frecedom and have our aqwn
national flag but we have not been able '“;
adopt a single link language—an Pﬂ?cla
language for the union—so far., Thisis a
big question before us. _There s.hould be a
single national language in the interest of
the unity of the country, but we have not
been able to adopt it 80 far. The fact
that it took such a long tl}ne to translate
the Constitution into Hindi can.not b? over-
looked. It is sad that t-he precious ume‘ of
our intelligent children is wasted in lear‘nfng
a foreign language rather ?han acquiring
knowledge. As I have said earlier when
two Malyalam-speaking people meet, they
aways talk in their own l_anguage but' we
have not been able to decide al?out natanal
language and it still poses a b{g question.
We have enacted a law to this effect, but
we do not like to talk in our own la‘nguase
and continue to speak in a different

language. This is a big question.
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We have made much success and I do
Dot underestimate oyr achieveinents, Our
administrative expenditure which wag
Rs. 914 crores in 1951 has increased to
Rs. 916 crores,

(English]

“In terms of 8ross national pro.
duct the Government claimed 9.6 per
cent in 1951 which has increased to
31.8 per cent in 1984-85>+,

[Translation]

We have increased our expenditure to
such an extent and what is its result ?

[English]

Now, I quote from ‘Financial Express’
and the headline is ‘Public Expenditure’,

““Taking both Central and State
Governments together, the total expen-
diture has gone up by more thap five
times over the ten years period, 1974-
75 to 1984-85 whereas growth in
national income at current prices has
been less than three-fold*,

[ Translation]

Our income is less and our expenditure
is increasing. This is the situation but we
bave never cared to think about jt, The
Government’s decision has enabled it to cut
expenditure by Rs. §00 crores. My sup.
mission is that the hon. Finance Minister
should take more such steps and reduce
expenditure. Big officers yse office cars
for their personal work and then nobody
ever cares to look into the jtem ““mis-
cellaneous expenses” wherein the €xpen-
diture incurred in Five-Star hotels s entered,
Today, you will find that the expenditure
on the furniture in the officers of the
bureaucrats runs into anywhere from
Rs. 5,000 to Rs, 2,00,000. There is need
to bring forward a stringent Bill for this
purpose. Is this the image of a Poor and
developing India 7 Have you ever thought
overit? In your Opinion, the expenditure
has gone down. How has the expenditure
been reduced by Rs, 300 crores 2 Whep
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the whole amount is spent on the excursion
of officers, then how do you say that the
expenditvre has been reduced ? (Inter-
ruption)

If someone wants to live with austerity,
then he can do so, Gandhi lived a simple
life. Raja Gopalchari was Governor but
what was his expenditure ? There should
be a will to reduce expenditure. Without
it we cannot achieve our goal. The expen-
diture has not to be reduced only when
somebody asks to do it. (Inte'ruptions)
He is saying that there is a demand for an
airport. Should there be a demand for
bullock-cart ?

[English]

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : The
demand of the people is increasing. They
want an airport there. Anyway it was not
there in those days.

[ Translation)

SHRI MOOL CHAND DAGA : The
young Minister is sidetracking the issue.
What a befitting rep'y he has given. Wha}t
you have said, has gone on record. Tt is
not only I who is pleading fqr .reduc.uon in
expenditure. The Prime M.mlster is 'also
saying that the administra:tlve expenditure
which is a wasteful expenditure should be
reduced. (Interruptions).

Your room needs furnishings of Rs. 4
lakhs, the rooms of a bank officer needs
Rs. 3 lakhs for decoration, his, office needs
to be located in a five star hotel. What
do you have to say about this ? You have
shown a deficit of Rs. 400 crores in DTC.
(Interruptions). Whenever ther? is wasteful
expenditure, it should be curtailed. If you
eannot take stringent measures'then it is
your weakness. You cann_ot bring _down
expenditure without respttmg_ to stringent
measure. If the expenditure ia more than ,
the income, then the s-1tuat{on cannot be
retrieved. Your income 1S going down and
the expenditure is going up. Would the
hon. Minister tell us whether he has ever
got it examined as to how _many hoqrs of
work his employees put in an eight hours
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working day. They do mot work with{g
devotion and honesty even for two hours :
and they draw their salary regularly, We
shall have to see how much time the Mem- -
bers of Parliament devote for the work of :
the people. Itis a question pertaining to *
the country and not just criticism for
criticism sake. Judges are given two
months’ vocation. The Britishers used to
go to Shimla for summer vacation. What -

_a strange thing that the pending csses are

piling up in the courts and people are
anxious by waiting for justice and on the 1
other hand judges go on two months’:
summer vacation. Do you want to revive
the old British practice. Two days’ holi-
day a week in the Government offices has
been declared. Has any evaluation of
Five day week been made to ascertain how
much efficient the employees have become.
While replying, kindly also state whether
you have achieved the desired targets. We
will have to curtail wasteful expenditure
which is incurred in such types of work.
Corruption is the greatest bane in our
country...(Interruptions) One who admits
one’s mistake is human and the one who'
does not is devil. Corruption is rampant
in the country; it has eaten into the very
vitals of the land. I had read in 2 news-
paper about Five Star Facilities in Bombay,

[English]

“Five-Star facilities jn Bombay
Jails. The inmates of these cells hold
their courts, summon the accused and
dispense prizes 2nd punishment for
them. They face practically no restri-
ctions and even their girl friends visit
them regularly and stay with them as
long as they want.”?

I do not want to go into the details.

MR. DEPUTY.SPEAKER : That ig
better; please conclude now.

[ Translaiion]

SHRI MOOL CHAND DAGA : You
pay Rs. 35 Irkhs to the Red Cross in
Rajasthan. Its accounts have not been
audited since 1974. The country is not
making headway due to the corruption and
our Planning bas failed to achieve the
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desired aim. One thing is there. Only
the paper work is being done and the files
are getting voluminous whereas no benefit
is accruing to the people at large. The
Government employees are particular about
their paper work only, If we do not weed
out red tapism and corruption from the
country, then our dream of progress will
shatter. There was an article regarding
I.R.D.P. in a newspaper of the day before
yesterday. After going through it, you
can judge yourself where the money is uti-
lised, ... ... (Interruptions).

[English]

MR. DEPUTY SPEAKER : Please
conclude now. If you take more time,
the House has to sit late and it will mean
more expenditure.

SHRI BIPIN PAL DAS ;1tisalsoa
type of corruption that you are taking
others’ time; Mr, Daga,

[ Translation]

SHRI MOOL CHAND DAGA : An
article has been published wherein it has
been mentioned that these days, corruption
has been modernised. Previously they
accepted the bribe under the table and now
it is being taken openly. Many great per-
sons have vowed but have they been able to
reduce th® economic disparity. Some
families in the country have _enormous
wealth while a large number of people are
below poverty line. What is the reason
therefor ? May I know whether this dis-
parity is due to our liberal policy, or our
wrong policies’ are responsible for it. A
few people are benefiting from the huge
capital whereas others are being deprived
of the benefits. Sir, a capital consider-
ation has to be given to this aspect also.
{f we want to save the country, then we
will have to formulate a wage policy and
sradicaie corruptions. Some stringent
neasures are necessary to be taken. If we
lo not initiate such measures, the country
xannot make progress and we shall not be
1ble to achieve the desired goal.

SHRI J. CHOKKA RAO (Karimnagar):
vir, Deputy Speaker, Sit, I wholeheartedly
upport the Motion of Thanks on the
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President’s Address prepsented in this
House. Ialso support the appeal made by
the President to the political parties ang
the people to fight the enemies of the
country. In the present situation of the
country, some forces are bent on to sabo-
tage the unity and national integration
with the support of communalism, violence
aod terrorism and are trying to disintegrate
the country. I do not think it desirable
that the opposition parties boycotted the
President’s Address at such a time. If
they were agitated at the rising prices, they
had a number of ways to express their
resentment in the Parliament and outside
it. They had expressed their resentment
against the President once before this also,
A number of countries are not happy with
our progress and they want to put hurdles
in our way. Such powers have no faith in
democracy. Such elements exist in our
country also. They are jealous of our pro-
Sress and the fame of the country which is
spreading in the world. All those powers
are trying to hinder our progress.

Of course, sometimes differences of
opinion arise in political parties over the
economic policies or other issues, But
when there is danger to the unity of the

- country then they all should forego their

differences and face the forces which are
undermining the unity and integrity of the
country. Had the opposition parties not
resorted to boycot of the President’s
Address, then it would have helped to solve
the problems of the country to a great
extent. Through you, I request al] the
parties that at least they should not allow
these things to happen in future and
support the Government collectively to
combat the anti-national forces.

Last year our Government, under the
leadership of Shri Rajiv Gandhi had made
certain promises and our party has fulfilied
them though the country has been passing
through difficult times. Although the
Punjab Accrod has been signed, yet diffi-
culties are coming in its implementation.
Our Prime Minister is implementing it
with courage. He ordered for elections in
Punjab and Assam and in those States
popular Governments were elected. Now
a great responsibility has fallen on those
Governments. The people have elected
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Governments of their choice in Punjab and
Assam. Now they cannot blame the
Central Government at every step. We
are aware that in many States our pro-
grammes are not being implemented earnest-
ly. What I want to say is that the attitude
of the terrorists has become a matter of
grave concern. They want to bring the
country on the brink of destruction. They
want to take our country on the path of
destruction. The soft attitude of a res-
ponsible Government there is a matter of
regret, This should not happen in demo-
cracy. It is the duty of the Government
of Punjab to maintain law and order and
check terrorism. I submit to the Hon.
Prime Minister that it is the responsibility
of the Central Government to get the Award
implemented and also, to maintain peace
and democracy in the country after crush.
ing the terrorists, The people of the
country are ready to support the Govern-
ment in this work. The people, parti-
cularly those who in the name of religion
want to disturb the peace and waat to
spread disturbances should de wiped out.
But if the opposition parties do not support
such a move, there can be difficulties in
controlling the situation. Therefore, they
should co-operate with the Government so
that it may combat the terrorist forces

effectively.

In the society, all peace-loving people
from all walks of life, belonging i0 any
party, want that there should be peace in
fhe country and that the infegrity of the
country should be maintained. For this,
the entire public is ready to support the
Government. 1 submit that the Govern-
ment need not make any delay in taking
severe action again‘t the forces of terrorism
which want to destroy the country. Rather,
Government should march forward with
determination. [ am fully confident that
this will be done.

Another thing I want to say is that
the main objective of the Seventh Five
Year Plan is to lift the people living below
the poverty line and to remove unemploy-
ment, We need not stop from achieying
these objectives whatever difficulties may
eome in our way. We should march for-
ward. We have to achieve the annual
targots fixed in the Seventh Plan in the
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matter of mobilising resources, We shonld
g0 all out to achieve these objectives and
for this if we have to levy certain taxes, we
should do that. The people are ready to
pay taxes in case the same is spent on
their welfare and for the progress of the
country,

A lot of work has been done in the
Sixth Plan to lift the poor above the
poverty line. Also, many schemes were
started in the Sixth Plan for giving relief
to small and marginal farmers. But those
schemes did not bring much benefit. The
result is that in spite of thousands of
crores of rupees having been spent in the
Sixth Plan, the poor has not been able
to come above the poverty line, He is in
the same position. The reason is that the
money that has been spent has not reached
the persons for whom it was intended.
There is somewhere some leak on the way.
Therefore, unless you check this leak it is
not going to be of any use to provide
funds in the Plan. It is so because in the
administration, there is dearth of commi-
tted people. There number is reducing,
The same is happening in the political
parties, Every party is in the same
position. I have gone to villages and seen
there that even in those States where there
are Opposition Governments, there also
the work is not going on smoothly,
Political workers are not committed
because of which the people concerned are
not being benefited. Moreover they are
unable to create public opinion against this
evil. If our society lacks such committed
workers it will become difficult to work
and there will be hindrance in taking the
country forward. Our Prime Mibister had
said the same thing during the Congress
Centenary celebrations very clearly. He
also threw light on the political conditions
prevailing in the country. He has set
certain objectives before his Party to
remove these shortcomings. Merely setting
the objectives will not do. These will have
to be jmplemeted. It will be possible
when we encourage those people who are
committed, whether they are in the party
or elsewhere. Unless we do this, the
conditions in the villages will remain
deplorable.

In the constituency I come from, the
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condition of the farmers, labourers and the
weavers is very bad. Why is it so that
though we have a textile policy, weavers
are not getling work? Earlier, the condi-
tion of a weaver was better than that of
an agricultural labourer but today the
position is the weavers’ condition is be-
coming worse than that of the agricul-
tural labourer. Earlier people used to g0
to Bombay for their livelihood. Now
from there also they are being thrown out.
Where should they go? It is not only in
my constituency that weavers do not get
work. The same situation prevails in
sin other States also, Today, the situation
is such that althongh husband and wife
both work yet they are unable to earn
thore than Rs. 10 to Rs. 11. Leave aside
me Master-weaver, even the ordinary weaver
is not able to work. The Central Govern-
ment has directed that the work relating to
weaving of cloth should be given to the
ordinary weavers under Janta Vastra
gchme. Where is it being done? This
commitment is not being fulfilled.

Even in Andhra Pradesh, Master-
weavers were not provided with work and
during last year, cloth was imported from
other States. In this way, people there
will not get work.

Just now, one of my elderly friends has
gaid that we should bring down our
administrative expenditure. I, therefore,
want to say that the responsibility has
fallen on the young Ministers working with
the Prime Mianister. The expenditure has
got to be reduced as there is no way out.
People are with you. You may levy what-
gver taxes you want, but you should plug
the feak. The money should be used for
removal of poverty. Unless we reduce the
administrative expenditure of Governmtfnt,
we shall not be able to achieve the objec-
tives of the Seventh Plan.

[English]

SHRIMATI D.K. BHANDARI
(Sikkim) : While speaking on the Motion
of Thanks on the President’s Address, I
would like to focus the attention of the
House on the problem that are faced by
the State of Sikkim, the yongest State of
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the country. Though Sikkim had become
a full-fledged State ten years back, on
26th April 1975, yet it needs much more
care and attention than is at present being
given to it, to enable it to march™hand in
hand with the rest of the country.

1 take this opportunity to thank the
bon. Prime Minister and his Government
for the generous Central assistance given
to Sikkim. At the same time, I would
like to humbly request the Central Govern-
ment that since we missed the benefit of
previous planned development, the State
should come under special category to
make good the progress lost. At the same
time, we have certain burning problems
about which we bave already represented
to the hon. Prime Minister, and other
Central Mipister. I hope and fitmly be-
lieve that these problems will be solved at
the earliest, and this will help the people
of Sikkim to be brought at a rapid pace
to the mainstream of national life.

Sikkim is esseptially an agriculture-
based State, and the emphasis on its
development has to be given on improve-
ment of rural infrastructure which has to
cover not only agriculture, horticulture;
animal husbandry, minor irrigation, but
also in the construction of rural roads,
primary schoOls, widening °f health cover
and water suppiy schemes. Agriculture
being the mainstay of local economy with
86% of the total population depending on
it for living, there is considerable potential
in Sikkim for increasing the production of
particularly paddy, maize, wheat and other
seasonal crops by increased use of techno-
logy and hy adoption of scientific methods.
Making use of its unique micro-climate
should be given special emphasis. Its
potential for development of horticulture,
production of quality flower and vegetable
seeds besides plantation crops like big
cardamom, medicinal herbs seed potato etc.
should be exploited.

13.55 hrs.

[SHRI VAKKOM PURUSHOTHAMAN
in the Chair]

These high value low volume agricul:
ture products would also generate an
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economic growth. The various soil
conservation schemes undergoing in the
State should come as 100 per cent central
assistance and pot as 50 per cent loans for
obvious reasons that a good land use
benefit the entire region and not the State
alone.

The whole State of Sikkim has been
declared industrially backward—The pro-
cess of planning and economic develop-
ment having beea initially initiated only
recently, under the circumstances the
Centre should encourage industrial entr.e-
preneurs for setting up industries in
Sikkim. The industrialists are rejuctant to
set up any induastey in Sikkim because of
its geozraphical constraiats being far away
from the railway station and non-availabili-
ty of raw-materials. About 80,000 students
are studying in different schools and
colleges who would demand employment
after completion of their studies. In case
the entreprencurs do not get any incentive,
how can the industrial growth be made
possible in the State?

The State is endowed with abundant
hydroelectric power potential with main
rivers Teesta and Pongit flowing across the
State encouraging a large number of
streams. A tentative survey had earlier
revealed that though the State has a hydel
potential of more than 8000 MW during
monsoon and 3000 daring lean season but
no major effort has been made to exploit
this vast resource. At the end of the 7th
Plan, the installed capacity m1y become
merely 20.55 MW, The State is making
considerable use of resources from R.E.C.
duly inbuilt in the plan allocation. Since
for some time there is very little scope to
generate viable economy in rural areas, the
State should not be burdened with so much
of loan component.

Being located in the interior Hima-
layas, Sikkim is totally dependent on road
transportation. There are no rail and air
services in the State although it is likely
that Gangtok may be put on the air map
in early part of the 7th Plaa period.
Though the 114 kms Highway from Sili-
guri to Gangtok is reasonably well
maintained there are number of landslide
20008, which need betfer and expeditions
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attestion than at present. I would like to
draw the attention of the House that a
single point at Likhubhir near Teesta in
West Bengal is disrupting the communica-
tion to Gangtok every monsoon since three
years. This has played havoc in the
economy and development of the State
by way of enhanced transportation cost.

In the field of telecommunication today
it is eas’er to coatact Delhi than our own
district headquarters and sub-divisions. In
view of constant road breaches it is diffi-
cult to maintain the overhead telephone
lines. There i8 an urgent need to do
away with the present far from desired
system and switch over to microwave and
other advanced technology so that at least
the district heaaquarters are served by
microwave links, ’

The current radio and T.V, fucilities
are rather restricted. Today greater
parts of Sikkim are covered by Bangladesh
T.V.

14,00 prs,

There is an urgent need for greater
coverages by Doordarshan by going in for
district reception sets and other allied
technologies.

The State is endowed with unrivalled
scenic beauty in the country. Tts rich
flora and fauna, mountainpeaks, rivers
and glaciers, hot springs, age-old moneste-
ries, traditions and culture has great
potential for cultural, leisure, pilgrimage,
nature and adventure tourism. The present
restrictions on the movement of tourists in
the State have greatly dampened the
tourism and development in the State. It
would do good for the Centre to make an
in-depth study and the current restrictions
may be removed, and adopt a more ratio-
nal and logical procedure. We see the
reason as to why places like Tasangon etc.
could not be opened for domestic package
groups and also Penayastre and Gangtok
for foreign group tourists on the same lines
as Ladakh and Darjeeling.

We weilcome the Centre’s decision to
take tourism as one of the means to
generate exchange of payment and in this
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context and also in the context of over-
growing unemployment in the State
Tourism Development needs priority,

We apyreciate the Government’s con-
cern for communal harmopy and national
integration, I take this opportunity to
inform the House that Sikkim is a unique
peaceful State where people live in commu-
nal harmony and believe in natiopal inte-
gration. A few d'sgruntled anti-social
elements recently went to the extent of
going to a foreign country and contacting
some fore’gn Embassies seeking fihancial
help. They were firmly dealt with by the
State Government.

Before concluding, I would like to
congratulate the Government for the
Punjab and Assam accords.

[ Translation]

SHRI RAMSWAROOP RAM (Gaya):
Mr. Chairman, Sir, I rise to support the
Motion of Thanks moved by Shri Faleiro
on the President’s Address, I coogratulate
the Hon. Prime Minister for the achieve-
ments of our Government during the last

year.

In the President’s Address, two points
have been specially highlighted. He has
tried to acquaint the people of the country
about the fissiparous tendencies and com-
munal forces existing in the country and
secondly, he has highlighted the program-
mes meant for the welfare of the poor. I

am observing -the situation prevailing in the _

country. We are not the threshold of
the 21st century. On .this, a booklet has
been written by Shri N.K, Palkhiwala in

which he has stated :

[English]

““The first and the foremost of the
seven pillars is a sense of national
identity. We have not found it even
after 38 years of independence. We
have millions of Bengalis, millions of
Maharashtrians, millions of Tamils—
but very few Indians. Parochial 1dyal-
ties and communal fanaticim ‘did thie
order of the dGay. They &re dsure
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ptescription for national disintegras
tion.”’

[ Translaiion]

Even after 38 years of independence,
we have not been able to dev-lop in ours
selves a sense of national identity so that
we may feel we are Indians. Regional forces
on the basis of their language would call
themselves Bengalis and not Irdians: You
g0 to Madras. You will see that the people
there would not call themselves; Indians;
they will identify themselves as Tamilians.
That is why I want to say that even after
38 years of independence, we have not been
able to inculcate a feeling in ourselves
that we are Indians and that, our religious
beliefs and language are matters which are
of our private concein, not national. That
is why you are seeing that danger to India
is not from China or Pakistan; it is from
Indians themselves.’ The reason is the
same that we have not been able to deve-
lop a feeling that from Kanyakumari to
Kashmir and from Bengal to Punjab we
are all Indians, This is the reason that
fiSsiparous tendencies are fa:t increasing,
I would like to request througb you that
every citizen,—whatever language he may
be speaking, whatever religion he may be
believing in—when there is question of
mainstream of the nation, Should stand as
one and as an Indian. Only then we shall
be able to fulfil our dream of taking the
country forward.

I had hoped that in ths President’s
Address, land reforms will be referied to.
We have enacted land reform laws, Urbag
Ceiling Act but those have been locked
in the almiraks. The Urban Cei'ing Act
is not being enforced. I want to submit
that we talk of poverty alleviation and
our Prime Minister and we have dream of
making a new India but the qQuestion of
land is such an important question that if
the land is not distributed properly, then I
think our dream of land reform, provids
land to the poor will not pe fulfilled,
Unfortunately the position today is that
the people who are interested in agricnlg-
ure have no land and the people who are
not interested in farming, possess a lot of
land. The 11-point Programme regarding
land reforms announced in 1972 cuvisagéy
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among other things, distribution of land
but we observed that the President’s Add-
ress failed to make a mention of these
things. I hope that when Hon. Prime
Minister will speak on the Motion of
Thanks, he will certainly highlight these
points. The Congress ruled States have
been monitoring the land reform targets of
1985 but the non-Congress ruled States
are indifferent to it. I would cite the ex-
ample of Andhra Pradesh. The target for
distribution af surplus land among the
poor was 24,000 acres but only 5,784
acres of land was distributed, The same
is true of Karnataka, The Janta Party in
the State boasts of progressive party when
it is born outof reactionary forces? The
target of land distridution in Karnataka
for 1985-86 was 25,000 acres but on'y-56
acres of land was distributed. Great in-
justice is being done to the poor. The left-
front Government in West Bengal raise the
slogan of equal distribution of wealth and
land but the picture there is gloomy and
dark. The target of land distribution in
the State was 20,000 acres but just 6,000
acres were distributed. One can raise
slogans there but cannot achieve the ob-

jectives.

SHRI GIRDHARI LAL VYAS : That
also, they have distributed amqng themsel-

ves.

SHRI RAMSWAROOP RAM : They
cannot achieve the objectives because their
intentions are not good. They want to
run the country in the name of casteism.
language and parochialism. It has been
observed that whenever anybody tries to
run the country with bad intentions, the
people whether they are agriculturists,
employees or teachers have fought against
such forces unitedly and forced such ele-
ments to follow the principles of Mahatma
Gandbi. Keeping this in view, our Young
Prime Minister bas lanched a crusade for
economic emancipation. Mr, Chairman,
Sir, 1 was submitting that land reforms
and Urban land ceiling are both very im-
portant issues. I would request the Hon.
Prime Minister thati he should clarify the
stand on land reforms and Urban Ceiling
g0 that each landiess poor, Harija‘n, Giri-
jan and the people living in hilly arcas
acc gble to get at least one acre of land.
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Besides, I would request that the urban
land ceiling laws should be implemented
effectively. This would be a big leap for-
ward.

My second submission is regard ing
employment. In every village, on an ave-
rage 50 to 60 young men, whether B.As
M.As are unemployed. An idle man’s
brain is a devil’s workshop goes the saying
and he can do anything. Unemployment
has become a national problem. Without
being trapped in the statistical maze, I -
would like to submit that at least one
person is unemployed in each of the 14
crore families in the country. Until this
is seriously considered, the discussion in
the House and sending directives will not
lead anywhere. 1 agree that the solution
to the problem is no easy task. I would
like to submit that a class has been created
in the country which has ‘monopolized
agriculture, intellect, resources and busi-
ness. One person monopolizes business
as well as agriculture. Our economy de-
pends on 90 per cent people living in vi-
llages but even then injustice is meted out
to them. The programme of the Congress
Party is one man—one job. The person
who is dependent on agriculture should
be engaged in agriculture and the person
who is in service should be provided emp-
loyment. If one person is ¢mgaged in
agricultre as well as industry, it would
create grave danger to society, The pri-
nciple of one man—one job should be
effectively implemented. I would like to
draw your attention to one thing more......
(Interruptions)

I would like to say a few words about
the plight of Harijans. We often come
across incidents of violence and killings in
Bihar. We have faised this issue many
times in this august House and have discu-
ssed it in detail but unfortunately we have
not been able to diagnose it well. The
cure to the disease lies somewhere clse.
Ther: is polarisation in police administra.
tion and it is based on Casteism. When-
ever the issue of minimum Wwages is raised
by a poor man, his voice is throttled and
atrocities are perpetrated on him. Shrj
Ghafoor Sahib had assured the poor in the
country that he would be provided with
land, mipimym wages and houses bt gp.
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fortunately when the poor man goes to the
Collector with the petition for house, land
or document for the possession of land, he
comes face to face with the same feudali-
stic system exploiting him for ages and he
is arrested on the charge of being a naxalite
and sent to jail. Armies in the name of
Caste viz, Bhoomi Sena burn and plunder
the jhugies of the poor and when they
complain to the police about it, the police
arrest them on charges of being naxalite.
Justice is not being done to themn I
would, thercfore, request the Government
to look~into the matter particularly in
Jahanabad and other ateas of Patna where
atrocities are being perpetrated so that the
poor get some relief. The Government
should look into as to how many innocent
people are locked up in jails.

- Yesterday, Syed Shahabuddin was spea-
king and personally 1 treat him as my
elder brother (Interruptions) but he was—
as the saing goes in Bihar — casting pearls
before swine. He was not recoguising the
achievements of the Government because
he has closed his eyes to the truth, I
would like to ask him whether the reduce
tion in the percentage of people living
below the poverty line from 49 to 37is
not an achicvement of the Government ?
I am running short of time otherwise I
would have replied to each and every point
rajsed by him.  The Opposition will
have to change its attitue in this respect.

With these words, I support the Motion
of Thanks ob the President’s Address.

PROF. NIRMALA KUMARI SHAK-
TAWAT (Cbittorgarh) : Mr. Speaker,
Sir, I support the Motion of thanks on
the President’s Address. Sir, this flnancial
year bas passed through a pumber of vici-
ssitudes. We had before us the probleme
of Pupjab, Assam, Gujarat but the Govern-
ment of our Party solved all these prob-
lems rising above the party politics. I
would like to say that the opposition
parties are resorting to strike instead of
offering constructive suggrstions. Some-
times they exhort to observe Bharat Bandh
and sometimes Delhi Bandk. These strikes
and bandhs will not do any good to the
country. The people suffer a lot due to ’
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tbis- and the production capacity goes down.
Besides this, there is increase in the infla-
tio_nary trends and as a result thereof the
prices go up. Tody, our Government is
cre(!ited -with a number of achievements.
Rajivji bas got a massive mandate which
he has .accepted as a challenge. He is
concerned with the upliftment of backward
and poor people. It has been the policy
of our party to work for the alleviation of
p?verty and we have made efforts in this
direction since the time of Pandit Nebru
and Shrimati Gandhi. Shri Rajivii is trying
to take the country forward with the help
of science and technology. In the field
of atomic power, which has been our impor-
tant fichievement, we have achieved self-
sufficiency. We have commissioned fast-
breeder reactor at Dhruva in Moharashtra
and Kalapakkam in Tamil Nadu. It is
totally based on our indigenous technology.
A number of countrics doubted whether
weare making atomic bomb. We proved
our intention by inviting Geueral Zia at its
inauguration Ceremony and emphasising
that we are using it for peaceful purposes
and in future also we shall use it for the
same, Our country is a member of Non-
aligned Movement. In that also, our
Pt.ime Minister has left an indelible impre-
sgnon and has proved that he has the capa-
city to shoulder the responsibiiity cast on
him after Pandit Nehru and Shrimati Indira
Gandhi. There are a number of problem
pa'rticu]arly pertaining to casteism, region-
alism and financial position befar the coun-
try baving a population of 70 crores of
people. Rajivji has gone into al] these
problems. He even visited the huts of the
Poor people to have first band knowledge
about their problems. We will have to
make sacrifices for the development we
want to make. We have to maintain our
goodwill in the internationai market. The
poorest of the poor has bigh hopes for the
Seventh Five Year Plan for development.
We shall have to mobilise resources for it.
We have distributed rice and wheat to the
poor people on subsidy, Programmes like
IRDP, NREP and 20 point programme
bave metamorphosed the villages, We
cannot remove poverty and unemployment,
which are our main problems, by slogans
an.d strikes. We shall have to do some-
thing concrete for it. We will bave to
give importance to the dignity of labour
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and morality as well, You can take the
example of Japan which has made specta-
cular progress by virtue of honesty and
discipline. Our country will have to fol-
low Japan for which Rajiv is determined.
There are 36 per cent of people living
below poverty line in our country. We
shall have to bring it down to ten per cent
by the end of this century. We are mak-
ing efforts in this direction. I would like
to say that although we have achieved
self-sefficiency in the matter of foodgrains
but we are somewhat lagging behind in the
production of oilseeds and pulses. Today,
we have to earn foregin exchange worth
Rs. 1300 crores for edible oils. I would
suggest that we should do something in
this respect and give instructions particu-
larly to the State Governments.

Sir, if we cast a glance on the func-
tioninz of undertakings in the public sec-
tor, we will find that majority of them are
in the red. It was envisaged at thetime
of independence that we would make
economic progress through public under-
takings and bring about socialim in the
country. It was decided that more and
more public undertakings would be esta-
blished. As a result of that decision; a
total of 172 public undertakings are in
existence in the country and capital worth
Rs. 36,118 crores has been invested in
them. Barring four units out of them i.e.
ONGC, OIL INDIA, INDIAN OIL and
STC, the remaining units have been in the
red constantly. We had expected that in
the current financial year, we would earn
Rs. 6,753 crores from these public under-
takings but this year we have earned only
Rs. 4835 crores from them. The way the
public undertakings are running in loss, we
doubt whether in the Seventh Five Year
Plan we would be able to earn Rs. 180
thousand crores from these undertakings or
not as we have envisaged. So it is my
suggestiou that the public undertakings
will have to be pressurised to become
result-oriented, We should see that only
those persons are appointed as administra-
tors in these undertakings who have pro-
fessional proficiency. If you will find
that more strnkes take place in the public
pndertakings in  comparison with the
private scctor. We should deal very
strictly with strikes and labour indiscipline
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in public sector companies. The public
sector undertakings have to suffer losses
due to these factors. Besides, the respon-
sibility cast on the private sector cannot
be underestimated. In the previous Bud-
get, you,had delicensed 25 industries, Now
it becomes the duty of these industries not
to allow themselves to become sick., If
they declare themselves sick then the
Government will have to take them over.
In such a sitvation, the public undertak-
ings will suffer further losses.

There is need to slash non-plan ex-
penditure. This expenditure is too much.
There is over-staffing, and new appoint-
ments are still made because of nepotism.
This should be checked and it must be
ensured that there should be no over-sta-
fing.

I would like to express my thanks to
you for curbing the tendency of resorting
to overdraft by the States. Sir, India is a
country of villages and there are 5 lakhs
villages. We will have to develop them.
We can dovelop these villages only by
developing agriculture sector. The lack of
irrigation facilities and shortage of power
are the biggest hurdles. We have been
able to bring only 25 per cent land under
irrigation and by the end of this century
about 40 percent land will be brought
under irrigation. Even then 60 per cent
land will remain without irrigation facility,
I would, therefore, like to suggest that
our scientists should pay attention towards
this problem so as to bring more land
under irrigation. Sir, Rajasthan is in the
grip of severe famine due to the absence
of apy irrigation facility. As many as 26
districts out of 27 are facing drought.
There is no drinking water available for
the people in those areas, So from the
Rajasthan canal... I have to speak a little
more. Kindly give mé five minutes more.
If the “‘Indira Gandhi Canal”’, which has
been constructed in the memory of Shri-
mati Indira Gandhi, does not get adequate
water from Ravi and Beas rivers as per the
agreement of 1955, then it will be &8 great
injustice to the peace-loving people of the
parched land of Rajasthan,

[English]
MR. CHAIRMAN : Please conclude,
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Theae are so many other persons to
speak.

[ Translation]

PROF. NIRMALA KUMARI SHAK-
TAWAT : Sir, in our State, 100 per
cent power cut is being effected in the
industries.  Although the power cut is
prevalent in all the States but it is some-
what more in Rajasthan. Not only the
judustries are suffering power cut but the
farmers also do not get power for more
than 4 to 5 hours. So the Government
should give sanction to power project of
our State without further delay. It is good
that sanction has been granted for the
atomic plant but special provision for other
projects should also be made so that the
shortage of power is removed. Sir, a
proposal for a thermal power plant to be
located at my constituency Chittorgarh in
joint sector has been sent to the Centre for
approval. I would request that it should
be sanctioned immediately......Inter-
ruptions) ..

[English]

MR. CHAIRMAN : Please conclude.
How canI allow you ? No, No.

[ Translation]

PROF. NIRMALA KUMARI SHAK-
TAWAT : Sir, I shall conclude within 1
or 2 minutes. Among the problems con-
cerning Rajasthan, the problem of availa-
bility of water from Ravi-Beas rivers needs
immediate solution. Zinc is available in
abundance in our State. You have acce-
pted in principle that special provision
will be made for its utilisation. It will
generate employment opportunities and
more foreign exchange will be earned.
The Government should grant it immediate
sanction....(Interruptions)

[English]

Please conclude.
You can

MR. CHAIRMAN :
I have given you enough time.
again discuss in the next Budget.
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[ Translation]

PROF. NIRMALA KUMARI SHAK-
TAWAT : I would like to say that if our
Opposition Memters give vp criticism of
the Government policies and adopt const.
ructive attitude, then the country will
enter 21st century as a developed nation.

[English]

PROF. SAIFUDDIN SOZ (Baramulla) :
Sir, I am not rai:ing any question regard.
ing quorum today. But Hon. Ministers
should convey to the hon, Prime Minister
what I am going to convey to the Governe.
ment,

Shri Eduvardo Faleiro has moved a
motion....

MR. CHAIRMAN : [ request you
also to be very careful about the time.

PROF. SAIFUDDIN SOZ : I will
be very brief. Shri Eduardo Faleiro has
moved a Motion of thanks on the Presi-
dent’s Address. I do not want to take
up cudgels. 1 have areas of agreement
with Shri Eduardo Faleiro and other hon.
Members from the Treasury Benches. 1
cannot say that nothing has been achieved
in this country and since Shri Eduardo
Faleiro has initiated the debate 1, first of
all, agree with him in many respects. For
instance, it is a fact that foodgrains pro-
duction in this country has increased from
15.8 million tonnes in 1950-51 to 146
million tonnes. It is a fact that irrigation
facilities have increased since 1951 three-
fold. Agreed. In the generation of elec.
tricity a kind of revolution has taken
place although most of the water is flow
ing down many States wastefully. Your
rural development schemes, IRDP and
NREP, are landable schemes although
there is a lot of corruption and leakages,
I say, a lot of progress has been made in
this country. There is no dispute. I do
not disagree. Now Mr. Faleiro had started
the discussion and he is not here today,
But others have taken the thread and they
have been extending support to that
motion. But my disagreement is there
which should be appreciated.
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I have to be very brief because I do
not want to repeat what others have said.
I want to remind Mr. Faleiro and Mr.
Zainul Basher who seconded the motion
and all other hon. Members from the
Treasury Benches who supported it that
the recent hike in prices bas sent a great
cbunk of the population below the poverty
line, Our Finance Minister is hard.work-
ing. I know it. But I do not suppose
that calm thinking has gone into the

matter. I wanted to raise a question with
Mr. V.P. Singb when he was here. I have
been a teacher of economics. I have

been a student of economics and 1 contie
nue to be so. I have prepared a budget
for a family baving Rs 500 a month with
three children, Earlier they said ‘Have
three childrea’. Now they say ‘Have two
children’. And tomorrow they may say when
"Have one child’. But the point is that when
they said ‘Have three children,, that
became the size of the normal family. Now
for a five member family with an income
of Rs, 500 is, in poverty. Estimate is
that that family has gone bclow the peverty
line. Here you say that you are going to
do many things for the poor people of this
country. But here is this savage price hike
which you have not reduced substantially.
You have enough time now because the
Budget is coming tomorrow. You must
act and it is the respouosibility of the Trea-
sury Benches. The savage hike in
prices of cooking gas diesel, petrol and
the hike in transportation charges; the
hike 1n the prices of rice and wheat bas
crippled poor people. These are articles of
mass consumption and you do not have any
survey and it is necessary for the Govern-
ment to have a fresh survey and say what
percentage of the population is below the
poverty lie. It is vaguely said ,that 50 7§
or 51% of the population i3 below the
proverty line. My hunch is that it will
pe much more. But let us say that it was
50% but the recent hike has shattered the
budsget of the lower middle class, not to
speak of the poor people. It has shatterd
their family dudgets and you have no time
to bother and think aboutit. You did
pot have a calm and close consultation
and duscussion. The Prime Mtnister may
be right 1n his assertion and I have no
anxiety on that score because 1 do not
Joubt the intentions of the Prime Minister
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and I do not doubt the intentions of the
Government. But on the recent price
hike, I feel, you have not had close consul-
tations and it was an ad koc decision
apart from the fact that it was an affront
to the dignity of the Parliament, It has
crippled the purchasing power of the
poorer masses of India.

Now other points. I have promised
that I will not delve deeper. The President
in his Address which I did not have the
privilege of listening myself because we
had boycotted the Address but I read his
Address very carefully, has expressed so
much concern about communalism. When 1
discuss communalism today, I will not
discuss Ayodhya because that will be risky
and I do not want to support any kind of
parochialism. But I want to raise a question.
If you are sincere in checking communalism,
then you have a fair chance to control
Ghulam Mohd. Shah of Jammu and Kash-
mir State. **It was Chief Minister,
Ghulam Mohd. Shah who in order to get
me defeated released the Jamaat-e-Islami
ieader who had challenged Jammu & Kash.
mir State’s accsssion to India he was im-
prisoned by Dr. Farook Abdullah earlier
because he had been given option.

““either accept accession to India finally
and irrevocably or accept the consquences
underlaw.”” 'n order to defeat me in
Baramulla constituency he, Ghulam Moha-
mmad Shah released him and issued orders
from a public platform. Somebody made
a drama that Mr. Syed Ali Geelani is
behind the bars. Ours is a democratic
caountry, So Geelani should be released.
The Chief Minister during an election
campaign gets up and orders release of
Syed Ali Geelani. He had no authority to
order release as he was not a magistrate,
Then in his first major speeches at Bara-
mulla, Sopore, Handwara and Kupwara
Syed Geelani challenges the accession of
the State to India, The Governor Shri
Jagmohan wrote to the Centre at that time
and there was a persistent demand from the
Home Minister and thereafter Mr. Shah
responded and Mr. Geelani was imprisoned
again, I am not his enemy. He may be
doing things out of conviction bat the fault

—

**Not recorded.
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is that of G.M. Shah. But I raise a
question. It is Ghulam Mohammad Shah
who encouraged the Jamait-i-Islami in
Kashmir. It is Mr., Ghulam Mohammad
Shah supported by Mr. D.D. Thakur who
encouraged Shiv Sena in Jammu; the Shiv
Sena in Maharashtra has travelled all the
distance to Punjab, Haryana. It has
reached Jammu. It has become a power-
ful organisation to create mischief. @What
is the use of our President talking about
communalism if the Govt. does not take
notice of what G.M. Shah is doing. Mr.
Shah constructed a mosque in the Secre-
tariat last year at Srinagar.

1 went to the Governor Shri Jagmohan
and told him that Secretariat is supposed to
be a secular Institution; you cannot have a
mosque or temple there; you cannot have
Gurdwara there because it will have
repercussions in Jammu. And what I told
Governor at that time, that happened
eatly this year; when the Darbar moved to
Jammu, the Hindu employees came for-
ward and they constructed a temple there in
the Jammu and Kashmir Secretariat has be-
come Akhara of communal politics and you
are witnessing this scene helplessly. We
must respond to the situation in J & K
and control the growth of communalism in
a State where Mahatma Gandhi had se¢en
the ray of hopein 1947, 48. It was
Gandhiji’s statement that “in the darkness,
I see a ray of light and a ray of hope only
in Kashmir. It was Kashmir where Sheik
Abdullah had made great sacrifice to
uphold the principle of secularism’’,
Sir,Jt is not safe to run that State thro-
ugh Mr. Shah is the head of the
Government. Mr.
parochial over has no idea of secular polity

of India. Recently there was a very heavy
snowfall and his Ministers went to Srinagar.
They went to the Guest House and they
said that everything was all-right. Govern-
ment of India was perturbed. I went to
the Home Minister and presented 2 memo-
randum and told him that they are suppre-
ssing the facts because it will mean some
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law and order situation for them. They
are afraid of the people; they do not want
to go to people. Then on my memoran-
dum, the Home Minister alerted the Agri-
culture Ministry and it is the Government
of India that alerted the State Government
to ask for relief. Sir, this is something
very important, They do not ask for
relief. It i3 the Government of India
telling them ‘‘why did they not ask for
trelief.””> Now relief is being asked to the
une of Rs. 18 crores. This amount can-
not go to those corrupt people who are
running corrupt Government. It is this
morning through a statement under rule
377, that I request=d the Government to
distribute that relief directly or through a
reliable machinery.

There is another thing. In the
President’s Address to which I draw
youra ttention. Mr. Chairman (Shri Vakkom
Purushothaman) : Pleose conclude. Prof.
Saifuddin Soz : Now, Sir, I say that this
relief should be distributed by the Govern-
ment of India. You must have already heard

certain things about J & K Govt. You
may not have heard very interestingstories
about corruption in the State of Jammu and
Kashmir. We had some grievances about
Mr. Bajan Lal and other people. But Mr.
Shah has surpassed everybody. Recently—
it has never happened in this country—in &
Cabinet meeting the Chief Minister asks the
Agriculture Minister, ‘““Why don’t you give
account for Rs. 6 lakhs?’* and he tells the
Chief Minister, “Why don’t you give
account for Rs. 28 lakhs?”’. This has
appeared in the Hindustan Times and tkte
Times of Indfa and other papers. That
Government canpot be trusted; that

Government has to be removed which is so
corrupt...

PROF. N.G. RANGA (Guntur) : Are

we to talk here now what bappened in the
State Cabinet?

PROF. SAIFUDDIN SOZ : I am telling

the House what is happening in the coun-
try.

MR. CHAIRMAN : How do you know
what happened in the Cabinet?
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PROF. SATFUDDIN SOZ : It has come
in the press and it is a fact.

MR. CHAIRMAN : Please conclude.

PROF. SAIFUDDIN SOZ : I strongly
plead through you, Sir, that Government,
the so-called Government, which does not
represent the people, must be dismissed,
Governor’s rule must be imposed for a
short term and elections should be held.

The last point is the new Education
Policy, 1 have decided not to ecomment
on all the points raiied by the President in
his Address...

MR. CHAIRMAN : You do not have
the time also,

PROF. SAIFUDDIN SOZ : But this is

a very vital point, I would like to say a
few words about the new Education Policy.
The Prime Minister wanted a new Educa-
tion Policy in the interest of the nation

because we have been continuing with the
Macaulay’s policy and outmoded policy pro-
ducing babus and a lot of unemployment in
the country. The thing is that discussions
have not taken place in the right direction.

First of all, there is no priority for uni-

versalisation of education. You had a

Constitutional commitment that by 1960

we would have universalisation of educa-

tion. But you have not done itby 1986, and

there is also no promise that you will do

it even by the close of the century because

68 per cent is the drop-out rate and 54

per cent is the enrolment; although the

Ministry 1s cooking the figures in the

Ministry and I feel that the Ministry is no

substitute for educationists put together.

The point is that there has been Do

meaningt.l discussion. The enrolment is

faulty and the drop-out rate is 68 per cent.

There is also the World Bank’s warning to

India which has been accepted to be true

by experts. You must have seen the

Yojuna. Your burcaucrats wanted to fire

Mr. Tukral for speaking the truth, Aand

here is Mr. Bhargava who finds correct, the

World Bank warning to India that by the

close of the century, we will have 50 per

cent of the world’s illiterates. You will

enter the Twenty-first Century with 50 per

“ goqt of e world’s illiterates, The Minise
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ter had promised me in the Consultative
Committee that he would talk to me. I
have no grudge against the bureaucrats
sitting in the Ministry. But it seems that
it amounts to defrauding the Congress
Party which want reform (as it says) it
amountsto defrauding tbe ruling Prime
Minister who waats reform will not know
these facts unless the Education Policy it
considered and debated by all the educa
tionists worth their salt. They must giv
their calm consideration and then: thi
Policy shculd be adopted.

The Minister has given us the net
proposal of Model Schools. That will nc
bricg about any reform in education. Th:
will take away Rs. 1500 crores, where:
our educationists want only Rs. 800 cror:
to reform education from Class I to Cla
X1 in the country. In government schoc
there are 97 per cent of the student pop
lation, and in the private schools and pu
lic schools we have only three per cent.
at all we are moving towards the social
tic pattern of society and if the Minister
right when he says that they want to bri
domocracy in education, they want to bri
equity in education, then he must t;
care of the 97 per cent of the stud
population who go to Government schot
The government schools are in disarry.
government schools there is no appara:
no science kit, no black-boards and so
times there are no teachers also. And
take care of only three per cent of
student population. Thatis why, I t
already made a strong plea for the al

tion of the private schools and pt
schools.

MR. CHAIRMAN : The Prime Min
will be addressing the House at 5.00
I request all the hon; Members ta be
brief. There are many Members, in
ing opposition leaders who have to s
Please be very brief.

Shri Bipio Pal Das.

SHRI BIPIN PAL DAS (Tezpur) :
Chairman Sir, this is not the first tims
speaking in this. House. But as a Me
of this House, I would like to poin
to you this is my maiden specch,
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I first refer to two accorls signed by
the Prime Minister last year—the Punjab
accord and the Assam accord. By signing
these two accords the Prime Minister had
not only kept his promise; but also placed
the national interest above the party
interest. This only shows the high level
of statesmanship of the Prime Minister and
his quality of leadership. He was prepared
to sacrifice his today for the nation’s
tomorrow.

Short sighted people who live only in
the present will never understand or appre-
ciate or foresee the future. Many pandits
had forecast the extinct of the Congress
Party several times in the past. But
history has recorded their names as fools —
I am sorry to use this word—and they be
so in future also.

By signing the Assam accord—] am
not referring to the Punjab accord because
1 don’t know much about the situation
there—and by holding electiors, the
Prime Minister has brought peace and
change in the political climate in the
State. The Assam accord has not done
injustice to any section of the people. It
is a balanced document and nobody can
have legitimate ground for any kind of
grievance.

The essence of the Assam accord is
that for all practical purposes 1971 has
become the real and the effective cut off
year. This is exactly what Mis.
suggested in 1980, All national parties
jupported it and the Congress has stood by
it all along.

The first notable feature of the recent
Jecember elections was that a very large
"rercentage of turned people up at the poll-
ag booths and this was unprecedanted in the
iistory of Assam elections. In my opinion

! was a good and healthy sign. I bope
aat the people of Assam have realised that
allot 10 a democratic system is a more
owerful weapon than the bullet. Another
guaificant feature is that a completely new

eneration has come up to take over the

uns of adounistration. It is also a good
g for the future of tae State. Ii dogs not
atter to which party they bsiong.
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AGP is of course a regional party, in
the sense that they have no All India
affiliation, The Chief Minister himself
bas said that AGP is a regional party with
a national outlook. But whatever AGP
may say or may not say, I am concerned
only with the people and I know one thing
and that 1 have seen during th: election
campaiga that the people who voted for
AGP were a part and parcel of the national
mainstream.  Parochialism, chauvinism,
secessionism are alien words so far as the
people are concerned, except some extre-
mist elements, the kind of which sre there
everywhere in the country. But the masses
have all along been nationalists in their out-
look which can be easily established from
Assam’s history, culture and traditions.
Our Janguage is Indian, our culture is
Indian, our religions are Indian and our
traditions are Indian. The masses are
deeply cmbedded in this background from
which they cannot be uprooted.

The people of Assam participated and
made great sacrifices not only in the free-
dom struggle led by Gandhiji but also in
the first war of [ndependence of 1857.
The time the people only fought and stru-
geled for a cause and through the elections
they have cashed politically what they in-
vested during the struggle—the single objece.
tive was to capture power to show that
they cannot be ignored or slighted. They
have achieved that objective. So, nobody
should mis-interpret the results of the
last elections. Everybody should under-
stand it very very clearly that no national
politics in Assam by ignoring or burtingthe
feelings and sentiments of the mainstream
of Assamese public life.

But there are some dark sides also to
which I will not refer in detail because
concerned mainly the Election Commission

o!0 Whom 1 propose to write. The onmly
point I want to mention is about the elec-
toral rolls. Thousands of names have
been dcleted arbitrarily without valid rea-
sons and children below the age of 20
have been included in the electoral rolls,
Ualess the electoral process is perfect aand
valid oor democracy might be in danger.
So, L would like to teil the Ministry
of Law and thcrouga them the Election
Commission that if you wagt to make deme



333 Motion of Thanks on the PHALGUNA 8, 1907 (SAKLA)

ocracy strong in this country then the en-
tire electoral process should be perfect as
Ceaser’s wife. Beyond that I do not want
to go into the details.

Inspite of all this we have accepted
the verdict of the people with grace in the
hope that there will be peace and amity
among different sections of the people and
there will be socio-economic development.
Mrs. Dinesh Goswami is not here now any-
one of his friends is here. I am not going
to criticise the AGP government., It is
hardly two months® old and it is too early
to criticise anyone, but I want totell them
that the AGP government is on trial and
it is now facing the hard realities. Their
first and foremost task isto enforce law
and order and maintain peace and harmony
among different sections of the people in
Assam. I am sorry to say that lot of
harassment, torture, arson, beating up,
damage to property and even killiggs have
taken place during the last two onthf.
My only appeal to the AGP governmegt is
that they must be very strict with such ele-
ments and they should not be given any
latitude. Of course, I must admit that
both the Chief Minister and the Home
Minister have publicly asserted that they
will maintain law and order. They have
repeatedly said that they will maintain law
and order at any cost but these things are
happening. I want to say only one thing
that if it failed to maintain law and order
in the State and amity among different
sections of the people then ultimately they
will also have to suffer. They must stop
this. Without peace in the State you
cannot even implement the Accord.

15.00 hrs.

So far as I am concerned and my party
is concerned, we will extend the hand of
cooperation to the A.G.P. Government in
Aasam for all progressive measures, for
developmental activities, for maintaining law
and order and peace. They need not worry ab-
out that. But I would again insist t!zat
they should give first preference to main-
tenance of law and order and bring about
peace and harmony among the different
sections of the people in Assam. Sir, next
Sunday, we are going to have two by-clec-
tions. Thiswill be a test case for A.G.P.
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Government’s public declarations and also
for the Election Commission. The by«
election will be held on Sunday next. I
hope the by.elections will be conducted
absolutely in a peaceful atmosphere and
through legal and due electora! processes,
wherein electoral process also means main.'
tenance of peace. That is important.
Nobody should be allowed to threaten
anybody, harass anybody, beat up anybody
or do anything to anybody by which he will
be deprived of freedom of vote, right to
franchise. I hope the A.G P. Government
in the coming by-clections will maintain
law and order and maintain peace and
harmony among different sections of the
people and allow the democratic process to
go forward.

15,02 hys,

[SHRI SHARAD DIGHE in the Chair]

Sir, As I said, it is my maiden speech.
I have bardly taken 10 minutes.

MR. CHAIRMAN : I have been listen-
ing from there.

SHRI BIPIN PAL DAS:
me more time. Sir, I would like to ment-
ion one thing. It isa serious problem.
The country is facing threat to unity and
integrity. Divisive forces mainly communal
forces are very active. Forces of disintes
gration and destabilisation are also 8aining
momentum. The nation must be warned
about it. Sir, we are committed to the
principles and philosophy of secularism.
What does it mean? Secularism it not
anti-religion. Secularism does not mean
appeasement of any particular community,
I emphasise this point. Secularism is not
a one-way traffic, but it is a two-way tra-
fic. Unless we recognise these vital points
of secularism, contrary may happen and
the country may face dangers. Secularism
means respect for all religion and all lang-
uages. ASs I said, it is a two-way traffic.
I am totally opposed to fundamentalism of
any kind or any variety. Fundamentalism
is a reactionary doctrine and another name
for obscurantism. As Indians, we are
committed only to 4 fundamentals—demo-
cracy, socialism, secularism and national
unity in our political life. As Indians, we

Please give
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ire committed to only these 4 fundament.a]s
ind nothing else. One may have any .kmd
>f fundamental in his personal a-nd pr‘wat.e
ife. So far as social and political life is
soncerned, these are 4 vital fundamentals
-0 which we are committed.

Sir, we also talk about majority and
ninority. This talk also is the.re.. I do
10t know who is really in majority and
who is in minority. If you ask me, I do
aot know if I belong to a majority comm-
unity or a minority community. I belong to
sne community and that 1s Indian c.:omfn-
onity. This talk of majority. minority
sommunity is irrelevant. In this country,
all are equal before law. All should be
treated by the Government equa]ly. .Ev.ery.
body must get equal opportumty.m job,
n schools, in colleges, in universities and
everywhere.

There should not be any talk of majo-
rity or minority in this country. Le.t us
have only one identity tha}t we are Indians
and that is the only identlty: I would ap-
peal to all the political parties, the Gove-
rnment, the press, the wnters. ant.l every-
pody that they should-stop talking in terms
of majority and minority.

If we have to appease anybody, pay
special attention to anybody, take special
care of anybody, it is the poor, the down-
trodden, the exploited, thF oppressed and
the suppressed irrespective of sex, caste,
creed, religion or language.

We must strive for egual jus.tice: t?
everybody. Itisa goal, it is an ol?Jectnve,
I do not say that we haye achieved it. But
it should be our objective. There should
be no efforts for appeas?ment of any oth.er
section, only this section should be satis«
fiel, and we should try to do whatever wef
can for the improvement of the lot Q
this section, to which I have referred.

SHRI SRIBALLAV PANIGRAHI
(Deogrash) : Sir, 1 rise to support th’e
motion of thanks on . the .Preﬁdents
Address as moved by Shri Falerio.

i i tially
The President’s Address is essen i
an overview of the state of the pation,
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containing and summing up of the Govern-
ment performance and his advice to it as
the Head of the nation,

All the performances of the Govern.
ment worth mentioning or the achievements
made by the Government in the outgoing
year have been listed in the President’s
Address and dwelt vpon by the previous
speakers. In view of the shortage of time,
I would not like to repeat them.

The law and order and the disturbing
situation in different parts of the country,
particularly in Punjab, had been very well
reflected in President’s Address: He has
expressed concern, he has not minced
words when he called on the people to
isolate and crush the forces of violence and

fanaticism eating into the vitals of the
country...

The Pgesident in his Address has referred
to the performance of the last year. As we
know, that was a difficult year; a difficult
year yet an year of success, a turbulent
year yet an memorable year. This was
the year following the cruel assassination
of our Madam Prime Minister, late Jamen-
ted leader, Shrimati Indira Gandbi. What
sort of a leader Shrimati 1Indijra Gandhij
was will be evident from what happened in
Moscow only day before yesterday. In
their twenty-Seventh Communist Congress
beld in Moscow, the Soviet leaders paid
tributes to only one world leader except
their two or three Soviet leaders who
passed away in the year before, and that
was Shrimati Indira Gandhi. 1t only
happened day before yesterday; glowing
tributes and reverence were paid to the
memory of Shrimati Indira Gandhi.

When tkere was an atmosphere of des-
pair and uncertainty, inside and outside
this country about the future of India,
during that time, the nation gave a
massive mandate to the Congress Party
anad the Congress Party, in turn, elected
Shri Rajiv Gandhi as its leader. And be-
cause of the  apt handling of the difficult
situation, the year became an year crowned
with success in different fields. I am not
going to enumerate the list of successful
activities and performance in the economic
field, spectacular performance and the
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spectacular succeSs that the pre-budget
survey reveals, Iam not going into the
details of that because of shortage of
time,

The President’s Address is a statement
of promises fulfilled. It also contains and
convey bright hopes for the future. Ovur
hon. friends from the Opposition are saying
that false promises were made and pro-
mises were not being fulfilled. I invite
their attention to just one statement made
by an American leader, which will make
things clear for them. What are the pro-
mises which have not been fulfilled? There
was the Assam Accord and there was the
Punjab Accord. This House itself is an
ample evidence of the fulfilment of pro-
mises. For several years, nearly for a
decade, this House was not full to its capa-
city, and the entire country could not go to
polls at one times since 1980. In 1980
Assam was left out and in the last elections
Punjab was left out. But today, this
House is full and elections have been held
everywhere. Congress has received this
mandate from the people for maintaining
national integrity, for strengthening natio-
nal solidarity and for economic growth
with social justice. And all these promises
are being fulfilled.

I will read the statement given by the
US Secretary of State, Mr. George Shultz.
Testifying before the Senate in the Budget
Committee and not outside, on 19th of
this month, i.e. just seven days before, the
US Secretary of State said that India has
also assumed an increasingly important and
strategic role and it takes its place as a
major regional and world power. This it
what he has stated and I underline the
words ‘world power’.

Our Prime Minister has successfully
visited different countries in the course of
one year’s time, including the big powers.
He has gone to Soviet Russia, he has gone
to America and he has gone to France
among other countries. These visits en-
hance the prestige of India. I would like
to tell Shri Choubey in particular, about
the high esteem in which the Soviet Union
holds India. Probably, it is not unknown
to him. Both Soviet Union and the USA
hold India in high estecm today.
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I do not know why the opposition is of
opposing here for the sake of opposition.
Our friends from the Opppsition do
have a right to criticise and they should
be critical of the wrong performance of the
Government and they should coostructively
do their business. But what is this opposi-
tion for opposition’s sake? I am conscious
about one thing and while listening to the
speeches of the CPM leaders, Akali
leaders and others, I was reminded of a
popular saying that ‘offence is the best
defence’. Probably, they are sitting inside
glass houses and are trying to throw stones
at others, i.e. at the Central Government.
What is happening today in Punjab? What
is happening elsewhere in other States,
where the opposition parties are in power?
They owe an explanation to the general
electorate, to the people. Naturally, mere
success in elections in the Punjab is not
sufficient. Of course, Goveroment of
India’s help and support are always there
for them. Today the happenings there are
disturbing everybody- So. they should not
forget their responsibility in firmly dealing
with the situation.

Sir, I will take just another two or
three minutes and I will finish.

SHRI NARAYAN CHOUBEY : Say
something about Orissa and about Kala-
handi!

SHRI SRIBALLAV PANIGRAHI: I
am greateful to Shri Choubey to remind
me about Orissa. I have many things to
talk about Orissa and they are on my list
Orissa is a backward and poor State. Wbex;
it is trying to do something, spearheading
into the field of industrial advancement, jt
is suffering from acute power shortage., I
earnestly appeal to the Government of India
to help Orissa where there i o
power shortage to the extent of 50 per
cent. About 300 megewatts of power is
needed from outside the State, whereas
only 45 megawatts of power is coming
from Madhya Pradesh. Something should
be done immediately to supply the mini.
mum reguired power to Orissa and at the
same time to help the poor State to
uow‘

Something should be done permancatly,
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The Ib Velly Thermal Power Plant and
Talchar Super Thermal Power Plant should
be financed, Because of constraint of
resources, they have not been included in
the Seventh Plan document. But, Sir,
because of the feasibility, because of the
good aspects, positive aspects, foreign
countries like Japan and Italy are coming
forward to help in setting up these two
projects.  That should be explored.
Again, I will pointedly give you two oOr
three suggestions.

The Anti-Poverty Scheme which is go-
ing on now, is the only way to alleviate
poverty and to alleviate poor people from
the poverty line. That should be properly
monitored.

This Government is raising a crusade
against corruption. It is committed to clean
public life which it is doing now: 1 have no
time, otherwise, I would have given some
illustrations also, How they are sincerg;
how Mr. Rajiv Gandhi’s Government is
sincere about the clean public life,' about
eradication of poverty ffom. different
spheres. Unless this corruption is properl.y
jooked into and dealt with firmly, .thus
Anti-Poverty Programme will not achieve

desired success.

Another thing is about prohibition, I-t
is very serious matter. Wbatt:-.ver money is
flowing to the poor quite a .bxt of that is
finding its way to these }xquorwal}ahs, to
the liguos shops and that 18 defeating the

purpose.

Therefore, 1 will give a sincere advise
to the Gove nment of India to think . over
this matter seriously anfl do something so
that this liquor consuption does not g0 on
increasing, at leastin the rural sectors, where
this Anti-Poverty Programmes are being

carried on.

Regarding expenditure; I would sugg;st
that wasteful expenditure should be avoid-
ed. Itshould be curbed. If thgt could be
done properly, then, 1 don’t_ thufk, there
was any necessity of price hike in petro-
leum products. Fifty to sixty per cent pet-
roleum is being used by th_e State Govern-
men's and Public Undertakxpgs. We are.lay-
ing great emphasis o0 public gndertakmgs.
Wherever, their performance 15 somewhat
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unsatisfactory and dismal, it bas got-to im-
prove, otherwise the entire econromy will
be severely affected, adversely affected.
Therefore, we have togo in fora new work
culture. The accountability has to be
fixed upon the officers and the good
people—that is, those who are doing good
work, should be rewarded and bad ones—
the corrupt people—should also be dealt
with severely. I would agree with some of
the Hon. Members who have suggested,
who have observed, that it is the regional
imbalance, that is creating dissatisfaction,
discontentment among the people. That is
taken advantage of by some people who
are forming regional parties. Therefore,
utmost importance and care should be
given to this eradication of regional im-
balances in the field of development and
ensure balanced developmert in all parts of
the country.

Our President has given a call to launch
a mass movement for eradication of viol-
ence, to fight out the evils of violence, the
evil of corruption and all that. Without
opposing the Government just for the oppoe
gition sake. The opposition should come
forward to join hands with the Govt. in this
direction. Here is a Government which is
very realistic, and which is very liberal in
approach. Mr. Rajiv Gandhi, our Prime
Minister, particularly, how many times,
has consulted the opposition people last
year: Although, they arc not strong,
enough, in number, but they have been
regularly consulted on different issues.,
They should come forward and we all
should join bands to work to build a strong
and prosperous India. With national inte-
grity further strengthened. We have to
vigorously fight out violence and fissiparous
tendencies eating into the vitals of society
wherever they. With these words, I would
conclude my speech. Thank you very
much.

SHRI G.M. BANATWALLA (Ponnani):
The President was pleased to address the
Parliament on the 20th Februvary. Of
course, we of the Muslim League stayed
away from that sitting,. We did so not as
a mark of disrespect to the Presidont, but
we stayed away in order to express our
serious concern over the failure of the
Government to intervene in the unfortu-
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nate dispute that has been raised over
Babari Masjid in Faizabad in Ayodhya
district of U.P, and in protest against the
recent hike in the prices of petroleum pro-
ducts.

As far as the hike in the prices of pet-
roleum products is concerned, 1 must uIge
upon the Government to have a serious
thought about it, to have a second look
and reconsider the same. There is absol
utely no justification whatsoever for this-
price hike on petroleum products, On no
account can it be justified. It cannotbe
said that the consumption of petroleum
products in our conntry bas increased so
much that it needs to be curbed. Itis
well known that compared to other coun-
tries of the world, our consumption of the
various forms Of energy is at a miserably
low level.

The fall in 1he world prices of oil is
also very clear. In fact, there is absolu-
tely no justification whatsoever for this
price hike that is there. Of course, various
other alternatives could have been exami-
ped by the Government, into the details of
which 1 will now go now. ButlI must
emphasize upon the Government the bur-
den that will come upon the common man
as a result of this hikes and urge upon it
to reconsider the same.

The President has spoken about growth
with social justice. The 6th Plan says :
‘Indian ecopomy has moved to a higher
growth rate.” It is difficult to concede this
claim. Of course, no doubt tremendous
progress has been made since Independ-
ence; and due credit goes to the Govern-
ment and the Governmeats of this country.
But as far as the growth rate is concerned,
there are several dark areas. [ may point
wut that the growth rate, as everybody
knows, which is visualized for the period
1985 to the beginning of the 21st century,
is placed at 5%. But this 57, growth rate
which is visualized for the period 1985 to
2000 A.D. is more or less the same grow-
th rate which we had for all the preceding
five years, for our Plans. Therefore, it
cannot be said that we are going towards
a higher growth rate. In the First Plan,
of course, it was 2.17%; in the second
4.5%; in the third 5.6%; in the fourth,
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5.7%, and in the fifth, 4.4 %. The 6th
Plan also visualizes a growth rate of
5.2%. 1Itis, therefore, difficult to say
that we have moved to a higher growth
rate. In fact,we have pot moved even
1% upwards.

Compare our growth rafe with the
growth rate in the other countries. It will
be very clear that we are facing a regrcss-
ion in world economy.

Compared to the other countries of the
world the rate of growth between 1950—80
in India had been at a miserably low level;
even as compared to the third world coun-
tries also, the rate does not compare well,
Consequently, there is a sharp reduction
and we must take note of it in the interest
of the nation that there is a sharp reduct-
ion in the share of India in world economy;
pot only our rate of growth is miserably
low as compared to both the developed
countries as well the third world, but this
growth rate iS also declining as we proceed
further. India’s share in the world gross
domestic product in 1950 was 2 per cent
and by 1980 it had dropped to 1.4 per
cent. The decline is greater when we
compare this growth rate with the third
world gross domestic produce. The rate
has declined; the rate of growth had decli-
ned from 10 per cent in 1950 to 5.4 per
cent in 1980. This, of course, does not
deny the considerable progress that we have
made.

I present it not with the spirit of con-
frontation but in order to draw the atten-
tion of the government to these dark areas
that we have with respect to the economic
situation. Not only with respect to growth
rate but I must also say that the position
of inequity in our Indian economy has
aggravated. It is shocking tha. two-thirds
of the entire increase in personal income
has gone to the top 10 per cent, There-
fore, we can hardly say that there is any
growth or any justice, not to talk about
growth with justice. There is neither gro-
wth nor justice. If we have to face facts as
they are.

The President has been kind enough to
refexr to the communal situation in oyg
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conntry. We must respond to sentiments
he has expressed. He said:

A great responsibility rests on those
who have secured the mandate of the
people. Their supreme task is to iso-
latethose who are resorting to violence
to disturb communal harmony and
peace.”’

I must extend my fullest possible supp-
ort to this policy that is being declared
from the top of the houses throughout the
length and breadth of the top of the coun-
try. But respectfully I must draw the
attention of the government to the fact that
those who- enjoy the mandate are in the
ruling benches; whether they are really be-
ing true to the policy they say should be
followed.

There is a spurt in communalism and
the tragedy of the situation today is that
despite what the President has told the
Parliament in his Address the official mach-
inery itself unleashes rapid communal
campaign. It is most ubnfortunate that
rapid communal articles appeared in the
official publication. How many examples
may I place before this house? I may
draw your attention to the Hindi Publica-
tion published under the supervision of the
Director of Information and Publication
Relations of the Government of U.P.,
pamely, Saket Ank. This issue is dated
April 1984, On page 21, it says and I
quote:

I am quoting from page 21, and I qu-
ote. When I quo:e, it should be rememb-
ered that this is an official publication. I
quote :

‘“Taking advantage of our social divi-
sions the Muslim invaders spread all
over the country. Temples were dest-
royed, idols were broken. For reli-
gious conversion Muslim rulers and
Muslims 1aunched a policy of terrorisa-
tion and temptation. Such a social
crisis had never taken place in Bharat’s
history.”’

Now, such are the articles published
py the Director of Public Information,
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And then we have sitvations like the one
that we are having today in Ayodhya.
Therefore, I invite the attention of the
Government to see whether the policy it
speaks of is sincerely pursued I want to
know, what the Government proposes to
do in the matter of instances I have just
placed before you. The President’s
Address has very rightly said and I
quote :

““Government express their deepest
sympathy with the families of all those
who lost their lives, or were injured,
or suffered losses of property in violent
incidents in different parts of the coun-
try.”’

These are very good words but where
is the sympathy in action? All the culprits
of violent disturbances, they go scot-free.
They go scot-free! In Aurangabad see,
the Police itself indulged into various types
of excesses.

In Delhi, here, the S.H.O., unwarrante-
dly, unjustifiably and deliberately and with
a vindictive attitude fires on at close range
at the temples of two people, who died.
A magssterial inquiry is taking place; well
and good. But then the same SHO is still
there, terrorising and effecting the progress
of the magisterial inquiry. Neither is he
suspended, nor—you see—is he even trans-
ferred. These are the things, I am not go-
ing into the details,

In Aurangabad the SP grants permission
for a very controversial procession and
then remains unavailable on that day when
that procession comes out and then there
are unfortunate clashes—S.A. is out of
town for two and a half hours, he is not
there—sounds high sense of irresponsibi-
lity, collousness, I must say,

You have expressed sympathy. I thank
you for all these you have spoken about
these violent incidents, but you would
know that whether it is Delhi here or whe.
ther Aurangabad or whether it is Sangame.
ner in Maharashtra, the Government has
not yet moved to declare any relief or
compensation for those who have suffered,
those who have been killed or injured,
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The late lamented Prime Minister
Shrimiti Indira Gandhi had issued a direc-
tive in May 1983 listing so many things,
among them also that every State must
have a statutory scheme for compensation.
What action has been taken ? Fifteen
points were enumerated by the late lamen-
ted Prime Minister Indira Gandhi in her
directive in May 1983, fifteen points enu-
merated for the progress of the minorities,
what action has been taken thereon ? So
much so, that even the President could
take po note of what has happend about
its implementation.

Sir, today also the position is that we
see a spurtin communalism. The President
has said ‘communalism continues to pose
of serious threat to national unity.” But
merely saying so does not help. The
Government must come forward with the
necessary action and this threat has to be
met,

We have the unfortunate situation
regarding the Babari Masjid leading to
agitation involving loss of innocent lives,
There have been agitations here in Delhi
and several other places. I need not go
into the details because you are impatient-
ly ringing the bell. But I want to empha-
size that the Government cannot wash off
its hands and say that this is a legal
matter. Any responsible Government must
come forward and intervene in order to
pacify emotions and to see that justice is
done. I must, theiefore, urge upon the
Government to intervene in this matter
also in the same way in which they inter-
vened on the question of petition against
the Koran in the Calcutta High Court,
Therefore, it is ‘one thing to merely say
that communalism continues to pos: a
serious threat to the national unity and it
is another to come forward in order to meet
that particular situation.

In conclusion I must make a brief
reference to Assam. The question of
eviction of those settled on different types
of lands has assumed a great importance
there. I only say that people cannot be
thrown out mercilessly. The Government
itself has also given occupancy rights to
many of the landless settlers. They cane

President’s Address 346

not be uprooted. They should be given
pattas. Nobody should be evicted from
the land on which he has settled for long,
without any alternative scheme for his
settlement.

Finally, I must say that society has a
keen interest in due discharge of duties by
public servants. Now, for the efficient
discharge of duties, public servants must
have a sense of security. But the recent
Supreme Court judgment which has upheld
the discretionary power of the disciplinary
authority to impose the penalty of dismissal,
removal or reduction in rank without
giving any opportunity to an official con-
cerned or without holding any enquiry, is a
matter of serious concern. Upto now we
had guidelines and executive instructiocs
under Article 311(2)(b). But these have
been held invalid by the Supreme Court.
There is unrest among the public servants.
The Government must take note of it and
come forward with due amendment of the
Constitution in order to provide the fullest
security which is necessary to get efficiency.

SHRI T. BASHEER (Chirayickil) : 1
support the Motion of Thanks of the Presi-
dential Address moved by Shri Falerio.

Let us recollect the situation that hac
been prevailing last year when Rashtra-
patiji addressed of the first session o
Parliament after the new Government cam:
to power. The Punjab situation was :
serious threat to the unity and integrity o
the country. The Assam situation conti
nued to be the cause for concern for th
people who love this country. As Rashtra
patiji has put it correctly in his speech las
year, the process of dialogue was frustratec
During the last one year our Prime Minis
ter and Government took bold initiative t
sort out those problems and achieve
success.

Of course, it is a fact, which nobo¢
can deny, that the Pupjab accord and tt
Assam accord are the great achievemen
of this Government during the Jast yea
The Opposition Members, today and yeste
day, criticised the Government and sa
that the Punjab accord is not being imp!
mented. It is in the process of implemer
ation. But would they deny the tact tb
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these accords—the Punjab accord acd the
Assam accord—are two great achievements
of the Government during the last year ?
Nobody can deay the fact.

Y esterday Mr. Shahabuddin eloquently
spoke here. He said there is no water, no
schools, no power, no work, nothing. I
am sorry to say that we can wake up a
person who is sleeping but we cannot wake
up a person who pretends sleeping. 1
would like to remind these people about
the period when they were in power for
about two or three years. We know the
calibre of these people and their party.
What happened during those days ? Aund
M. Shahabuddin says, is this the way for
going to 21st century. I do not know why
are they irked when we talk about our
march towards 2:st century. I know when
they were in power, they were not going
forward, but they were carrying this country
backward. So, they are very much irkes
when we say that we are going forward to
21ist century. Our hon. Rashtrapati Ji, in
11s speech, outlined the steps taken by the
Jovernment duriog the last year. I also
emind the Mcmbers on the opposite side
hat after the Punjab accord was signed, =»
ragedy took place and Sant Longowal was
nurdered. At that time the Opposition
rarties, including the Marxist Party, made
. hue and cry here to postpone the elec-
ions. They cannot deny this fact, It is
he Goversment’s wiil that they stuck to
he decision and went to the polls. The

lections we.e held peacefully and a popu-
ir Government has been formed there.
‘his is the double standard of the Opposi-
on. One CPI(M) Member, I think Shri
omnath Chatterjee, talked about the
oubie standard of the Government but
us is the double standaid of the Opposi-
on. We know about the position of the
larxist Party about the Assam accord.
'hen the accord was signed—I am not
ying into the details of those problems
acause of the lack of time...(Interruptions).

SHRI NARAYAN CHOUBEY : Say
yout halicopter, say about Karunakaran,

SHRI T. BASHEER :1 can also talk
out Jyoti Basu, including his invitations
the monopoly houses, I know Marxist
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Party very well. I know about their ins
and outs. You don’t talk about it. We
know many things, many dramas of Marxist
Party... (Interruptions). Various raids were
conducted against tax evaders, smugglers
and blackmarketecrs and stringent action
was taken against very many guilty persons.
For these actions the Government must be
congratulated. The President in his
Address has mentioned about the Anti
Defection Bill. We are really very proud
to say that it is now in our Statute-book.
Nobody can depy the fact that there are
very many concrete achievements of this
Government during the last year. The
President has stated in his Address that the
strategy of the 7th Five-year Plan is the
e;adicatior of poverty and the building up
of a self-reliant economy. Certain priori-
ties are also outlined in the Piesidential
Address for the next year. One is agricu -
tural policy. There is focus un anth
poverty programmes. The third one is thije
programme for the development of the
scheduled castes and the schedvled tribes
and other weaker sections of society.
Some Opposition Members yesterday said
that this Government has no priority.
(Interruprion,) 1f this is not priority, what
is priority ?

[ Translation]

SHRI NARAYAN CHOUBEY : You
should appriciated Shri Arif.

(Interruptions)
[English]

SHRI T. BASHEER : Regarding Shah
Bano case, you ask Shahabuddin about it;
he will tell you.

MR. CHAIRMAN : Please
address the Opposition,
Chair.

don’t
Please address the

SHRI T. BASHEER : Mr. Madhu
Dandavate can ask Mr. Shahabuddin about
it; they are in the same party (Interruptions).

AN HON. MEMBER: What about Arif
Mobammed Khan ?

(Interruptions)
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SHRI T. BASHEER : We know what
bhappened to M.V, Raghavan in Kerala,
(Inierruptions). We know what happened
to Chathunni Master.

MR. CHAIRMAN : Kirdly conclude
your speech. Your timre is over.

SHRI T. BASHEER : Only one minute.
I would like to make only 3 points in the
end.

Unemployment is a very big problem
which has asaumed very serious proportions.
According to the figures in August 1985,
the total number of job seekers registered
on the rolls of the employment exchanges
is 25.37 millions. Unemployed persons
not registered with employment exchanges
may come to another few millions or so.
This isa very serious problem. Govern-
ment must chalk out a time-bound pro-
gramme and plan for the solution of this
unemployment problem If this situation
continues lik e this, then the situation will be-
come explosive and it may explode one day.

Secondly. Sir, I want to point out about
the problem of farmers. I am not going
into the details of this, but everybody
knows that it is the longstanding complaint
that farmers are not getting remunerative
prices. I can tell about the coconut cul-
tivators in Kerala, but I am not going into
it for lack of time. Our economy is
basically an agricultural ecooomy. So,
there should be strong steps to rescue these
agriculturists ot farmers. I should .like t9
say, there should be a comprehensive agri-

cultural policy.

Sir, the last point I want to make is
about land reforms. In January the Plan-
ning Commission has expressed its concern
over the lack of progress in the implement-
ation of land reforms. Land reforms
constitute a vital role in the anti-poverty
strategy and modernisation of agriculture.
According to the figures, Sir,up to February
1984, the total area declared as surplus i.s
42,50,000 acres, the area taken in posi-
tion is 29,37,000 acres and the area distri-
buted is only 20,71,000. These figures
show slow progress in land reforms. So, I
would Iike to urge on the Government to
speod up land reforms in the country.
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SHRI K.P. UNNIKRISHNAN (Bada-
gara) : Mr. Chairman, Sir, the Motion of
Thabks to the President’s Address, as has
just been moved by my friend Mr. Faleiro,
is a customary but a very meaningful ritual,
But this year I want, in addition to that, to
offer special thanks to the Preaident for
putting up with calculated affront to his
high constitutional office and personality
shown by the Prime Minister and his
Council of Ministers during the last one
year or so. The President is a part of the
Parliament in our Constitutional scheme
and executive head of our constitutonal
democracy. That this high constitutional
office has been shown disrespect by the
Prime Minister is a matter over which
Parliament has every right to feel concern.
ed. I say this, Sir, more in sorrow than in
anger. It is because this Government
headed by Prime Minister Rajiv Gandhi,
has very little understanding of the impli-
cations of the functioning of our consti-
tutional democracy. And what is worse,
the Prime Mintster has gone on record
defending his position by saying that he has
broken so many conventions. It is g
Government which is not only bereft of any
political and economic framework, but also
ignorant of the constitutional and parlia-
mentary requirements and conventions and
traditions and whose policies are based on
impulses of the moment and characterised
by gimmickry and showmanship rather than
of apy meaningful substance relevant to
our national and sub-continental polity and
society. This highhanded, authoritarian
and unconstitutional practice of the Prime
Minister needs to be condemned by this
House.

There have been very few Governments
which have been ushered in anywhere for
that matter, with greater hope among the
people. When Shri Rajiv Gandhi and
his Party got a historic mandate, whatever
be its background I do not want to go into

- it now, people had hoped that the great

fissures that appeared in the Indian polity
and threatened the nation, would disappear
and the wounds inflicted on the polity
would be healed. It was as though a new
order which had taken off has arrived not.
withstanding some of the Doubting
Thomases like some of us sitting here=—who
are incorrigible, who know that all that
glitters is not gold!



351 Motlon of Thanks on the

[Shri K. P. Unnikrishnan]

Where is this euphoria today ? It has
Jost its glamour. Its sheen bas gone off
and has disappeared, television network
ptojections notwithstanding. The nation
is again deeplay disturbed. The mood of
the House, even of your Party, is reflective
of this trend. Even image-builders cannot
conceal this. The Humpty Dumpty cannot
be put together again !

This has been the year of the Dosco
and the Dosco philosphy at work, 1 do
not find Mr. Madhavraj, my friend, here.
What is “‘Dosco’” and what is ifs philoso-
phy ? The Prime Minister can explain it
better and so also other Doscos around
him. Fortunately, 1 do not belong to that
elite environment ! We are only familiar—
some of us here—with the policies and pers-
pectives thrown up by the freedom struggle
of this country, the movement for national
liberation, the Indian National Congress
and the progressive social movements which
arose in the country, of the working class,
of the downtrodden, for the past several
decades. That is in sharp contrast and
contradictory to the Dosco philosophy
which we have seen at work during the last
one year. Dosco philosophy and pefs-
pectives and approach are typical of the
Prime Minister’s hollow slogan and
promise, t0 take India to the 21st century.
Sir, remember the promise of 1985 that. he
will take us to the 21st century. Notwith-
standing this claim, 14 years from hence,
we would usher into 21st century, whoever
temains in power; but what sort of country
would enter 2 st century and how many of
our impoverished milions, that is wha? is
to be considered, would enter the prongsed
land. The policies that have been initiated
not only threaten to divide to which I shall
come later, but it is a Policy for thc?se
advantageous sections of our population
who are better off by birth, by levels of
ecopomic well-being and those who are
endowed with skills. The test of our
policies of yester years in spite of their
various other inadequacies——wl!ethet of
Congress or Janata—was how it would
penefit the poorest of the poor.

Gandhiji, Sir, 1 mean, the real one—
Mahatma Gandhi—not the fake one; for
there are far too many who use the names
of Gandhis and Nehrus t0 scll themselves,
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Gandhiji told the first Congress Ministry
when it ushered in office in 1947:;

“When you are in doubt, I will give
you a talisman; you imagine the face
and figure of the poorest, the most
famished and helpless man you have

seen; think how you can help bim and
act; sincerely.”

Today that policy has been put in
reverse gear whether it is the Budgets, the
fiscal policy and the burdens imposed on
the poor, policies of approach to industries
or employment or science and technology
and framework of self-reliance of which
they talk a great deal or attitude to foreign
capital, of multi-pationals and monopolists.
It is a policy for elite, a policy for down-
right sale of the talent of this country, of
the resources of this country. It isa
policy which instead of promoting self.
reliance inducts foreign technology in the
name of upgradation of technology and for
ushering in a consumer society, 1 repeat,
consumer society with a vengeance which
can only be of relevance to the top 10%
of our population which would mean,
destitution and improvement, filth and
squalor for millions. This is the blueprint

of disaster that these Doscos have imposed
on us.

Again you take the education policy,
for example, Don’t laugh my friend,
Choubeyji. Itis a very serious matter.
It is not to eradicate illiteracy that the
blueprint has been put before this House as
we enter the 21st century. It is to provide
class education for a few so that 45 crores
of people will remain illiterate as we cross
the threshold of the 21st century.

1600 hrs,

During the last year, the Prime Minis.
ter visited many tribal belts and villages.
What is happening in these hamlets? It
was a benevolent thought of the Prime
Minister undoubtedly to visit them or to
condescend to visit them to get acquainted
with the social realities of India.

A Prime Minister with the biggest
democratic mandate become an explorer in
his own country! That is a econtradiotion,
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But, what is happening to these Adivasis
and Harijans in their bustees? Oppression
of the worst kind is continuing. Finance
Minister Shri Viswanath Pratap Singh is
not here today. The other day he talked
about Rs. 105 crores or so that he has
devoted for tribal belt and tribal welfare.
But he forgot to compare it with the
benevolence of Rs. 1,200 crores that he
has bestowed on the top 10 % of sociely,
the corporations the monopolists and those
in the high bracket of income.

What are these policy frame works?
Whom does it benefit? It can only ben:fit
the oppressors. But I do not know whom
tue Prime Minister saw in the tribal belt.

We gave enthusiastic support to the
policy, as I said, of healing the wounds
that were left behind. And we said we
are in support of the accord raised with
Sant Longowal and Akalis i1 Punjab. But
do you remember that word, it was a dirty
word during the last elections, ‘Anandpur
Saheb Resolution’? The Prime Minister
used the TV net work shamefacedly azainst
most of us and said that we were the
supporters of this resolution and so we had
by this logic became supporters of the
secessionists and the same resolution has
been referred to a Commission for study.
Now it has become worthy of considera-
tion. And we said that there should be
prolonged political campaign in Punjab to
wean away the misguided youth and sought
a postponement of elections. But elections
were held and his party was trounced. The
Prime Minister hailed it as a victory of the
nation. The Prime Minister hailed 1t as a
national victory hke the village school
master who even though vanquished, he
could still argue! Bat Punjab accord
remains to be fully implemented, and the
State remains deeply divided, a boiling
cauldron 1n spite of accord and Sant
Longowal’s great martyrdom.

We supported the spirit of Assam
accord. But the Prime Minister had no
time to meet or persuade the minorities,
linguistic and religicus, in Assam, for
timing of the announcement and as TV
flood lights were waiting near the Red Fort
and image projection was more important
than giving subgtance to accords reached.
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So, accords which aught to heal, do not
heal so cover up the wounds, as the
physician has no time! And now, you
know that a Bill has been introduced—I
do not want to go into the details—which
has caused more than a ripple in his own
party. 1 do not know whether this Bill
seeks to protect the rights of Muslim wo-
men or to encourage polygamy in this
country. This is a matter of style. It is
not a laughing matter. Cloistered in the
cuckoo nest of armed security tbat encloses
him, the Prime Minister is cut off from the
turbulent masses and their seething dis-
content because he has no time, Security
has become an obsession even in these
premises. I am not ashamed to see this
great temple of democracy being defiled
and disfigured, by the presence of these
people for the security of one man and this
is what is called democracy. They see
threats to the person of one leader. They
see real and imaginary threats and they
exaggerate it because they have a vested
interest in it. This is true also of the talk
of espionage Last year, we heard you
remember that name, Coomar Narain. The
Prime Minister of the country found time
to announce this as though the entire
national security had been threatened by
what later they said, was an exaggerated
case of industrial espionage, which were
collected to make this show a great success
for it was a national event which I agree.
Piime Minister used that forum to con-
demn power-brokers, I had thought that
they had disappeared with this new regime
because many of them were hounded out.
Those in the corridors of power signing
and bartering away our concept of self-
reliance for cuts—are they still around?
In the Ministries of Petroleum, Import of
capital equipment for power, Automobile
industries, kits, SKD and CKD and
Defence and what have you? Therefore,
this is 2 government that still smells the
same but talks differently. Very clever
phrases. One can go on. Since I know you
are very conscious of the time and I want
to abide by your wishes I shall conclude.

Catapulted to positions of power by an
extra-ordinary twist of history and fate,
and the DOSCOS and their lezders think
that they have got a permanent mandate to
rule, to rule arbitrarily, taking people angd
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everyone for granted, disregard all values
by which the national movement has been
built up in this country, all proprieties and
postulates of our constitutional democracy
and divide the people. But this madness,
even if there is a method and design be-
hind this madness, cannot go on. The
alarm bells have already been rung.

PROF. MADHU DANDAVATE : Let
him clarify what is DOSCO because these
members are confusing between DOSCO
and DISCO. Now it is the turn of
another racketeer called Ram Swarup.
Intellicence and investigative agencies of
the country are let loose not to ward off
threats to the State, but to create panic
and promote a ssychosis of fear in this
country.

This is true of other commitments
also. The Anti-Defection Bill was passed
with great fan-fare. Even some of us
misunderstood this sense of urgency. He
talked of a sense of urgency in cleensing
the courtry, of cleansing the electoral
atmosphere and so on. Now it turns out
to ward off any threat to the leader himself
for the distinguished Law Minister, Shri
Ashok Sen, for whom I have great respect,
said in Parliament the other day that the
time has not come for electoral‘ reforms.
“Electoral reforms can wait.” ““It has to
be considered carefully.” That is lhe‘ir
commitmeni and the Anti Defection Bill
which is esseantially only a part of the
electoral reforms and was taken out of
1o protect the interests of the

context
But how long can you fool the

leader.
people ?

Same is the case with the messianic
zeal for eradicating corruption, Whom are
you trying to kid ? You have that great
centenary celebrations in Bombay. The
great and magnificent show of the cent}xry!
As you know—you live in Bombay, Sir—
this show was untainted by black money!
It was conducted by the slum dwellers of
Dharawi, by collecting their little coppers

wealth.

[ Translation)

SHRI BANWARI LAL' PUI%OHIT
(Nagpur) : Mr. Chairman, Sir, I rise to
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support the Motion of Thanks on the Presi-
dent’s Address. In this year, after the
Lok Sabha elections, since our young
Prime Minister Shri Rajiv Gandhi took the
reins of the country in his hands the pres-
tige of the country has definitely increa-
sed.

The Hon. Prime Minister toured Soviet
Union and America. He also went to
UK., Yamen and Algeria. Wherever he
went, he Jeft an impact of his personality
on the people there. The whole world
saw on the T.V., and the people of Ame-
rica saw for the first time how much
respect India gets. Tn America, for the
first time a leader of our country said
that they had not gone there to ask for
any assistance from them 2s India does
not need any assistance and that even if
they gave something out of affection, it will
be wrong to accept that. This is for the
first time that with full self-respect ard
self-confidence, the Prime Minister of India
has not expected anything from America.
In the same manner in other countries
also, the Prime Minister of India was
accorded a warm and hearty welcome
which enhanced the prestige of the country.
Our new Prime Minister has enhanced the
prestige of the country in the entire world,

No one could have believed that the
problem of Punjab and Assam cculd be
solved. Those problems were solved by
our young Prime Minister. We have
achieved much on ecoromic front also. In
the area of Income Tax 22.5 per cent more
has been collected. The Government has
also shown to the blackmarketeers and
speculators their places. Now no one can
dare indulge in tax evasion or smuggling,
The Prime Minister is engaged in building
the nation.

After the problems of Punjab and
Assam have been solved, new problems
have emerged. Now the problem of
Babari Mosque has arisen. In Shahbano
case also our opponents have made a lot
of hue and cry. We are confident that our
Prime Minister will solve these problems
also.

The opposition parties raise the ques-
tion of minority and majority alco, The
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in majority and the
Oppo ition is in minority. The Congress
does not believe in casteism. 1f the oppo-
sition parties think that poverty will be
alleviated in a day, then they are mis.
taken. It is not possible. We are, of
course, moving in the right direction.

Congress Party is

Our aim to take the country into the
2ist century was mocked at. Itis the
result of the scientific research that by dry
scientific research, 4 new ditecti on has been
given to the country so that it may make
progress speedily. A period of about 40
years has pissed since we attained indepen-
dence. In this period we have achieved
much. But our Prime Minister is mnot
satisfied with this progress. He wants to
accelerate the progress of the country.
Our Government will definitely succeed in

this.

Certain other things also neecd to be
taken care of. We have not been able to
bridge the gap between the poor and the
rich after independence. The capitalists
are still maltreating the workers, For
irstance, in Nagpur there is one Empress
Mill owned by Tata. This mill is 111
years old and is the biggest. It is because
of this mill that a complete empire has
been established. On 5th May, notice twas
given by Tata Sahib to close the mill in
which 70,000 workers are employed. With
its closure, thousands of workers will be
affected. What will heppen to those
workers? It should be looked into. It
bas to be taken care of that even the
biggest industrialist is not allowed to play
with the lives of the workers. For this if
we have to amend the law we should
amend it. 1t should never happen that the
thousands of workers may go om starving
and the employer may go on enjoying
sitting in his air-conditioned chamber. . If
they indulge in things as a result of which
70,000 workers are thrown on the road
and face starvation, then the employer
should be put behind the bars irrespective
of his being Tata or Birla. No one shol'xld
be spared. It is necessary to pay attention

to this aspect.

If the country is to march fotward,‘ it
cin make progress through coopqrauve
sestor omly. The country experiences
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shortage of sugar but why do we not only
allow setting up of sugar mills? What is
the hitch in giving permission for setting up
of sugar mills in cooperative sector?
Scores of applications from Vidarbha
Tegion are pending final decision. The
farmers say that the fac:ories should be set
up and that they would supply sugarcane.
In spite of lack of irrigation facilities,
people take a bold step but they are not
permitted to set up mills in the cooperative
sector. Even farmers’ cooperatives are
not allowed to establish facilities. Sugar
mills cannot be set up in this way. This
will not help in industrialisation of our
region and industries cannot be developed
there,

In conclasion, I would submit ihat in
the area of urban development, our biggest
problem is of cities. The entire population
is shifting from villages to cities. The
means in the cities are very limited. There
are no resouices there. They are not
providing water, power etc. and life in
those areas has become very miserable. The
poor live in jhonpar pattis. Tt is very necese
sary to pay attention to those who live in jho
npar paitis, Employment opportunities should
be generated in villages so that people may
gct employment there and people may get
loans on low interest. The member of the
cottage industries should be ircreased. The
people living in cities should pay more
and more to the Government so that the
Government may uplift the poor people
living in the villages. The cities should be
properly developed. For this, huge funds
are needed because the corporations which
are responsible for the urban development
do not have funds. They need funds.
They are facing serious problems. To
solve their problems the Central Govern-
ment must pay more attention. 1 thank
you for the time given to me and oon-
clude,

[Fnglish]

SHRI D.N. REDDY (Cuddapah) : Sir,
at the outset I would like to express our
disappointment with the hon, Prime Minis.
ter, with due respect to him, for having
disrcgarded the healthy convention of cails
ing on the President to brief him on matters
of national importance; he has not called
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on him for months on end while grave pro-
blems are cropping up in the country,

Now coming to the subject, there is no
ention in the President’s Address about
the recent hike in the prices of petroleum
which affects the day-to-day life of the
common man in the country. As a result,
the prices of all essential commodities
have gone up, including the our van fare
which has been increased from Re. 1 to
Rs. 2, Government says that it has taken
this extreme step in order to increase the
resources of the country, This plea or
argument does not hold good for the simp-
le reason that no steps whatsoever have
been taken to decrease the governmental
expenditure in all sections or departments
of the Government. Foc example, there
are huge losses in public sector undertak-
ings; the losses seem to exceed Rs. 2,000
crores per annum. No attempt has been
made to cut down the losses or to run the
public sector undertakings with profit.

1 may mention another thing of which
1 have given a Calling Attention Notice.
The non-residents headed by the son of a
former Vice President have now formed
themselves into a consultancy of experts,
and they have been engaged by the Gover-
nment at a charge of nearly Rs 20 lakhs
per month in foreign exchange. The sub-
ject will be comiag np before the House
and you will be knowing by and by. These
are the ways by which Government is spen-
ding our hard-carned money from the ex-
chsquer. On the one hand they are incre-
asing the prices to get more resources and
on the other, they are spending the money
in an uwaproductive manner.

Coming to the law and order problem,
it is getting worse in thy Capital city. No
day goes without a murder taking place in
some part of the other of our Capital city.
Public murders are going undetected. The
whole country was agitated when one of
our esteemed colleagues was murderded in
broad day light, We are yet to know who
the culprits are and why this has happened
even after one year. There is no protect-
ion for the common man.

About the electoral reforms, I want to
say a few things. The Election Commission
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has been comiag out with suggestions for
reforms year after year, election after
election. Many eminent men and wmany
statesmen in our country both inside and
outside the House have been crying for
electoral reforms all these years. Absolu-
tely nothing has been done except for one
step which the Hon. Prime Minister has
taken—to bring th: Anti Defection Bill.
We are finding so many loophole is the
elections which they are holdins every
five years. Of late, money power and the
muscle power have taken a greater part in
the conduct of election and it will be a
grave danger if we hold the country and
the democracy as such.

No menti®n has been made unfortunatcly
this'year in the President’s Address about
it though in his Address of the last year
the Presidenit had promised that clectoral
reforms were rosnd the corner. Now the
Government says that they want consultat.
ion and they want time; it 1s not a matter
of urgency. They go on changing it year by
year and it is yet to be seen that the Govern-
ment is keen to introduce electoral reforms
for fair and free elections.

The Punjab issue most unfortunately is
not solved. After the initial euphoria, the
terrorists seem to have taken an upper
hand and they have even taken over the
Golden Temple. Things seem to be going
from bad to worse. I suggest that Gov-
ernment should take immediate steps to

stop the senseless killings and restore order
in Punjab.

On the one band, Kashmir is burning.
In the Congress party itself some of them
are coming and camping in Delhi. We see

so much in the papers about it. They
should ask the Chief Minjster to quit. In-

stead of that for months together the Gov-
ernment is continuing in Kashmir and the

corruprion and violence is increasing of
late,

MR. CHAIRMAN : Please conclude,

SHRI D.N. REDDY : My party has
got 20 minutes. We have got a right to
take 20 minutes, Only one speaker from
our party had spoken yesterday.
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MR. CHAIRMAN :
got 13 minutes more.
two or three minutes.

In all, you have
Please conclude in

SHRI D.N. REDDY : Another very
painful point is that the extremists in
Punjab seem to be getting very good enco-
uragement from Pakistan and lately Britain
also seems to be thinking of giving citizen-
ship to some of the extremists. It shows
that our relationship with both these
countries is getting affected adversely.

The Grvernment has no respect for the
supreme jud:cial authority in the country.
While we ought to have upheld the Supre-
me Court’s judgeme:t in the Shah Bano
case, it took quite sometime in the name of
debates and consuitations and then finally
the Government introduced a Bill coatradi-
cting the decision of the Supreme Court in
the face of oppositioa from all the opposi-
tion-pariies. The resignation of a Minis-
ter and his charge that the Hon. Prime
Minister has not consulted all sections of
the community shows how serious it is. It
is necessary that the Governmen: should
rethink and form a select Commitiee to go
into the whole thing, so that the country at
larce may know what the views of the
Government are and why the deCision of
the Supreme Court has been opposed by
the Government in this particular case.

Moreover, you cannot differentiate bet-
ween the different communities. The law
shou!d be the same for all Indians—whet-
her they are muslims or non-muslims,

Coming to the anti poverty programme,
we have been crying all along. Garibi
Huatao . It has not goae. Garibi is there
for ever. Itlooks as though it is increas-
ing. The rich are getting richer and the
poor poarer. Tne rural areas are getting
utterly neglected and the urban areas are
benefited at the cost of the remote villages.
Millions and millions of rupees are spent
in the urban areas while we have no drink-
ing water in the remote villages.

In Andhra Pradesh, Telugu Ganga and

Polavaram projects are not cleared for
years together on some prefext or other.

Toough taere has been so much corres-
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pondence for the last one-two years yet on
azcount of some trivial points no decision
bas been taken. Andhra Pradesh govern-
ment got about Rs, 30 crores for drought
relief while it had asked for Rs. 300 crores.
At Bombay towards the end of Congress
Session Rs. 100 crores were sanctioned for
the improvement of slum areas. While we
do not grudge help to other States yet we
are only p'eading that all the States should
be treated uniformly.

Corruption in the country is quite the
increase. Black money is circulatng ard
reaching astounding limits. While the
Finance Ministry 1s right in unearthing the
unaccounted money in respect of big busi-
ness houses yet there is absolutzly no atte-
mpt on the part of the Government to une-
arth what the politicians have amassed.
It is a common kaowledge that many poli-
ticians have become muilionaircs overnight,
I do not think any politician has bcen
touched so far. It ijs a common knowledge
that there are many immoral politicians
who ha ve amassed enormous wealth. Re-
cently millions were spent at the Bombay
Seassion of the Congress. Where did the
money come from? Naturally it came
from the industrial houses. It should be
investigated and it is for the Government
to give a reply.

The national drug policy is at fault.
Now, the drugs are so costly that they are
beyond the reach of thc common man. It
is the duty of the Government to have
some sort of drug policy so as to maintain
the cost of the drugs at a lower level,

Railway freights have also increased
without giving any compensatory returns to
th¢ common man. Then we have been
giving that TV high-power relay station
shouid be located at Tirupati at the cost of
the TID and hand-over to Doordarshan.
There will be no financial commitment on
tne part of thc Centre. I request the Gov-
eroment to look into it.

Further there is an increase in unemp-
loyment due 1o 1ncrease in popuiation,
modeanisation and computerisation. We
are not against modeinisation and compus-
terisation but at the same timc we bave to
look at the unemployment problem, Pree
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fabricated material is used for houses in for-
eign countries. There was also a seminar
recently in Delhi. Unfortunately, we have
yet to prepare pre-fabricated material for
houses which saves lot of time and money,
This pre-fabricated materiai is very much
needed in the rural areas as well.

For these reasons we regret that we
have to oppose the Motion of Thanks to
the President’s Address.

16.25 hrs.
[MR. SPEAKER in the Chair]

KUMARI MAMATA  BANERIEE
(Jadavpur): Mr. Speaker, Sir, I support
the Motion of Thanks on the President’s
Address moved by Shri Faleiro. I whole-
heartedlv support and welcome ths Add.
ress. President’s Address has covered
everything, namely, educaticn, cultural
heritage, development of women, agricul-
tural problems; youth problems and every-
thing. 1 must congratulate our Govern-
ment for the strong steps they have taken
for upliftment of the poor people. Gover-
nment of India bas provided irrigation faci-
Iities, fertilisers, power and new varieties
of seeds to the farmers. That is why we have
sufficient stocks of foodgrains in our coun-
try, and we are moving forwardto 21st
century. We should ensure that our rural
people too come forward and look towards
21st century.

We ate proud of our yong Prime Minis-
ter, Shri Rajiv Gandhi. Under his leader-
ship we are poing forward, I was really
very shocked to hear the views of the
Opposition parties yesterday. I have tried
to listen very quietly to know what are
their views actually, Was there any cons-
tructive suggestions and solution for imp-
roving our economy? I am shocked to
find there is no constructive suggestion
from the Opposition parties. They always
try to malign our Government and blame
our Congress party.

I would like to ask these Opposition
Members :  Are they not destroying our
country? I do not know where the Mem-
bers representing CPM Pearty have gone.
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Sir, the Congress Party is the only party
which is interested in our country and they
are not interested in their own self. They
can sacrifice everything for the sake of the
country. We have lost our great father of
theNation. Manatma Gandhi, for the sake
of our country. We have also lost our
grezt leader and the country’s mother,
Shrimati Indira Gandhi, for the sake of
our country, She is no more. We will
not be able to hear her voice saying ‘we
want justice for human kind’. In her last
speech, she said :

‘T do not care whether I live or die, I
shall continue to serve people till my
last breath, If1 die, every drop of
my blood will strengthen our country
and keep united India alive.”

Now, our Prime Minister, Mr. Rajiv
Gandhi, is following this principle. But
they are trying to mislead the people of the
country. But is there any sacrifice from
those Members for the sake of the coun-
try? Nothing. 1 am really shocked to
hear that they are accusing the Congress
Party that they are destroying the country.
So, I would request these friends let wus
think of unity of the countiy, let us work
unitedly for the common cause of the peo-
ple and the country. Let our prayer be
for the common happiness of the pecople.
This is our Congress Government which
can sacrifice everything for the sake of our
pation and for the sake of our country,

In July 1985, the Government took a
major initiative to resolve the complex and
difficult problems in Punjab. Our prime
copcern was to strengthen the foices of
unity and integri.y. The policy was gov-
erned by the perspective of serving the
highest natioral interest, The democratic
process triumphed over terrorism. The
Assam settlement was followed by elections
to the Legislative Assembly and the Lok
Sabha. A new Government has taken
office. Government are committed to the
fullest implementation of the Punjab and
Assam Accords. Our Government is really
interested in the upliftment of the poor
people. In this context, I would like to
mention one important aspect. Sir, Gov-
ernment published in August 1985, a
status paper entitled ‘““The Challenge of
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Education”. This was intended to stimu-
late wide and intensive national debate on
issues and alternatives. But I am sorry
to mention that in some States, some
left-oriented friends, are trying to mislead
the students and the common people. The
Government at the Centre is very much
interested to implement anti-poverty pro-
grammes during the current Five Year
Plan. The Sixth Five Year Plan is aimed
at assisting 15- million families under the
Integrated Rural Development Programme;
16.6 million families wereactually covered,
of which 6.4 million belonged to the Sche-
duled Castes and Scheduled Tribes. These
programmes are being strengthened and
surplus foodgraings stocks will be used in
1986-87 to expand the National Rural
Employment Programme and the Rural
Land'ess Employment Guarantee Program-

me to cover one milliona dditional tamilies.

Our Prime Minister is interested in imple-
menting all these programmes fuily.

Sir, what is going on there in West
Bengal? The Central Government is giv-
ing maximum financial assistance for the
implementation of various schemes for the
weaker and poorer sections of the people
inn the State. The State Government of
West Bengal, run by the Marxist Party
people, do not spend the fund for thos;
poor people. The Central Government is
very much interested to give loans to these
people through credit cash. But the Chief
Minister of West Bengal has announced
that he would not allow credit cash arrang-
ement through nationalised Banks because
they want to utilise this money for the
party purposes in the State Wherg are
protection and security to the people in the
State?

[Translation]

MR. SPEAKER : Choubeyji, you have
entered at the right time.

[English]

KUMARI MAMATA BANERIJEE : Sir,
I take this opportunity of mentioning that
this 20-Point Programme should be allow-
ed to be carried ont in West Bengal. Then
only the poor people and the weaker sect-
jon will get justice. Sir, in West Bengal
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so many industries are now closed down
and so many industries are going to be
closed. The closure of these industries is
due the policy adopted by the State Govern-
ment. But they blame the Central Gov-
ernment. 1f one asks the reason for this
kind of state of affairs in the State, they
wili say that the matter is being looked
into and the State Government will do
something for that. But, Sir, ultimately.
thousands of workers are thrown out of
their work and they are on the road. I
think it is not the Government’s policy to
keep them unemployed. Both the Central
Government and the State Government
should take initiative in removing ills and
difficulties faced by the industriis so that

. they are not closed down and thesc poor

people and the workers get into no-mal
duties and earn for their living. Now,
what is the present condition in West
Bengal? Due to mismanagement, due to
leftism and due to trade-unionism, all the
industries are going to be closed.

I would like to know whether the
Central Government has got any proposal
to nationalise the State Government of
West Bengal to save the people of West
Bengal, to save the State and save the peo-
ple. Weall know what has been going
on there. I am very much interested in
my State and the people there.

I would also like to mention about the
unemployment problem. Unemployment
is increasing day by day. Recruitments to
the Central Government offices are banned
for a long time and thousands and thoy-
sands of unemployed youths are trying for
jobs. The Central Government should
establish some new projects to provide
employment opportunities to these
people.

I would also like to point out that the
President’s Address has not covered one
important issue of refugee problems. [
bhave mentioned about that several times,
The refugee problem is a great problem
in our country; itisa sensational and
burning issue in our country, I would
request the Central Government to reopen
the Rehabilitation Department to take
care of this problem. There is a lot of
discrimination in the matter of granting
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lease deeds to these people. They are
crying everyday. The CPI (M) peop'e ere
tryine to politicalise the issue and malign
our Government. The Government must
re-establish the Department of Rchabili-
tation to sort out this problem.

[ Translation]

SHRI RAJ KUMAR RAI (Ghosi) : Mr.
Speaker, Sir, I am thankful for the time
given to me for speaking on the Motion of
Thanks moved by Shri Fduardo Faleiro
and supported by Shri Zainul Basher. The
Hon. President has drawn the attention of
the Members of both the Houses regarding
achievements of cne year. Ore year back.,
when we participated in the elections we
had promised that if we form the Govern-
ment we will solve the problems of Punjab
and Assam by giving top priority to them.
We had also promised that if elected 1o
power we will try to check floor-crossing.
We stuck to our resolve and solved these
problems in the first instance, Whichever
party may rule Punjab and Assam, Shri
Rajiv Gandhi bas fulfilled his promise.
Although th: Punjab problem exists even
today but no one can say that we did not
take any action. What could have been
the right solution we adopted that.

[English]

Just as Ibsen had said, a problem is a
problem and it remains a problem.

[ Translation)

It is the responsibility of the Govern-
ment to solve it. It is being solved in real
perspective. We have marched forward
in agricultural development and have given
impetus to industries. The most important
thing is that we should pay attention to-
wards those poor people who, in spite of a
hard day’s toil, are notin a position to
have one time meal and have to live with-
out food. This Government is looking
after them carefully. There is no such
person in the country who has to think
about his evening meals after a hard day’s
labour. The Government has p:.id atten-
tion in this direction and rural areas are
being given priority. I would like to
touch two or three points in thjs connec-
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tion. The most important point is that
late Shrimati Indira Gandhi had launched
many schemes like NREP, Minimum
Wages Guarantee Progremme and RLEGP
for the poor in the country. She empha-
sised the need for rural electrification and
dignity of labour. Not only the white-
collared but also the blue-collared work-
ers should fzel that they are contributing
to national economy and bave an im-
portant role to play. But I am pained
to say, and incidentally as the Hon.
Prime Minister is also present in the
House, I would like to bring to his notice
—and the entire House will agree to it —
that the funds allocated for NREP are
usurped by contractors. Only 30 to 35
per cent of targets are being achieved.
Out of the allocated funds, 25 to 30 per
cen is pccketed by the officials and 25 to
30 per cent is swindled by the toughs and
contractors who are pressurising officers
to allot such works to them. When the
NREP scheme was formulated, nobody had
ever thought of getting it done through
contractors but today it is more often a
rule than an exception. Therefore, the need
of the hour is that the Government, which
is popular for its determination and re-
solve, — a fact which has been recognised
the world over — should immediately take
a decision in this regard so that the rights
of the poor are protected and the workers
get employment.  But nothing has been
done so far in this regard.

My secovd point is that the matter on
which we feel concerned — I do not know
whether the bureauracy also feelsin the
same way — is that there may not be any
poor facing starvation for want of work.
My constituency is located in the Eastern
Uttar Pradesh; and it is languishing in
poverty. The sitvation in Eastern Uttar
Pradesh is so deplorable that the contrac-
tors do not even get workers. Such a
situation is not existing in any other parts
of the couatry. Therefore, we should
reconsider contractor system. Otherwise
when the poor raises his voice, we will
make the contractors accountable. I would
like the Government to monitor these
schemes properly and immediately. The
worker is not getting his due wherever the
contractor system is in vogue and,

, therefore, there is need to provide bim
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relief through other measures. I would
liks the Government to take steps in this
direction,

« Sir, I was referring to poverty in the
interior of the Eastern Uttar Pradesh.
Here, I would like you to recall, the
speech made by Shri Vishwanath Singh
Gehmari in this very House and the way
our leader Pandit Jawahar Lal Nehru was
moved by it. He immediately constituted
the Patel Commission to leok into it.
Surveys and studies covering every village
were conducted to look into the problems of
Eastern Uttar Pradesh unden; the chairman-
ship of Shri Patel. The Commission reco-
mmended that, if keeping in view the special
requirements of the area and its role in
freedom struggle, funds are not allocated
to set up a separate unit to look into the
problems of the area, it would create
resentment among the people and the pro-
blems, poverty and illiteracy would con-
tinue to increase. The bridges, culverts,
roads and schools are in a dilapidated con-
dition and attention to this effect has been
drawn repeatedly in this House. Not
only our party, but the entire country
particularly, the poor people and the poor
areas have full confidence in Shri Rajiv
Gandhi. I would not like to go into the
details of the way he is giving leadership
to the country. I would once again request
the Government to launch the various
schemes that are pending so far in spite of
repeated assurances like setting up of
Thermal power Stations, new indus tries,
construction of bridges and H.E.L. and
BHEL units in the area so that the poor
do not have to go in search of jobs to Cal-
cutta, Bombay and other big cities and pull
rickshaws day and pight there.

It is with this confidence, Sir, that the
Bastern Uttar Pradesh have voted our
party to power after 30 to 35 years. I
would, therefore, request the Hon. Prime
Minister to constitute a separate unit of
the Bastern Uttar Pradesh in order to
complete these tasks.

As we are running short of time, I
conclude and support the Motion of Thanks
on the President’s Address.
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[English)

SHRI SALEEM I SHERVANI (Bud-
aun) : Mr. Speaker, Sir, I rise to support
the Motion of Thanks on the President’s
Address moved by Mr. Faleiro. Sir,in
the yaar 1985, we have seen a lot of
positive changes. The signing of the
Punjab accord, through the efforts of our
Prime Minister created an environment of
peaceful Punjab Elections. We saw the
triumph of democracy over terrorism.
Now, it is the respcnsibility of the State
Government to maintain the Jaw and order
and work for the progress and prosperity
of that State. This was followed by the
successful implementation of the Assam
Accord. In thke Address, the President
has mentioned the communalism poses a
serious threat to natjonal unity. There is
no greater evil than communalism. And
we must make all efforts to see that the
parties or the people responsible for such
sertiments should be dealt with firmly and
strictly. Sir, we are young. We are en-
thusiastic. We have the political will and
the determination to take our country
forward. When 1 say, young, I do not
mean that we want to do everything by
ourselves. We fully realise that we have
to take advantage of the experience and
the wisdom of our elders and to take a
lesson from their mistakes, so that, in our
life span of 60—70 years, we can take off
from where, they have left and take our
country forward. We have made an effort,
We are moving ahead. The dedication is
there. And I won’t be exaggerating, if I
say, that our Prime Minister, it seems is
working like ten days in a week. The
President in his address has said that we
have made some achievements like the
signing of the Punjab and Assam Accords,
the Anti-Defection Bill, steps taken to
combat corruption, Lok Adhalals, progra-
mme for youth development etc. So in
short, we can describe, 1985, as a year of
Accords, reconciliation, peace, liberalisa.
tion economy amnd Dpositive thrust towards
development.

Wesaw that the collection of direct and
indirect taxes have shown a substantial
increase. The industrial production has
gone up. But one area, where we
need to work harder is the Balance of
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Payments Position. The imports have
increased a lot and the exports continued
to the sluggish., We have to curb the use
of petroleum products. We have to up-
hold the prestige of our country in the eyes
of foreign institutions and banks. We can-
not depend on foreign borrowings. The
Prime Ministes’s foreign tours to USSR,
UK, Cuba, etc. have created a tremendous
goodwill for our country and this issome-
thing which has to be seen, to be believed.
All the developing countries have vir-
tually accepted wus as their leader and the
Super-Powers listen to our views with res-
pect.

So, I would not like to take much of
your time. But inthe end, I would like to
appeal to the Opposition to play the role
of constructions, opposition and rot to react
on anything we say or do just because they
are the Opposition. Sir, any decision that
we take has to be professional, well thou.
ght-out and we have to see what benefit it
will bring to our country from the long term
point of view. We cannot take a decision
which will give us short-term popularity or
which is sentimental.

[ Translation]

SHRI MOHD. MAHFOOZ ALI KHAN
(Etah) : Mr Speaker, Sir, I have been
told just now that as we bave very little
time I should conclude as soon as possible.
1 have to say only two things. The Oppo-
sition as well as the Ruling Party Members
have expressed their views on the Presi-
dent’s Address which was made on the 20th
of last month, All of them have expressed
their opinions about various issues,

Just now Shrimati Banerjee was shout-
ing and hitting the opposition......(Interrup-
tions)

[ English]

SHRI RAM PYARE PANIKA (Rober-
tsganj) : This word is unparliamentary.
This word should be expunged.

[Translation]
MR. SPEAKER : Please let me decide
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it. I have heard what he hes said.............
(Interruptions)

N Mahfooz Ali Khan Sahib, this is rot a
good” word. Not dignified......ccoeerenrens
(Interruptions)

SHRI MOHED. MAHFOO0Z ALl
KHAN : Her voice is shrill.
SHRI BALKAVI BAIRAGI : . Mr.

Speaker, Sir, T would like to submit to my
friend Mahfooz Ali that you have rightly
observed that ‘it is not agood word”,
but he never had any pleasant experience
in life.

SHRI MOHD. MAHFOOZ ALl
KHAN : He is elder to me, Sir. I would
like to say that there is no mention of the
prevailing chaotic ccnditions in the country
in the President’s Address.

Mr. Speaker Sit, last year the Presi-
dent had made a mention regarding elec-
toral reforms. The way elections are held
in our country, booth-capturing is 1esorted
to and the way Government machineryee.
(Interruptions) The height of it is that those
who have indulged in malpractices have
been promoted and rewarded. Somebody
who had conducted the elections has
become Governor. 1 would bot like to
refer to his name.

So far as unemployment is concerned,
you may go andsee for yourse f how the
people of this courtry are facing hardships
and the Goveroment is merely raising
slogans for eradication of poverty, Mr.
Speaker, Sir, you say that thcre has been
no development in our country but 1 would
like to remind you that there has been no
development in the real sense of the term
bacause the funds allocated in the name of
poor are being swindled by the Government
machinery itself Brokers and middlemen
are present outside the banks either they
do not allow the poor to draw loans from
the banks or they themselves swindle the
entire amount. This is how the Govern-
ment is functioniog. As there is little
time at my disposal, and you have already
rung the bell, I would not take much time
and I conclude although I could have
spoken on more points.
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DR. G.S. RAJHANS (Jhanjharpur) :
Mr. Speaker, Sir, as the Hon. Prime Minis-
ter is to address the House at 5pm., I
would conclude after touching two or three

points. T shall not repeat what the hon.
Members who spoke before me have
covered ..

MR. SPEAKER : Please come to the
point.

DR. G.S. RAJHANS : Sir, the country’s
problems cannot be solved by strikes and
bandhs. The call for a nationwide bandhs
by the Opposition causes extensive harm to
the poor, particularly the rural and wurban
workers as they are generally facing star-
vation. I, therefore, appeal to opposition
parties to put an end to the politics of
strikes and Jockouts.

Second'y, Sir, more attention should be
paid to the unemplcyment problem. Thou-
sanis of workers travel daily from Bihar
and eastern Uttar Pradesh to Delhi,
Ghaziabad and Faridabad. There is sppal-
ling poverty in the areas wherefrom those
workers come. They ought to have been
provided employment opportunities in
their native places itself,

Even after 38 years of independence,
adequate arrangements for drinking water
hrve not been made so far in the country.
My heart bleeds when I see in North
Bihar that the people bathe in the same
pond, take water therefrom to use the
same afier they have eascd themselves,
drink the water of the same pond and a'so
use it for cooking their meals. I would,
therefore, like the Government to pay
more attention in this direction,

1 would also urge upon Goverament to
end regional imbalance. Atten:ion should
be paid to Bihar and Eastern Uttar Pra-

desh.

I am a supporter of Public Sector enter-
prisc but how lo1g shall we bzar losses
incucred by them? If a bus operates under
a private en‘erprise, it rans in profit but
as soon as it is taken over by public sector
enterprise, it runs at loss. Consquently
the people have to pay higher taxes. If
you could lay your hand on efficient
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managers in private sector, recruit them
and put them in public sector
these units are not still able to function
properly, serious thought should be given
to this problem. The entire country should
not be taxed for the inefficiency of some
10.000 workers in public sector under-
takings.

Before concluding, I would like to
bring to your notice a large number of
complaints against the banks., Wherever I
have gone in my constitueacy,—other hon.
Members may have also visited their cons-
tituencies—1I bave found large number of
complaints against the banks. I had
requested Shri Janardhana Poojary to look
into it and he is paying attention in this
direction.

I would request him to demand a
report of the working of the banks from
the concerned authorities so that the funce
tioning of the banks could be improved.
There is large scale fraud in urban banks
nnheard jn the past and, therefore,
immediate attention should be paid to the
banks to improve their condition.

[MR. SHARAD DIGHE in the Chairl

In the end I would like to congratulate
the Hon. P, ime Minister for improving the
conditions in the country particularly the
economy during the last one year which is
unprecedented. There is remarkable im-
provement in our relations with neighbour.
ing countries. The Prime Minister deserves:
congratulations for all this.

[English]

SHRI JAGAN NATH KAUSHAI,
(Chandigarh) : Mr. Chairman, I rise tc
support the Motion of Thanks on th:
President’s Address moved by Mr, Faleira

The President’s Address, in my sub
.. . 4
mission, is a balanced document. It i
supposed to contain information for th
Parliament regarding the achievements ¢
the government during the past years an
what the government proposes to do in th.

coming year.

units, If '

e
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The Address starts with the mention of
two momentous decisions which were
taken by the present overnment under the
leadership of our Prime Minister, Shri
Rajiv Gandhi, namely, we are trying to
solve very vexed and complicated pro-
blems of Punjab and Assam, There is no
denying the fact that both the Accords
which were entered into are historic and
are an act of statesmanship. I will confine
myself to the Punjab Accord.

We all know that, according to the
Punjab Accord, effort was made to isolate
the extremist and terrorist and the only
way was that there should be a popularly
clected government in Punjab.

17,00 brs.

Everyone thought that it was a very
difficult decision; elections will not take
place peacefully and yet the Prime Minis-
ter was firm on this and he said that the
electoral process must have its way. We
all kaow that elections took place peace-
fully and a popular, elected Government
was instalied in Punjab. We all thought
that the period of strife, the period of
tension, the period of terrorism was over.
But to our dismay, that has not happened.
We all know that not a day passes whean
we look into the paper in the morning
when there are no killings. As I say, this
is most unfortunate, The President’s
Address categorically says that a great
responsibility rests on those who have
securad the mandate of the people,

Sir, the Barmala Government is on
trial.  Undoubtedly, the Chief Minister has
heen using good strong words; he has been
saying his inteantion that he will take

action, but Sir, according to me, the time

is slipping.
17.02 hrs.

[MR. SPEAKER in the Chair]

People are losing confidence because
he basic responsibility of any Government
s first of all to give law and order to the
reople. The people in Punjab have a sense
f insecurity. The sense of insecurity is
2 this extent that nobody feels safe. And
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the extremists the terrorists kill and escape
with impunity. They loot also. The loot
banks. The other day an arm armoury
was loooted. Everybody is not concerned
with this, whether as the maintenance of
law and order is the function of the State
Government or the Central Government.
The common man is concerned only with
one thing: He is concerned with his
safety, safety of his life and safety of his
property.

Now what has happened in Batala, that
is a great alarm signal another alarming
news which appeard in the paper was that
people were Kkilled even during curfew
hours ! As I say, this is an alarm signal
and another alarm signal is an effort being
made to give these killings a communal
turn.

Therefore, I would beg of the House to
take this into consideration that though
law and order is a State subject, the
Parliament of India has an overall respon-
sibility to give a stable, strong government
to the people and if any Government is not
discharging its prime responsibility, then
the people are bound to lose faith in the
intentions as well as in the capacity of the
Government to discharge their functions.

Only the other day there was a meeting
of the Communa] Harmony and National
Integration Council in Chandigarh. They
have also passed two very important
resolutions, one is that these disruptive
forces have to be ‘isolated and identified.
The other is that they have to be dealt
with a firm band. My submission is that
the Barnala Government should not lose
any time in crushing these forces; other=
wise; the faith which people have put in
that Government is dwindling day by day.
Industry in Punjab is almost paralysed.
The atmosphere is one of apprehension
and insecurity, In spite of the best efforts
of the Government of India, I am sorry to
say that the Akali Government has not-
come upto the expectations in spite of the
fact that all the political parties want that
Government to succeed. The Government
has to act. By merely saying that they
will take strong and stern measures and yet

not talking any measure, they cannot rule
the State,
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The other thing which has to be kept
in mind is this. Why are people losing
faith in the law and order agency, the
police? There are various reasons for
that. All these things have been discussed
in this House a number of times. But
people, by and large, have lost faith in the
police. May I suggest that a time has
come when we should raise a natiopal
security force at the level of the Centre?
Instead of local police, if there is the
Central Reserve Police, people have con-
fidence. But if the law and order sitaation
is left with the local police, then people
have no confidence. Therefore, my very
respectful submission for the consideration
of the hon. Prime Minister isthat we
should try to raise a national security
force for such situations where people lose
faith in the local police, then some force
in which people have their confidence must
come to the rescue of the people.

It has been mentioned in the President’s
Addcess that the function of suggesting
drastic judicial reforms has been handed
over to the Law Commission by the
Governmeant of [adta. There was a pro-
posal to set up a judicial reforms commie
ssion, but it seems that this work has been
specifically eatrusted to th: Law Commi-
sston. I would respectfully beg the Law
Commission to give this item top priority.
There are a number of matters which are
on the haads of the Law Commission. But
1 say judicial reform, which is the need of
the hour, should get top priority at the
hands of the Law Commuission.

One morte important reform in which
States have to play a role was Initiated,
but some States are opposing it. I would
beg of the States not to oppose that 1eform
and that 1s setung up of an All India Judi-
cial Service. [t 1s very necessary because
you may go oa changiog pros edural laws,
you may go on brin8iag any type of re-
forms, but ultimately it 13 the man who is
occupying the chair, who matters. Ualess
we recruit the best possible talents in the
country far those high jobs, it becomes
dificult to get that confidence which nor-
mally the law courts should inspire.

The only apprehension in the mind of
gome of the States is that once All India
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Judicial Service is created, probably they
will not have any control over that service.
But they are entireld misguided. The Al
India Judicial service will be under the High
Court. So the question of contro! either by
the Centr s or States does not arise.

For the All India Judicial Service, the
method of recruitment will change but then
the control will be of the High Courts be-
cause judiciary is totally sepatate from the
executive under the Constitution,

MR. SPEAKER : Is it today?

SHRI SOM NATH CHATTERIEE :
Even now it is under the High Courts.

SHRI JAGAN NATH KAUSHAL : That
is why I say that the All India Judicial Ser-
vice should not be opposed.

The other matter which again was pro-
bably taken up by Ashok Sen in the last
Law Ministers’ Conference but which was
postponed, was that much effort had been
made to try to rationalise the impositi®n of
court fee. I may remind the House that
there was a committee and I was the Con-
vener of that committee. 1 proposed total
abolition of the court fee but the States
did not agree. The States said, they were
prepared to rationalise the imposition of
court fee., Then we went rouad the whole
of India. We consulted difterent States
and, fortunately, a unanimous report has
been produced. Where all the States
whom we concluded were parties. So,
that document 1s still to be passed by the
Law Ministers’ Conferenee and ultimately
by the Chief Ministers because this will be
one step, although it 15 a minor step, in
that . direction to make the availability of
justice a little cheaper in the sense that
ordinary people will not be required to pay
the court fee. This is one doctrine that
Siate should not charge its citizens for disg
charging its primary responsibility of doin=
Justice not to sell justice......(Interruptions)
{am not using any strong expression, other»
wise it comes to this that when a citizen
comes to the court saying he is in trouble,
well, the court should not ask him. “‘First
of all you bring something for the coffers
of the State before we hear you’’. 1star-
ted by saying that the court fee should be
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abolished but the States did not agree, But
now rationalisation is there, So, I will
request Mr. Ashok Sen to take the first
opportunity to get that report accepted.

Sir, there are a aumber of other matt.
ers on which I could have spoken but as I
said, I got your message in the very begin-
niog that I should not take more time. [
will only say that this document indicates
one thing. The President said, and he has
reiterated, that a pumber of matters were
recapitulated which were outlined during
the last President’s Address, and T am
happy to read this :  ““The Government has
fulfilled in substantial mesure the tasks
they had 3set for themselves for the past
year’’. So,any government can feel legi-
timate pride if the promises which have
been made have been substantially fullfilled
and I must corgratulate the hon the
Prime Minister for seeing to it that what-
ever promises were made by him last year,
were fulfilted, and I have every hope that
the promises which wil be made for the
coming year will a'so oe fulfilled.

THE PRIME MINISTER (SHRI
RAJIV GANDHI) : Mr. Speaker, Sir, the
Presidental Address is not a time to score
debating points and I will not try and do
that as some of my friends have done. It
is a time to take stock of what we had said
Jast year, the promises that we had made the
fulfilment of these promises and to look
towards what lies thead. Last year. when
Parliament op:ned, there were two major
problems that were confronting the coun-
try—the question of what would happea
in the Punjab and what was to happen in
Assam.

Two agitations were contiouing. We
had committed during the election and in
the Presidential Address that these two pro-
blems would be tackled first. We were
very glad that last year we were able to
come to a settlement in both the States,
(Interruption) Although they don’t seem so
happy, | am glad to say that we have new
Members from those two States with us in
this session.

Sir, #he progress with the Accord in
Assam is going well. We have been in
touch and the Ministries that are dealing
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with it and are optimistic the way it is go-
ing. On the Punjab have been certain set-
backs. One of the clauses of the Accord
required a commission to be set up to
look for villages which would be exchanged
in lieu of Chandigarh. Unafortunately. the
Report of the Commission was such that
we could not take any action. Going by
the original Accord which required us te
refer to a Commission, logically we havo
to then refer to the Report of the Commiss-

- ion and we are going accordingly.

The guestion of mutual settlement bet.
ween the two Chief Ministers as suggested by
the Commission or of setting up another
Commission to go into it is being looked
into. There is a small question on the
other Commission because we cannot give
precisely the same terms of reference as
might end up with precisely the same ans-
wer. So, that needs a little bit of sorting
out between the two Chief Ministers but
we are hopeful that we cin do this and we
will be able to move ahead. We are also
seeing what can be done about the other
aspects of that Accord, the SYL canal, the
water allocati m, the Capital for Haryana
and the other clauses that are part of it.

Unfortunately, the extremists and terr-
orists in Pu -jab have once again become
active. I would like to take this opportu-
nity to remind everyone and more especis
ally the Government in Punjab, that the
vote that the people of Punjab gave wasthe
vote against terrorism. It was a vote
which was shared in great majority between
the Akali Dal and the Congress Party.
Those that had asked for a boycott were
rebuffed by the electorate because the
electorate went and voted in very large
numbers. What I would like to say is that
it will be letting down the electorate 1If we
do not respond to the terrorists as the ele-
ctorate responded to the terrorists. The
clectorate, in spite of severe threats, came
out in large numbers to confront terrorism
and to push terrorisms back. This is what
we have to do today. One other promise
that we had made in the last Presideuntial
Address was that of electoral 1efcrms and
a cleaner public life. We have taken a
pumber of measures towards these ends.
One of the first measures was that of an
Anti-Defection Act which bas been talked-
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about for a long time. But last year we
passed it in this House. We cleared comp-
any donations for political parties.

Again, this has been a question which
has been alive for many years and it was
alleged that it was one of the prime reasons
for causing corruption in electrons. We
have tackled corruption in every section
and at all levels in the country. Wherever
information has bzen available, action has
been taken, There has been no partiality
or bias applied either for or against any

one.

‘In my address to the Party in Bombay
aad again when I mst with some of the
Opposition leaders at your Lunch, Sir, I
had mentioned to them that there were
certain other steps we would like to take
and one of them was that we would like to
bring our Parly accounts into the open.
I had suggested that we set up a group
consisting of the Treasurers of our National
Parties who could decide and give us some
idea of how we could go about doing this,
and with your agreement we can go ahead

and do this.

SHRI DINESH GOSWAMI : Why are
you leaving us, the r'gional parties ?

SHRI RAJIV GANDHI : We will in-
volve you also. (Interruptions).

One other very major step that we
have taken is that of removal of agents or
dalals from -almost every major coatract,
and this is a progressive measure, we will
be going ahead and doing this almost from
every Ministry and in every contract that

we are doing.

About the promise for administrative
reforms, again we have not sat quiet on
what we bad said. We have set up grie-
v ance redressal machinery in mapy Minis-
tries. The feed-back from the banks
specially has been very good. There is
training at all levels for the administration
cutting across all levels. There are two
separate schemes, one a shorter term ref-
resher type of course and one longer
course, to bring about more knowledge,
more interaction so that the problems that
on¢ h#s faced in o0a¢ part of the

President’s Address 382

country could help solving problems
in other parts of the country—mixing of
the senior with the jumior, really getting
the new life into the Administration, The
personnel policies are deing reviewed. The
efficiency of the Government—in sheer time
taken for taking decisions, in the cost of
certain actions~—has been dramatically in-
creased. The emphasis has been put on
results and on accountability. Monitoring
of all major projects is being done on a
monthly basis to see that they are on
schedule, the progress is correct and that
allocations are not being diverted to other
schemes.

We have made a new scheme to monij-
tor all the anti-poverty programmes, and
this reaches out randomly to blocks, to
actually, physically go and check what
work has been done. Each ang every
individual in that block who is listed by
the State will be called upon and asked
many things. I can just give you a few
e.xamples here. For example, how much
time did it take him to get that Joan from
the first day he went to when he got it;
how much did it cost him in expenses, i:;
travel, to get that loan; how has the resyt
of that loan or whatever was given to him
worked out; is he getting a return on it;
which banks are active and in which State:
It is quite a complicated exercise but it
comes out very simple and you can see it
on charts very easily. We have had the
first report from this and some very in-
teresting feed-back. We will be using this,
not just to see how well the programmes
are functioning, but also to correct where
we find deficiencies in implementation,
correct where there may be deficiencies in a
particular programme or in the way the
programme is being applied to a particular
area. So, as we get more feed-back, we
will be cortrecting it.

.We have promised a new education
pohcy. We produced the Status Paper
in August last year. A national debate
has _ensued and a lot of inputs have been
received. These have been put together
and the Minister for Human Resource
Development will be ready with the paper
in this Session to put before the House,
We haye broadened the basic concept of
cducation t0 a much wider concept of
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human resource .development which works
in two ways. Oneis the actual develop-
ment of the buman being into a better
human being, developing his character, his
personality, his morality. The second as-
pect is to see what sort of human resources
we will need for the future—how many
doctors, how many agricultural scientists,
how many nurses, how many engineers,
how many scientists, what type of scientists,
what type of engineers. This exercise has
not been done before and unless we have
some idea of what we need, we will not be
able to produce what we need. This is
part of the reason for many of our scien-
tists going abroad. They study in spheres
which are less relevantor not that necessarv
to us today and we cannot employ them, we
cannot use their knowledge for cur benefit,

The Human Resource Development
Ministry has also taksn charge of develop-
ing women, children and youth. We have
initiated many programmes and many more
are on the way. Last year, we celebrated
the ““Youth Year”’. We have re-organised
the Nehru Yuvak Kendras, given them
autonomy. We look forward to a much
re-vitalised institution which will be able
to reach out the youth of the country.

As propmised, we have introduced a new
textiie policy. The textile policy envisages
much ' more protection for the handloom
weavers and it envisages cheaper cloth for
our people. The speed of implementation
of the policy has not been as fast as we
would have liked. But we are looking
into it and we will see that it comes in
fast. Any problems that weavers or hand-
looms may have will get special attention
and, if necessary, we will apply the
requisite corrections. .

We had promised a new look at the
judicial system. Again, we have made
tremendous progress. Sir, Lok Adalats
were set up last year and the speed of
disposal of cases has been greatly increased.
Administrative Tribunals would further
reduce the pressure on the courts and the
Law Commission is now looking for further
changes that are to be done.

We have also started tackling the prob-
fem of yrbanisation in the largest sense of
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the word. We have made a Group which
is looking into the whole concept of urban
development for India for the next 15§
years. We have no such plan today. It
is at random that people flock 1o citjes,
They make slums. They live in slums.
We have (o hiave a proper idea of
what we want with our urbanisation, When
"I am talking of urbanisation, I am not
talking of just Delhi, Calcutta, Bombay
and Madras and may be a few other cities,
I am talking of also smaller cities and a
full picture, of how we are to develop our
urban structure.

One other promise was that of cleaning
the Ganga. The Central Ganga Authority
has been formed. It has already started
its work. Perhaps the first tangible visible
work will be when the Kumbh Mela takes
place next month in Hajdwar when they
will find the river much cleaner.

PROF. MADHU DANDAVATE: There
will be more pollution.

SHR1 RAJIV GANDHI : We are
coming out with a law for pollution also.
Only one thing we forgot in that. We
forgot to include noise pollution !

PROF. MADHU DANDAVATE : We
do not mind. He can continue his speech.

SHRI RAJIV GANDHI : Unfortunately
they do not know the -difference between
laughter and noise ! Noise is what we
hear from that side of the House !

SHRI NARAYAN CHOUBEY: Laughter
is noiseless !

., SHRI RAJIV GANDHI : One other
promise we had made was that of tackling
our waste lands. We have set up a Board
aﬂd‘ the programme has already started.
The targets that we have set are very high.
We know that. They may be difficuilt to
achieve. We know that. But that is t he
minimum we need to do if this country is
to survive. We do not have the choice.
We havé to find ways of achieving that and
the Westeland Development Board will
look at every way of achieving that target.
It will involve all our people, youngsters,
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school-going children, housewives, farmers,
land-less, every one.

The environment has been a problem.
During the last Lok Sabha campaign, we
had a very major disaster in Bhopal, It
was followed by one or two other leaks.
Fortunately, they were nat as bad as the
Bhopal disaster. Weare ready with a very
comprehensive legislation which we will
bring in this Session to control all hazar-
dous substances and for the first time, we
are legisiating in such a manner that an
average citizen can take action. It will be
a law that the people will be able to
operate,

Our cultural beritage is something that

e1z1 o1¢e of us is very proud of and we

elieve that our economic development, if

it destroys our heritage, if it reduces our

cultural heritage in any way, would not be

true develop ment and for this end, we are
setting up seven Zonal Cultural Centres.

The idea is to develop each cuiture to
its highest level, to expose that culture not
to just its own regions and its people, bat
also to others around the country, also to
take this culture right down, not to reserve
it for the elite in the auditorium and in
theatres but to take it 'down to the people
in market places and in melas where our
people arc and make the best available to
the average person. We have also decided
that through these 7 centres and co-operat-
ing with other centres which are already
in existence, we will have an annual
cultural festival in Delhi which will be h-eld
jn winter every year and which will project
the cultures from all parts of t!ie cou.ntry
so that they may mingle and inter-mix...
(Interruptions) What can I do, Sir? They
are not cultured at all. ...

SHRI K.P. UNNIKRISHNAN : Joke
No. 2 of the evening.

SHRI RAIIV GANDHI : At least I
made you laugh. ~- At least you laugh.

SHR1 K.P. UNNIKRISHNAN : 1 will
jaugh-at the proper txme

. SHRI RAJIV (A NDH] : Very dilicolt
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SHRI S. JAIPAL REDDY : We bave
been laughing all through within our
sleeves.

SHRI AMAR ROYPRADHAN : There
are so many laughing dolls on your side.

SHRI RAJIV GANDHI : Science and
echnologyh as to be the key for our
development, Our thrust is for the deve-
lopment of our people, on anti-poverty
programme and for socially relevant areas.
We are setting upa number of scientific
missions and thrust areas to see that full
funding, proper scientific management and
all the resources that are required in these
areas are available.

One of the areas that we have chosen
is drinking water. This may sound sim-
ple. But it involves the highest level of
scientific and technological input. Oil-
seeds development, immunisation of chil-
dren, eradication of illiteracy. We are
setting up a new Bio-technology centre, a
new Department of Bio-technology.

The Seventh Five Year Plap is based
on a paper produced by Indiraji which put
the thrust on food, work and producti=
vity. The basic thoughts of our planning
process, of our development process have
not changed since 1947 when we got inde-
pendence. The backbone of all our
plan, of oll our aspirations and our deve-
Jopments 1emains the same. It is for a
united, independent, democratic, secular,
socialist, non-aligned and self-rcliant India.
~(Interruptions) 1 can repeat it if you
want, But 1t is better that you take it
tomorrow from the transcript. The India
we want, the India our freedom fighters
fought for, the India that we here are “all
committed to.

The core of the problem in our develo-
pment process is the gap between what
India can do and what India is doing. It
is this gap that we have to bridge. Our
past achicvements have been trémendous
by any account. The structural transforma-
tion in agriculture, in industry and in the
very lives of our people is there for every
one to see. The question is: can we move
faster to-day? How can we do more
work for the poor, for the under-privilegeg



387 Motion of Thanks'on the PEBRUARY 27, 1986

[shri Rajiv Gandhil

the Scheduled Castes, the Scheduled Tribes
wopmen and children, the minorities and
backward classes. It is for them that we
have framed our Plan. The Plan will
require seva and tyaga. In the President’s
Address, the President has said ‘“‘Nations
are built by generations that sacrificed for
a better tomorrow”’, That is what we are
required to do to-day.

Panditji and Indiraji built basic frame-
work. It is intact today; it will remain intact
and we will build upon it. Our directions
and our policies have not changed,

(Interruptions)
SOME HON’BLE MEMBERS : What
about Shastriji ?

SHRI RAJIV GANDHI : Alsot here is
Moraji-ji !

SOME HON’BLE MEMBERS: We
have not mentioned his name,

SHRI RAJIV GANDHI : 1 was talk-
ing about the Plan. Shastriji was not in-
volved in the production of any of our Plan
as a Prime Minister. In case you did not
know, I will remind you of the fact,

(Interruptions)

SHRI RAJIV GANDHI: You look
enlightened. Our development...(.. Interrup-
tions) :

SHRI RAJIV GANDHI : Those are
the rolling-plans, that you had started, If
you remember. Is you remember, the
rolling-plan has rolled certain people right
across the room and what we are very
lucky about is it did not roll the country
down-hill and back to where we started.
The people realised what the rolling-plan
is and the ruling clan were doing and they
rolled them across and keep you there.

(1 werruptions)

SHRI RAJIV GANDH({ : Our develop-
ment has been 93 per cent, for instance,
by overselves. This is the strength of our
jndependence. Jf we are to maintain this
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we must generate from within for oug
developments. There are easier ways
out.

(Interruptions)

SHRI RAJIV GANDHI : Anything
more? Any question? §ir, this §s pre-
cigely what I was saying. If we take 51:
suggestjon, we will not remain  ind¢pend-
ent. We will lose our indepedence. That is
precisely.... (Interruptions) =~~~

SHRI AMAL DATTA : We waat ygu
to come out with the truth exactly
you are doing. You are not doing any
favour.

MR. SPEAKER : Order plcase.

SHRI RAJIV GANDHI : There are
short-term - solutions avaijlable, Some of
them have been given by my friends from
across the room. But they are short-term
solutions ard we will not use them. We
bave paid the price for our sovereignty jn

our indepzndence struggle. We know what
it is,

Sir, many of our friends are noddi
their heads. I do not understerd if they
know what it is because the people aho
fought for freedom struggle are mcstly og
the other side of the House,

(Interruptions)

. SHRI RAJIV GANDHI : At Iegst we
did not get together with the other side,
Forgolten that Have you? o

The other day one of the hon. Members
was saying, ““We have fought for ous poli-
tical freedom and now must fight for ogr
economic freedom™. And I felt like Iem.
arking that those who have not fought for
their political freedom do net know
how to fight for their economic freedom...

AN HON, MEMBER : How maRy
there on that side? (Interruptions) e

sxjm RAJIV GANDHI ; It is ags g
question of individual freedom fighters. It
is the bhavang that is in e Berty,



389 Adwrion of Thanks on the PHALGUNA 8, 1907 (S4K4)

thit 14 billt on the freedom struggle ..
¢ Biferraptions)

AN HON. MEMBER : A Party that is
17 ytars ofd.

SHRI RAHV GANDHI: Of course, you
would not know of the type of bhavana that
our freedom struggle built, (Interruptions)

SHRI RAJIV GANDHI : Sir, the sove-
#éignty (hat we have won through our frees
dom struggle will not be exchanged for
cheap and easy methods of development.
We will génerate from within and we will
see that India remains strong, independent
and sovereign.

SHRI NARAYAN CHOUBEY : No-
body stops you from doing it.

SHRI RAJIV GANDHI : Sir, certain
Parties whose Chief Ministers come to me
for the most capitalistic projects take a
leftist stantl over hete...( Interruptions)

SHRI RAJIV GANDHI : No Sir, I am
not yiclding the floor.

MR. SPEAKER : Order, order.

SHRI RAJIV GANDHI : Mr. Speaker,
8ir,...

SHRI SOMNATH CHATTERIJEE :
He is the Prime Minister. Let him not for
gt that...(Interruptions)

SHRi RAJIV GANDHI: 1 have pot
named any political party or Chief Minis-
ter. Perhaps, you know the Chief Minister
we are talking about. Which Chief

‘Migister are you talking about?
(Interruptions)

SHRI RAJIV GANDHI : 1 would
like to ask my hon. friend one questioh.

GAmcrruptions)”*

MR. SPEAKER : Nothing goes on re-
eord. Not allowed, Order, order.
(1m¢mcpti¢m)"'l

**Not rocorded
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SHRI RAJIV GANDHI : Mr. Speaker,
Sir, 1 did ot name any Chief Minister, I
did not pame any State. PerhapsI did
not name any Party. Perhaps my hon.
friends have a certain idea of who this cou-
id be. (Interruptions)

[Translatton]

MR. SPEAKER :
your seat;

Somnathjee take

«.(Interruptions)...

MR. SPEAKER : Everybody is doing
his own work.

«(Interruptions)...

MR. SPEAKER : Why do you worry?

You can have your say when your turn
comes.

[English]

SHRI RAJIV GANDHI : This is very
odd when parties with lcfrist profession
suddenly start getting together with parties
with rightist profession.

BHRI BASUDEB ACHARIA : May be
on some issues like price rise.

SHRI NARAYAN CHOUBEY : Youn
are allied with Muslim League in Kerala.

(Interruptions)

SHRI RAJIV GANDHI: It is a sad
day when our leftist friends let their ideo-
logies blow in the wind and get together
with the rightist forces, reactionary forces.
I would request them to have a little bit
of a rethink on where they are going and
what they are doing. (Interruptions)...

Sir, our prime thrust for development
must come from the public sectors.
(Interruptions). The money can be availa-
ble for public sectors if the conditions in
the States are such tbat they get power,
they get other facilities for the public sect-
ors to work.

SHRI NARAYAN CHOUBEY : Wgq



381 Motion of Thanks on the

(Shri Narayan Choubey]

support public sector.

SHRI RAJIV GANDHI : We need a
strong and vibrant public sector. We need
a public sector that works for the public
good, not the public sector that drains the
wealth of our people. This is one basic
point where we differ from some friends of
ours.

SHRI NARAYAN CHOUBEY : You
created it by placing the private sector over
the public sector.

SHRI RAJIV GANDHI : The public
sector losses cannot continue to rise like
this, The efficiency in the public sectors
must be improved and will be improved.

Another area which is very critical to
our development and growth at this time is
the cost of basic inputs. Again it does
link back to the public sector. We must
see how we can go back from a high cost
economy, how we can make our products
much more competitive. The rate that we
are going now, it will not be long before
we price ourselves out of our own market.
We cannot afford to do this. It will req-
uire a certain amount of efficiency in the
public sector, it will require much better
management in the public sector, it will
also require much more output from the
labour in the public sector. These are
not decisions that we can delay. They
have to be taken and they must be taken
now.

During this past year, the public sector
performance has improved, the losses have
been reduced; but very much more has to
be done.

We have not changed our policy on
foreign investment. Our basic principles
and our policies remain unchanged. In
the 7th Plan the public sectors will remain
the biggest investment in the Plan and it
will be higher than it bas been in any
other Plan uptil now.

Simultaneously we have to mobilise all
the productive forces that are in India, We
have taken certain decisions to bring
all'such productive forces out and into pro-
duction,
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Our economy has traditionally been a
mixed economy and we do not intend ta
change that,

PROF. MADHU DANDAVATE : In
some States there are capitalists’ projects
and that is why they came to you. (Imterr-
uPtions)

SHRI SOMNATH CHATTERIJEE : In
petro chemicals you refuse to associate
with us. Can you deny that? (Interrup-
tions)

MR. SPEAKER : Order. Order.

SHRI RAJIV GANDHI : It is nice to
see how the mix in the economy is bal-
ancing with capitalists balancing the com-
munists. It is only with a mixed economy
that we can be truly independent economi-
cally...

(Interruptions)

SHRI RAJIV GANDHI : I said what
we feel is that we can be independent only
with the mixed economy. If you have a
different idea you put it to the people just
like as we put it to the people and the
people put us here. You put your idea to
the people and the people have put you

there. Don’t forget that.

(Interruptions)

SHRI RAJIV GANDHI': I know just
your very size has expanded. Would you

.like to say something on size, Mr. Unni.

krishnan? I thought you were saying some-
thing on expanding.

(Interruptions)

SHRI RAJIV GANDHI : Sir, we beli-
eve that it is only with the mixed economy
that we will bave a truly independent self-
reliant India.

SHRI K.P. UNNIKRISHNAN : What
is the mix like!

SHRI RAJIV GANDHI : The type
that we are running with truly indigenous
science and tecnology development and full
R & D support,
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Dursng this year we have made tremen-
dous progress in the Defence sector, in the
R& D in our produciion and in our indi-
genous designs. I would like at this stage
Eo remind our hon. friends. who had a

bandh’ of sorts yesterday because it was
not what they had projected...

SOME HON. MEMBRES : What?

SHRI RAJIV GANDHI : The people
did not respond...

SHRI K.P. UNNIKRISHNAN: That is
the report you have got,

SHRI RAJIV GANDHI : All right, I
would not argue about that except for the
States where Government officially said
there will be ‘bandh’ most things ran. The
traios ran. (Interruptions) Anyway that is
not the point I was coming to. What I was
saying. .

PROF. MADHU DANDAVATE : Inte-
1ligence reports can be corrected.

SHRI RAJIV GANDHI : What 1 was
saying was that our GNP escluding agri-
culture is approximately Rs. 450 crores
per day. Now, if we have lost let us not
say one whole day—we will give you the
credit and we will count only half a day—
Rs. 225 crores you have bumt of the peo-
ples’ programmes.

SHRI K.P. UNNIKRISHNAN : You
can burn Rs, 1,000 Crores and the people
should keep quiet? (Interruprions)

MR. SPEAKER : This is his point of
view. Your point of view may be different.
Please sit down.

SHRI RAJIV GANDHI : Sir, I may
be a little bit out in the number but in the
recent price hike that has taken placa, I
believe, the Finance Minister collected
approximately Rs. 500 crores ~ the
number is subject to correction—and in
one day you bave burnt half of that.

18,00 hrs.

SHRI SOMNATH CHATTERIJEE:
That shows the people’s wrath,

SHRI BASUDEB ACHARIA : Please
try to read the mind of the people.

(Interruptiors)

SHRI RAJIV GANDHI : If this coun-
try is to progress, it cannot progress with
‘bandhs’ and closures.

(Interruptions)

SHRI S. JAIPAL REDDY : In Andhra
Pradesh, what happened to these people?
(Interruptions) .

MR. SPEAKER: Please sit down. Plea-
se take your seat.

(Interruptions)

SHRI RAJIV GANDHI : Sir, every
time, a strike is called or a ‘bundh’ is
called...

AN HON. MEMBER : By whom?

SHRI AMAR ROYPRADHAN : It is
by Congress Party. (Interruptions)

SHRI RAJIV GANDHI : I am not
saying by whom. Every single time, a
‘bundh?’ is called or a strike is called, the
country loses money. If it is Rs. 450
crores per day of a full ‘bundh’, it is Rs.
450 crores less for some development pro-
ject in this one day. I accuse my friends
across this room of costing the Indian peo-
p'e Rs. 225 crores,

(Interruption)

SHR1K.P. UNNIKRISHNAN : I accuse
you and your Government of making the
country lose Rs. 1000 crores:

SHRI NARAYAN CHOUBEY : Sir,
he should accuse Panditji and Mahatma
Gandhi and other freedom fighters also.

MR. SPEAKER : Please sit down.
( Interruptions)

SHRI RAJIV GANDHI : Sir, is my
knowlodgeable friend comparing the
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‘bundl’ of yesterday with what Gandhiji
did?

(Interruptions)

SHRI NARAYAN CHOUBEY : Yes,
in Ahmedabad, all the textile workers went
on strike. (Interruptians)

SHRI RAJIV GANDHI : SIr, perhaps
he has forgotten that when Gandhiji was
organising ‘hartals’ and ‘bundhs’ it was
against the British Government.

SHRI BASUDEB ACHARIA : Now,
it is against the capitalism,

SHRI NARAYAN CHOUBEY : Are
you anti-people or are we anti-people?
(Interruptions)

SHRI RAJIV GANDHI Sir, the
losses caused to the country today are the
losses which are paid for by the poorest
peaple of the country., 1f we lose hundred
crores in a day, it is cutting the pockets of
the weaker sections of the country.
(Interruptions)

SHRI NARAYAN CHOUBEY : You
are cutting the pockets of the people.

(Interruptions)

SHRI RAJIV GANDHI : Sir, it is not
only a question of economics. My worthy
friends do not think twice about wasting
Rs. 200 crores, Rs 300 crores which could
go into anti-poverty programmes and deve-
Jopment. But more than that, much more
than that, they get toge ther with communal
forces.

SHRI V. KISHORE CHANDRA 8.
DEO : Who?

SHRI BASUDEB ACHARIA : You
are in league with the communal forces.
(Inter-uptions)
SHRI AMAR ROYPRADHAN : Why
did Arif Mohammad Khan resign?

SHRI RAJIV GANDHI : I a3 doming
to that also.

FEBRUARY 27, 1586
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(Interruption-)

MR, SPEAKER : No cross talking
please.

SHRI AMAL DATTA : Prime Minis.
ter is unnecessarily provoking us.

SHRI RAJIV GANDHI : 1 aem not
provoking you. I am expressing a view-
point. '

SHRI NARAYAN CHOUBEY : So we
are,

SHRI RAJIV GANDHI : Communa-
lism has been the traditional tool that has
used historically to weaken our country.

SHRI
Correct,

NARAYAN CHOUBEY:

SHRI RAJIV GANDHI : Thank you
verty much.

SHRI SOMNATH CHATTERJEE : For
a change you make a correct statement.

SHR1 X.P. UNNIKRISHNAN : This
late realisation this afternoon!

SHRI RAJIV GANDHI : The colonial
concept of divide and destroy has not
changed even today.

SHRI K.P. UNNIKRISHNAN : This

part of the speech is very good. (Interrup.
tions)

SHRI RAJIV GANDHI : Sometimes it
takes long to penetrate. (Inter;uptton.).

I notice it has penetrated even furthher Be-
hind.

This attempt which carries not just in
India, in other developiug countries #@nd
other parts of the wor!d did not end With
the assassination of Indiraji; it fias cbiiti.
nued. )

An hon. Member said that when we
signed the accord in Punjab, evéiyBddy
thought that everything was over and it
Was gding to be rosy. We did ot believe
that, Itwas only s first step wylnet
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It will take time to wipe out
It has taken time to wipe out
terrorism from every other couatry...
(Interruptions). Why are you fecling
guilty as if you said it? Somebody from
our side said it. For Heaven’s sake, why
do you feel as if I am attacking you? I
am not attacking; somedody from our side
mentioned it. Why do you feel so guilty
about these things?

terrorism.
terrorism.

The ﬁght agaiost communal forces must
be fought unftedly. We are heirs to
Gandhiji’s traditions, heritage, communal
harmony; Panditji’s scientific outlook and
Indiraji’s struggle against the forces of
destabilisatiqn, terrorists, separati.sts and
communalists.  We caonot fail them.
Communalism must not be used as a poli-
tical tool. If I may read a sentence from
the secret will of Babar to his son

Humayun:

“Jt is incumbent on the 10 wipe all
religious prejudices off the tablet of
they heart.” .

That we must do today.

One of the basics of imdependent India
has been of giving full right.s to all the
minority communities includibg tb.c women.
I will talk tyyou about women and it is about
time somebody explained to you what you
have not read. The Supl"eme Court hag
passed 8 judgment in the Sha_h .Bano. case
which caused certain un?ettalntles in the
minds of certain minorities. Whether fhe
uncertainties were founded om gomething
coacrete or not is not {or us _to )pc?ge. But
the fact is that certain minorities Wwcre
afraid that certain guarantees that have been
given to them at the time of Independence

were being diluted.

We are a seculer country. But how
do we define that secularism? Do we de-
fine it as ‘no religion’? .V?e define it as
the right of every religion to coexist
with the other religi(?ns. We ackno-w-
ledge that right of co-gistence by a]l!owxng
religions to have their own Persona lu'lm.

does not reduce oul secularism.
It is, in fact, @ strong constituent of owr

ism. It is the basic strength of

;‘ndiithat every religion bas its OWd frec-
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dom of functioning within our framework
and we do not try to suppress or change
any religion,

SHRI EBRAHM SULEMAN SAIT:
For that, ouar community stands grateful
to you, Mr. Prime Minister.

(Interruptions)

SHRI RAJIV GANDHI : I will come
to the next point. I will answer all your
points because you have not read about
what you are talking, about.

(Interruptions)

SHRI AMAL DATTA : His support
shows how far you are secular!

(Interruptions)

SHRI RAJIV GANDHI : The second
question that was whether by biinging a
Bill to this House on Tuesday, we have
reduced the rights of women under Sections
125 and 127 of the G.P.C. Let me try and
explain to you as to what Sections 125 and
127 gise and what they do not give to our
women.

(Intsrruptions)

SHRI RAJIV GANDHI : I do not
think that you know about it. That is why
I want to tell you.

SHRI K.P. UNNIKRISHNAN : When
that particular section was passed, you
were not in the House and that is the only
difference. 1 happened to be involved in
it. You must be enlightened abuot certain
things.

(Interruptions)
SHRI RAJIV GANDHI : Firstly, Sec. -
tions 125 does not come in if the divorcee

bas been paid her full dues as per her
personal law. Am I correct?

SOME HON. MEMBRES : Yes,

(Imterruptions)
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SHRI RAJIV GANDHI : Now, if one
divorcee has the advantage of having her
own personal law, should we deprive a
Muslim divorcee of the advantage of her
personal law....

(Interruptions)

SHRI RAJIV GANDHI : No.
(Interruptions)

SHRI RAJIV GANDHI : Hindu Law,
Christian Law, Parsee Law, all these laws
are available codified to the courts. The
Muslim Law was not available in that
manner to our courts. Why should we
deprive one religious group of the right to
have their law if they desire to have that
law?

SHRI SOMNATH CHATTERIJEE:
What about the law of the land, which is
interpreted by the Supreme Court?

(Interruptions)

SHRI RAJIV GANDHI : In no way
has Section 125 or 127 been diluted by
this law. What the Muslim women are
getting in this is much beyond what Sec-
tions 125 and 127 give.

SHRI SURESH KURUP : Why did
that womaan go to the Court? Shah Bano
went to the Supreme Court and gat that
decision.

SHRI{ RAJIV GANDHI : Some things
do take longer to permeate. Some things
take looger to permeate if you listen,
you might understand.

(Interrupiions)

SHRI RAJIV GANDHI : 1 am trying
to explain to you why we have brought this
law forward. Section 125 is not applicable,
if the woman has means of herown, It is
only if she is indignent that it comes into
force. It does not apply to every woman.
Section 125 is limited to the extent of
going to the particular personal law. Once
you go to the personal law, Section 125 is
not operative anymore.

(Interruptions)
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SHRI SOMNATH CHATTERJEE:
Your mind is closed

(Interruptions)

SHRI RAJIV GANDHI : Section 127
limits Section 125 to the extent that if the
lady gets what is due to her under her
personal law Section 125 and Section 127
do not apply. This is what I am saying. -

SHRI SAIFUDDIN CHOWDHARY :

That is why we say Section 127 should be
withdrawn.

(Interruptions)

MR. SPEAKER : That is his point ot
view. This is your point of view. You

can have your point of wiew. You listen
to him.

(Interruptions)

SHRI SAIFUDDIN CHOWDHARY :

Instead of going forward, you are going
backward.

SHRI RAJIV GANDHI : We are not
going backwards.

MR. SPEAKER : It is your point of
view,

SHRI RAJIV GANDHI : Section 125
and Section 127 do not look after the
dower, or property of lady in any way.
Section 125 and Section 127—I will
repeat, do not look after or give to the Jady
in question her dower or mehnr in any
way.

(Imerruptions)

SHRI RAJIV GANDHI : Section 125
and Section 127 do not give the women
any Tright to her property. All the rights
to her porperty, her dower come under her
personal law.

(Interrnptions)

MR. SPEAKER : This is. all right.
This is no debate.

SHRI RAJ[V GANDHI : No. Sir. |
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do not want to yield. Sir, I do mot wish

to yield.

(Interruptions)

MR. SPEAKER : It is his point of
view. You can have yours.

" (Interruptioas)

SHRI SOMNATH CHATTERJEE:
There is no point in discussing this Bill
now.

SHRI RAJIV GANDHI : We are not
discussing this Bill.

PROF. MADHU DANDAVATE : It
seems that the Bill has already been taken
for consideration!

(Interruptions)

SHRI RAJIV GANDH] : We have
tabled something in this Session and I
wou'd like to make our position clear on
that because questions have been raised.

(Interruptions)

SHR1 RAJIV GANDHI : Sir, let us
soe the case of Mrs. Shah Bano herself.
She had to fight for six years under Section
125 and Section 127. After six years of
court cases, she was given Rs. 500/- or
Rs. 200/- or something.

(Interruptions)

SHRI EBRAHM SULEMAN SAIT:
I will tell you the position. She was given
Rs. 179.28 paise.

SHRI RAJIV GANDHI I stand

corrected, Sir.

(Interruptions)

SHRI G.M. BANATWALLA : It looks
lik the price of a Bata Shoe!

SHRI RAJIV GANDHI : Sir, after
six years of struggling under Section 125,
8 woman is given Rs. 179/- a month! Are
we trying to say that Section 125 is giving

Prestdens's Address 402

protection to the women? Tt is not giving
the women adequate protection.

(Interruptions)

SHRI RAJIV GANDHI : There is only
one question and that is whether the Bill
that we have brought is within the purview
of Muslim Personal Law or not?

That question is a tecnhical question.
The political question, and the question
whether a women should have bher
rights, are questions which we can
tackle. And after addressing ourselves to
this, after deciding that the Bill that we
have brought is a secular Bill, as defined...
(Interruptions) Yes; bringing a personal law
of a particular religion does not reduce our
sccularism in any way. (Interruptions)

As far as the operative part of the Bill
is concerned, I have already made our
position clear in the House, that if any
substantive issues are raised, which are
causing problems and which, we are con-
vinced, are not as per Muslism Law; then
we are willing to re-look at that.

PROF. MADHU DANDAVATE :
Tomorrow you are¢ having a meeting of
your party.

SHRI RAJIV GANDHI : Today I had
a meeting, this morning. Don’ worry.
T had a meeting with a part of your party
also.

What are we looking for? When we
look at the country, are we looking to
divide and to cause problems?

We were told that Opposition was not
consulted, and papers were not given on
this particular Bill. For ten months, was
it not of an adequate interest to draw your
attention to it?

SHRI K.P. UNNIKRISHNAN : Then
your promjse¢ has no meaning.

SHRI RAIJIV GANDHI : You forget
that we called you, and you did not come,
You forget that you were called, and you
did not arrive.
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SHRI BASUDEB ACHARIA : You
were also replied to.

SHRI RAJIV GANDHI : Let me beg
to state that one of the reasons they might
not have come way becaase they did not
want to take a stand on this Bill...
(Interruptions)

PROF. MADHU DANDAVAVE :1 wish
to go on record that this is not a correct
statement. Next day, though early in the
morning at 2.30 a.m. we received a letter
from the Prime Minister’s office giving a
specific accede, that day at 10 o’clok we
rsmained present in the meeting. So, it
is wrong to say that on this issue, we were
not prepaced to discuss the matter with
him. Don’t try to induct politics into it.

SHRI RAJIV GANDHI : One of the
issues—because you knew that issues that
were to be discussed. This was to be
discussed. (Interruptions) They were left-

over issues.
(Interruptions)

SHR1 RAJIV GANDHI : Prof. Madhu
Dandavate has made a statement. I would
jike to remind him that he did not parti=
cipate when this question came up at the
introduc'ion  stage. (Inerruptions) The
question is that no group oOF minority ‘in
the country should feel as if some basic
rights that it had got are being taken away
from that group.

SHRI NARAYAN CHOUBEY : It is

exactly what a section is feeling.
(Interrupt ions)
SHRI RAJIV GANDHI Unfortu-

pately today, the Opposition is also in a
minority. (Interruptions)

MR. SPEAKER : There should be no
cross-section talk.  (Interruptions) No,

debate, there...

SHRI RAJIV GANDHI : What we
need is national cohesion at this time. We
need to see that issues that divide commu-
pities are not raised to levels where they
cannot be brought down from. We have
to see that such issues are not used for
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political ends. It is only with tolerance,
with harmony and with concord et we
can really move ahead.

Only then can we get India of our
dream.

(Interruptions)

SHRI RAJIV GANDHI : We believe
in a politics of consensus and coscilietion,
but consensus and consiliation is net to be
mistaken for weakness or indecision.
During this year, India’s standing in the
world has gone vp even further with our
participation at various world forums, with
our relations with the U.S.S.R. improving,
with our relations with the Soviet Union
who is our old, reliable and proven
friend.

(Interruptions)

SHRI RAJIV GANDHI : They do nat
like some of our friends. What can we do?
Our relations with po other country can
change this relationship between the Soviet
Union and India— —Thank you for
call clapping.

SHRI K.P. UNNIKRISHNAN : When-
ever you say anything sensible, we all
agree with you.

SHRI NARAYAN CHOUBEY : When.
ever you say anything sensible, we all
support you,

SHRI RAJIV GANDHI: During this
year, we have also improved our relations
with the United States,

(Interruptions)

SHRI NARAYAN CHOUBEY : Nei-
ther they clap nor we clap. (Inte-ruptions)

SHRI RAJIV GANDHI : What can I
say? During the NDC meeting...

SHRI BASUDEB ACHARIA : Why
bring NDC bere?

SHRI RAJIV GANDHI : I was bring.
ing it because you mentioned the USSR
and the USA. [ wanted to relate’it to this.
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You taok up what I said. You started
saying something when I said that. Mr,
Speaker, the hon. Member was not
present in  the NDC meeting. So, I
can tell him about that.

MR. SPEAKER : He is already feeling
shy. '

SHRI RAJIV GANDHI : During the
NDC meeting, one Chief Minister—I am
not naming him—one Chief Minister who
was complaining about the whole Plan, he
did not like the idea and he was generally
a little upset and he said as the meeting
was closing, ‘“What am I to do if you do
not give me the funds? Am I to look
towards England and the USA?” 1 won’t
tell you who he was...(Interruptions) What
can we do if a Chief Milnister from the
East looks to the West?

SHRI NARAYAN CHOUBEY : What
a joke!

SHRI RAJIV GANDHI : But seriously,
Sir, what does worry us is...(Interruptton)

MR. SPEAKER : He has saiditina
lighter vein.

PROF. MADHU DANDAVATE : 1
would suggest you expunge the Chief
Minister from the record, Sir.

It will not be a good thing.

MR. SPEAKER : He has said it in a
lighter vein.

PROE. MADHU DANDAVATE : The
Prime Minister referring to a Chief Minis-
fer! If it is with a sense of humour, 1t is all

right. '

MR. SPEAKER - It is a joke, and that
is all.

SHRI RAJIV GANDHI : But, serious-
ly Sir,...(Intecruption)

MR. SPEAKER : A man standing in
the East cannot see East. He has to look
- Woat,
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SHRI RAJIV GANDHI : Sir, but
seriously, what does worry us, is when our
friends from the left start looking to the
right. That does worry us.

*

PROF. MADHU DANDAVATE : That

is, the friends who have left.

SHRI RAJIV GANDHI :
from the left.

Our friends

PROF. MADHU DANDAVATE :1
thought you said, friends who have left.

SHRI RAJIV GANDHI : They only
leave on some days, not every day. (Inter: u-
ptions) Sir, during this year India took a ma-
jor role in the Non-A'igned Movement, we
bave strengthened the movement, we have
raised the issues of South Africa, Pales-
tine; we have discussed the new Inter
national Economic Order; we have taken
a stand on various issues in the world; the
Non-Aligned Movement stands strengthen-
ed by India’s participation.

In CHOGM again India took a major
role in the stand to uphold the multi-
ndtional organisations and in the action
against South Africa.

In the Six-Nation....(Interruption) The
hon. friend does npot understand
the effect of what transpired in the
Bahamas, and what its effect was on the
Great Britain aad in the U.S. If you see
the effect of that meeting, now you will
see how many banks and institutions have
pulled out of the South Africa becausc of
the stand we took.

Unfortunately, the role of the Six
Nations again has brought about a tiemen-
dous swareness of nuclear disarmament,
In such matters it is not right to try to
take credit. But what is of vital interest
to us in India and the world is total nuclear
disarmament and we must work towards
that. The Six Nations have built an
awareness in all the countries, more
especially in those countries which are
opposing nuclear disarmament and where
there was a problem. This awareness has
brought about a change in the attitude of
their Governments. Public opinion has
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[Shri Rejiv Gandhi]

changed those attitudes.
a role.

India has played

Closer to us in our own region, we
have had a major advance in South Asia
with the formation of SAARC. With
SAARC we take a first step in bringing all
our countries closer together.

Rarlier this year—Ilast year—President
Zia of Pakistan visited India. We have
been discussing at various stages the steps
that we could take to normalise he
relations between our two countries, and
we had worked out a certain time-schedule
on which steps could be taken. Unfortu-
nately, the result of all that dialogue has
not been completely like we would have
liked: The speed has been slow.

T would like to reiterate that the steps
wil] be absolutely mutval. In trade and in
other areas, onening up must be simul-
taneous. We have been discussing our
border issues. But we have not made
much progress. We are very firm in our
view of what we feel is the right position
there and we will not be easily swayed
from that.

In Sri Lanka, there has been a spurt of
violence recently.  Unfortunately, the
ceasefire between the Government and the
Tamil groups could not be maintained.
We have been in touch with the Sri Lankan
Government. We have recently been given
a new paper which is slightly beyond what
their last paper was, We are studying
that. We hope that it will be a sufficient
move forward,

One Member, I believe, said that the
Congress must wind itself up. What a
wishful thinking !

SHRI AMAL DATTA : Gandhiji had
also said that.

SHRI RAIJIV GANDHI :1 am not
talking of Gandhiji. I am talking of one
Member whose only chance of changing
benches is when the Congress winds itself
up.

SHRI S, JAIPAL REDDY : Congress
of Gandhiji has wound up. Another Gandhi
has come, ’
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PROF. MADHU DANDAVATE;
Aficr all, all Gandhis do not think alike.

SHRI RAJIV GANDHI : Perhaps, that

is his last hope and if only wishes where
horses !

SHRI SOMNATH CHATTER)EE :
You are living on hopes.

SHRI RAJIV GANDHI : I wounld like
to remind you that we have the people’s
mandate and we have the people’s trust,
We have a historical destiny and we wil}
build a new India.

One other friend talked about a prince
charming.

PROF. MADHU DANDAVATE : That
is aesthetic appreciation.

SHRI RAJIV GANDHI: Let me re-
mind you that there is no prince charming
and there is no magic wand even if there
are some hobgoblins at the bottom of tte
garden. The Gongress Party is the party
of the masses. We would not be shaken
by Cassandras. The pation is nat despon.
dent; it is not disenchanted. The nation js
confident; it is optimistic and the nation is
proud to be Indian,

MR. SPEAKER : A number of amend-
ments have been moved by Members to -
the Motion of Thanks. Shall I put all the
amendments to the vote of the House to-
gether or does any hon. Member want
any particular amendment to be put sepa.
rately ?—1I find nobody is pressing. I shall
now put all the amendments together to
the vote of the house,

All the amendments were put and negativoél.
MR. SPEAKER : The question is :

““That an Address be presented to the
President in the following terms :—

‘That the Members of Lok Sabha
assembled in this Session are deeply
grateful to the President for the Add-
ress which he has been pleased to
deliver to both Houses of Parlisment
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assembled together on the 20th Feb-
ruary, 1986°

The motion was adopted.

LEnglish]

STATEMENT RE: RELEASE OF

ADDITIONAL DEARNESS ALLOW-

ANCE TO CENTRAL GOVERNMENT
EMPLOYEES

THE MINISTER OF FINANCE (SHRI
VISHWANATH PRATAP SINGH) : Sir,
according to the existing scheme, payment
of an instalment of Dearness Allowance to
Central Government employees is taken
up for consideration after every eight point
Increase in the 12-montbly average of
the All India Average Consumer Price
Iadex for Industrial Workers (base 1960 =
100). The last instalment of Dearness
Allowance was sanctioned on 15.1.1986
with effect from 1.11.1985 with reference
to the average index of 600 points. Since
then, payment of one more instalment of
Dearness Allowance with effect from
1.1.1986 has become due for considerat-
fon.

2. Government have now decided to
pay this instalment of Dearness Allowance

orp——

to the Central Government employees i
cask. Orders in this behalf will be issue:
by the Ministry of Finance soon.

3. Along with the payment of Dear
ness Allowance to the serving Centra
Government employees, Dearness Relief tc
pensioners including family pensioners it
also sanctioned. Government have alsc
decided to sanction one instalment of
Dearness Relief to the pensioners with
effect from 1.1.1986. Orders in this regard
will also be issued soon.

4. While the annual financial burden
on the Exchequer as a result of payment
of one instalment of Dearness Allowance
would approximately be Rs. 70 crores
and on account of Dearness Relief to the
pensioners would approximately be Rs., 8
crores, the corresponding burden of this
instalment during the current financial year
will be Rs.11.67 crores and Rs. 1.33 crores
respectively.

MR. SPEAKER : The House now ad-
journs to meet tomorrow at 11 A.M.

18 .42 hrs,

The Lok Sabha then adjourned till Eleven
of the Clock on Friday, the 28th February,
1986/ Phalguna 9, 1907 (Saka)..
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